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Priority claimed from 03/03/2015; Application No. : 86551788 ;United States of America 

3128644    09/03/2015
[International Registration No. : 1260477]
GROBET FILE COMPANY OF AMERICA, LLC

566 Chestnut Street, Suite 7 Winnetka IL 60093 United States of America

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.

AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.7;Power-operated utility machines, namely, steam cleaners for jewelry cleaning, electro-plating machines, pickling 
machines, vacuum casting machines and flex shafts in the nature of power tools for grinding, polishing, sanding, drilling, 
deburring, and buffing metal, wood and plastic.

Cl.8;Hand-operated jewelers" tools, namely, burrs, tweezers, pliers, files, scrapers, engraving tools, namely, gravers, 
hammers, broaches, rasps, chisels, scribers, sharpening stones, side cutters, carvers, burnishers, fret saws, sawblades, 
and utility knives.

Cl.9;Jewelers" equipment, namely, degree gauges, divider gauges, caliper gauges, micrometer gauges, gemstone 
gauges, wire and drill gauges; jewelers" measuring apparatus, namely, ring sticks and calipers; scales.

Cl.11;Alcohol lamps and bunsen burners.

Cl.21;Casting, metalworking, and waxworking equipment, namely, polishing brushes, file cleaning brushes, polishing 
muslin and felt buffs for polishing, rubber mixing bowls, and flasks for investment casting, jewelers" accessories, namely,
cotton polishing cloths.
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Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 17/09/2015; Application No. : 30 2015 053 298 ;Germany 

3415734    18/02/2016
[International Registration No. : 1314370]
JBL GmbH & Co. KG

Dieselstrasse 3 67141 Neuhofen Germany

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography as well as in agriculture, horticulture and forestry; manures; 
salts of alkaline metals; bactericides [other than for medical and veterinary use]; bentonite; expanded clay for hydroponic 
plant growing [substrate]; guano; humus top dressing; mixtures of chemicals and microorganisms for increasing the 
nutritional value of animal fodder, other than for veterinary use; plant growth regulators; substrates for soil-free growing 
[agriculture]; peat pots for horticulture; adhesives used in industry; gluten [glue], other than for stationery or household 
purposes; chemicals for use in aquariums, terrariums, garden ponds; activated carbon; chemicals for use in the treatment
and clearing of water; fertilizers; chemical preparations in the nature of filtering materials, mineral substances in the 
nature of filtering materials, vegetable substances in the nature of filtering materials, unprocessed plastics in the nature 
of filtering materials and ceramic materials in particulate form, for use as filtering media for water treatment, in particular 
for aquariums, aqua-terrariums and garden ponds; water softening and hardening preparations; chemical substances for 
analyses in laboratories; chemical reagents; sensitized paper; photographic sensitizers; photometric paper; reagent 
paper, in particular test strips and papers for quick determination of water parameters; chlorides; bleaching preparations 
[decolorants] for industrial purposes; alkaline-earth metals; salts of alkaline metals; iron salts; carbon for filters; 
flocculants; carbonates; purification preparations; chemical preservatives for foodstuffs and fodder for animals; 
preservatives for pharmaceutical purposes; lanthanum; magnesite; magnesium chloride; sodium bicarbonate; 
hypochlorite of soda; sodium salts [chemical compounds]; neodymium; nitrates; percarbonates; persulfates; sulfates; 
additives, chemical, to fungicides; additives, chemical, to insecticides; reagents for testing water; universal reagents for 
automated test systems [laboratory]; chemical, biochemical and biological products and preparations for water treatment; 
soil additives; humus; bacterial preparations not for medical and veterinary use; liquid co2 for fertilizing aquarium plants; 
rock flour elutriated in water for removing pollutants from water, in particular in ornamental ponds and aquariums; 
potassium salts, other than for medical purposes; salts from rare earth metals; rare earths; hydrogen peroxide; zeolites 
and zeolite material, in particular for aquariums, ponds, terra-aquariums or terrariums.

Cl.3;Soaps; cosmetics; cleaning agents for household purposes; cleaning preparations, soaps, shampoo and 
cosmetics for animals; soaps, shampoo and preparations for body and beauty care for animals; cleaning agents for 
household purposes (included in class 3) as well as cleaning and buffing compounds for aquariums, terrariums or for use 
with domestic animals; cleaning preparations for aquariums, terrariums and for use with domestic animals; soaps, 
shampoo and cosmetics for animals.

Cl.5;Pharmaceutical preparations; veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use; dietary supplements for humans and animals; plasters, materials 
for dressings; disinfectants; preparations for destroying vermin; fungicides; herbicides; biocides; insecticides; 
bactericides; antiparasitic preparations; pesticides; veterinary preparations for small animals as well as preparations for 
small animal healthcare; pharmaceutical preparations for health protection; feed supplements for veterinary use; 
medicated supplements for foodstuffs for animals; vitamin preparations; preparations for controlling weeds and pests 
(herbicides); veterinary preparations for small animal health care; reagents for use in diagnostic tests for veterinary 
purposes; test strips for veterinary purposes; algicides; slug exterminating preparations; cultures of microorganisms for 
medical and veterinary use; lotions for medical and veterinary use; vermifuges; potassium salts for medical purposes; 
therapeutic preparations for the bath; protein supplements for animals; linseed and linseed meal for pharmaceutical 
purposes; lecithin for medical purposes; mineral food supplements; albuminous foodstuffs for medical purposes; 
nutritive substances for microorganisms; preparations of trace elements for human and animal use; propolis for 
pharmaceutical purposes; dietetic substances adapted for veterinary use; dietetic foods with a balanced protein-fat ratio 
for medical use; aloe vera preparations for pharmaceutical purposes; non-medical food supplements for animals; food 
supplements for animals; animal feed supplements for veterinary purposes.

Cl.7;Aquarium pumps, garden pond pumps; incubators for eggs; vending machines; air pumps for aquariums, aqua-
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terrariums and garden ponds; pressure reducers; valves for pressure reducers; aerating pumps for aquariums, terrariums 
and garden ponds; pressure reducing valves, pressure reducer, non-return, safety and magnetic valves for use in dosing 
systems for precise measurement release of co2 from pressure gas cylinders into water in aquariums; pumps and water 
sprayers [machines]; pump diaphragms, regulators [parts of machines], sludge pumps; vacuum pumps [machines]; 
hydraulic turbines; circulating pumps for aquariums, aqua-terrariums and garden ponds as well as accessories and spare 
parts for all goods mentioned above.

Cl.8;Hand tools and implements [hand-operated]; cutlery; scissors; tongs; spatulas; irons [non-electric hand tools]; 
penknives, tweezers; pruning knives [small]; secateurs; garden tools, hand-operated; instruments and tools for skinning 
animals; apparatus for destroying plant parasites; sickles; scraping tools [hand tools]; shovels [hand tools]; hair clippers 
for animals; pliers.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments, not related to audio or video products; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, not related to 
audio or video products; data processing equipment; computers, not related to audio or video products; computer 
software, not related to audio or video products; aerometers; testing apparatus not for medical purposes; computer 
software applications, downloadable, not related to audio or video products; software for analysing water samples; 
testing and quality control devices for terrariums, aquariums and garden ponds; incubators for crustacean larvae; data 
processing apparatus, not related to audio and video products; dosing systems for precise measurement release of co2 
from pressure gas cylinders into water in aquariums as well as measuring and control devices intended therefore; light-
emitting diodes [led]; measuring and control devices for determining and adjusting ph levels, temperature, oxygen 
contents of the water in aquariums and garden ponds; regulators [controllers]; printed circuits; hygrometers; 
commutators; electric apparatus for commutation; as well as accessories and spare parts for all goods mentioned above.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; irrigation sprinkler systems; germicidal burners; swimming pool chlorinating apparatus; disinfectant 
apparatus; special lamps, spotlights, lamps and lighting devices for keeping domestic animals as well as the 
corresponding fixtures; infrared and ultra-violet radiators; light diffusers for terrariums, aquariums and aviaries; light-
emitting diode underwater lights for aquariums, aqua-terrariums and garden ponds; apparatus for aquariums and 
terrariums, in particular for lighting, heating, cooling, ventilating and filtration; water conditioning installations for use in 
terrariums, aquariums and garden ponds; filters for aquariums, terrariums and garden ponds; air filters; heat exchangers; 
cold steam generating installations; regulating and safety accessories for water apparatus; ornamental and decorative 
water fountains; water softening apparatus and installations; water filtering apparatus; water sterilizers; whirlpool-jet 
apparatus; filter cartridges for water conditioning units; waterfalls for terrariums and vivariums; animal toilets; as well as 
accessories and spare parts for all goods mentioned above; filters for use in aquariums, terrariums or garden ponds.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs, stationery; adhesives for stationery or 
household purposes, instructional and teaching material [except apparatus]; plastic materials for packaging (not included 
in other classes); printers' type; printing blocks; filtering materials of paper; bags made of paper or plastic for packaging; 
envelopes and packaging bags of plastic; books and pamphlets on keeping and feeding animals, catalogues, stationery 
folders and paper notebooks, stickers and labels; note pads; posters, all aforementioned goods in relation to fish care 
products, aquariums, terrariums and garden pond products.

Cl.17;Plastics in extruded form for use in manufacture; sealing materials; packing materials, insulating materials; 
flexible pipes [not of metal]; watering hoses; hose pipes made of rubber or silicone for use in aquariums, terrariums and 
garden ponds; as well as accessories and spare parts for all goods mentioned above.

Cl.19;Aquariums and terrariums [structures]; decorative stones for aquariums and terrariums; decorating materials for 
aquariums, terrariums and ponds made of mineral materials; stone, rock, clay and minerals; aquarium gravel, aquarium 
sand, gravel, sand; mineral soil granulates for aquariums and terrariums; porphyry [stone], decorative figures and stones 
for aquariums, terra-aquariums and ponds made of synthetics, wood, wax or gypsum, plastic; decorative stones for 
aquariums, terra-aquariums and ponds made of glass or terra cotta; accessories and spare parts for all goods mentioned 
above.

Cl.20;Furniture; mirrors; picture frames; furniture for indoor terraria or aquaria or terra-aquaria.

Cl.21;Utensils and containers for household and kitchen; combs; sponges; brushes; articles for cleaning purposes; 
steelwool; glass, unworked or semi-worked, except building glass; glassware, porcelain and earthenware not included in 
other classes; in-door aquaria and terraria; food containers for animals; mangers and feeding bowls for animals; combs, 
currycombs, sponges and brushes for animal care, aquariums, terrariums and aviaries; litter boxes [trays] for pets; bird 
cages; rings for birds; sifters for use in aquariums, terrariums or garden ponds; feeding devices for self-feeding animals; 
cleaning rags, leather for cleaning purposes, cleaning sponges and gloves; decorative figures for aquariums, terra-
aquariums and ponds made of glass or terra cotta; hand-operated cleaning devices for aquariums and terrariums; as well 
as accessories and spare parts for all goods mentioned above.

Cl.24;Textiles; textile articles not included in other classes; bed covers; table covers; filtering materials of textile.

Cl.31;Sowing seeds; agricultural products not included in other classes; horticultural products not included in other 
classes; forestry products not included in other classes; live animals; seeds; natural plants; flowers; foodstuffs for 
animals; fodder for animals; malt; fodder for domestic animals, small animals, fish, birds and reptiles, among others as 
litter, powder, flakes, granulate, beads or tablets, as sticks or in liquid form; bedding and litter for animals; nesting 
material; lime for animal forage; plants, dried, for decoration; live plants used as aquarium and terrarium landscapes; 
algarovilla for animal consumption; algae for human or animal consumption; aloe vera plants; aromatic sand for pets; raw 
barks; distillery waste for animal consumption; nettles; peanuts, fresh; peanut meal for animals; peanut cake for animals; 
fishing bait, live; fish meal for animal consumption; grains for animal consumption; meal for animals; foodstuffs and 
fodder for animals; foodstuffs for animals, including  tonics as well as beverages for animals; straw [forage]; beverages 
for pets; cereal seeds, unprocessed; yeast for animal consumption; hay; locust bean; edible chews for animals; seed 
germ for botanical purposes; bran; bran mash for animal consumption; rough cork; cork bark; strengthening animal 
forage; crayfish, not live, for animal consumption; agricultural, horticultural and forestry products as well as grains, to the 
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extent included under class 31 and in particular as decorative materials for terrariums and vivariums; preparations for egg
laying poultry; linseed for animal consumption; linseed meal for animal consumption; corn for animal consumption; 
animal fattening preparations; stall food for animals; menagerie animals; by-products of the processing of cereals, for 
animal consumption; pollen [raw material]; rice meal for forage; salt and fodder for breeding crustacean larvae; cuttlefish 
bones for birds; silkworms; silkworm eggs; cuttle bones; cuttle bones for birds; products for animal litter; bred stock; 
foodstuffs and fodder for terrarium and vivarium animals; salt for cattle; wheat; wheatgerm for animal consumption; roots 
for food; chicory roots.

Cl.35;Advertising; business management; business administration; clerical services; wholesale and retail services in 
relation to chemicals used in industry, science and photography as well as in agriculture, horticulture and forestry, 
manures, salts of alkaline metals, bactericidal preparations [other than for medical and veterinary use], bentonite, 
expanded clay for hydroponic plant growing [substrate], guano, humus top dressing, mixtures of chemicals and 
microorganisms for increasing the nutritional value of animal fodder other than for veterinary use, plant growth 
regulators, substrates for soil-free growing [agriculture], peat pots for horticulture, adhesives used in industry, gluten 
[glue] other than for stationery or household purposes, chemical products for use in aquariums, terrariums, garden 
ponds, activated carbon, preparations for use in the treatments and clearing of water, fertilizers, chemical preparations in 
the nature of filtering materials, mineral substances in the nature of filtering materials, vegetable substances in the nature 
of filtering materials, unprocessed plastics in the nature of filtering materials and ceramic materials in particulate form, for
use as filtering media for water treatment, in particular for aquariums, aqua-terrariums and garden ponds, water softening 
and hardening preparations, chemical substances for analyses in laboratories, chemical reagents, sensitised paper, 
photographic sensitizers, photometric paper, reagent paper, in particular test strips and papers for quick determination of 
water parameters, chloride, bleaching preparations, alkaline-earth metals, salts of alkaline metals, iron salts, carbon for 
filters, flocculants, carbonates, purification preparations, chemical preservatives for foodstuffs and fodder for animal, 
preservatives for pharmaceutical purposes, lanthanum, magnesite, magnesium chloride, sodium bicarbonate, 
hypochlorite of soda, sodium salts [chemical compounds], neodymium, nitrates, percarbonates, persulfates, sulfates, 
additives, chemical, to fungicides, additives, chemical, to insecticides, reagents for testing water, universal reagents for 
automated test systems [laboratory], chemical, biochemical and biological products and preparations for water treatment, 
soil additives, humus, bacterial preparations other than for medical and veterinary use, liquid co2 for fertilising aquarium 
plants, rock flour elutriated in water for removing pollutants from water, in particular in ornamental ponds and aquariums, 
potassium salts, other than for medical purposes, salts from rare earth metals, rare earths, hydrogen peroxide, zeolites 
and zeolite material, in particular for aquariums, ponds, terra-aquariums or terrariums, cosmetics, cleaning agents for 
household purposes, cleaning preparations, soaps, shampoos and cosmetics for animals, soaps, shampoos and 
cosmetics for body and beauty care for animals, cleaning agents for household purposes (included in class 3) as well as 
cleaning and buffing compounds for aquariums, terrariums or for use with domestic animals, cleaning preparations for 
aquariums, terrariums und for use with domestic animals, soaps, shampoos and cosmetics for animals, aloe vera 
preparations for pharmaceutical purposes, pharmaceutical and veterinary preparations, sanitary preparations for medical 
purposes, dietetic food and substances adapted for medical or veterinary use, dietary supplements for humans and 
animals, plasters, materials for dressings, disinfectants, preparations for destroying vermin, fungicides, herbicides, 
biocides, insecticides, bactericides, antiparasitic preparations, pesticides, veterinary preparations for small animals as 
well as preparations for small animal healthcare, preparations for health protection, feed supplements for veterinary use, 
medicated additives for animal foods, vitamin preparations, preparations for controlling weeds and pests, insecticides, 
veterinary preparations for small animal health care, reagents for use in diagnostic tests for veterinary purposes, test 
strips for veterinary purposes, algicides, slug exterminating preparations, cultures of microorganisms for medical and 
veterinary use, feed supplements for veterinary use, lotions for medical and veterinary use, vermifuges, potassium salts 
for medical purposes, therapeutic preparations for the bath, protein supplements for animals, linseed and linseed meal for
pharmaceutical purposes, lecithin for medical purposes, medicated supplements for foodstuffs for animals, mineral food 
supplements, albuminous foodstuffs for medical purposes, preparations of trace elements for human and animal use, 
propolis for pharmaceutical purposes, non-medical dietetic substances for animal use, dietetic foods with a balanced 
protein-fat ratio, machine tools, motors [except for land vehicles], machine coupling and transmission components 
[except for land vehicles], agricultural implements other than hand-operated, aquarium pumps, garden pond pumps, 
incubators for eggs, vending machines, air pumps for aquariums, aqua- terrariums and garden ponds, valves for pressure 
reducers, aerating pumps for aquariums, terrariums and garden ponds, pressure reducers, pressure reducing valves, 
non-return, safety and magnetic valves for use in dosing systems for precise measurement release of co2 from pressure 
gas cylinders into water in aquariums, air filters, pumps and water sprayers [machines], pump diaphragms, regulators 
(parts of machines), sludge pumps, vacuum pumps [machines], heat exchangers, hydraulic turbines, circulating pumps 
for aquariums, aqua-terrariums and garden ponds as well as accessories and spare parts for all goods mentioned above, 
hand tools and implements [hand-operated], cutlery, scissors, tongs, spatulas, irons [non-electric hand tools], penknives, 
tweezers, pruning knives [small], secateurs, garden tools, hand-operated, instruments and tools for skinning animals, 
apparatus for destroying plant parasites, sickles, scraping tools [hand tools], shovels [hand tools], hair clippers for 
animals, pliers, scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking [supervision], life-saving and teaching apparatus and instruments, not related to audio or video products, 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, not
related to audio or video products, data processing equipment, computers, not related to audio or video products, 
computer software, not related to audio or video products, aerometers, testing apparatus not for medical purposes, 
computer software applications, downloadable, not related to audio or video products, software for analysing water 
samples, testing and quality control devices for terrariums, aquariums and garden ponds, incubators for crustacean 
larvae, data processing apparatus, not related to audio and video products, dosing systems for precise measurement 
release of co2 from pressure gas cylinders into water in aquariums as well as measuring and control devices intended 
therefore, light-emitting diodes [led], measuring and control devices for determining and adjusting ph levels, temperature, 
oxygen contents of the water in aquariums and garden ponds, regulators [controllers], printed circuits, hygrometers, 
commutators, electric apparatus for commutation, as well as accessories and spare parts for all goods mentioned above, 
lighting apparatus, heating apparatus, steam generating apparatus, cooking appliances, refrigerating apparatus, drying 
installations, ventilation installations and apparatus, water supply apparatus and installations for sanitary purposes, 
irrigation sprinkler systems, germicidal burners, swimming pool chlorinating apparatus, disinfectant apparatus, special 
lamps, spotlights, lamps and lighting devices for keeping domestic animals as well as the corresponding fixtures, infrared 
and ultra-violet radiators, light diffusers for terrariums, aquariums and aviaries, light-emitting diode underwater lights for 
aquariums, aqua-terrariums and garden ponds, apparatus for aquariums and terrariums, in particular for lighting, heating, 
cooling, ventilating and filtration, water conditioning installations for use in terrariums, aquariums and garden ponds, 
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filters for aquariums, terrariums and garden ponds, air filters, heat exchangers, cold vapour generating installations, 
regulating and safety accessories for water apparatus, ornamental and decorative water fountains, water softening 
apparatus and installations, water filtering apparatus, water sterilizers, whirlpool-jet apparatus as well as accessories and 
spare parts for all goods mentioned above, paper and cardboard, printed matter, bookbinding material, photographs, 
stationery, adhesives for stationery or household purposes, instructional and teaching material [except apparatus], 
plastic materials for packaging [not included in other classes], printers' type, printing blocks, filtering materials of paper, 
bags, envelopes and packaging bags of plastic, books and pamphlets on keeping and feeding animals, catalogues, 
stationery folders and paper notebooks, stickers and labels, note pads, posters, plastics in extruded form for use in 
manufacture, sealing materials, packing materials and insulation materials, flexible tubes [non-metallic], hose pipes made 
of rubber or silicone for use in aquariums, terrariums and garden ponds as well as accessories and spare parts for all 
goods mentioned above, filter cartridges [plastic], building materials [non-metallic], non-metallic rigid pipes for building, 
asphalt, pitch and bitumen, non-metallic transportable buildings, aquariums and terrariums [structures], decorative 
stones for aquariums and terrariums, decorating materials for aquariums, terrariums and ponds made of mineral 
materials, stone, rock, clay and minerals, aquarium gravel, aquarium sand, gravel, sand, mineral soil granulates for 
aquariums and terrariums, porphyry [stone], decorative figures and stones for aquariums, terra-aquariums and ponds 
made of synthetics, wood, wax or  gypsum, plastic, waterfalls for terrariums and vivariums as well as accessories and 
spare parts for all goods mentioned above, furniture, mirrors, picture frames, furniture for indoor terraria or aquaria or 
terra-aquaria, utensils and containers for household and kitchen, combs and sponges, brushes, articles for cleaning 
purposes, steelwool, glass, unworked or semi-worked, except building glass, glassware, porcelain and earthenware not 
included in other classes, in-door aquaria and terraria, food containers for animals, mangers and feeding bowls for 
animals, devices for livestock, combs, currycombs, sponges and brushes for animal care, aquariums, terrariums and 
aviaries, litter boxes [trays] for pets, bird cages, rings for birds, sifters for use in aquariums, terrariums or garden ponds, 
feeding device for self-feeding animals, cleaning rags, leather for cleaning purposes, cleaning sponges and gloves, 
decorative figures and stones for aquariums, terra-aquariums and ponds made of glass or terra cotta, waterfalls for 
terrariums and vivariums, as well as accessories and spare parts for all goods mentioned above, textiles and textile 
articles not included in other classes, bed covers, table covers, filtering materials of textile, sowing seeds as well as 
agricultural, horticultural and forestry products not included in other classes, live animals, seeds, natural plants and 
flowers, foodstuffs and fodder for animals, malt, fodder for domestic animals, small animals, fish, birds and reptiles, 
among others as litter, powder, flakes, granulate, beads or tablets, as sticks or in liquid form, animal feed supplements for 
veterinary purposes, bedding and litter for animals, nesting material, bait [artificial], lime for animal forage, plants, dried, 
for decoration, biological water treatment preparations for sweet and saltwater aquariums and garden ponds, namely, 
water fleas and natural plants for water treatment, live plants used as aquarium and terrarium landscapes, algarovilla for 
animal consumption, algae for human or animal consumption, aloe vera plants, aromatic sand for pets, foodstuffs for a 
balanced protein-fat ratio for human or animal consumption, raw barks, distillery waste for animal consumption, nettles, 
peanuts, fresh, peanut meal for animals, peanut cake for animals, fishing bait, live, fish meal for animal consumption, 
grains for animal consumption, meal for animals, foodstuffs for animals, including non-medical food supplements and 
tonics as well as beverages for animals, straw [forage], beverages for pets, cereal seeds, unprocessed, yeast for animal 
consumption, hay, locust bean, edible chews for animals, seed germ for botanical purposes, bran, bran mash for animal 
consumption, rough cork, cork bark, strengthening animal forage, crayfish, not live, for animal consumption, agricultural, 
horticultural and forestry products as well as grains, to the extent included under class 31 and in particular as decorative 
materials for terrariums and vivariums, preparations for egg laying poultry, linseed for animal consumption, linseed meal 
for animal consumption, corn, cornmeal for animal consumption, animal fattening preparations, stall food for animals, 
menagerie animals, by-products of the processing of cereals, for animal consumption, salt and fodder for breeding 
crustacean larvae, cuttlefish bones for birds, silkworms, silkworm eggs,  cuttle bones, cuttle bones for birds, food 
supplements for animals, products for animal litter, bred stock, foodstuffs and fodder for terrarium and vivarium animals, 
salt for cattle, wheat, wheatgerm for animal consumption, roots for food, chicory roots.

Cl.39;Arranging of excursions.

Cl.41;Education, educational instruction as well as arranging and conducting of workshops, train ng, seminars relating 
to natural habitats of aquarium, aqua-terrarium and terrarium animals and plants, on conserving wildlife, on pot care, on 
fishkeeping, on keeping terrarium animals; entertainment and cultural services, namely, arranging and conducting guided 
tours of native habitats of aquarium and terrarium animals and plants.

Cl.44;Veterinary services; animal healthcare services; beauty care for animals; agricultural, horticultural and forestry 
services; veterinary advisory services relating to the diagnosis and treatment of disease for animals in aquariums, 
terrariums and garden ponds.

6705



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 28/07/2015; Application No. : 86707053 ;United States of America 

3557413    27/04/2017
[International Registration No. : 1293755]
SHAPEWAYS INC.

419 Park Ave South New York New York 10016 United States of America

Address for service in India/Attorney address:
SIM & SAN ADVOCATES

176 ASHOKA ENCLAVE PART-III, SECTOR- 35, FARIDABAD, HARYANA.

Proposed to be Used
IR DIVISION
Cl.35;Providing an online market place for the promotion and sale of 3D printed objects; on-line trading services to 
facilitate the sale of 3D designs by others and 3D printed goods; providing online exchange services, namely, providing a 
listing of 3D printable designs and 3D design services available for purchase, via a searchable database.

Cl.40;3D printing.
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3660343    05/09/2017
[International Registration No. : 1369437]
ADVANSIX RESINS & CHEMICALS LLC

300 Kimball Drive, Suite 101 Parsippany NJ 07054 US

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Acetone; ketones; carbon dioxide in gas form, delivered through pipelines; ammonia for industrial purposes; 
sulfuric acid; ammonium sulfate fertilizer; phenol; phenol derivatives; oximes; alphamethylstyrene; unprocessed polymer 
resins in the manufacture of resins and other fiber composites; unprocessed nylon resin used in plastics forming, 
extrusion, molding and co-injection industries; unprocessed synthetic resins for use in the manufacture of plastic 
molding compounds.

Cl.17;Semi-processed resins.
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Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 21/11/2016; Application No. : UK00003197813 ;United Kingdom 

3663577    19/05/2017
[International Registration No. : 1370148]
THE ROYAL SOCIETY OF CHEMISTRY

Burlington House, Piccadilly London W1J 0BA United Kingdom

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Downloadable electronic publications; software; databases in the fields of chemistry and science.

Cl.16;Printed scientific magazines.

Cl.35;Organisation of loyalty and incentive membership schemes; business information; advertising services available 
by internet; retail services relating to the sale of online digital content and periodical print subscriptions; information, 
consultancy and advisory services in relation to all of the aforesaid; careers events.

Cl.41;Education and training services in the field of science and chemistry; non-downloadable online publications; 
delivery of webinars, creation of podcasts; information, consultancy and advisory services in relation to all of the 
aforesaid.

Cl.42;Research and development in the field of science and chemistry; creating, maintaining and hosting of websites; 
creation of mobile applications; information, consultancy and advisory services in relation to all of the aforesaid.
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3708048    25/09/2017
[International Registration No. : 1380143]
ZKTECO CO., LTD.

No. 26, Pingshan 188 Industry zone, Tangxia Town, Dongguan city Guangdong CN

Address for service in India/Attorney address:
ADITYA & ASSOCIATES

HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

Proposed to be Used
IR DIVISION
Cl.9;Identity cards, magnetic; bar code readers; computers; computer software, recorded; computer programs 
[downloadable software]; computer peripheral devices; integrated circuit cards [smart cards]; monitors [computer 
hardware]; magnetic encoders; data processing apparatus; biometric fingerprint door lock; chronographs [time recording 
apparatus]; attendance registering machines; time clocks [time recording devices]; network communication equipment; 
mirrors [optics]; optical apparatus and instruments; switches, electric; control panels [electricity]; igniting apparatus, 
electric, for igniting at a distance; protection devices for personal use against accidents; locks, electric; theft prevention 
installations, electric.

Cl.42;Technical research; industrial design; computer programming; consultancy in the design and development of 
computer hardware; computer system design; installation of computer software; software as a service [SaaS]; providing 
information on computer technology and programming via a web site; conversion of data or documents from physical to 
electronic media; cloud computing; cartography services.
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Priority claimed from 11/04/2017; Application No. : 016584336 ;European Union 

3711235    06/10/2017
[International Registration No. : 1380436]
HELMUT FISCHER GMBH INSTITUT FÜR ELEKTRONIK UND MESSTECHNIK

Industriestr. 21 71069 Sindelfingen Germany

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, DVDs and other digital recording media; data processing equipment, 
computers; downloadable electronic brochures; testing, measuring and/or control apparatus and/or instruments and 
structural parts therefor, including in connection with data processing equipment and computers; electronic apparatus 
and sensors for measuring the coating thickness and for determining electrical conductivity; temperature sensors; 
apparatus for measuring coating thickness with magnetic, coulometric, eddy current, beta-ray back scattering, x-ray 
fluorescence and capacitive methods; hygrometers; pore testing apparatus for insulating materials; apparatus for 
measuring the conductivity of non-ferrous metals; devices for measuring the ferrite content of austenitic steel; cutting-
force measuring apparatus for measuring the cutting forces during machining work; apparatus for non-destructive 
materials testing; computer software; computer software in connection with the aforesaid goods, including in connection 
with apparatus actuation, data evaluation, statistical evaluation and databases.

Cl.35;Advertising; business management; business administration; office functions; marketing services; on-line 
advertising on a computer network; exhibitions for commercial or advertising purposes; production of advertising films; 
organisation of trade fairs for commercial or advertising purposes; demonstration of goods; direct mail advertising; 
advertising in periodicals, brochures and newspapers; advertising through all public communication means; wholesaling 
in connection with measuring apparatus, computers and software; retailing in connection with measuring apparatus, 
computers and software.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; providing online videos; 
organisation of webinars; organisation of seminars; arranging and con-ducting of seminars; publication of electronic 
periodicals via a real connection; providing training in scientific, electric and/or optical apparatus and instruments, 
testing, measuring and/or checking (supervision) apparatus and instruments, and structural parts therefor, apparatus for 
recording, transmission or reproduction of data, sound or images, magnetic and/or optical and/or electronic data carriers, 
data processing equipment and computers, computer software, including on the internet.
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Priority claimed from 04/03/2017; Application No. : UK00003216636 ;United Kingdom 

3711561    07/08/2017
[International Registration No. : 1379536]
STANDARD LIFE EMPLOYEE SERVICES LIMITED

1 George Street Edinburgh EH2 2LL GB

Address for service in India/Attorney address:
DE PENNING & DE PENNING

10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE.

Cl.35;Business services; business consultancy services; business management services; business information 
services; accounting and auditing services; tax and taxation planning (accountancy); personnel services; personnel and 
human resources consultancy and information services; payroll processing services; computerised database 
management services; data processing; provision and compilation of business information; business services relating to 
the provision of sponsorship; promotional services; advisory, consultancy and information services all relating to all the 
aforesaid services; all the aforesaid services including those provided online from a computer database or the Internet.

Cl.36;Financial services; financial consultancy; asset management services; financial management and administration; 
financial sponsorship; financial analysis and evaluation; financial portfolio management services; provision of financial 
information; banking; investments; insurance; trust management, unit trust and mutual fund services, financial 
trusteeship, fund investment management; pension services; loan services, personal loan financing, arranging of loans; 
mortgage and mortgage broking services; real estate agency, real estate management and real estate leasing services; 
leasing of commercial properties; property and real estate financing and investment; property management and valuation;
credit services; actuarial services; financial appraisal services; assurance services; actuarial services; underwriting 
services; insurance underwriting; insurance brokerage; financial risk assessment and risk consultancy and management 
services; advisory, consultancy and information services relating to all the aforesaid services; all the aforesaid services 
including those provided online from a computer database or the Internet.
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3716666    08/12/2017
[International Registration No. : 1279082]
CHR. HANSEN A/S

Bøge Allé 10-12, DK-2970 Hørsholm Denmark

Address for service in India/Attorney address:
LALL LAHIRI AND SALHOTRA

RCY HOUSE, PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA, GURGAON-122001 (HARYANA)

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.1;Bacterial cultures for addition to food, milk and dairy products including fermented, milk products, other than for 
medical and veterinary purposes; cultures of microorganisms other than for medical and veterinary use; bacterial 
preparations other than for medical and veterinary use.

Cl.5;Cultures of microorganisms for use in dietary supplements and infant foods
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Priority claimed from 11/05/2017; Application No. : 87446322 ;United States of America 

3722034    10/11/2017
[International Registration No. : 1382919]
ABOUT, INC.

1500 Broadway, 6th Floor New York NY 10036 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.39;Providing an internet website portal featuring travel news and information.

Cl.41;Non-downloadable electronic publications in the nature of articles and blog posts in the field of travel news and 
information accessible by means of downloadable mobile application.

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the field of travel and 
travel services on a global computer network; developing customized web pages and other data feed formats featuring 
user-defined information in the field of travel and travel services; providing customized on-line web pages and data feeds 
featuring user-defined information, which includes blog posts, new media content, other on-line content, and on-line web 
links to other websites; providing customized on-line web pages featuring user-defined information, which includes 
search engines and on-line web links to other web sites.
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Priority claimed from 20/01/2017; Application No. : UK00003207836 ;United Kingdom 

3723607    20/07/2017
[International Registration No. : 1382628]
HILL & SMITH HOLDINGS PLC

Westhaven House, Arleston Way Shirley, Solihull B90 4LH United Kingdom

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; pipes and tubes of metal; pipe clamps of metal; clips of metal; supports of metal; 
restraints of metal for pipes; pipe hangers of metal; pipe fasteners and connectors of metal; pipe holders of metal; 
pipework of metal; spring hangers of metal; constant hangers of metal; spring supports of metal; parts, fittings and 
accessories for all the aforesaid goods; insulated pipe supports of metal; insulated pipe supports in the form of clamp 
bases of metal; insulated pipe supports in the form of pipe clamps of metal.

Cl.7;Hydraulic shock absorbers and dampers; bearings; slide bearings; parts, fittings and accessories for all the 
aforesaid goods.

Cl.9;Computer software; computer software applications; electronic publications; electronic databases.

Cl.17;Packing, shock absorbing, stopping, insulating and dampening materials; finished or semi-finished goods of 
material included in this class, specified for use in shock-absorbing and vibration dampers; flexible pipes, not of metal; 
fittings, not of metal, for pipes; insulation materials and apparatus for pipes, pipe supports, restraints, clips, clamps and 
hangers; insulating foam of plastics; insulating foam of plastics for pipe supports; insulating foam of plastics for 
insulated pipe supports; insulating foam of plastics for clamp bases; insulating foam of plastics for clamp bases as 
insulated pipe supports; insulating foam of plastics for sliding supports, axial stops, fittings of plastics, axial stop 
supports, guiding supports, lateral guiding supports, fixed supports and fixed point supports as clamp bases; insulating 
foam of plastics for pipe clamps; insulating foam of plastics for pipe clamps as insulated pipe supports; insulating foam 
of plastics for riser clamps as pipe clamps and riser clamps as axial stops; insulating foam of plastics for pipe 
attachments, beam clips, U-bolts and pipe saddles; insulating rigid foam shells for use with pipe supports; insulated pipe 
supports of plastics; insulated pipe supports in the form of pipe clamps of plastics for attachment; insulated pipe 
supports in the form of clamp bases of plastics; elastomers; elastomeric strips; elastomeric sheathing; materials for use 
in the isolation and attenuation of noise and vibration in the form of thermoplastic elastomers (isolation), namely cross-
linked thermoplastic vulcanizates; materials for noise protection, absorption and abatement; strips and sheathing made 
of insulating materials; strips and sheathing for attenuation and isolation of noise; insulating coatings; strips and 
sheathing for prevention of corrosion and wear of pipes and tubes, clips, supports, clamps, and parts, fittings and 
accessories for all these goods; insulating coverings for pipes, pipework, pipe clamps, pipe clips and pipe supports; 
parts fittings and accessories for all the aforesaid goods.

Cl.19;Non-metallic building materials; non-metallic pipes, beams and tubes; supports, hangers and restraints for all the 
aforesaid goods; non-metallic supports, hangers and restraints for pipes, beams and tubes; parts, fittings and 
accessories for all the aforesaid goods.

Cl.20;Clamps and clips for non-metallic pipes, beams and tubes; non-metallic pipe and beam clamps, clips and 
supports; plastic pipe and beam clips, clamps and supports; U-bolts of plastics for pipe attachment; pipe saddles of 
plastics, included in this class; clamp bases of plastics; clamp bases in the form of fixed point supports of plastics; parts, 
fittings and accessories for all the aforesaid goods; pipe clamps of rubber.
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Priority claimed from 29/06/2017; Application No. : 87511292 ;United States of America 

3726790    13/10/2017
[International Registration No. : 1383244]
MANA PRODUCTS, INC.

32-02 Queens Boulevard Long Island City NY 11101 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and cosmetic preparations; make-up removing preparations; cosmetic creams for skin care; cosmetics 
and make-up; eye make-up remover; gels for cosmetic purposes; lipstick; make-up primer; non-medicated skin care 
preparations; non-medicated toiletry preparations; skin moisturizer; skin softeners; skin toners.

Cl.35;On-line retail store services featuring cosmetics and skin care preparations.
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Priority claimed from 24/10/2017; Application No. : 302017000120464 ;Italy 

3738477    27/10/2017
[International Registration No. : 1385330]
SERVIZI CONSORTILI COSTA SMERALDA S.P.A.

Casa 1/A, Il Ginepro, Porto Cervo I-07021 ARZACHENA, SASSARI IT

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.11;Sanitary apparatus and installations.

Cl.19;Building materials, not of metal.

Cl.21;Household or kitchen utensils and containers; glass, unworked or semi-worked, except building glass; porcelain 
ware; majolica.
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Priority claimed from 20/01/2017; Application No. : 016273773 ;European Union 

3739414    18/07/2017
[International Registration No. : 1385878]
FINANCIÈRE DES SOCIÉTÉS TECHNIQUES

71 rue Vicq d'Azir F-75010 Paris France

Address for service in India/Attorney address:
ADVAYA LEGAL

1 Lalani Aura, 34th Road, Bandra (West), Mumbai 400 050

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Electronic and electromechanical relays, electronic equipment and systems.

Cl.40;Manufacture of electromechanical relays; manufacture of electronic equipment and systems.

Cl.42;Design of electromechanical relays; design of electronic equipment and systems.
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Priority claimed from 09/05/2017; Application No. : 1843310 ;Australia 

3748329    19/10/2017
[International Registration No. : 1387182]
CCL SECURE PTY LTD

1-17 Potter St CRAIGIEBURN VIC 3064 Australia

Address for service in India/Attorney address:
OBHAN & ASSOCIATES

N-94, SECOND FLOOR, PANCHSHILA PARK, NEW DELHI-110017

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.2;Dyes; colorants; pigments; lacquers; varnishes; printing inks; printer"s pastes; printing compositions; inks and 
coatings for use in the manufacture of banknotes and other security documents; security inks; intaglio inks; printing inks 
and coatings including taggants and security features for detection by currency authentication equipment and apparatus.

Cl.9;Currency authentication apparatus and equipment; detectors and sensing apparatus and equipment; apparatus 
and equipment for detecting security documents, security inks and security devices; optical detection apparatus and 
equipment; security devices used in banknotes and other security documents; optically variable devices; diffraction 
gratings; security devices in this class for banknotes, cheques, credit cards, and other security and identification 
documents; goods in this class incorporating optically variable devices or other security devices, including credit cards, 
cheques, banknotes and other security devices; magnetic encoded cards and cards containing an integrated circuit chip; 
smart cards; encoded identification cards; encoded charge cards, encoded bank cards, encoded credit cards, encoded 
debit cards and encoded payment cards; card readers; computer hardware and software for use in currency 
authentication equipment and apparatus; computer hardware and software for producing optically variable devices and 
other security devices, computer hardware and software designed to enable magnetic encoded cards to interact with 
terminals and readers; computer software for implementing encryption, authentication, access control and other security 
features in relation to magnetic encoded cards and cards containing an integrated chip.

Cl.16;Banknotes, cheques, credit cards, passports, and other security and identification documents; banknotes and 
other security documents having printed or other security features; banknotes and security documents made from plastic 
or polymeric materials; press-ready paper substitutes for the manufacture of banknotes, cheques, credit cards, 
passports, and other security and identification documents; banknotes and other security documents formed from films 
of plastics or polymeric materials, combined or not combined with paper.

Cl.17;Films of plastics or polymeric materials including laminated polymer films for the manufacture of currency or 
security documents, including press-ready laminated polymer films for the printing of banknotes and other security 
documents; films of plastics or polymeric materials for making banknotes and other security documents, combined or not 
combined with paper.

Cl.40;Printing services; security printing; lithographic printing; offset printing; intaglio printing; services relating to the 
printing and production of bank notes and other security documents; information services relating to printing and printed 
matter, including information relating to security printing and security documents; treatment of paper and paper 
substrates; paper and paper substrate finishing.

Cl.42;Research and development services for others relating to the manufacture of banknotes; research and 
development relating to anti-counterfeiting and to security documents and devices.
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Priority claimed from 18/08/2017; Application No. : 1866947 ;Australia 

3748893    28/09/2017
[International Registration No. : 1386702]
ARGUS GLOBAL PTY LTD

35-41 Waterloo Rd MACQUARIE PARK NSW 2113 Australia

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Apparatus, equipment, computer hardware and computer software for collection, extraction, comparison, matching 
and secure management of biometric information and identification data, and for prevention of theft of biometric and 
identification data.

Cl.42;Biometric technology services for identification and verification; development of biometric identification systems, 
and security services using biometric identification systems; development, management and secure protection of records 
and databases of biometric and identification data; leasing, hire and rental of biometric identification and verification 
apparatus, and security apparatus; providing temporary use of on-line non-downloadable software for database of 
biometric and identification information; and installation of computer software for biometric identification and verification 
apparatus.
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3752993    27/11/2017
[International Registration No. : 1388187]
NANO GLOBAL CORP.

1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.5;Hand-sanitizing and hand-disinfecting preparations with anti-bacterial and anti-microbial properties; skin-sanitizing 
and skin-disinfecting preparations with anti-bacterial and anti-microbial properties.

Cl.9;Electronic device for the detection, measurement, or identification of microbes or molecules and hardware, 
accessories, and software associated with the device; software for interacting and controlling an electronic device for the 
detection, measurement, or identification of microbes or molecules; monitoring system comprised of meters, sensors, 
and cameras to measure environmental factors, namely, pressure, humidity, temperature, ambient sound, location, 
electromagnetism, ambient light, ambient wireless signals, ambient particulates, radiation, airflow, motion, capacitance, 
tilt, acceleration, force, smoke, ambient electromagnetic sources, RFID, or angular momentum, and help identify, 
measure, or detect microbes or molecules.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Priority claimed from 22/02/2017; Application No. : 302017000020231 ;Italy 

3761702    11/08/2017
[International Registration No. : 1389495]
HUDDLE ROOM TECHNOLOGY S.R.L.

Via Pio La Torre, 13 I-41011 CAMPOGALLIANO (MO) Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; data 
processing equipment; computers; computer software; data storage apparatus; apparatus for recording, transmission 
and reproduction of data, documents and videos; telecommunications apparatus for use with digital and analog signals; 
electrical and electronic control apparatus and instruments; telecommunications apparatus and instruments; 
telecommunication devices; multimedia apparatus and instruments; computer apparatus; apparatus and instruments for 
storing sound and images; electric apparatus for commutation; data processing apparatus; radios; telephone apparatus; 
computer software applications, downloadable; computers; computer hardware and firmware; hardware for data 
communication; computer networking hardware; computer network hubs; interfaces for computers; hands-free kits for 
telephones; monitors [computer hardware]; laptop docking stations; computer programs for connecting remotely to 
computers or computer networks; computer programs [downloadable software]; computer programs for connecting to 
remote computers and computer networks; audio- and video-receivers; software; software for communication and 
telecommunication including video software; sound recording carriers; television cameras; transmitters 
[telecommunication]; processors [central processing units]; loudspeaker units; computer peripheral devices; 
camcorders; webcams.

Cl.35;Marketing; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial or advertising purposes; retail or wholesale services for others, including retail or wholesale services via 
Internet or mail order retail services for the sale of scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signaling, checking [supervision], life-saving and teaching apparatus and instruments, apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for 
recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs, compact discs, 
DVDs and other digital recording media, data processing equipment, computers, computer software, hardware and 
firmware.

Cl.38;Telecommunications; electronic communication by means of chatrooms, chat lines and Internet forums; 
communication via computer terminals, by digital transmission or by satellite; communications by computer; 
communication via virtual private networks [VPN]; telecommunications consultancy; interactive delivery of video via 
digital networks; providing access to databases; providing third party users with access to telecommunications 
infrastructure; providing access to telecommunication networks; providing access to computer networks; providing 
electronic telecommunications connections; providing facilities and equipment for telepresence conferencing; providing 
facilities and equipment for video conferencing; provision of video conferencing services; information about 
telecommunication; rental of telecommunication equipment; rental of message sending apparatus; wireless broadcasting;
telecommunications routing and junction services; teleconferencing services; Internet and digital transmission services 
for audio, video, or graphical data; providing access to an Internet discussion web site; data transmission and 
telecommunication services; telecommunications and communications services; transmission of data, sound and 
images; transmission of digital files; broadcasting services; streaming of data.
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Priority claimed from 07/12/2016; Application No. : 4320254 ;France 

3762977    06/02/2018
[International Registration No. : 1372745]
ALLEGORITHMIC

3 avenue Julien F-63000 CLERMONT-FERRAND FR

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer programs and software; downloadable software in the form of an application for smartphones and 
mobile terminals; game software; image creation and processing software; computer-aided design software; software for 
digitizing photographed or drawn images; software for generating and modifying textures, particularly procedural 
textures; software for 3D modeling and creation of computer-generated images; software for designing animated films; 
digital simulation software; software for creating digital animations, software for creating digital lighting, software for 
digital mesh creation; database management software; image bank management software; texture management and 
sharing software; software for creating and planning 2D and 3D images; design software, particularly industrial design 
software; architecture, layout and interior design software; interior decoration software; 3D configurator application 
software for guiding buyers in their choice of goods or services expected to meet their needs and expectations; software 
for 3D space layout; styling (design) software; the graphic applications of the aforesaid products can be executed in real 
time; instruction and user manuals in electronic format in connection with the aforesaid goods; software platform for 
downloading computer programs via a global computer network; collaborative software platform for managing digital 
image banks, sharing and downloading computer and digital files, particularly photos, videos and computer-generated 
images; e-commerce software platform enabling users to carry out electronic business transactions via a global computer
network; portable computers; smartphones; stylus tablets and touch screens.

Cl.35;Digital and computer file management; compilation of information into computer databases; systematization of 
information in computer databases; presentation of goods on all communication media, for retail sale; online retail sale 
services for software, particularly image creation and processing software, computer-aided design software, software for 
generating and modifying textures, particularly procedural textures, software for designing animated films, digital 
simulation software, software for creating digital animations, software for creating digital lighting, software for digital 
mesh creation and software for the 3D modeling and creation of computer-generated images; online retail sale services, 
via an e-commerce platform, for photos, videos, computer-generated images, vector and matrix designs, textures, 
particularly procedural textures; online advertising on a computer network; production of advertising films.

Cl.38;Provision of chat rooms on the Internet; provision of online forums; provision of user access to global computer 
networks; provision of access to databases; provision of access to digital image banks; transmission of digital files; 
computer-aided transmission of messages and images; provision of telecommunication channels for teleshopping 
services; streaming data transmission; provision of access to platforms for sharing digital images online on the Internet; 
provision of access to websites where digital imaging and augmented reality professionals can contact, interact and trade 
with users online; provision of access to training platforms online on the Internet, to digital imaging technology.

Cl.41;Education; training; entertainment; organization and conducting of training workshops; conducting of training 
seminars and workshops in the field of digital imaging; distance learning and online courses open to the public, in the 
field of digital imaging; academies; tutoring; production of films other than advertising films; movie studio services; 
recording studio services; electronic publication of books, user manuals and periodicals online; videotape recording.

Cl.42;Software consultancy; software design, programming and development; design and development of image 
processing software; design and development of software for texture generation and modification; digitization of images 
and photographs, capture of objects in 3D and textures in 2D and 3D, updating of software; SaaS (Software as a Service); 
rental of computer software; electronic data storage; electronic storage of digital images; information relating to 
information technology and programming provided via websites; design of interior decor; industrial design; fashion 
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designer services; packaging design services; styling; research and development in the fields of information technology 
and digital imaging.

Cl.45;Software licensing; online social networking services.
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Priority claimed from 18/04/2017; Application No. : 707609 ;Switzerland 

3774225    27/09/2017
[International Registration No. : 1388398]
INVENTIO AG

Postfach  CH-6052 Hergiswil NW Switzerland

Address for service in India/Attorney address:
DE PENNING & DE PENNING

10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Electric and electronic measuring, checking, controlling and regulating (included in this class) apparatus for 
elevators, escalators, moving walkways and other vertical, horizontal and inclined transport installations, and 
corresponding computer programs and software stored in memory; electric and electronic control apparatus for elevators 
with destination call control; electronic controls and corresponding software for monitoring, controlling and regulating 
the operation of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport installations, 
as well as building installations and access control systems; electronic controls and corresponding software for 
monitoring, controlling and regulating the access for boats, buildings, area surrounded by a fence, restricted areas within 
buildings and boats, elevators, escalators and moving walkways and other vertical, horizontal and inclined transport 
installations; electronic controls and corresponding software for monitoring, controlling and regulating the guidance and 
navigation systems; remote monitoring apparatus for monitoring the operation of elevators, escalators and moving 
walkways and other vertical, horizontal and inclined transport installations, building installations, systems for access 
control, guidance and navigation, of locking systems, doors, turnstiles, swing gates, barriers and gates; remote 
monitoring apparatus for monitoring human activity in elevators, boats, buildings and public facilities, particularly video 
monitors, electric and electronic apparatus for remote monitoring, cameras, sensors, motion sensors, light barriers and 
infrared sensors; remote control apparatus for the monitoring of the control for elevators, escalators and moving 
walkways and other vertical, horizontal and inclined transport installations as well as access to elevators, escalators and 
moving walkways and other vertical, horizontal and inclined transport installations, and access to buildings, boats, areas 
surrounded by a fence and restricted areas within buildings and boats; remote monitoring apparatus and corresponding 
software for the control of light; remote control apparatus and corresponding software for controlling heating, ventilation, 
air-conditioning and fire alarm installations; control panels; level indicators; floor boards; car operating panels; TFT, LCD, 
LED, OLED displays, projection displays and plasma displays; computer screens; television screens; touch screens; 
electronic bulletin boards; computer screens, touch screens, television screens and projection apparatus for interactions 
with passengers of elevators, escalators and moving walkways; loudspeakers; LED screens; emergency warning lights; 
horns; electromagnetic signal transmitters; alarms, namely, fire alarms, break-in alarms, burglary alarms, flood alarms, 
hazard alarms, motion alarms, alarms for emergency calls, abuse alarms and incident alarms; Computer equipment for 
receiving, recording, transmitting, processing, converting, sending and reproducing voice, audio and video data, 
drawings, images and signals in connection with the design, installation, maintenance and repair, renovation and 
modernization of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport 
installations, systems for access control, guidance and navigation, locking systems, doors, turnstiles, swing gates, 
barriers and gates; electronic guidance systems for the orientation of users and flow of users; electronic navigation 
systems, particularly navigation systems based on GPS, on Bluetooth, on WiFi, on mobile data and on radio-
communication; electronic access control systems; radio frequency identification systems and components therefor, 
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particularly antennas, memory chips and RFID card readers, for Bluetooth communication and for near field 
communication (NFC); radio frequency labels and identification cards (RFID); NFC labels and cards; readers for encoded 
identification cards, encoded key cards, encoded smart cards and encoded labels; coded identification cards; encoded 
key cards; encoded smart cards; encoded labels; optical code readers; biometric identification apparatus, particularly of 
the face, voice, iris, fingerprints and hand; mobile telephones; smartphones; clothing computer systems (Wearables) 
which, during use, are attached to the user body, namely, smartwatches, glasses, clothing or bracelets; goods of 
augmented reality and virtual reality, namely, 3D spectacles, headphones, audio speakers, digital spectacles, (head 
mounted displays, HMD) digital gloves, stereoscopic 3D displays, 3D scanners, 3D cameras and 3D microphones; 
magnetic, optical and digital storage media; tablets; computers; network routers; wireless routers; interfaces (interface 
apparatus or interface programs for computers); microprocessors; software for creating and managing a database of 
voice, audio, video and multimedia files, and data for operating, power and users of elevators, escalators, moving 
walkways, building installations, access control systems, doors, turnstiles, swing gates, barriers and gates; software and 
application software for searching, playing, displaying and storing voice, audio, video and multimedia files; software for 
the production of virtual sound; software and application software for monitoring and controlling elevators, escalators, 
moving walkways and other vertical and horizontal and inclined transport installations as well as installations for 
buildings; software and application software for monitoring and controlling alarm, access control, guidance and 
navigation systems; software and application software for mobile phones, smart phones, smart watches, fitness monitors 
and tablets for monitoring and controlling elevators, escalators, moving walkways and other vertical and horizontal and 
inclined transport installations as well as installations for buildings; software and application software for wireless 
routers and network routers; software and application software for the connection of mobile telephones, smartphones, 
smart watches, fitness monitors, computer clothing and tablets to building installations, access control, navigation and 
guidance systems, doors, turnstiles, swing gates, barriers and gates; software and application software for mobile 
phones, smart phones, smart watches, fitness monitors and tablets in connection with locating in and out of buildings, 
parts of buildings, public facilities, elevators, escalators, moving walkways and other vertical and horizontal and inclined 
transport installations; software and application software for mobile phones, smartphones, smart watches fitness 
monitors and tablets, for guidance and navigation and in and out of buildings, parts of buildings, public facilities, and to 
elevators, escalators, moving walkways and other vertical and horizontal and inclined transport installations; electric 
sensors; frequency converters; electrical transformers; photovoltaic solar modules for electricity generation; electricity 
storage devices; uninterrupted power supply apparatus (apparatus for Uninterruptible Power); surge protection; power 
distribution devices; current rectifiers; electric current switches; integrated circuits; printed circuits; electric boards; 
electric control panels; electric safety devices; integrated safety circuits; electric and electronic locks; radio controlled 
locks; electronic publications, namely, downloadable magazines, material for teaching, training and practice, installation, 
repair and modernization instructions, manuals, newsletters, brochures and spare parts lists in the field of elevators, 
escalators, moving walkways and other vertical and horizontal and inclined transport installations, access control, 
guidance, navigation and safety systems; jigs mainly of metal [measuring instruments].

Cl.35;Gathering, systematization and updating of data in computer databases; data management by computer; input 
and processing of data for users of monitoring, access control and guidance and navigation systems in computer 
databases; input and processing of operating data for elevators, escalators, moving walkways and other vertical transport 
systems, horizontal and inclined transport installations, building installations, monitoring, access control, guidance and 
navigation systems, locking systems, doors, turnstiles, revolving doors, barriers and gates in computer databases; 
creation of statistical reports and analysis of relating to operating data for elevators, escalators, moving walkways and 
other vertical, horizontal and inclined transport installations, building installations, monitoring, access control, navigation 
and guidance systems, locking systems, doors, turnstiles, swing gates, barriers and gates; administrative processing of 
orders by telephone or computer; taking orders; invoicing; e-commerce services, namely, provision of information on 
products through telecommunication networks for advertising and sales purposes; provision of information on goods, 
purchase, design, specifications rates for elevators, escalators, moving walkways and other vertical, horizontal and 
inclined transport installations, access control, navigation and guidance systems as well as consulting services relating 
thereto for advertising and sales purposes; wholesale and retail of spare parts and components of elevators, escalators, 
moving walkways and other vertical, horizontal and inclined transport installations, access control, navigation and 
guidance systems, locking systems, door openers, door closers, doors, turnstiles, revolving doors, barriers and gates 
(also via the Internet); advertising, marketing and sales promotion; advertising using computer screens, touch screens, 
television screens, projection apparatus, video projectors and electronic bulletin boards; rental of advertising space; 
provision of advertising space, and advertising time and advertising media; organization and management of customer 
loyalty programs; organization of trade fairs and exhibitions for economic or advertising purposes.

Cl.37;Provision of construction information; building consultancy; information on the repair, operation of maintenance, 
servicing and overhaul of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport 
installations, access control, navigation and guidance systems, locking systems, doors, door openers, door closers, 
gates, turnstiles, revolving doors and barriers; installation, maintenance, repair and overhaul of elevators, escalators, 
moving walkways and other vertical, horizontal and inclined transport installations, as well as building elements and 
components as parts of these installations; works of installation, maintenance, repair and construction for the 
modernization of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport 
installations, as well as building elements and components as parts of these installations; partial dismantling of existing 
elevators, escalators and moving walkways, for the preparation of the modernization thereof; consulting on the 
installation, maintenance, repair, overhaul and modernization of elevators, escalators, moving walkways and other 
vertical, horizontal and inclined transport installations as well as building elements as parts and components as parts of 
these installations; implementation of measures on preventive maintenance of elevators, escalators, moving walkways 
and other vertical, horizontal and inclined transport installations, access control systems, locking systems, doors, door 
openers and door closers, gates, turnstiles, swing gates and barriers and components thereof; consulting on the 
installation, maintenance, repair, overhaul and modernization of access control, guidance and navigation systems, 
locking systems, doors, door openers and door closers, gates, turnstiles, swing gates, barriers and gates; installation, 
maintenance, repair, overhaul and modernization of elevators, escalators, moving walkways, access control, navigation 
and guidance systems, locking systems, doors, door openers and door closers, gates, turnstiles, swing gates and 
barriers through remote access with a communication link, particularly via the Internet; installation, maintenance, repair, 
overhaul and modernization of alarm and monitoring systems as well as consulting related thereto; installation, 
maintenance and repair of computers and of apparatus for telecommunications.
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Cl.38;Provision of communication links with data banks; provision of access to platforms and portals on the Internet; 
provision and transmission of voice, audio, and video data, messages, texts, drawings, images via analog and digital 
communication networks, radio networks and wired telecommunication networks; communication services by telephone; 
paging services by radio or telephone; provision of telecommunications links for hotlines and call centers; electronic 
exchange of messages by means of online chatrooms, online discussion sites and Internet forums; provision of 
telecommunication links for data exchange between the central computing apparatus and elevators, escalators, moving 
walkways and other vertical, horizontal and inclined transport installations, building installations, access control, 
navigation and guidance systems, locking systems, doors, turnstiles, swing gates, barriers and gates; provision of 
access to operating data of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport 
installations, building installations, access control, navigation and guidance systems, locking systems, doors, turnstiles, 
swing gates and gates by means of a communication network; provision of access to data that informs about disorders of 
elevators, escalators, moving walkways and other vertical, horizontal and inclined transport installations, building 
installations, access control, navigation and guidance systems, locking systems, doors, turnstiles, swing gates and gates 
by means of a communication network; transmission of electronic data and voice signals, and data of all types for the 
purpose of monitoring, control, maintenance and repair of elevators, escalators, moving walkways and other vertical, 
horizontal and inclined transport installations; transmission of signals of alarm apparatus and access control systems; 
transmission of emergency messages via computer networks and telecommunication networks; transmission of data and 
signals of navigation and guidance systems for tracking people and objects and the orientation of persons inside and 
outside buildings; electronic transmission, via computer and telecommunication networks, of messages, notifications, 
entertainment, images, advertising information, elevator position information and emergency information for users of 
elevators, escalators, moving walkways and other vertical, horizontal and inclined transport installations; electronic 
transmission, via computer and telecommunication networks, of teaching and training as well as installation, 
modernization and repair instructions; rental and provision of access time to data in computer databases; rental of 
telecommunication apparatus.

Cl.42;Research and development in the field of elevators, escalators, moving walkways and other vertical, horizontal 
and inclined transport installations, access control, navigation and guidance systems, locking systems, doors, turnstiles, 
swing gates, gates, barriers and gates; research and development in the field of safety engineering; research, monitoring 
and analysis and monitoring of the traffic flow inside, between and outside buildings; development, design and 
construction of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport installations, 
monitoring, access control, guidance and navigation, locking systems, doors, turnstiles, swing gates, barriers and gates; 
engineering planning and engineering services in the field of elevators, escalators, moving walkways and other vertical, 
horizontal and inclined transport installations, surveillance systems, access control, guidance and navigation systems, 
locking systems, doors, turnstiles, swing gates, barriers and gates; carrying out quality control tests and technical tests; 
energy audits; computer-aided remote maintenance of software, for monitoring and control of elevators, escalators, 
moving walkways and other vertical, horizontal and inclined transport installations, building installations, security, access
control, guidance and navigation systems, locking systems, doors, turnstiles, swing gates, barriers and gates as well as 
building elements and components as parts thereof; remote monitoring of elevators, escalators, moving walkways and 
other vertical, horizontal and inclined transport installations, building installations, security systems, access control, 
guidance and navigation systems, locking systems, doors, turnstiles, swing gates, barriers and gates via communication 
link by means of computer systems for monitoring the operating condition of the aforesaid goods; diagnosis, particularly 
remote diagnosis relating to a need for maintenance as well as to malfunction of elevators, escalators, moving walkways 
and other vertical, horizontal and inclined transport installations, building installations, security systems, access control, 
guidance and navigation systems, locking systems, doors, turnstiles, swing gates, barriers and gates via communication 
link using computer systems for detecting incidents; analysis and evaluation of operating data for elevators, escalators, 
moving walkways and other vertical, horizontal and inclined transport installations, building installations, security 
systems, access control, guidance and navigation systems, locking systems, doors, turnstiles, swing gates, barriers and 
gates; analysis and monitoring of telecommunication signals; programming, development, installation, updating and 
maintenance of software and application software as well as consulting services relating thereto; design and 
development of virtual reality and augmented reality software; programming of software for Internet platforms; providing 
of Internet platforms (software); provision of software via computer networks (in particular the Internet) and 
telecommunication networks; provision of online and offline software via a computer network or a telecommunication 
link, relating to the use of education and training material, instructions for installation, repair and modernization; 
provision of online and offline software tools for building, configuration and design of elevators, escalators and moving 
walkways; temporary online providing of non-downloadable applications for the use of a cloud computing network and for
the access to it; SaaS (software as a service); design of voice and data communication interfaces (software) for 
connections to computer data banks and call centers; provision of online and offline software tools for monitoring human 
activity in elevators, boats, buildings and public facilities; provision of software for automatically operating of emergency 
messages via computer networks and telecommunication networks; computer services, namely, design and programming
of software for management of user rights in computer networks; computer security services consisting of the issuance 
and management of digital keys; design and programming of computer software for the authentication of smart cards and 
the management of user rights and related applications; software rental.
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Priority claimed from 20/06/2017; Application No. : 87496946 ;United States of America 

3781617    04/12/2017
[International Registration No. : 1393039]
AMERICAN AIR FILTER COMPANY, INC.

Suite 2200, 9920 Corporate Campus Drive Louisville KY 40223 United States of America

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.

AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.9;Air quality measurement apparatus, namely, particle counters; air quality analyzing and monitoring apparatus and 
instruments, namely, electronic monitors and detectors for monitoring and detecting airborne particulates and for 
monitoring and measuring air speed, pressure drop, and humidity; air quality particulate measurement instruments, 
namely, particle counters; sensors for monitoring and measuring the level of gaseous or odorous contaminants; 
detectors for detecting the presence of gaseous or odorous contaminants; software for monitoring air quality; software 
for the management of hvac systems; software for managing the maintenance of hvac systems; software for collecting 
and reporting data related to air quality and the operation and maintenance of hvac systems; software for managing the 
cost of operating hvac systems.

Cl.42;Providing on-line non-downloadable software for monitoring air quality, management of hvac systems, managing 
the maintenance of hvac systems, collecting and reporting data related to air quality and the operation and maintenance 
of hvac systems, and managing the cost of operating hvac systems via a website; software as a service (saas) services 
featuring software for monitoring air quality, management of hvac systems, managing the maintenance of hvac systems, 
collecting and reporting data related to air quality and the operation and maintenance of hvac systems, and managing the 
cost of operating hvac systems; and providing on-line non-downloadable software for monitoring air quality, management 
of hvac systems, managing the maintenance of hvac systems, collecting and reporting data related to air quality and the 
operation and maintenance of hvac systems, and managing the cost of operating hvac systems.
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Priority claimed from 27/12/2016; Application No. : 65865/2016 ;Switzerland 

3784042    22/12/2017
[International Registration No. : 1347233]
STADLER FORM AKTIENGESELLSCHAFT

Chamerstrasse 174 CH-6300 Zug Switzerland

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.7;Household and kitchen machines and equipment; mixers [machines]; beaters; electric coffee grinders; parts and 
accessories for all the aforesaid goods.

Cl.11;Apparatus for lighting, heating, steam generation, cooking, refrigeration, drying, ventilation, water supply and 
sanitary purposes; air conditioners; air fresheners; air purifiers; aroma dispensers; aroma sprays; air humidifiers; air 
dehumidifiers; electric fans; electric fans; electric heating fans; electric fan heaters; electric radiators; electric grills; 
electric kettles; bread toasters; electric coffee machines; immersion heaters; electric cookers; cooking rings; parts and 
accessories for all the above-mentioned articles
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Priority claimed from 25/09/2017; Application No. : 302017000107044 ;Italy 

3784173    20/10/2017
[International Registration No. : 1393477]
6 TOUR S.R.L.

Via Giustiniani Bandini, 1 I-62032 CAMERINO (MC) IT

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.39;Escorting of travellers; motor coach rental; porterage; providing driving directions for travel purposes; physical 
storage of electronically stored data or documents; wrapping of goods; traffic information; transportation information; 
transport brokerage; freighting; aircraft rental; car rental; boat rental; parking place rental; garage rental; railway truck 
rental; vehicle rental; railway coach rental; rental of navigational systems; arranging of cruises; transportation logistics; 
arranging of travel tours; piloting; travel reservation; transport reservation; chauffeur services; bus transport; pleasure 
boat transport; car sharing services; car parking; taxi transport; transport services for sightseeing tours; removal 
services; river transport; marine transport; transport; passenger transport; railway transport; ferry-boat transport; 
transport of travellers; booking of seats for travel.

Cl.43;Providing campground facilities; rental of temporary accommodation; rental of meeting rooms; hotel 
reservations; temporary accommodation reservations; boarding house bookings; food sculpting; hotel services; 
reception services for temporary accommodation [management of arrivals and departures]; accommodation bureau 
services [hotels, boarding houses]; tourist home services; food and drink catering; motel services; boarding house 
services; restaurant services; self-service restaurant services; washoku restaurant services; snack-bar services; holiday 
camp services (lodging); retirement home services. 
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Priority claimed from 04/04/2017; Application No. : 016555071 ;European Union 

3793314    04/10/2017
[International Registration No. : 1393884]
GREINER BIO-ONE GMBH

Bad Haller Str. 32 A-4550 Kremsmünster Austria

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.5;Chemicals for pharmaceutical, veterinary and medical purposes, in particular analysis reagents.

Cl.10;Medical blood sampling devices; medical apparatus and instruments; apparatus for taking blood; blood testing 
apparatus; needles for medical purposes, in particular for taking blood samples; tube holders, in particular for tubes with 
evacuated interior spaces, for holding blood; tubes for holding blood; tubes with evacuated interior spaces and with 
rubber stoppers, in particular for holding blood; drainage tubes, drainage hoses and cannulae for medical and/or clinical 
purposes; suction drainage tubes with drainage hoses and cannulae for medical and clinical purposes; medical apparatus
for taking blood samples; tubes, containers, analysis plates for isolating nucleic acids, proteins, oligonucleotides, 
polynucleotides and/or mononucleotides contained in blood; components for temporary insertion into tubes, containers, 
sample containers for holding the nucleic acids in DNA and/or RNA.

Cl.20;Packaging containers of plastic or comprising various materials, including wood, cork; labels of plastic or 
comprising various materials, including wood, cork, for attaching to packaging containers; boxes and crates of plastic or 
composed of various materials, namely, wood and cork, in particular for packaging containers, for isolated, positioned 
support of various medical apparatus or instruments, in particular pipette tips, tube holders, tubes, test tubes or 
cannulae; sealing caps, not of metal, in particular of plastic and/or rubber; sealing caps, not of metal, for vacuum-capable 
blood sampling containers, in particular blood sampling tubes; sealing caps for containers for holding blood which can 
be evacuated, in particular tubes for holding blood.
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3801379    25/09/2017
[International Registration No. : 1394376]
BEIJING CTB SERVO CO., LTD.

West Wang Ge Zhuang Village, Shi Li Pu Town, Mi Yun District Beijing CN

Address for service in India/Attorney address:
ADITYA & ASSOCIATES

HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

Proposed to be Used
IR DIVISION
Cl.7;Sewing machines; bicycle assembling machines; engraving machines; electromechanical machines for chemical 
industry; mine working machines; casting machines; oil exploitation machines; oil refining machines; wind power engine 
facility; electronic moving and handling equipment; starters for motors and engines; motors, other than for land vehicles.

Cl.9;Data processing equipment; computer software, recorded; meters; electro-dynamic apparatus for the remote 
control of signals; measuring apparatus; gauges; printed circuits; control panels [electricity]; distribution consoles 
[electricity]; electric installations for the remote control of industrial operations.

Cl.12;Electric vehicles; vehicles for locomotion by land, air, water or rail; motors, electric, for land vehicles; electric 
bicycle; cycles; trolley; tires for bicycles and cycles; aeronautical apparatus, machines and appliances; steering gears, 
for ships; hydraulic circuits for vehicles.
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3804532    06/03/2018
[International Registration No. : 1341833]
LUMBERG HOLDING GMBH & CO. KG

Im Gewerbepark 2 58579 Schalksmühle Germany

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.7;Machines and mechanical apparatus for manufacturing connectors and cable sets; automatic machines for the 
manufacture and mounting of connector devices and cable sets; automatic assembly machines for the manufacture and 
mounting of solar modules, in particular with connector devices and cable sets.

Cl.8;Hand tools (hand-operated) for manufacturing connectors and cable sets.

Cl.9;Electric, electronic and electromechanical apparatus, equipment, instruments and components, namely electric 
cables and conduits, connectors, plug-in devices, connector and contacting devices, terminals, contact elements, 
switches, sensors, actuators, electronic components for I/O systems, including bus systems, electronic communications 
apparatus for I/O systems, including bus systems, measuring, signalling and checking (supervision) apparatus and 
instruments, in particular signal generators (sensors) and actuators for I/O systems and industrial networks; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; electric and 
electronic switches, electrical and electronic connectors, clips, terminal blocks, adapters and junction boxes; electric 
wiring harnesses, parallel and series computer terminals; electric and electronic distributors and distributor boxes; 
interfaces for computers; cables for computers and other communications apparatus and instruments; ethernet adapters, 
ethernet cables, ethernet control units, ethernet repeaters, ethernet receivers; accessories for the aforesaid goods; cables 
for networking data processing apparatus; adaptors, amplifiers, checking (supervision) apparatus and connecting 
devices for the aforesaid cables.
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3806642    15/09/2017
[International Registration No. : 1395325]
ANKLAM EXTRAKT GMBH

Johann-Friedrich-Böttger-Straße 4 17389 Anklam Germany

Address for service in India/Attorney address:
QUEST IP

122/71 Silver Oaks Apartments, DLF PH-1, Gurgaon-122002, Haryana

Proposed to be Used
IR DIVISION
Cl.1;Additives (chemical -) for food, active chemical ingredients for use in the manufacture of pharmaceuticals, 
chemicals made from botanical extracts, chemical products for the manufacture of cosmetics, extract of berries or fruits, 
extract of maqui berries, plant extracts other than essential oil, herb extracts other than essential oil, 
anthocyanin/anthocyanidin chemicals.

Cl.5;Pharmaceuticals, Pharmaceutical preparations, Pharmaceutical skin lotions, Pharmaceutical for human use, 
Chemicals for pharmaceutical use, Plant extracts for pharmaceutical use, Herb extracts for pharmaceutical use, Extract of 
berries or fruits for pharmaceutical use, Extract of Maqui berries for pharmaceutical use, Nutraceuticals, Nutraceuticals 
for use as a dietary supplement, Nutraceutical preparations for therapeutic or medical purposes, Dietary and nutritional 
supplements, Dietary food supplements.

Cl.29;Processed vegetables and fruits; Processed berries, processed Maqui berries.

6733



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 23/05/2017; Application No. : 1067326 ;New Zealand 

3807907    20/11/2017
[International Registration No. : 1396448]
AUCKLAND BIOSCIENCES LIMITED

Level 5, 56 Cawley Street, Ellerslie Auckland 1051 NZ

Address for service in India/Attorney address:
ASM LAW OFFICES

M-19A, SOUTH EXTENSION-II, NEW DELHI-110049

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; fungicides, herbicides; 
transplants [living tissues]; surgical implants comprised of living tissues; placenta and placenta extracts for medical, 
medicinal, or veterinary purposes or as nutritional supplements; human and animal organs and organ extracts for 
medical, medicinal, or veterinary purposes or as nutritional supplements; living organs for use as surgical implants or 
transplants; vaccines; haemoglobin; media for bacteriological cultures / bacteriological culture mediums; cultures of 
microorganisms for medical and veterinary use; chemical reagents for medical or veterinary purposes; chemical 
preparations for pharmaceutical purposes; chemical preparations for medical purposes; blood for medical purposes; 
blood plasma; serums; stem cells for medical purposes; stem cells for veterinary purposes; nutritional supplements.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; scientific laboratory services; scientific and 
industrial research; research and development of new products for others; scientific research; technical research; 
chemical analysis; chemical research; chemistry services; cosmetic research; bacteriological research; biological 
research; scientific and industrial testing services; clinical trials.

6734



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

 

Priority claimed from 15/06/2017; Application No. : 30 2017 218 543 ;Germany 

3815537    13/09/2017
[International Registration No. : 1397648]
PANTAFLIX AG

Holzstraße 30 80469 München DE

Address for service in India/Attorney address:
DE PENNING & DE PENNING

10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; peripherals adapted for use with computers, excluding electronic readers; computer 
programs [downloadable software]; readers [data processing equipment]; downloadable music files; computer software 
applications, downloadable; audio- and video-receivers; compact discs [audio-video]; recorded computer software; films, 
exposed; cinematographic film, exposed; sound recording strips; sound recording carriers; video cassettes; animated 
cartoons; devices for streaming media content over local wireless networks; sound recording apparatus; videotapes; 
electronic publications, downloadable.

Cl.16;Periodicals; magazines [periodicals]; newspapers; booklets; books; printed sheet music; song books; music 
magazines.

Cl.25;Clothing.

Cl.35;Writing of curriculum vitae for others; updating and maintenance of data in computer databases; data search in 
computer files for others; advertising agencies; design of advertising materials; television advertising; marketing; on-line 
advertising on a computer network; sponsorship search; dissemination of advertising matter; rental of advertising time 
on communication media; arranging subscriptions to telecommunication services for others; provision of an on-line 
marketplace for buyers and sellers of goods and services; business management of performing artists; commercial 
administration of the licensing of the goods and services of others; radio advertising; news clipping services; advertising.

Cl.38;Television broadcasting; radio broadcasting; providing user access to global computer networks; streaming of 
data; transmission of digital files; rental of access time to global computer networks; providing access to databases; 
streaming of television over the internet; streaming audio and video material on the internet; video, audio and television 
streaming services; streaming of video material on the internet; providing internet chatrooms; news agency services; 
message sending.

Cl.40;Processing of cinematographic films.

Cl.41;Translation and interpretation; providing on-line music, not downloadable; providing on-line videos, not 
downloadable; presentation of live performances; subtitling; film production, other than advertising films; production of 
music; dubbing; entertainment; rental of motion pictures; rental of sound recordings; production of radio and television 
programmes; videotaping; recording studios; television entertainment; movie studios; cinema presentations; production 
of shows; radio entertainment; scriptwriting services; writing of texts, other than publicity texts; rental of movie 
projectors and accessories; discotheque services; coaching; songwriting; disc jockey services; nightclub services 
[entertainment]; box office services; music composition services; arranging of music performances; live music 
performances; providing on-line electronic publications, not downloadable; booking of seats for shows; entertainment 
services; arranging of entertainment shows; music publishing services; party planning [entertainment].

Cl.42;Cloud computing; computer software design; electronic data storage; server hosting; rental of computers and 
computer software.

Cl.45;Copyright management; licensing of intellectual property; legal administration of licences.
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3821601    09/03/2017
[International Registration No. : 1399101]
VISY R & D PTY LTD

L11, 2 Southbank Bvd Southbank VIC 3006 Australia

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; corrugated cardboard; packaging materials of plastic, starches, paper, card cardboard; 
corrugated cardboard or fibre board adhesive packaging tapes, adhesive coated plastic films for packaging, airtight 
packaging of cardboard, paper used for packaging, plastic or paper bags for packaging, bubble plastics for packaging, 
blown films for packaging, cling film for packaging; corrugated cardboard including for packaging; blister packs for 
packaging; envelopes including for packaging; lining for packaging; non-metallic foil for packaging; packaging boxes or 
cartons in collapsible form (card or cardboard; corrugated cardboard or fibre board); packaging boxes or cartons of card, 
cardboard, corrugated cardboard; fibre board and paper being kraft-based paperboard or corrugated fibre board used for 
manufacturing boxes; packaging containers of regenerated cellulose; wrappers of plastic; plastic foil; plastic sheets and 
film for packaging; polythene bags for packaging; plastic mesh for packaging and wrapping; polyvinyl chloride film for 
wrapping or packaging; protective packaging of plastics, paper and cardboard; tamper evidence plastic films and plastics 
used on packaging; webs of bubble for packaging; brochures, magazines, books, newspapers; paper based publications; 
also paper; cardboard; corrugated cardboard, fibre board laminated with plastics and metal materials for packaging; 
foamed paper; packaging material of foamed plastics.

Cl.20;Household or kitchen utensils and containers (not of precious metal or coated therewith) including such goods 
with tamper evident lids and seals; containers of aluminium foil for packaging food or drink; disposable packaging 
containers made of aluminium foil; combs and sponges; brushes (except paint brushes); brush-making materials; articles 
for cleaning purposes; steelwool; unworked or semi-worked glass (except gloss used in building); glassware, porcelain 
and earthenware not included in other classes; bottles, insulating and other holders for bottles and for cans, bottle 
openers; refreezable ice packs; containers included in this class, dust bins, refuse bins, waste bins included in this class; 
glassware, porcelain and earthenware not included in other classes; bottles, including bottles made of plastic and glass; 
wine bottles; bottles made from polyethylene terephthalate; aerosol dispensers; cups, jars used in food packaging.
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Priority claimed from 31/10/2017; Application No. : 1883879 ;Australia 

3826490    19/12/2017
[International Registration No. : 1400169]
HOPE UNLIMITED CHURCH INCORPORATED

164 Pacific Hwy CHARMHAVEN NSW 2263 Australia

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Music recordings; sound recordings; video recordings; digital music (downloadable) from the internet; compact 
discs containing recorded sound; compact discs containing recorded video; compact discs (audio-video); downloadable 
music files; downloadable podcasts; downloadable software applications (apps); electronic sheet music, downloadable; 
books recorded on disc; training manuals in electronic format; training manuals in the form of a computer program.

Cl.16;Music books; musical scores; printed music; audiovisual printed presentational materials; audiovisual teaching 
materials (printed matter); books; books of biblical stories; song books; printed sheet music; promotional publications.

Cl.41;Religious education; production of audio and/or video recordings, other than advertising; production of musical 
recordings, other than advertising; publishing of books; arranging and conducting of conferences; conducting of 
correspondence courses; arranging and conducting of workshops (training); providing information, including online, 
about education, training, entertainment, sporting and cultural activities; production of radio and television programmes; 
production of live entertainment; songwriting.

Cl.45;Pastoral care (religious services); spiritual or religious counselling; spiritual development; charitable services, 
namely mentoring (personal or spiritual); conducting religious ceremonies; lifestyle counselling (spiritual); mentoring 
(spiritual); spiritual recovery services; exploitation of printed matter (copyright).
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Priority claimed from 08/12/2016; Application No. : 30 2016 034 768 ;Germany 

3830487    08/06/2017
[International Registration No. : 1398384]
FRANZ HAIMER MASCHINENBAU KG

Weiherstr. 21 86568 Hollenbach-Igenhausen Germany

Address for service in India/Attorney address:
QUEST IP

122/104, SILVER OAKS APARTMENTS, DLF PH-1, GURGAON - 122 002

Used Since :01/02/2016

IR DIVISION
Cl.7;Machine tools; motors, other than for land vehicles; machine coupling and transmission components [except for 
land vehicles]; agricultural implements, other than hand-operated; transmission chains, other than for land vehicles; 
driving motors, other than for land vehicles; transmission shafts, other than for land vehicles; drill chucks [parts of 
machines]; drilling heads [parts of machines]; drilling bits [parts of machines]; drilling machines; lathes [machine tools]; 
torque converters, other than for land vehicles; speed governors for machines, engines and motors; electrical engines, 
other than for land vehicles; springs [parts of machines]; moulding machines; milling machines; guides for machines; 
crankcases for machines, motors and engines; hangers [parts of machines]; gear boxes, other than for land vehicles; die-
cutting and tapping machines; threading machines; engraving machines; hammers [parts of machines]; electric hand 
drills; hand-held tools, other than hand-operated; hydraulic controls for machines, motors and engines; notchers 
[machine tools]; clack valves [parts of machines]; blades [parts of machines]; pistons [parts of machines or engines]; 
compressors [machines]; ball-bearings; ball rings for bearings; radiators [cooling] for motors and engines; cranks [parts 
of machines]; bearings [parts of machines]; journals [parts of machines]; woodworking machines; metalworking 
machines; machines for processing plastics; housings [parts of machines]; machine wheels; stands for machines; tables 
for machines; axles for machines; chisels for machines; knives [parts of machines]; blade holders [parts of machines]; 
machines and apparatus for polishing [electric]; regulators [parts of machines]; valves [parts of machines]; trueing 
machines; grindstones [parts of machines]; cutters [machines]; chucks [parts of machines]; control mechanisms for 
machines, engines or motors; tools [parts of machines]; holding devices for machine tools; parts for engines; parts of 
machine tools, in particular tensioning tools and tensioner as well as their assembly units for machine tools; chucks for 
tools, for milling machines, for lathes, for machining centres, for rotary index machines, for transfer lines and for drilling 
machines; mandrels; tool holders, shrink chucks, tool holding fixtures, collet chucks as well as hydro-expansion chucks 
as parts of machine tools; drilling tools, milling tools, reaming tools and reamers as well as taps, thread mills, thread 
formers, countersinking tools, fine drilling heads and drilling rods as parts of machine tools; clamping tables, drill 
chucks, tool holding fixtures (parts of machines); tool holders for clamping tool shafts; machine tool holders; turning tool,
drills, milling cutters for machine tools; shrink-fit apparatus; balancing machines; collets for power tools.

Cl.9;Scientific, surveying, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching 
apparatus and instruments; data processing equipment; computers; computer software; balancing apparatus; electric 
installations for the remote control of industrial operations; measuring apparatus; plane tables [surveying instruments]; 
precision measuring apparatus; commutator; electric apparatus for commutation; remote control devices for clamping 
tables and machine tools; mechanical, electrical, optical and opto-electronical measuring, control and monitoring 
apparatus for machine tools; measuring and monitoring apparatus, in particular for use on machine tools; centering 
apparatus; presetting devices, tool measuring devices; presetting tools; parts of all afore-mentioned goods; 3D-sensors 
(measuring apparatus) for milling machines and erosion machines.

Cl.37;Installation, cleaning, repair and maintenance services relating to the aforementioned goods in classes 7 and 9; 
installation, maintenance and repair of machines; maintenance and repair of cutting tools and abrading tools.

Cl.40;Material treatment, namely turning, mill working, drilling, grinding, eroding, tempering, additive manufacturing; 
custom manufacture of tool storage solutions for third parties; material treatment information; mill working; 
woodworking; processing of plastics; processing of metal; grinding; services relating to cutting, dressing, burnishing by 
abrasion or metal coating; consultancy relating to the cutting of materials.
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Priority claimed from 09/08/2017; Application No. : 712504 ;Switzerland 

3832015    01/02/2018
[International Registration No. : 1401242]
SWISS AVIATION SOFTWARE AG

Lachenstrasse 18 CH-4123 Allschwil Switzerland

Address for service in India/Attorney address:
CHADHA & CHADHA IP

F-46, HIMALAYA HOUSE, 23 K.G. ROAD, NEW DELHI-110001, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Data processing software and programs; computer hardware; electronic publications downloadable from 
databases and via the Internet, in particular user manuals and work instructions for the use of data processing programs 
and software.

Cl.16;Manuals, catalogs, user manuals and work instructions for the use of data processing programs and software.

Cl.35;Services provided by consultants in the field of commercial business management; commercial administration 
services; systematization of information, updating and maintenance of data in computer databases.

Cl.41;Instruction and training services; organization services and conducting of training workshops.

Cl.42;Design and development of computer hardware; design, development, maintenance, installation, implementation 
and updating of software; services provided by consultants and assistance services for computer hardware design and 
development; services provided by consultants and support services for software design, development, maintenance, 
installation, implementation and updating; monitoring of computer systems; technical support services relating to 
software; data migration services; data hosting.
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Priority claimed from 19/05/2017; Application No. : 24239662 ;China 

3832102    31/10/2017
[International Registration No. : 1401299]
XIAOMI INC.

Floor 13, Rainbow City Shopping Mall II of China Resources, NO. 68, Qinghe Middle Street, Haidian District Beijing China

Address for service in India/Attorney address:
CHADHA & CHADHA IP

F-46, HIMALAYA HOUSE, 23 K.G. ROAD, NEW DELHI-110001, INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; aerating pumps for aquaria; mechanized livestock feeders; milking machines; shearing 
machines for animals; woodworking machines; papermaking machines; printing cylinders; darning machines; dyeing 
machines; bread cutting machines; beverage preparation machines, electromechanical; tobacco processing machines; 
leather paring machines; ironing machines; bicycle assembling machines; potters&quot; wheels; engraving machines; 
juicer, electromechanical; washing machines [laundry]; disintegrators; embossing machines; glass-working machines; 
electromechanical machines for chemical industry; drilling machines; rolling mill cylinders; drilling rigs, floating or non-
floating; whitewashing machines; elevators [lifts]; electric hammers; moulding machines; scale collectors for machine 
boilers; igniting devices for internal combustion engines; hydraulic turbines; robots [machines]; scissors, electric; 
painting machines; bicycle dynamos; fans for motors and engines; pumps for heating installations; taps [parts of 
machines, engines or motors]; compressors for refrigerators; water heaters [parts of machines]; anti-friction bearings for 
machines; adhesive bands for pulleys; sifting installations; curtain drawing devices, electrically operated; 3D printers; 
shoe polishers, electric; distribution machines, automatic; joints for aircraft fueling tankers; storage tank [parts of 
machines]; labellers [machines]; electroplating machines; food processors, electric; soybean milk filtering machines for 
household purposes; mixing machines; welding machines, electric; dust exhausting installations for cleaning purposes; 
none of the foregoing being related to precision instruments, drill bits and cutting tools

Cl.10;Sphygmotensiometers; dental apparatus, electric; electric acupuncture instruments; sanitary masks; teething 
rings; breast pumps; contraceptives, non-chemical; surgical implants comprised of artificial materials; orthopedic 
articles; suture materials.

Cl.15;Musical instruments; pianos; harmonicas; handbells [musical instruments]; electronic musical instruments; 
music synthesizers; cases for musical instruments; musical boxes; music stands; stands for musical instruments.
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Priority claimed from 30/08/2017; Application No. : 30 2017 021 563 ;Germany 

3835446    23/02/2018
[International Registration No. : 1401110]
KARL STORZ SE & CO. KG

Dr.-Karl-Storz-Str. 34 78532 TUTTLINGEN Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, in particular surgical fixation devices; 
endoscopes for medical and surgical purposes; endoscopic devices for medical and surgical purposes; artificial limbs; 
artificial eyes; artificial teeth; surgical sutures; medical furniture and bedding, equipment for transferring patients; 
orthopedic articles; orthopedic aids; mobility aids; prostheses and artificial implants.

Cl.16;Paper and cardboard, namely file cases, file folders, albums, advertisement cards, almanacs; printed matter; 
brochures; brochures; bookbinding articles; photographs; stationery; instructional and teaching material (except 
apparatus); plastic materials for packaging; bags, pouches and goods of paper, cardboard or plastic for packaging, 
wrapping and storage purposes; packaging material made of cardboard.
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Priority claimed from 25/04/2017; Application No. : 87425000 ;United States of America 

3838628    13/10/2017
[International Registration No. : 1402302]
GENESYS TELECOMMUNICATIONS LABORATORIES, INC.

2001 Junipero Serra Boulevard Daly City CA 94014 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for contact center management; downloadable cloud computer software for contact center 
management; computer telephony software, namely, computer and telecommunications programs for combining and 
integrating voice and data communications with computer technologies for controlling, monitoring, analyzing, recording, 
providing, programming, interacting with and responding to voice or electronic information, and for controlling internal 
and external voice and data communication for an organization"s computer system, and for handling and integrating an 
organization"s directory services, operator services, administrative services, reporting services, answering services, call 
routing, call distribution, out calling services, voice response and customized, customer specific applications in the 
customer service field; computer software for workforce management and speech recognition and analytics, and 
electronic publications in the form of instruction manuals sold therewith.

Cl.35;Designing and managing for others outbound marketing campaigns in the field of contact center management, 
and providing online reports of such campaigns; personnel management, namely, conducting employee motivation and 
incentive award programs for customer service center employees to promote high-quality customer service; advertising 
and business marketing services, namely, designing and managing for others outbound marketing campaigns in the field 
of contact center management, contact center personnel workforce management services, provision of an on-line 
marketplace specifically in relation to software applications for management of contact centers, workforce management 
and speech recognition and analytics.

Cl.38;Telecommunications services in the field of contact center management, namely, voice over Internet protocol 
(VOIP) services and hosted private branch exchange (PBX) services, and automated operator and messaging systems.

Cl.42;Providing temporary use of on-line non-downloadable cloud computing software for contact center management; 
providing use of on-line non-downloadable software and applications for an organization"s handling and integration of 
voice and data communication and computer technologies, namely, directory services, operator services, administrative 
services, reporting services, answering services, call routing, call distribution, outcalling services, voice response, 
recording services, speech analytics services, workforce management services; installation and maintenance of 
computer software for contact center and workforce management; monitoring of contact center computer systems, 
namely, monitoring by remote access to ensure proper functioning; technical support services, namely, troubleshooting 
of contact center and workforce management computer hardware and software problems; professional services, namely, 
customization and configuration in the nature of design and development of computer software for contact center and 
workforce management.
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Priority claimed from 21/12/2017; Application No. : UK00003278701 ;United Kingdom 

3839747    21/12/2017
[International Registration No. : 1401590]
Nkoda Limited

c/o Leigh Saxton Green Llp, Mutual House, 70 Conduit Street London W1S 2GF GB

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in the delivery, distribution and transmission of digital audio, video, text and multimedia 
content; computer software for enabling transmission, storage, sharing, collection, editing, organising and modifying 
audio, video and other data; computer software for creating searchable databases of information and data; computer 
software for use in streaming or downloading music; downloadable music files; downloadable digital files of sheet music; 
downloadable digital music; sound recordings; sound recording strips; sound recording discs; sound recording carriers; 
musical sound recording; recording devices for sound and image carriers; computer software for processing digital 
music files.

Cl.35;Advertising; business management; business administration; production of sound recordings for publicity 
purposes; production of sound recordings for advertising purposes; production of sound recordings for marketing 
purposes; online retail services for downloadable digital music; retail services in relation to downloadable electronic 
publications; promoting the music of other by providing online portfolios via a website.

Cl.38;Transmission of sound recordings over networks; delivery of digital music by telecommunications; providing 
access to digital music websites on the Internet; electronic transmission and streaming of digital media content, but 
excluding content consisting of messages and images; delivery of digital files of sheet music via a global computer 
network; providing access to a web site for digital sheet music and digital music files; providing access to a search 
engine allowing custom search and selection of products in the form of downloadable digital files, but excluding 
downloadable digital files consisting of messages and images.

Cl.41;Entertainment; sound recording services; music publishing; sound recording studio services; production of 
sound and music recordings; sound recording and video entertainment services; editing or recording of sounds and 
images; production of sound and image recordings on sound and image carriers; production of entertainment in the form 
of sound recordings; recording studio services for the production of sound bearing discs; providing digital music from 
the internet; providing digital music [not downloadable] from the internet; publication of sheet music.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; providing temporary use of non-downloadable 
software; software as a service [SaaS]; digitalisation of sounds and images; electronic storage of digital files; electronic 
storage of digital audio and video files; hosting of digital content; hosting a website for the electronic storage of digital 
music.

6743



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 19/06/2017; Application No. : 4369773 ;France 

3840875    07/12/2017
[International Registration No. : 1400946]
DELMON GROUP

Zone Industrielle du Coutal F-24120 TERRASSON-LAVILLEDIEU France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.11;Fans (air-conditioning); pipes made of rubber, elastomer and plastic and synthetic materials (parts of sanitary 
installations); anti-dazzle devices for vehicles (lamp fittings); vehicle headlights and signaling lights; heating and air 
conditioning systems for vehicles; heating apparatus for defrosting windows of vehicles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; motors and engines for land vehicles; electric motors for 
land vehicles; coupling and transmission components for land vehicles; vehicles and their component parts; clutches; 
electric or hydraulic clutch controls; gear boxes for vehicles; braking systems for vehicles and parts thereof; brakes; 
brake fittings, segments and shoes; torque converters and reduction gears for land vehicles; electromagnetic valves for 
vehicles (other than engine and motor parts); gears; axle journals; solid tires for vehicle wheels; inner tubes; studded 
tires; treads for retreading tires; air pumps (vehicle accessory); shock absorbing springs for vehicles; suspension shock 
absorbers for vehicles; vehicle wheels and their parts (hubs, rims, spokes); railway car wheels; buffers for railway rolling 
stock; trailer hitches for vehicles; horns for vehicles; anti-glare devices for vehicles; on-board and ground diagnostic 
calculators; electric and/or electronic power steering device; electronic assisted suspension; vehicle body; anti-skid 
chains; vehicle chassis or bumpers; equipment anti-vibration supports for automobiles.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; semi-processed synthetic and plastic materials; packing, stopping 
and insulating materials; flexible pipes not of metal; artificial and synthetic resins (semi-processed goods); insulating 
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adhesive tapes; coupling linings; joints, membranes and sealing rings made of rubber, elastomer and plastic and 
synthetic materials; joints and flexible pipes made of rubber, elastomer and plastic and synthetic materials; rubber hoses 
intended for ensuring the flow of fluids between the parts of a thermal engine; valves made of rubber, elastomer, plastic 
and synthetic materials; sleeves made of rubber, elastomer, plastic and synthetic materials for protecting parts of 
machinery; mastic for joints; non-metallic pipe junctions; sealing joints, seals for vats, windows and hoses, pump seals; 
brake lining materials, partly processed; molds made of rubber, elastomer, polyurethane and composites for the 
production of mechanical and tooling parts.

Cl.40;Casting of mechanical parts of rubber and special elastomers for the automobile industry.
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Priority claimed from 04/08/2017; Application No. : 87556252 ;United States of America 

3841926    31/01/2018
[International Registration No. : 1402237]
BUTTERFLY NETWORK, INC.

530 Old Whitfield Street Guilford CT 06437 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software for medical imaging and for use with medical imaging equipment, namely, software for 
analyzing, processing, and displaying images on medical imaging machines.

Cl.10;Medical devices and apparatus for medical imaging in the field of diagnostics and treatment; medical diagnostic 
imaging apparatus incorporating software.
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Priority claimed from 04/10/2017; Application No. : 3261334 ;United Kingdom 

3842898    03/04/2018
[International Registration No. : 1402855]
SPECTRO ANALYTICAL INSTRUMENTS GMBH

Boschstraße 10 47533 Kleve Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Used Since :06/06/2005

IR DIVISION
Cl.9;Scientific measuring devices; spectrometer.

Cl.42;Material analysis for third parties; calibration of measuring devices.
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Priority claimed from 12/08/2016; Application No. : 30 2016 023 202 ;Germany 

3844685    10/02/2017
[International Registration No. : 1402746]
WINCOR NIXDORF INTERNATIONAL GMBH

Heinz-Nixdorf-Ring 1 33106 Paderborn Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Automated teller machines (ATM) and automated teller machine components; automated teller cash dispensers; 
automatic paying-in and deposit machines; electrically operated machines for the dispensing of cash, coupons, tickets, 
vouchers, coins, postal stamps and for receiving deposits and cashing checks, lottery machines and computer software 
for operating such machines; software for operating automated teller machines for cash transactions and non-cash 
transactions; computer software for controlling and operating various user equipment in particular computer terminals, 
automatic cash dispensers, automatic cash collection machines, automatic cheque collection machines, postal terminals, 
electronic terminals for generating stamps, electronic cash registers, self-service cash register systems, printers and 
multi-functional terminals with payment functions; software for financial institutions and commercial companies for 
providing services to customers on mobile devices, in branch offices, on worldwide web portals, in call centers, at bank 
counters, in bank kiosks and by automated teller machines, point of sale systems and self-checkout systems; software 
for monitoring branch banks, automated teller machines, cash transactions, non-cash transactions, commercial 
companies, software for monitoring transactions against fraud for banks and commercial companies, software for 
operating bank counters in branch offices for banking and financial transactions; downloadable applications for mobile 
user terminals, especially for conducting financial transactions; scanners and camera systems for capturing goods and 
labels, especially barcode scanners, QR code scanners, RFID scanners; card reading equipment; identification equipment 
for individuals, especially iris scanners, retina scanners, hand scanners, fingerprint scanners, face and voice recognition 
equipment, signature capture devices; electronic display units, multifunctional operating terminals and computer 
software for operating such terminals; tablets for controlling financial transactions for banks and commerce; cash 
register systems for tablet operated financial transactions; self-service terminals for postal goods, electronic terminals for
generating stamps; receipt printers; remote-controlled modules for displaying prices at goods shelves; chip cards, 
security tokens and electronic key tokens, in particular electronic key cards, electronic key CD, electronic key USB flash 
drives; networks for data processing systems; cash registers, especially electronic cash registers, self-checkout cash 
registers, automatic scanner checkouts and software related thereto; electronic inking apparatus for invalidation or 
devaluation of banknotes; software for operating electronic inking apparatus for invalidation or devaluation of banknotes.
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Cl.36;Financial services; consultancy in the area of financial services; consultancy in the area of rental of automated 
teller machines [ATM] and self-service terminals for banks; rental of automated teller machines [ATM] and receipt 
printers, operating terminals and self-service terminals for banks; rental of automated teller machines [ATM] in the 
commercial field

Cl.37;Installation, repair, and maintenance of automated teller machines [ATM], credit and debit card operated 
terminals, cash dispensing terminals, access control terminals, surveillance cameras, automatic stamp machines, postal 
terminals, postal parcel drop-boxes, postal parcel pick-up boxes, cash register systems, electronic cash registers, self-
service point of sale systems, cash safes, lottery machines; remotecontrolled maintenance and repair services for 
automated teller machines [ATM], credit and debit card operated terminals, cash dispensing terminals, and access control 
terminals, also for others; in situ repair services for safes and vaults.

Cl.42;Engineering consultancy in the area of merchandise management systems; technical monitoring of cash 
optimization; technical monitoring and processing of automated teller machine [ATM] transactions (Payment Services); 
technical project planning for the exchange and/or first installation of point of sale systems in IT environments (Store 
Rollout); IT security services in the nature of protection and recovery of computer data for others, especially for banks; IT 
project management; creation of computer software for automatic cash dispensers, automatic cash collection machines, 
automatic cheque collection machines, postal terminals, automatic stamp machines, ticket validation terminals, postal 
parcel drop-boxes, postal parcel pick-up boxes, automatic terminals with payment functions, cash register systems, 
electronic cash registers, self-service cash register systems, cash safes; installation, repair and maintenance of computer 
software for automatic cash dispensers, automatic cash collection machines, automatic cheque collection machines, 
postal terminals, automatic stamp machines, ticket validation terminals, postal parcel drop-boxes, postal parcel pick-up 
boxes, terminals with payment functions, cash register systems, electronic cash registers, self-service cash register 
systems, cash safes 
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Priority claimed from 25/04/2017; Application No. : 87425027 ;United States of America 

3852762    23/10/2017
[International Registration No. : 1404019]
GENESYS TELECOMMUNICATIONS LABORATORIES, INC.

2001 Junipero Serra Boulevard Daly City CA 94014 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software for contact center management; downloadable cloud computer software for contact center 
management; computer telephony software, namely, computer and telecommunications programs for combining and 
integrating voice and data communications with computer technologies for controlling, monitoring, analyzing, recording, 
providing, programming, interacting with and responding to voice or electronic information, and for controlling internal 
and external voice and data communication for an organization"s computer system, and for handling and integrating an 
organization"s directory services, operator services, administrative services, reporting services, answering services, call 
routing, call distribution, out calling services, voice response and customized, customer specific applications in the 
customer service field; computer software for workforce management and speech recognition and analytics, and 
instruction manuals sold or distributed therewith as a unit.

Cl.35;Designing and managing for others outbound marketing campaigns in the field of contact center management, 
and providing online reporting of such campaigns; employee motivation and incentive programs, namely, conducting 
employee incentive award programs for motivation of employees in the nature of recognition and bonuses for customer 
service center employees to promote high-quality customer service; advertising and business marketing services, 
namely, designing and managing for others outbound marketing campaigns in the field of contact center management; 
contact center workforce management services, namely, personnel management services; provision of an on-line 
marketplace featuring applications for management of contact centers, workforce management and speech recognition 
and analytics.

Cl.38;Telecommunications services in the field of contact center management, namely, voice over Internet protocol 
(VOIP) services and hosted private branch exchange (PBX) services, and automated operator and messaging systems.

Cl.42;Providing temporary use of on-line non-downloadable cloud computing software for contact center management; 
providing use of on-line non-downloadable software and applications for an organization"s handling and integration of 
voice and data communication and computer technologies, namely, directory services, operator services, administrative 
services, reporting services, answering services, call routing, call distribution, outcalling services, voice response, 
recording services, speech analytics services, workforce management services; installation and maintenance of 
computer software for contact center and workforce management; monitoring of contact center computer systems, 
namely, monitoring by remote access to ensure proper functioning; technical support services, namely, troubleshooting 
of contact center and workforce management computer hardware and software problems; professional services, namely, 
customization and configuration in the nature of design and development of computer software for contact center and 
workforce management.
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Priority claimed from 05/09/2017; Application No. : 87596161 ;United States of America 

3853117    02/03/2018
[International Registration No. : 1404451]
BUTTERFLY NETWORK, INC.

530 Old Whitfield Street Guilford CT 06437 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for medical imaging and for use with medical imaging equipment.

Cl.10;Medical devices and apparatus for medical imaging in the field of diagnostics and treatment; medical diagnostic 
imaging apparatus incorporating software.
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3857014    25/01/2018
[International Registration No. : 1405720]
ARTSANA S.P.A.

Via Saldarini Catelli, 1 I-22070 Grandate (CO) Italy

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.3;Massage gels other than for medical purposes.

Cl.5;Sexual stimulant gels; sexual lubricants; vaginal lubricants; hygienic lubricants; preparations for use in vaginal 
lubrication.

Cl.10;Condoms; condoms for prophylactic purposes; condoms having spermicidical properties; vibrators, being adult 
sexual aids; artificial vaginas, being adult sexual aids; love dolls [sex dolls]; sex toys; ben wa balls, being adult sexual 
aids; artificial penises, being adult sexual aids.
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Priority claimed from 25/04/2017; Application No. : 87425055 ;United States of America 

3857032    23/10/2017
[International Registration No. : 1405652]
GENESYS TELECOMMUNICATIONS LABORATORIES, INC.

2001 Junipero Serra Boulevard Daly City CA 94014 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for contact center management; downloadable cloud computer software for contact center 
management; computer telephony software, namely, computer and telecommunications programs for combining and 
integrating voice and data communications with computer technologies; computer telephony software, namely, computer 
and telecommunications programs for controlling, monitoring, analyzing, recording, providing, programming, interacting 
with and responding to voice or electronic information; computer telephony software, namely, computer and 
telecommunications programs for controlling internal and external voice and data communication for an organization"s 
computer system; computer telephony software, namely, computer and telecommunications programs for handling and 
integrating an organization"s directory services, operator services, administrative services, reporting services, answering 
services, call routing, call distribution, out calling services, voice response and customized, customer specific 
applications in the customer service field, software for workforce management and speech recognition and analytics, and 
instruction manuals sold or distributed therewith as a unit.

Cl.35;Developing and organizing for others outbound marketing campaigns in the field of contact center management, 
and providing online reporting of such campaigns, personnel management, namely, employee motivation and incentive 
programs for customer service center employees, advertising and business services, namely, designing and managing 
for others, contact center workforce management services, operating on-line marketplace featuring applications for 
management of contact centers, workforce management and speech recognition and analytics.

Cl.38;Telecommunications services in the field of contact center management, namely, voice over Internet protocol 
(VOIP) services and hosted private branch exchange (PBX) services.

Cl.42;Providing temporary use of on-line non-downloadable cloud computing software for contact center management; 
providing use of on-line non-downloadable software and applications for an organization"s handling and integration of 
voice and data communication and computer technologies, namely, directory services, operator services, administrative 
services, reporting services, answering services, call routing, call distribution, outcalling services, voice response, 
recording services, speech analytics services, workforce management services; installation and maintenance of 
computer software for contact center and workforce management; monitoring of contact center computer systems, 
namely, monitoring by remote access to ensure proper functioning; technical support services, namely, troubleshooting 
of contact center and workforce management computer hardware and software problems; professional services, namely, 
customization and configuration in the nature of design and development of computer software for contact center and 
workforce management.
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Priority claimed from 02/10/2017; Application No. : 4393014 ;France 

3858824    15/02/2018
[International Registration No. : 1404143]
LOUIS VUITTON MALLETIER

2 rue du Pont-Neuf F-75001 Paris France

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Retail sale services for perfumery articles, clothing, footwear, headgear, textile articles, leather or imitation 
leather goods, bags, luggage, spectacles and sunglasses, jewelry, jewelry products, clock and watch-making products 
and chronometric instruments; on-line retail store services, provided via a global computer network, featuring perfumery 
articles, clothing, footwear, headgear, textile articles, leather or imitation leather goods, bags, luggage, spectacles and 
sunglasses, jewelry, jewelry products, clock and watchmaking products and chronometric instruments; advertising and 
promotional services, particularly by electronic means; rental of advertising space; publication of advertising texts; 
dissemination of advertising material; online advertising on a computer network; opinion polling; market studies; 
services in connection with commercial promotional activity in all its forms, namely sponsorship, exhibitions and 
promotional information campaigns.

Cl.38;Communication and telecommunication services, particularly on terminals, computer peripheral devices or 
electronic and/or digital equipment; transmission and dissemination of images, sounds, data, information via computer 
terminals or via any other telecommunication means, and in particular via the Internet; interactive communication 
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services, broadcasting of multimedia programs (editing of texts and/or images, still or animated, and/or musical sounds); 
provision of discussion forums on the Internet; connection services to the Internet or to databases by telecommunication 
means; providing access to a site on a global computer network for the distribution of information and documents of all 
kinds.

Cl.41;Sporting activities, namely, arranging and organization of sports events, races, competitions and demonstrations;
radio, television and film production; entertainment services and information concerning sailing, sailing competitions and 
water vehicles; publication of books; publication of texts other than advertising texts; electronic publishing of books 
online; timing of sporting events; publication of information concerning sailing; provision of venues, circuits and other 
installations for sports events, races, competitions and demonstrations; organization of exhibitions for cultural or 
educational purposes; photographic reporting.
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Priority claimed from 05/05/2017; Application No. : 1842893 ;Australia 

3859071    06/11/2017
[International Registration No. : 1405161]
JUVO SOLUTIONS PTY LTD

29 Alexander Pl BENTLEY WA 6102 Australia

Address for service in India/Attorney address:
JUPITER LAW PARTNERS

NO.123, FIRST FLOOR, VIPUL AGORA, M.G. ROAD, GURGAON 122002, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.10;Commode chairs and frames; bed frames for patient self leverage; walking frame; mattress protectors 
(incontinence); special furniture for medical use; medical trolleys for aged care facility; invalid, hospital and patient aids 
in this class; bath and shower seats, chairs and stools specifically adapted for medical purposes; appliances for washing 
body cavities; seat specifically adapted for raising and lowering invalids; invalid/rehabilitation apparatus and appliances 
to assist in care including parts and accessories therefor; apparatus and instruments adapted for invalids and disabled 
persons including toilet, hand rails, lifters, hoists, transfer benches, slings, crutches, walker; mattresses, mattress 
accessories, air and gel cushions and pillows for medical purposes; medical and healthcare trolleys for hospitals and 
aged care facilities including wheeled medical trolleys for carting supplies.

Cl.12;Wheelchairs, electric vehicles including powered scooters and power chairs.
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Priority claimed from 09/08/2013; Application No. : 13/4026083 ;France 

3859567    27/04/2018
[International Registration No. : 1212813]
AUCHAN RETAIL INTERNATIONAL

Rue du Maréchal de Lattre de Tassigny F-59170 CROIX France

Address for service in India/Attorney address:
RAHUL BERUAR

C-8/8777, Vasant Kunj, New Delhi - 110070

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.8;Hand-operated hand tools and implements; instruments for grinding and sharpening; shears, secateurs; non-
electric cutlery; table forks; spoons, other than for fishing and for medicines; scissors; hand-operated hand tools and 
implements for gardening; insecticide sprayers; mechanical tools for chopping and cutting foodstuffs; non-electric can 
openers; nutcrackers; oyster openers; razors, razor blades; shaving cases; nail files and nail nippers, nail-clippers; 
manicure sets; electric and non-electric hair clippers for personal use; hair removal appliances, electric and non-electric, 
curling tongs, hair-removing tweezers; electric irons.

Cl.20;Furniture; cupboards; bookcases (furniture); sideboards; settees; office furniture; garden furniture; desks; chairs 
(seats); chests not of metal; chests of drawers; racks (furniture); armchairs; seats; beds; screens (furniture); tables; 
stools; showcases (furniture); display stands; mirrors; display boards; work benches; frames (excluding building frames);
works of art of wood, wax, plaster or plastic; baskets and waste baskets not made of metal; boxes of wood or plastic; 
packaging containers of plastic; playpens for babies, cradles; infant walkers; bedding (except linen); sleeping bags for 
camping; cushions, pillows, bed bases, mattresses; non-electric locks not of metal; towel dispensers, fixed, not of metal; 
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clothes hangers and covers; curtain rings, rods and hooks; clothes hooks, not of metal; door handles, not of metal; bottle 
stoppers; bottle racks; boards for hanging keys; umbrella stands; magazine racks; towel closets (furniture); ladders of 
wood or plastics; slatted indoor blinds; mannequins; kennels and beds for household pets; decorations of plastic for 
foodstuffs; blinds of textile.

Cl.21;Non-electric household or kitchen utensils and containers (neither of precious metal, nor coated therewith); 
kitchen and tableware utensils of glass, porcelain and earthenware; vases; tableware not of precious metal; cooking pot 
sets, plates, bowls, glasses, boxes for sweetmeats, not of precious metal; stew-pans; boxes of glass; cookie jars; fitted 
picnic baskets, including dishes; heat-insulated containers for food and beverages, insulating flasks; corkscrews; bottle 
openers; isothermal bags; drinking flasks for travelers, non-electric portable coolers; non-electric heaters for feeding 
bottles; brushes for cleaning tanks and containers; baskets for domestic use, not of precious metal; soap dispensers; 
toilet paper dispensers; napkin holders; soap boxes; clothes pegs; drying racks for washing; ironing boards and ironing 
board covers; trash cans; basins (receptacles), bowls; articles for cleaning purposes, namely hand-operated cleaning 
instruments; cloths for cleaning; gloves for household use; brooms; feather dusters; insect traps; indoor aquariums; 
flower pots; combs, sponges, hairbrushes, toothbrushes, nail brushes; toilet cases and utensils; perfume sprayers; 
shaving brushes; shoe horns; baby baths (portable); chamber pots; vases; statues, figurines (statuettes), busts and 
works of art of porcelain, ceramic, earthenware or glass; candle holders (candlesticks); candlesticks; indoor aquariums; 
flower pots; perfume burners; drinking straws.

Cl.24;Fabrics; adhesive fabric for application by heat; upholstery fabrics; bed and household linen; table linen (except 
paper table linen); sheets, pillowcases, bed covers, eiderdowns (down coverlets); mattress covers; bath linen (except 
clothing); table napkins of textile; face cloths and washing mitts of textile; billiard cloths; wall hangings of textile; curtains 
made of plastic or textile; tablecloths not of paper; oilcloth for use as tablecloths; sleeping bags (sheeting); napkins, of 
cloth, for removing make-up; mosquito nets; household linen; labels of cloth; covers [loose] for furniture; handkerchiefs 
(of textile).

Cl.28;Games; toys; gymnastic and sporting articles (excluding swimming articles, clothing, mats and footwear); 
Christmas tree decorations (excluding illumination articles and confectionery); Christmas trees of synthetic material; 
novelties for parties, dances (party favors), toy masks; play balls and balloons; rocking horses (toys); swimming pools 
(sports or play articles); figurines (toys); parlor games; mobiles (toys); exercisers and body-building apparatus, stationary 
exercise bicycles.
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3860376    27/12/2017
[International Registration No. : 1404170]
AGC Inc.

5-1, Marunouchi 1-chome, Chiyoda-ku Tokyo 100-8405 JP

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Pharmaceutical preparations; antibodies for medical purposes; antibodies for veterinary purposes; protein and 
amino acid preparations; cultures of microorganisms for medical or veterinary use.

Cl.40;Custom manufacture of pharmaceuticals; custom purification of antibodies.
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Priority claimed from 01/09/2017; Application No. : 87593920 ;United States of America 

3860516    01/03/2018
[International Registration No. : 1405419]
BEAVER SCIENTIFIC, LLC

16020 Industrial Drive Gaithersburg MD 20877 United States of America

Address for service in India/Attorney address:
P S DAVAR

A-1 Greater Kailash 1, New Delhi 110048

Proposed to be Used
IR DIVISION
Cl.1;Reagents and biological reagents for scientific or medical research use; chemicals for use in the fields of science, 
medicine and laboratory research.

Cl.5;Reagents and biological reagents, namely, clinical medical reagents.

Cl.40;Custom manufacture of reagents, and chemicals and chemical products for use in the fields of science, medicine 
and laboratory research for others.

Cl.42;Scientific research and development; research and development in the fields of biological reagents and 
chemicals for use in the fields of science, medicine and laboratory research.
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Priority claimed from 29/05/2017; Application No. : 23492-2017 ;Honduras 

3869589    14/11/2017
[International Registration No. : 1408203]
ZENIMAX MEDIA INC.

1370 Piccard Drive Rockville MD 20850 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;On-line retail store services featuring computer software, namely, game software, video games, computer games, 
game programs, computer software tools and related merchandise; distributorship services in the field of computer 
software, namely, game software, video games, computer games, game programs and computer software tools; online 
retail store services featuring interactive online video and computer games via the internet; online retail store services 
featuring downloadable computer and video game software; administering membership benefits programs; 
administration of a discount program for members to receive discounts and special offers in the nature of exclusive game 
bonuses, access to additional game content, and allotments of in-game currency; subscriptions to on-line computer and 
video games.

Cl.41;Entertainment services, namely, providing online interactive computer and video games; entertainment services, 
namely, providing information relating to computer and video games via the Internet; multimedia entertainment software 
publishing services (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common 
Regulations); publishing interactive computer and video game software (terms too vague in the opinion of the 
International Bureau - Rule 13(2)(b) of the Common Regulations); entertainment services, namely provision of information 
relating to computer and video games namely gaming player performance, profiles and statistics via a website; providing 
gaming information where users can locate information about tournaments, events, and competitions in the video and 
computer game field via a website; providing temporary use of web-based game software development tools for use in 
development, creation, modification, and deployment by others for the creation of computer and video games.
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3873644    28/03/2018
[International Registration No. : 1408594]
ASIO LIMITED

3 Waterhouse Square, 138 Holborn London EC1N 2SW United Kingdom

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for communicating data to/from devices; computer programs for 
transmitting/receiving audio to/from devices.

Cl.38;Telecommunication services, including transmitting data to/from devices; short-range radio communications; 
audio communications; audio transmission of data between devices, including between computing or mobile computing 
devices; transmission of audio data between devices, including between computing or mobile computing devices; 
information services relating to the foregoing.
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3873678    05/01/2018
[International Registration No. : 1408417]
MARINE SPECIALISED TECHNOLOGY LIMITED

Unit 2, Atlantic Way, Brunswick Business Park Liverpool, Merseyside L3 4BE United Kingdom

Address for service in India/Attorney address:
NITIN MASILAMANI

Masilamani Law Partners, B-25, Sector 92, NOIDA, Uttar Pradesh, 201304, India 

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.12;Power boats and rigid inflatable high speed workboats for use by law enforcement, military and rescue 
organisations.

Cl.37;Maintenance, repair and testing boats.

Cl.41;Workshops [training] relating to power boat maintenance workshops [training] relating to power boat repair; 
training services; boat operation training services.

Cl.42;Designs and manufactures commercial rigid inflatable and high speed workboats to law enforcement, military and
rescue organisations.

6763



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 10/11/2017; Application No. : 30 2017 028 820 ;Germany 

3873682    06/06/2018
[International Registration No. : 1387491]
DAIMLER AG

Mercedesstrasse 137 70327 Stuttgart Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; downloadable apps.

Cl.39;Transport; packaging and storage of goods; travel arrangement; car rental, short term car rental, car parking, 
chauffeur services, taxi services and public transport.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; software as a service, namely intelligent mobility 
solutions; provision of software linking to service providers of car rental, short term car rental, car parking, chauffeur 
services, taxi services and public transport.
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Priority claimed from 21/06/2017; Application No. : 016904013 ;European Union 

3874914    19/12/2017
[International Registration No. : 1407821]
MO-SYS ENGINEERING LTD

Thames Bank House, Tunnel Avenue London SE10 0PA United Kingdom

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS

FLAT NO. 021, MAHAGUN MAESTRO, F-21A, SEC-50, NOIDA-201301 UP

Proposed to be Used
IR DIVISION
Cl.9;Navigation, guidance, tracking, targeting, orientation and positioning devices; portable navigation devices; 
electronic and optical navigational trackers, guidance orientation and positioning apparatus and instruments; robotic 
control apparatus; artificial intelligence apparatus; virtual reality software; virtual reality game software; virtual reality 
headsets; virtual reality hardware; virtual reality glasses; video and movie camera positioning and navigation, guidance, 
tracking, targeting and orientation apparatus; virtual reality game services.

Cl.41;Entertainment; education; training; information, consultancy and advisory services relating to the aforesaid.

Cl.42;Design and development of virtual reality, robotic control and artificial intelligence software; engineering services 
relating to robotics; information, consultancy and advisory services relating to the aforesaid.
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Priority claimed from 28/07/2017; Application No. : 2017-100321 ;Japan 

3877492    20/11/2017
[International Registration No. : 1409461]
KYORITSU SEIYAKU CORPORATION

1-5-10 Kudanminami, Chiyoda-ku Tokyo 102-0074 Japan

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.

AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Disinfectants for veterinary purposes; fungicides for veterinary purposes; veterinary preparations; medicines for 
veterinary purposes; hemostatics for veterinary purposes; diagnostic media for bacteriological cultures [for veterinary 
purposes]; veterinary vaccines; pharmaceutical preparations for animals; reagent paper for medical purposes [for 
animals]; medical dressings for animals; drug delivery agents in the form of edible wafers for wrapping powdered 
pharmaceuticals [for animals]; adhesive plasters for animals; self-adhesive dressings for animals; bandages for 
dressings [for animals]; liquid bandages for animals; cotton swabs for medical use [for animals]; dietary supplements for 
animals; dietetic beverages adapted for medical purposes [for animals]; dietetic foods adapted for medical purposes [for 
animals]; dietary additives to foodstuffs for animals.

Cl.31;Animal foodstuffs.
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Priority claimed from 24/01/2018; Application No. : 87767799 ;United States of America 

3877586    30/01/2018
[International Registration No. : 1409113]
INNOVAIRRE COMMUNICATIONS, LLC

825 Hylton Road Pennsauken NJ 08110 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Direct mail advertising; data processing services; computerized database management services provided via 
global computer networks in the fields of non-profits; preparing mailing lists; development of marketing strategies and 
concepts; direct mail advertising; business marketing and direct mail consulting services; donation processing services, 
namely mail opening and administrative order fulfillment services; donor management services, namely, managing donor 
acquisition, conversion and retention by preparation of business reports featuring donor campaign performance, donor 
database management, donor account auditing and analysis, and updating of donor data and information in computer 
databases.

Cl.36;Charitable fund raising.

Cl.40;Custom manufacture of direct mailing packages to be sent for sales and marketing purposes directly to 
consumers or businesses; alteration and retouching of photographic images and artwork.

Cl.42;Creative and graphic art design services in the field of direct mail packages and advertising copy; electronic 
imaging, scanning, digitizing of photographic images and artwork.
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Priority claimed from 17/11/2017; Application No. : 40201722888Y ;Singapore 

3880509    16/01/2018
[International Registration No. : 1410596]
CHRISTIAN JACQUES SERGE ANSEAUME

2 Sinaran Drive, 23-01 Soleil @ Sinaran Singapore 307467 Singapore

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Breathing apparatus for underwater swimming; goggles for swimming; life saving apparatus for use at swimming 
pools; masks for swimming; nose clips for swimming; portable breathing apparatus for underwater swimming; 
prescription goggles for swimming; swimming snorkels; computer application software for mobile phones; software and 
applications for mobile devices.

Cl.25;Clothing for swimming; swimming costumes; swimming robes; swimming shorts; swim briefs; swim wear for 
gentlemen and ladies; sports jerseys; sports singlets; bathing trunks; swimming trunks; swim suits; beach clothes; 
leggings [leg warmers]; parkas; sarongs; sashes for wear; scarves; sports jerseys; sweat-absorbent stockings; sweat-
absorbent underclothing; tee-shirts; wet suits for water skiing; footwear; slippers; sandals; beach shoes; sports shoes; 
headgear; bandanas; swimming caps [bathing caps]; shower caps; headbands.

Cl.28;Sporting articles; flippers for swimming; fins for swimming; swimming jackets; swimming belts; swimming kick 
boards; floats for bathing and swimming; float suits for swimming; inflatable swimming floats; inflatable armbands for 
swimming; inflatable jackets and inflatable vests for use in under water swimming; swimming rings; swimming gloves; 
starting blocks for swimming; play swimming pools; waterskis.

Cl.41;Education; education information; providing of training; coaching; conducting fitness classes; personal trainer 
services [fitness training]; physical education; instruction services; vocational guidance [education or training advice]; 
swimming instruction; swimming schools; providing swimming facilities; rental of swimming pools; sporting activities; 
health club services [health and fitness training]; providing on-line electronic publications, not downloadable; providing 
on-line music, not downloadable; providing on-line videos, not downloadable; organisation of sports competitions; 
publication of texts, other than publicity texts; publication of books; publication of electronic books and journals on-line; 
recreation information; sport camp services; rental of sports equipment, except vehicles; timing of sports events; 
arranging and conducting of workshops [training]; writing of texts, other than publicity texts.
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Priority claimed from 14/11/2017; Application No. : 017472771 ;European Union 

3881499    29/03/2018
[International Registration No. : 1411211]
PILLER GROUP GMBH

Abgunst 24 37520 Osterode am Harz Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Electromechanically operating flywheels for energy storage; electric motors; three-phase alternating current 
motors; direct current motors; electric generator power sets; electric power generators for emergency use; 
uninterruptible power supply generating machines; rotary electrical machines for current generation and conversion; 
electric generators.

Cl.9;Electricity storage apparatus; uninterruptible electrical power supplies (UPS); uninterruptible power supply 
apparatus [battery]; frequency and voltage converters; electrical converters; electric and electronic monitoring, control 
and regulating apparatus; static electrical apparatus for current generation and conversion; electric power distribution 
apparatus; cabinets adapted to hold electrical apparatus.
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Priority claimed from 01/03/2018; Application No. : 713842 ;Switzerland 

3888511    29/03/2018
[International Registration No. : 1412528]
BRÜTSCH/RÜEGGER WERKZEUGE AG

Heinrich Stutz-Strasse 20 CH-8902 Urdorf Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, degreasing and abrasive preparations.

Cl.4;Industrial oils and greases.

Cl.6;Ironmongery and small items of metal hardware; chains of metal; tool cases of metal.

Cl.7;Machines and machine tools.

Cl.8;Hand-operated hand tools and implements.

Cl.9;Measuring instruments, measuring tools, precision measuring apparatus, micrometers, microscopes; comparators, 
measuring tables (measuring instruments), plane tables (measuring instruments), clothing for protection against 
accidents, irradiation and fire, protection goggles, computer software, tape measures; measuring sensors, gauges, 
calipers, measuring apparatus.

Cl.11;Lamps.

Cl.12;Transport trolleys, trolleys for tools.

Cl.17;Packing, stopping and insulating materials.

Cl.18;Tool bags of leather, empty.

Cl.20;Cabinets, empty tool cabinets, shelves, furniture for industrial use, industrial work tables, stands (furniture), 
chairs.

Cl.21;Pots, trash cans.

Cl.35;Retail sale.
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Priority claimed from 31/10/2017; Application No. : 87665868 ;United States of America 

3894886    16/04/2018
[International Registration No. : 1412699]
FOUNDATION FOR A SMOKE-FREE WORLD

575 Fifth Avenue, 14th Floor New York NY 10017 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.36;Charitable fundraising and public health philanthropy, namely, grant making for research in smoker cessation 
and tobacco control, and challenge grants for science and technology research and solutions relating to means to 
accelerate an end to smoking.

Cl.41;Global tobacco control education, namely, providing classes, seminars, and workshops; conducting in person 
and webinar based educational forums on health related issues regarding tobacco control.

Cl.42;Global tobacco control research, analysis and consulting.
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Priority claimed from 27/06/2017; Application No. : 75420 ;Papua New Guinea 

3894903    15/11/2017
[International Registration No. : 1412658]
KMART AUSTRALIA LIMITED

L14, Brookfield Pl, Tower 2, 123 St Georges Tce PERTH WA 6000 Australia

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; glues in 
this class; chemicals for use in swimming pools; plant food; plant growing media; plant growing substances; plant 
growth regulating preparations; plant growth stimulants; plant nutrients; hydraulic brake fluid.

Cl.2;Coating materials, paints, varnishes, clear varnishes, lacquers, enamels, powder coatings, thinners, thickeners; 
binding preparations for paints; pigments; wood stains; preservatives against rust and deterioration of wood; colourants; 
pigments; mordants; dyestuffs; raw natural resins; metals in foil and powder form for painters, decorators, printers and 
artists.

Cl.3;Cosmetics, toiletries; toothpaste; dentifrices; mouthwashes; toothpowder; tartar removing materials; teeth polish 
materials; cleansing preparations for artificial teeth; artificial tooth polish material; non-medicated oral rinse, preparations 
for the care and hygiene of the mouth, teeth, throat, gums and buccal cavity; rinsing preparations to prevent tartar and 
cavities; tooth cleaning preparations; cleansing powders; tartar colouring tablets; breath freshening strip; eyeglass lens 
cleaning solution (not being for contact lenses); spectacle cleaning wipes (tissues impregnated with lens cleaning 
solution); preparations for the hair; essential oils; perfumes and other perfumed products; bubble bath; bath and shower 
gel, soaps for personal use; body creams; body oils; personal care products and beauty products; aftershave gels and 
lotions; antiperspirant; artificial nails; artificial eyelashes; bath oil; beauty masks; facial masks (cosmetics); cleaning 
masks for the face; body paint; bath beads; bath salts; blush; body and skin lotions; body glitter; body cleanser; body 
wash; body scrub; body gel; body bronzers; cleanser for the face; cologne; cotton swabs; creams for the body; cream for 
cuticles; cream for the eyes; cream for the face; creams including, cream for hands or feet; deodorant; exfoliators; eye 
gels; eye makeup; eye makeup pencils; eye shadow; eyeliner; eye lashes; face mist; facial wipes impregnated with 
cleansers; face scrub; face toner; foundation; body splash; body mist; hair conditioner; hair dyes; hair shampoo; hair 
removal creams; hair spray; hair styling gel; hair styling mousse; lotion for the body; lotion for the hands; lotion for the 
face; lotion for the feet; lip balm; lip gloss; lip makeup pencils; lipstick; lip liner; makeup; makeup remover; mascara; 
massage cream; massage oils; nail corrector pens; nail polish; nail polish remover; non-medicated blemish stick; non-
medicated cleanser for the face; non-medicated spray; non-medicated massage ointment; oil blotting sheets for the skin; 
powders including powders for the body face or the feet; pumices; rouge; shaving cream; salt scrubs for the skin; shower 
gel and cream; skin bronzing cream; soaps, including soaps for the face, the hands or body; sun block for the body and 
face, suntan lotion for the body, suntan lotion for the face, sunless tanning lotion, pre sun tanning lotion, post-sun 
tanning lotion, powder and talcum powder; nail orange sticks; adhesive tapes for affixing false hair; adhesives for affixing 
false hair; bleaches for use on the hair; bleaching preparations for the hair; chemical preparations for the hair; colour 
rinses (for the hair); colouring lotions for the hair; conditioners for treating the hair; conditioners for use on the hair; 
conditioning preparations for the hair; cosmetics for the use on the hair; creams for the hair; dyes for the hair; fixatives 
for the hair; gels for use on the hair; hair balm; hair bleaching preparations; hair care agents; hair care products; hair 
colorants; hair conditioning rinses; hair cream; hair cosmetics; hair curling preparations; hair fixers; hair fixing oil; hair 
gel; hair grooming preparations; hair moisturisers; hair mousse; hair setting lotion; hair styling aids; hair permanent 
treatments; hair wave solutions; hair thickeners; spirit gum for affixing false hair; topical preparations for promoting hair 
growth; tints for the hair; hair removing preparations; hair protection creams; room fragrances; room and car fresheners; 
deodorants for pets; shampoos for pets; bleaching preparations and other substances for laundry use; cleaning, 
polishing, scouring and abrasive preparations; all purpose cleaning and cleansing preparations, including, surface 
cleaning preparations, glass cleaning preparations and hand cleaning preparations; all purpose polishing, preserving, 
beautifying and protecting preparations including preservatives and beautifiers for rubber, vinyl, leather and plastic; 
carpet cleaning preparations; laundry detergents; wheel and tyre cleaners; brake parts cleaner; carburettor cleaner; 
disposable wipes impregnated with chemicals for cleaning and protecting automobiles; degreasing preparations for 
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engines and motor vehicles; windshield cleaning preparations; car cleaning preparations; car polish; car shampoos; non-
medicated dental rinses.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; engine oils, engine starting sprays; non-chemical additives for 
engines; shock absorber oils; waxes in this class; petroleum jelly in this class; paraffin base lubricating oils; lubricating 
oils; fuel oils, kerosene and greases; gas in this class, including bottled gas, fuel gas, gas oil, liquefied petroleum gas; 
petroleum (raw or refined); petroleum by- products; petroleum coke.

Cl.5;Filled first aid kits; adhesive bandages (dressings); first aid kits and first aid boxes; wipes impregnated with 
antibacterial preparations; wipes for medical use; cotton wool in the form of wipes for medical use; impregnated 
antiseptic wipes; impregnated medicated wipes; impregnated napkins (wipes) of cellulose containing medicated 
preparations; moist wipes impregnated with a pharmaceutical lotion; paper wipes impregnated with medicated 
preparations; paper wipes impregnated with toilet preparations; wipes for hygienic (cleaning) purposes, other than 
impregnated with cleaning preparations; wipes for hygienic (medical) purposes; wipes for hygienic (surgical) purposes; 
cleaning preparations for contact lenses; contact lens cleaning preparations; liquids for preserving contact lenses; 
ophthalmic preparations for the care of contact lenses; ophthalmic preparations for the cleaning of contact lenses; 
preparations for the disinfection of contact lenses; preparations for the rinsing of contact lenses; preparations for the 
storing of contact lenses; preparations for use on contact lenses; bandages, tapes, plasters, materials for dressings; 
adhesive dressing strips; adhesive strips for medical purposes; water proof adhesive strips for medical purposes; 
masking strips (adhesive) for medical use; adhesive bands for medical use; hygienic bands; pharmaceutical preparations 
and substances; sanitary preparations for medical purposes; dietetic food and substances adapted for medical or 
veterinary use; food for babies; dietary supplements for humans and animals; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides; algaecides (chemicals for swimming pool 
maintenance); disinfectants for use in swimming pools; veterinary preparations and substances, including, veterinary 
pharmaceuticals and veterinary vaccines; dietetic food and substances adapted for veterinary use; antibacterial 
preparations for veterinary use; animal care products for veterinary use; antibiotics for veterinary use; bandages 
(dressings) for veterinary use; disinfectants for veterinary use; insecticides for veterinary use; lotions for veterinary 
purposes; veterinary medicaments; veterinary preparations; veterinary preparations for administration by injection, 
external application or topical application; veterinary products; dietary supplements for animals; fungicides, herbicides, 
absorbent nappies for pets; attractants for pet animals; diapers for pets; vitamins for pets.

Cl.6;Common metals and their alloys; container of metal (other than for household use); metal boxes and organisers; 
metal building materials; transportable buildings of metal; materials of metal for railway tracks; non-electric cables and 
wires of common metal; ironmongery, small items of metal hardware; pipes and tubes of metal; safes; goods of common 
metal not included in other classes; ores; doors and shutters of metal; security doors, garage doors, grilles; door frames 
and door systems of metal; door handles and door levers of metal; insect screens of metal, including, insect screens for 
doors and insect screens for windows; metal blinds; metal blinds (outdoor); awnings of metal; sun screens (outdoor) of 
metal; rods of metal; shelving made of metal (other than furniture); storage apparatus (structures) of metal; shelving parts 
of metal; hanging storage racks of metal; metal brackets, including, metal shelf brackets; metal containers, including, 
containers for storage or transport; articles made of metal for anchoring carpets; articles made of metal for edging 
carpets; cover strips of metal for covering joins between adjacent carpets; metal fencing; metal fencing posts; metal 
fencing wire; small items of metal hardware; fabricated metal articles; metal frames, being display frames, door frames 
and frames for windows; common metal bands for the identification of pet animals; doors of metal for providing access to 
buildings by pets; food containers of metal for pet animals; pet doors of metal; metallic tiles; parts, fittings and 
accessories in this class for any of the aforementioned goods.

Cl.7;Machines and machine tools; electric power tools, including, impact wrenches, impact drills, sanding machines, 
nibblers, grinding machines, band saws, reciprocating saws, cut-off machines; electric glue guns; motors and engines 
(except for land vehicles); machine coupling and transmission components (except for land vehicles); portable electric 
power tools, including, grinding apparatus, drilling apparatus, reamers, hammers, nailers, staplers, chippers, concrete 
breakers, screw, bolt and nut drivers, polishers and buffers, saws, shears and nibblers, tappers, stud setters, wrenches, 
sanding machines, planers, routers, sharpeners for drill bits, saw blades and router cutters; portable electric domestic 
gardening apparatus, including, string trimmers, hedge trimmers and blower vacs; agricultural implements other than 
hand-operated; incubators for eggs; machine mowers, including, motor driven lawn mowers, seated (ride on) lawn 
mowers and self-propelled mowers; apparatus for electric welding; electrodes for welding; finished welding tips; welding 
torches; paint strippers (tools); parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; garden tools and implements; saws; 
trowels; scoops; spades; shovels; rakes; screwdrivers; shears; jigsaws; cutters; plant parasite killing apparatus; riveters 
[hand tools]; fishing gaffs; parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; electronical and electronic control apparatus and 
instruments; batteries; electrical security and surveillance apparatus; compact disks, dvds and other digital recording 
media; calculating machines; data processing equipment; video and/or audio electronic apparatus; electronic 
communication apparatus; computer programs; downloadable audio, video and image music file; downloadable software; 
computers; computer software; computer peripherals; laptop computers, tablet computers; personal digital assistants, 
computer terminals, electronic reading devices, electronic publications; network media players, helmet-mounted 
displays; wireless and wired remote controls for portable digital electronic devices, telephones, mobile telephones; smart 
phones, audio and video recorders and/or players for the home; portable and personal audio and video recorders and/or 
players; players and/or recorders for mp3 and other digital audio and video formats; earphones, headphones; helmets, 
cameras, video cameras, television apparatus, mobile television sets, electronic circuits, magnetic disks, optical discs, 
magnetic and optical disks, cd-roms, (rom compact discs), magnetic tapes and encoded dvd-roms; electronic circuits, 
magnetic disks, optical disks, optical and magnetic disks, cd-roms (rom compact disks), magnetic tapes and encoded 
dvd-roms containing video game programs for professional use; control modules, distributor boards (electricity); portable
electric sockets (power boards); cable for electrical transmission; apparatus for locating electrical cables; apparatus for 
recording, transmission or reproduction of sound or images; fire-extinguishing apparatus; goggles for personal 
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protection; protective helmets; protective masks; measuring tools; measuring calipers; digital calipers; vernier callipers; 
tape measures; spirit levels; protractors (measuring instruments); counters; gauges; marking gauges; magnets; mirrors 
for security and surveillance; scales, including, bathroom scales, electrical scales and kitchen scales; eyewear; and parts 
and accessories in this class for all of the aforementioned goods.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; thermometers for medical purposes; clinical thermometers; digital thermometers for medical 
purposes; electronic thermometers for medical use; mercury thermometers for medical use; pill distributor and organizer 
boxes for medical purposes; tennis elbow supports, knee supports for medical purposes, ankle supports for medical 
purposes; parts, fittings and accessories in this class for any of the aforementioned goods; none of the aforementioned 
being brushes for cleaning body cavities.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lighting equipment and apparatus including light bulbs, torches including rechargeable torches, 
lamps, lampholders, lanterns; lighting installations including garden lighting, bud lighting, led lighting, illuminated house 
numbers, security lighting including halogen floodlights and spotlight units, motion activated lights; bicycle lamps; 
bicycle lights; bicycle reflectors for attachment to spokes; lighting equipment for automobiles, including lamps; 
accessories, parts and fittings for the aforementioned products; christmas lighting including coloured bulbs, flashing 
lights, musical flashing lights, sequential flashing lights; festoon lighting including moulded harnessed and colour lamps; 
gas barbecues and grills and structural parts therefor; stands for barbecues, with and without wheels; outdoor gas 
heaters and structural parts therefor; heat guns; parts and accessories for the aforesaid goods included in this class.

Cl.12;Vehicles for locomotion by land; automobiles; accessories, parts and fittings for automobiles, including, axels, 
brakes, brake linings, bumpers, clutches for land vehicles and tires; lighting equipment for automobiles, being signals; 
engines and motors for land vehicles; accessories, parts and fittings for engines and motors for land vehicles; 
suspension systems for land vehicles; shock absorbers and springs for land vehicles; shafts for land vehicles; wheel 
bearings and shaft couplings for land vehicles; seat covers for vehicles; transmissions for land vehicles; wheels; wheel 
hubs; windscreens; windscreen wipers; rims for land vehicle wheels; alarm systems for vehicles; anti-theft devices for 
vehicles; alarm systems for land vehicles; anti-theft devices for land vehicles; bicycles, non-motorised bicycles; racing 
bicycles; air pumps for bicycles for the inflation of tyres; bells for bicycles; bottle carriers for bicycles; brakes for 
bicycles, cycles; carrying racks for bicycles; chains for bicycles; frames for bicycles; handle bars for bicycles; inner 
tubes for bicycles; pedals for bicycles; saddle bags specifically adapted for bicycles; spokes for bicycles, cycles; stands 
for bicycles, cycles (parts of bicycles, cycles); tires for bicycles, cycles; water bottle cages and water bottle holders for 
bicycles, sold together as a kit; wheels for bicycles, cycles; accessories, parts and fittings for the aforementioned 
products.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith; jewellery, including fashion 
jewellery, imitation jewellery, chains, beads, costume jewellery, jewellery made of plastic, jewellery made of wood, bands 
for wristwatches and bangles; precious stones; cuff links, tie clips, tie pins, horological and chronometric instruments; 
parts, fittings and accessories for the aforementioned goods.

Cl.15;Musical instruments; pianos; accordions; oboes; ocarinas; organs; castanets; clarinets; strings for western 
musical instruments; cornets (musical instruments); basses (musical instruments); double basses; saxophones; mutes 
for musical instruments; cymbals; tambourines; cellos; timpani; glockenspiels; triangles (musical instruments); drums 
(musical instruments); trumpets; trombones; harps; harmonicas; violins; drumsticks; violas; picks for stringed 
instruments; bassoons; flutes; horns (musical instruments); mouthpieces for musical instruments; mandolins; music 
synthesizers; xylophones; bows for musical instruments; reeds; music stands; conductor"s batons; tuning forks; tuning 
apparatus for musical instruments; keys for musical instruments; keyboards for musical instruments; electronic pianos; 
electronic organs; electronic drums; wind musical instruments; percussion musical instruments; recorders (musical 
instruments); stringed musical instruments; electronic musical keyboards pianos; electronic musical instruments; 
banjos; zithers; musical boxes; guitars including electric, acoustic and bass guitars; parts and accessories for guitars; 
rosin for stringed musical instruments, strings for musical instruments; parts, fitting and accessories for the 
aforementioned products in this class.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists" materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers" type; 
printing blocks; account books; address books; adhesive tape dispensers (office requisites); adhesive tape; albums; 
albums made of paper; appointment books; art paper; articles for writing; artists" boards; artists" sketch books; bags 
(envelopes, pouches) of paper or plastics, for packaging; bags of bubble plastics for packaging; ballpoint pen refills; 
ballpoint pens; binders; birthday books; birthday cards; blackboards; block notepads; blocks of paper; book binders; 
booklets; books; border decorations on picture mounts; border frames of card; box files; boxes of cardboard or paper; 
brushes for writing; business books; business cards; calendars; vehicle bumper stickers; desktop business card holders; 
cardboard goods; correcting fluids; correcting fluids; decals; desk diaries; desk blotters; desk calendars; desk diaries; 
desktop organisers; display albums; document wallets; drawing instruments; elastic bands for offices; envelopes 
(stationery); erasers; felt markers (writing instruments); felt pens; file binders; file indexes; file inserts; file pockets; filing 
boxes; filing cabinets for the office; folders (stationery); fountain pens; gift boxes; glue sticks; ink; letter openers; loose-
leaf binders; luggage identity labels; magazine binders; magazines (periodicals); memo pads; newspapers; note blocks; 
note books; note pads; notebooks; bookbinding apparatus and machines [office equipment]; organisers (stationery); 
pads; paint brushes; passport holders; pen boxes; pen cartridges; pen cases; pen sets; pens; pencil boxes; pencil cases; 
pencils; photo albums; pictures; postcards; posters; rolls of adhesive; rubber stamps; rulers; school diaries; scrapbooks; 
stamp albums; staple removers; staplers; staples; stencils; tab dividers; tabs (stationery); tag labels; tags (stationery); 
trading cards; writing pens; year books (printed matter); year planners (printed matter); book covers.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; adhesives, sealants and seals in this class, including, rubber stops and rubber rings; tubes, pipes and 
accessories thereof in this class; draught excluder and draught excluder strips; plastic film other than for wrapping and 
threads of plastic for soldering; plastic film for window tinting; glazing film for solar control, insulation, and the 
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strengthening of motor vehicle glazing; films for application to surfaces of material including glass, metal, fabric, vinyl 
and leather; sound proofing materials in this class; window films, including window films for tinting, glare reduction, solar 
control, ultra violet light protection, insulation, strengthening, security, protection and other purposes; decorative films 
for windows; decorative vinyl and polyester sheet materials for window; parts and fittings for the aforementioned 
products.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; luggage and cases; back packs; handbags; purses; belt bags; sports bags; 
school bags; tool bags (empty); soft sided tool bags; conference portfolios; cases, wallets, holders, all of either leather or 
imitation leather; clothing for pets; leashes for animals; leather leashes; muzzles; non-electronic training aids for animals 
(collars, harnesses, leashes, muzzles) umbrellas and parasols; walking sticks; whips, harness and saddlery; costumes for 
animals; folio cases; parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
plastic and wooden tool boxes and cabinets; ladders of plastic, fibreglass or wood; work benches; wall mirrors; pocket 
mirrors; cable clips (not of metal); caps and closures (not of metal); crates; racks; valves (not of metal); tables; trays, not 
of metal; trestles; trolleys (furniture); storage containers (not of metal); storage bins; toolboxes and organisers of plastic; 
tote boxes; clips and dividers in this class; cable and cord clips of plastics; cord management systems for use with 
window shades and blinds; austrian blinds; window blinds; window shades; roller blinds for use indoors; venetian indoor 
blinds; vertical blinds (indoor); rods in this class, including, curtain rods, drapery rods, non-metallic suspension rods for 
hanging up articles, picture rods (frames) and support rods for curtains; furniture, being desks, tables and chairs; coat 
hangers, including, scented coat hangers; doors in this class, including, cabinet doors, cupboard doors, doors for 
furniture, flipper doors for storage units, wardrobe doors and paper screen doors; door handles; non-metallic shelf bars, 
brackets and dividers; non-metallic shelf supports; shelf units (furniture); frames in this class, being carved picture 
frames, display frames, frames for mirrors, frames for photographs and picture frames; brackets for frames; non metallic 
containers in this class including, containers made of plastic; scented coat hangers for discharging room or closet 
fragrances; beds for domestic pets and household pets; carriers for transporting domestic pets (other than cages); 
hutches and kennels for pets; metal frames being metal picture frames; non metallic handles; non metallic frames being 
picture frames, display frames; non metallic articles for edging carpet; non metallic cover strips for covering joins 
between adjacent carpets; fishing stools; parts, fittings and accessories in this class for any of the aforementioned 
goods.

Cl.21;Household or kitchen utensils and containers; combs and sponges; bins; brushes (except paint brushes); 
brushware; brush-making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except 
glass used in building); glassware, porcelain and earthenware not included in other classes; toothbrush holders; racks in 
this class, being clothes racks, ironing racks, towel racks and drying racks; containers in this class, being containers for 
beverages, cosmetics, domestic use, flowers, food, soap, storage purposes (household or kitchen use) and toothbrushes; 
pots, including, flower pots, pots made of plastic and pots made of earthenware; clothes horses (airers); buckets; 
containers made of mesh; cages for household pets; food bowls for pets; litter boxes (trays) for pets; plastic containers 
for pets; toothbrushes, including, electric-operated toothbrushes and battery-operated toothbrushes; inter-dental 
brushes; holders; carrying case for toothbrushes, mouth rinsing mugs; replacement brush heads for toothbrushes; 
dental floss; dental floss holders; toothpicks; dental picks for personal use; dental harps; pill boxes (not for medical 
purposes); tablet (pill) boxes not for medical purposes; containers in this class, being containers for beverages, 
cosmetics, flowers, food, soap, toothbrushes; combs unworked or semi-worked glass (except glass used in building); 
parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.22;Ropes, strings, nets tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and
stuffing materials (except of rubber or plastics); raw fibrous textile materials.

Cl.23;Yarns, threads; wools; spun wool; yarns made of synthetic and wool fibers; haberdashery (thread); sewing 
thread; sewing yarns; spools of yarn; yarns for sale in kit form; kits consisting of yarn and knitting instructions; knitting 
wools; hand knitting wools; packs or kits consisting of combinations of any of the aforesaid; parts, fittings and 
accessories in this class for the aforesaid goods.

Cl.24;Textiles and textile goods not included in other classes; bed covers; table covers; towels, including, bath towels, 
beach towels and face towels, covers for cushions; blanket throws; shams; tea towels; napkins; place mats; table cloths; 
bed skirts; curtains; furniture and upholstery fabrics; bed linen, including sheets, bed skirts, valances, pillow cases, 
cushion covers, bedspreads, bed covers, comforters, quilts, quilt covers, blankets, curtains, drapes, shower curtains; 
bath linen, including bath towels, hand towels and facecloths; table linen, including table cloths, napkins, table runners 
and place mats; fabrics for clothing and dressmaking; wall hangings made of textiles; lining fabric for shoes; parts, 
fittings and accessories in this class for any of the aforementioned goods.

Cl.25;Footwear; clothing, including, pants, shorts, shirts, t-shirts, pullovers, sweat shirts, sweat pants, underwear, 
sports bras, dresses, skirts, sweaters, jackets, socks, sweatbands, gloves, belts, hosiery, coats and vests; costumes for 
people; costumes for use in children"s dress up play; headgear, including caps; parts, fitting and accessories for the 
aforementioned products in this class.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; barrettes 
(hair-slides); bows for the hair; elastic for tying hair; elasticised hair bands; elasticised hair ribbons; electric hair rollers; 
electric hair setting apparatus containing heated hair rollers; electrically heated rods for curling hair; false hair; grips for 
the hair; hair bands; hair buttons; hair clips; hair colouring caps; hair curlers, other than hand implements; hair curling 
papers; hair curling pins; hair extensions; hair fasteners; hair nets; hair ornaments; hair pins; hair ribbons; hair rollers; 
hair slides; human hair; non-electric hair rollers; plaited hair; sticks for use in decorating the hair; sticks for use in styling 
the hair; strips of plastics for use in highlighting of hair; strips of plastics for use in tinting of hair; synthetic hair; knitting 
needles; knitting pins; needle cases; needle cushions; needle-threaders; needlecraft kits; lanyards; sequins; sewing aids; 
sewing boxes; sewing fasteners; sewing kits; sewing needles; sewing repair kits; wreaths of artificial flowers; zippers; 
wigs; toupees; arm bands [clothing accessories].

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-

6775



textile); mats in this class, including, bath mats, door mats, non-slip mats and rubber-backed mats; pet feeding mats; 
parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.28;Games and playthings; gymnastic and sporting apparatus; gymnastic and sporting articles, balls for games, 
tennis rackets, cricket bats, cricket pads, golf clubs, hockey sticks, rackets for table tennis, badminton and squash; bags 
for carrying sports equipment and sports balls; roller skates and ice skates; surf boards; body boards; skate boards; 
tables and nets for table tennis; shin guards, gloves made specially for use in playing sports; protective padding for 
playing sports; martial arts equipment and accessories; boxing equipment and accessories; articles, equipment, 
machines and apparatus for physical exercise; fitness articles, machines and apparatus; yoga and pilates equipment and 
apparatus; machines incorporating weights for use in physical exercise; weights for physical exercise; weight lifting belts 
(sports articles); wrist bands for use in playing sports; sporting equipment for the disabled; apparatus for use in fishing; 
fishing articles; fishing equipment in this class; artificial fishing bait; audible indicating apparatus for use in fishing; bags 
adapted for fishing; bags adapted to hold fishing tackle; bite indicators (fishing tackle); bite sensors (fishing tackle); 
cases for fishing rods; creels (fishing traps); decoys for hunting or fishing; fishing bags; fishing bait (synthetic), artificial 
fishing bait; fishing floats; fishing hooks, fishing holdalls; fishing ground baits; fishing lines; fishing line casts; fishing 
plumbs; fishing lures; fishing rod guides; fishing leaders; fishing reels; fishing reel cases; fishing rigs; fishing rods; 
fishing rod blanks; fishing rod cases; fishing rod rests; fishing rod supports; fishing sinkers; fishing tackle; fishing tackle 
boxes; fishing tackle float swivels; fishing tackle holdalls; fishing tackle wallets; fishing weights; flies for fishing; fly-tying 
materials for making flies for fishing; gut for fishing; landing nets for fishing; lures (artificial) for fishing; paternosters 
(fishing tackle) poles for fishing; swivels (fishing tackle); toys.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruits and vegetables; jellies, jams, 
compotes; eggs; milk and milk products; edible oils and fats; chips (french fries); low-fat potato chips; potato chips.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; biscuits; popcorn including flavoured popcorn; chips (cereal products); corn chips; rice chips; 
edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); spices; ice.

Cl.31;Grains and agricultural, horticultural and forestry products and grains not included in other classes; live animals; 
fresh fruits and vegetables; seeds; natural plants and flowers; foodstuffs for animals, malt; beverages for pets; pet food; 
raw popcorn [unprocessed kernals].

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Wholesaling and retailing services, including, such services provided online; department store, specialty store 
and direct mail and online retailing services, advertising and business services, retail and online marketing and sales 
promotions including sales promotions at point of sale or purchase, sales promotions by means of display, presentation 
and demonstration; marketing services, including, direct mail marketing and marketing by electronic means; loyalty 
related services in this class, including, customer loyalty reward programs; registry services (administration services 
being recording and maintaining lists and information for others); presentation of gift hampers for sale including online; 
retailing of gift hampers and arranging for delivery, excluding delivery services.
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3895286    12/03/2018
[International Registration No. : 1414078]
JAPAN NATIONAL TOURISM ORGANIZATION

4-4-1, Yotsuya, Shinjuku-ku Tokyo 160-0004 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Public relations, promotional and advertising services; public relation agencies; marketing, market research and 
market analysis; marketing advisory services; marketing assistance; advertising and marketing services; providing 
marketing information; organization, management or arrangement of trade fairs, exposition and exhibitions for 
commercial or advertising purposes; planning or preparing advertising brochures; production of promotional videos.

Cl.39;Travel tour escorting; organization of travel tour escorting; providing travel information; travel consultancy and 
escorting of travellers; providing information relating to travel tour guide services; providing information relating to 
railway transport, car transport, marine transport and air transport; consultancy services relating to transportation; 
arranging of transport services.

Cl.41;Arranging, conducting and organization of seminars, symposiums, conferences and lectures; arranging and 
organization of contest prize or award; arranging and organization of contest award ceremonies; publication of 
brochures; organization or arrangement of events in relation to promotion of Japanese culture; organization or 
arrangement of events in relation to travel industry; publication of guide books; providing electronic publications; 
organization, management or arrangement of trade fairs, exposition and exhibitions concerning travel, recreation and 
cultural exchange.
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Priority claimed from 19/09/2017; Application No. : 017225079 ;European Union 

3895811    26/02/2018
[International Registration No. : 1413347]
CHAMBRE DE COMMERCE INTERNATIONALE

33-43 avenue du Président Wilson F-75116 Paris FR

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software and mobile applications for customs documentation and clearance; publications, e-books, 
audio and visual presentations and films, in electronic form, downloadable on-line from a computer database or the 
Internet, all relating to customs documentation and clearance.

Cl.16;Printed matter; printed publications, namely books, magazines, newsletters, bulletins, posters, reports, guides, 
codes, rules, policy papers, research papers; photographs, instructional and teaching materials; all the aforesaid relating 
to customs documentation and clearance.

Cl.35;Business information, advisory and consulting services in the fields of customs documentation and clearance; 
administrative services relating to customs clearance and the issuance of customs documentation; providing business 
support and information services by means of a database to facilitate customs clearance and the issuance of customs 
documentation.

Cl.36;Customs guarantee and customs bond services; customs clearance services including documentation for 
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providing surety for temporary importation of goods.

Cl.41;Educational and training services (including distance learning and on-line education and training services); 
providing seminars, courses and conferences, organisation of examinations, all relating to customs documentation and 
clearance services; production of audio, video and film recordings; writing and publication of books, journals and texts, 
in any medium, including in electronic form; providing on-line electronic publications (not downloadable).

Cl.42;Accreditation services, namely quality assessment for the certification of standards for companies, business 
associations and Chambers of Commerce for the purpose of accreditation; services for the authentication of documents; 
computer software, data processing systems and mobile applications development in the fields of customs 
documentation and clearance services; certification [quality control] of education and training, all relating to customs 
documentation and clearance services.
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3895812    30/04/2018
[International Registration No. : 1413837]
CRISIS TEXT LINE, INC.

24 West 25th Street, 6th Floor New York NY 10010 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services, namely, electronic communication and information system services, namely, 
instant messaging, e-mail, text messaging and short message (SMS) services, that facilitate access to personal 
counseling services, namely, crisis counseling pertaining to bullying, depression, eating disorders, sexual assault and 
suicide and follow-up support related thereto.

Cl.45;Personal counseling services, namely, crisis counseling pertaining to bullying, depression, eating disorders, 
sexual assault and suicide and follow-up support related thereto.
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3895880    30/04/2018
[International Registration No. : 1413507]
CRISIS TEXT LINE, INC.

24 West 25th Street, 6th Floor New York NY 10010 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services, namely, electronic communication and information system services, namely, 
instant messaging, e-mail, text messaging and short message (SMS) services, that facilitate access to personal 
counseling services, namely, crisis counseling pertaining to bullying, depression, eating disorders, sexual assault and 
suicide and follow-up support related thereto.

Cl.45;Personal counseling services, namely, crisis counseling pertaining to bullying, depression, eating disorders, 
sexual assault and suicide and follow-up support related thereto.
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3895882    11/06/2018
[International Registration No. : 1413529]
NOKIA SOLUTIONS AND NETWORKS OY

Karaportti 3 FI-02610 ESPOO Finland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy services in the field of IoT (Internet of Things) network grid for connected applications.

Cl.38;IoT (Internet of Things) enablement and managed services in the field of IoT network grid for connected 
applications, namely provisioning and providing communication services providers with an access to an IoT (Internet of 
Things) network grid for connected applications and operating for communication services providers an IoT (Internet of 
Things) network grid for connected applications.

Cl.42;Technical consultancy services in the field of IoT (Internet of Things) network grid for connected applications; 
managed services in the field of IoT (Internet of Things) network grid for connected applications namely, providing device 
management, security, technical implementation of customer care center and applications and technical implementation 
of billing for connected applications.
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Priority claimed from 01/03/2018; Application No. : 713938 ;Switzerland 

3897191    29/03/2018
[International Registration No. : 1413707]
BRÜTSCH/RÜEGGER WERKZEUGE AG

Heinrich Stutz-Strasse 20 CH-8902 Urdorf Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, degreasing and abrasive preparations.

Cl.4;Industrial oils and greases.

Cl.6;Ironmongery and small items of metal hardware; chains of metal; tool cases of metal.

Cl.7;Machines and machine tools.

Cl.8;Hand-operated hand tools and implements.

Cl.9;Measuring instruments, measuring tools, precision measuring apparatus, micrometers, microscopes; comparators, 
measuring tables (measuring instruments), plane tables (measuring instruments), clothing for protection against 
accidents, irradiation and fire, protection goggles, computer software, tape measures; measuring sensors, gauges, 
calipers, measuring apparatus.

Cl.11;Lamps.

Cl.12;Transport trolleys, trolleys for tools.

Cl.17;Packing, stopping and insulating materials.

Cl.18;Tool bags of leather, empty.

Cl.20;Cabinets, empty tool cabinets, shelves, furniture for industrial use, industrial work tables, stands (furniture), 
chairs.

Cl.21;Pots, trash cans.

Cl.35;Retail sale.
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3902514    07/02/2018
[International Registration No. : 1414222]
INTERNATIONAL ELECTROTECHNICAL COMMISSION

Rue de Varembé 3 CH-1202 Genève Switzerland

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.9;Publications on optical disks; publications on digital recording carriers; downloadable electronic publications; 
downloadable computer software applications; recorded computer programs.

Cl.16;Printed publications; magazines [periodicals]; periodicals; newsletters; manuals [handbooks]; newspapers; 
pamphlets; prospectuses.

Cl.42;Technical writing; development and technical writing on international standards, specifications and information 
publications for electric and electronic technologies, renewable energy and related technologies; evaluation of the 
technical competence of personnel from repair and revision service providers for certification in the field of electric and 
electronic technologies, renewable energy and related technologies; evaluation and auditing of technical procedures 
used by repair and revisions service providers for certification in the field of electric and electronic technologies, 
renewable energy and related technologies; evaluation and auditing in the field of electric and electronic technologies, 
renewable energy and related technologies, repair and revision operations for quality assurance; evaluation and auditing 
in the field of electric and electronic technologies, renewable energy and related technologies, manufacturing operations 
for quality assurance; testing, analysis and evaluation for the certification in the field of electric and electronic 
technologies, renewable energy and related technologies, equipment, products and services of others; monitoring of 
quality control systems for repair service providers, of repair and revision service providers, and of manufacturers; 
quality control of equipment, products and services in the field of electric and electronic technologies, renewable energy 
and related technologies; certification of conformity, certification of skills, and services in connection with certification of 
compliance with norms, standards and other national and international regulatory documents in the field of electric and 
electronic technologies, renewable energy and related technologies, products, equipment, repair and revision services 
and of personnel.
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Priority claimed from 12/09/2017; Application No. : 30 2017 022 755 ;Germany 

3902636    05/03/2018
[International Registration No. : 1414994]
AUDI AG

85045 Ingolstadt Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Software for vehicles

Cl.12;Vehicles and their structural parts; apparatus for locomotion by land, air or water.

Cl.38;Telecommunications; provision of communications facilities for exchange of electronic data; data transmission 
by electronic means; digital communications services; digital transmission services; wireless communications services; 
communication of information by electronic means; information transmission services via digital networks; provision of 
internet access services; provision of communication facilities for the interchange of data by electronic means; wireless 
electronic transmission of data; electronic transmission of messages; streaming of data; sending of emergency 
messages [by electronic means]; transmission of digital information; communications services for accessing a data-base.

Cl.39;Transport; packaging and storage of goods; travel arrangement; traffic information; navigation services; itinerary 
planning services; providing road and traffic information; provision of information relating to travel route planning; 
driving services; transport by road; car parking.
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Priority claimed from 04/09/2017; Application No. : Z.476105 ;Poland 

3909385    18/09/2017
[International Registration No. : 1416374]
'FILMWEB" SPÓLKA Z OGRANICZONA ODPOWIEDZIALNOSCIA

9A Woloska Street PL-02-583 Warsaw (Warszawa) Poland

Address for service in India/Attorney address:
DE PENNING & DE PENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer application software for mobile devices for use in providing users with access to searchable databases; 
software for creating searchable databases; software for wireless content delivery; downloadable software featuring an 
entertainment database for use on computers and mobile devices; software for accessing information on the Internet or 
other computer or communications network; software for transmitting, receiving, uploading, downloading, streaming, and 
displaying content, text, visual works, audiovisual works, data, files and electronic works via the Internet or other 
computer or communications network; software for formatting and converting content, text, visual works, audiovisual 
works, data, files and electronic works into a format compatible with portable electronic devices and computers; software 
enabling content, text, visual works, audiovisual works, data, files and electronic works to be downloaded to and 
accessed on a computer or other portable consumer electronic device.

Cl.35;Advertising agencies; advertising agencies, namely, promoting the goods and services of others; advertising and 
commercial information services, via the Internet; advertising and marketing; advertising and marketing services, namely, 
promoting the goods and services of others; advertising and promotional services; advertising and publicity services; 
advertising and publicity services, namely, promoting the goods and services of others, brand identity, commercial 
information of third parties through print, audio, video, digital and on-line mediums; advertising services, especially in the 
field of telematic and telephone networks; advertising by transmission of on-line publicity for third parties through 
electronic communications networks; advertising services; advertising via Internet and other electronic media; providing 
commercial information in relation to review and rate internet content, people, companies, products and/or services 
utilizing a software application to award points whereby web site users are eligible to exchange points earned for 
promotional items consisting of coupons, rebates, discounts or special offerings on goods and/or service provided by 
web site sponsors via an interactive web site; customer loyalty services and customer club services, for commercial, 
promotional and/or advertising purposes; design of advertising material; direct marketing advertising for others; 
dissemination of advertising materials for others via an on-line communications network on the Internet; dissemination of 
advertising materials for others via the Internet; Internet advertising services; advertising consultancy in relation to movie 
theatre on-screen advertising and internet advertising via a command and control center; marketing, promotional and 
advertising services provided by mobile telephone connections; on-line advertising and marketing services; on-line 
advertising on computer communication networks; on-line advertising services for others; on-line business research 
service that allows the user to analyze opinion trends contained in documents on the Internet; on-line trading services; 
online advertising via a computer communications network; advertising services, namely, rental of advertising space, and 
preparing and placing advertisements for others; pay per click (ppc) advertising management services; placing 
advertisements for others; preparation of custom advertisements for others; production of film and television advertising; 
promoting the goods and services of others by distributing advertising materials through a variety of methods; 
promoting, advertising and marketing of the on-line web sites of others; promoting, advertising and marketing the on-line 
databases and electronic publications of others; providing commercial information in relation to goods and services of 
other vendors via a searchable on-line advertising website and guide; providing a searchable online advertising guide 
featuring the goods and services of other on-line vendors on the Internet; advertising services namely provision of 
advertisements on the Internet in particular on web sites and via social conversations over the internet, emails, 
microblogs, blogs, electronic messages, instant messages, text messages, multimedia messages, social networks, status 
updates and forums; providing an on-line commercial information directory on the Internet; providing and rental of 
advertising space on the Internet; providing consumer product information via the Internet; providing information in the 
field of marketing and on-line marketing media via the Internet; providing space on a web site for the advertisement of the 
goods and services of others; renting of advertising spaces; employment and professional business information provided 
via online searchable databases; employment information featuring movie, motion picture and television casting 
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opportunities provided via an online searchable database; providing online business directory information, namely, 
providing information regarding the location/addresses of movie theaters.

Cl.38;Audio and video broadcasting services over the Internet; broadcasting of video and audio programming over the 
Internet; broadcasting services and provision of telecommunication access to video and audio content provided via a 
video-on-demand service via the Internet; communication services, namely, transmission of voice, audio, visual images 
and data by telecommunications networks, wireless communication networks, the Internet, information services networks 
and data networks; communications services, namely, transmitting streamed sound and audiovisual recordings via the 
Internet; Internet broadcasting services; providing telecommunication connections to the Internet or databases; 
streaming of audio material on the Internet; streaming of video material on the Internet; telecommunication services, 
namely, transmission of voice, data, graphics, images, audio and video by means of telecommunications networks, 
wireless communication networks, and the Internet; transmission and distribution of data and audio visual images via a 
global computer network or the Internet; video broadcasting services over the Internet or other communications network 
featuring the uploaded, posted and tagged videos of others; video broadcasting services over the Internet or other 
communications network, namely, showing, displaying, and electronically transmitting video clips; video broadcasting 
services via the Internet; video streaming services via the Internet, featuring independent films and movies; video-on-
demand transmission services via the Internet.

Cl.41;Entertainment services, namely, providing reviews, news and information in the field of motion picture films, 
television programs, celebrities, entertainment industry and entertainment-related topics; providing reviews and 
information in the field of motion picture films, television programs, celebrities, entertainment industry and entertainment-
related topics provided via online computer databases; movie schedule information services; television schedule 
information services; entertainment in the nature of conducting contests, competitions and online computer games in the 
field of entertainment; entertainment services, namely, publishing journals and blogs featuring information and opinions 
in the field of entertainment; publishing on-line newsletters featuring reviews, news and information in the field of motion 
picture films, television programs, celebrities, entertainment industry and entertainment- related topics; providing 
entertainment Information in the fields of motion pictures, television shows, celebrities, entertainment industry and 
entertainment-related topics provided via a website; entertainment services in the nature of non-downloadable videos 
featuring information in the fields of motion pictures, television shows, celebrities, entertainment industry and 
entertainment-related topics; providing information in the field of movies, motion pictures, documentaries, films, 
television programs, graphics, animation and multimedia presentations, videos and DVDs, other audiovisual works, 
celebrities and the entertainment industry; entertainment information in relation to ranking movies via a website; 
providing entertainment trivia, information of movie, motion picture and television production via a website; arranging 
personal appearances by persons working in the field of film, music, television, entertainment or sport.

Cl.42;Computer services, namely, creating of computer programs for an online community for registered users to 
organize groups and events, participate in discussions, share information and resources, and engage in social, business 
and community networking; hosting a website featuring temporary use of non-downloadable software enabling users to 
search, locate and communicate with others via electronic communications networks; computer services in the nature of 
design of customized web pages featuring user-defined information, personal profiles, audio and images; hosting a web-
based system and portals in the field of consumer-to-business (C2B) commerce for consumers to enter, manage and 
modify their consumer preference information for use by merchants to create and manage offers for delivery to 
consumers; hosting a website featuring a ranking system measuring popularity of celebrities and identifying trends in 
public perception and awareness of movie personalities.

6787



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

 

Priority claimed from 02/10/2017; Application No. : 302017000109869 ;Italy 

3915779    30/03/2018
[International Registration No. : 1416908]
SEGRETERIA PER LA COMUNICAZIONE

I-00120 CITTA' DEL VATICANO Italy

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; computer programs [downloadable software]; prerecorded videos; 
downloadable video and audio files; prerecorded motion picture videos; prerecorded music videos; computer programs 
for editing images, sound and video; software.

Cl.16;Albums; almanacs; calendars; newspapers; booklets; books; pamphlets; printed publications; magazines 
[periodicals].

Cl.35;Rental of advertising time on communication media; updating of advertising material; updating and maintenance 
of data in computer databases; commercial administration of the licensing of the goods and services of others; 
administration of consumer loyalty programs; compiling indexes of information for commercial or advertising purposes; 
compilation of information into computer databases; dissemination of advertising matter; web indexing for commercial or 
advertising purposes; providing business information via a web site; rental of advertising space; organization of 
exhibitions for commercial or advertising purposes; presentation of goods on communication media, for retail purposes; 
production of teleshopping programmes; production of advertising films; design of advertising materials; sales 
promotion for others; publication of publicity texts; advertising; on-line advertising on a computer network; radio 
advertising; television advertising; writing of publicity texts; sponsorship search; public relations; marketing research; 
market studies; scriptwriting for advertising purposes; arranging newspaper subscriptions for others; arranging 
subscriptions to telecommunication services for others; advertising agency services; news clipping services; secretarial 
services; telemarketing services; pay per click advertising; opinion polling.

Cl.38;Communications by fiber optic networks; radio communications; communications by computer terminals; 
providing access to databases; providing telecommunication channels for teleshopping services; providing online 
forums; providing internet chatrooms; radio broadcasting; television broadcasting; cable television broadcasting; 
streaming of data; transmission of digital files; video-on-demand transmission; communication via radio, telegraph, 
telephone and television transmissions; radio broadcasting consultancy; telecommunications consultancy; television 
broadcasting consultancy; audio broadcasting via the Internet and other communications networks; streaming of audio, 
visual and audiovisual material via a global computer network; broadcasting of audiovisual content via the Internet; 
broadcasting of multimedia content via the Internet; broadcasting of television programs, motion picture films, and other 
audiovisual and multimedia content; broadcasting of cable television programs; multimedia broadcasting via the Internet 
and other communications networks; cable casting; broadcasting of radio and television programs by satellite; providing 
user access to search engines; providing user access to global computer networks; providing electronic mail and instant 
messaging services; providing on-line chatrooms for the transmission of messages, comments and multimedia content 
among users; information about telecommunication; rental of telecommunication equipment; rental of radio broadcasting 
equipment; rental of television broadcasting equipment; radio broadcasting of information and other programs; cable 
radio broadcasting; video, audio and television streaming services; Internet broadcasting services; wireless 
broadcasting; mobile media services in the nature of electronic transmission of entertainment media content; radio 
paging services; podcasting; broadband radio communication; Internet radio broadcasting; data transmission and 
telecommunication services; telecommunications services provided via fiber optic, wireless and cable networks; 
telecommunications services provided via platforms and portals on the Internet and other media; broadcasting services; 
Internet protocol television [IPTV] transmission services; radio, television and cable broadcasting services; pay-per-view 
television transmission services; television broadcasting services for cellular phones; telecommunications; teleprinting; 
transmission of television content; broadcasting of film and television features or programs, including on the Internet, on 
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mobile communications networks and on other media; transmission of information via national and international 
networks; transmission of radio programs; transmission of radio and television programs; broadcasting of radio and 
television programs; transmission of television programs; television transmission; radio and television transmission; 
radio and television broadcasting; satellite transmission.

Cl.41;Cultural activities; providing of training; entertainment and cultural activities; conducting of training courses in 
the field of technology and innovation; conducting of instructional, educational and training courses for young people 
and adults; conducting of educational conferences; conducting of educational courses; conducting of training seminars; 
dissemination of educational material; directing of radio and television programs; distribution of motion pictures; radio 
entertainment; television entertainment; music publishing services; teaching; arranging and conducting of competitions 
[education or entertainment]; providing non-downloadable films and television programs via pay television; providing 
non-downloadable films and television programs via pay-per-view television channels; providing non-downloadable films 
and television programs via a video-on-demand service; providing movie, television and music video entertainment via an 
interactive web site; providing of training via a global computer network; providing information about entertainment and 
entertainment events via on-line networks and the Internet; providing information about education, training, 
entertainment, sporting and cultural activities; provision of multimedia entertainment programs by television, broadband, 
wireless and on-line services; providing electronic publications, not downloadable, from a global computer network or the 
Internet; providing electronic publications, not downloadable; providing on-line general feature magazines, not 
downloadable; providing of training and education relating to theatrical, musical, television, radio and cinematic shows; 
providing radio and television entertainment services; providing entertainment by means of television, radio, cinema, 
cable television, satellite television and the Internet; providing on-line electronic publications, not downloadable; 
information relating to education or entertainment provided on-line or via television, broadband and wireless 
communications; radio and television entertainment; production of radio and television programmes; rental of radio and 
television sets; rental of television programs; rental of sound recordings and video recordings; rental of recorded data 
carriers for entertainment purposes; organization of competitions or other sporting and cultural events for charitable 
purposes; organization of educational, entertainment, cultural and sporting competitions; arranging of film events, 
musical events, cultural and sporting events and live entertainment events; organization of shows [impresario services]; 
arranging and conducting of colloquiums, conferences, congresses, seminars, symposiums and training workshops; 
arranging and conducting of entertainment, sporting and cultural activities; arranging and conducting of seminars, 
workshops [education], congresses, colloquia, distance learning courses and exhibitions for cultural purposes; 
presentation of theatrical performances; presentation of movies, shows, plays or musical performances; production of 
television features; production of live entertainment events; production of motion pictures; production of films, and 
audiovisual and television programs; production of films in studios; production of television films; film production, other 
than advertising films; production of films, video films, radio and television programs; production of radio programs; 
production of television programs; production of sound and video recordings; production of sound recordings; 
production of entertainment in the form of film, television, radio and video shows relating to travel; production of shows; 
production of shows and films; production and distribution of radio and television programs; production and distribution 
of sound, movie and video recordings; showing of films; publication of books; publication of periodicals and books in 
electronic form; publication of books, periodical publications, magazines, newspapers and newsletters; publication of 
texts, other than publicity texts; electronic publication of information on a wide range of topics on-line; presentation of 
live performances; conducting of cultural events; conducting of film festivals; news reporters services; subtitling; writing 
and publication of texts, other than publicity texts.
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Priority claimed from 27/11/2017; Application No. : 017528563 ;European Union 

3921457    09/01/2018
[International Registration No. : 1417920]
KIDS BRANDS GROUP INTERNATIONAL S.À.R.L.

15, rue Bender L-1229 Luxembourg Luxembourg

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; sterilizers for feeding bottles; electric heaters for feeding bottles; electric night lights.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; strollers; children safety seats [for vehicles].

Cl.16;Paper and cardboard (raw, semi-finished or for stationery or printing); wrapping paper; bags, small bags and 
sheets of paper or plastic for packaging; printed matter; bookbinding material; photographs; stationery; adhesives (for 
stationery or household purposes); artists" materials; paintbrushes; typewriters and office requisites (except furniture); 
instructional and teaching material (except apparatus); printing type; printing blocks; mail order catalogs.

Cl.18;Leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; whips, harness and 
saddlery; wallets; purses (coin purses); credit card cases [wallets]; bags; vanity cases; sling bags for carrying infants; 
school bags; handbags; backpacks; traveling bags; slings for carrying infants; baby-changing bags.

Cl.20;Furniture, mirrors, picture frames; goods, not included in other classes, of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
infant walkers; high chairs; bassinet; playpens for babies; baby playpen mats; baby bouncers; changing table; desks 
[furniture]; beds; baby changing mats; safety barriers for children; portable bath seats for babies; head support cushions 
for babies.

Cl.24;Fabrics and textile products; bed and table covers; bed linen; household linen; bath linen; fabrics for changing 
babies.

Cl.25;Clothing; footwear; headgear; shirts; clothing of leather; belts (clothing); furs (clothing); gloves (clothing); 
scarves; neckties; hosiery; socks; bedroom slippers; beach footwear; ski boots; footwear for sports; underwear; cloth 
bibs; shoe soles.

Cl.28;Games; toys; gymnastic and sporting articles; Christmas tree decorations; play mats.

Cl.35;Commercial business and advertising; organization of home meetings for commercial or advertising purposes; 
advice on marketing; commercial advice and commercial business advice; consultancy regarding commercial 
organization and sales; consulting relating to sales techniques and sales programs; demonstration of goods; shop 
window decoration; presentation of goods on communication media, for retailing purposes; sales promotion for others; 
providing an online marketplace for buyers and sellers of goods and services; retail services through meetings or home 
demonstrations, retail sale and Internet sales of clothing accessories, namely, clothing, footwear, headgear, bibs, 
underwear, belts, dressing gowns, socks, shirts, tights, coats, bathrobes, pajamas, jackets, swimwear, bodysuits, 
nappies, layette; retail sale services through meetings or home demonstrations, retail sale and Internet sale of bottle 
sterilizers, bottle warmers, baby baths, night lights, strollers, child safety seats [for vehicles]; retail services through 
meetings or home demonstrations, retail and Internet sales of saddle bags for carrying children, bags, slings for carrying 
babies, diaper bags, children"s trotters, high chairs; retail services through meetings or demonstrations at home, retail 
sale and Internet sale of baby basket, playpens, baby play mats, baby chairs, changing table, desks, beds, changing mats, 
child safety fence, portable baby bath seats, baby headrest cushions; retail services through meetings or home 
demonstrations, retail and Internet sales of bed linen, household linen, bath linen, baby changing cloths, activity mat; 
presentation of goods on all communication media, for retail sale; bringing together (with the exception of their transport) 
on behalf of third parties of clothing accessories, namely, clothing, footwear, headgear, bibs, underwear, belts, dressing 
gowns, socks, shirts, tights, coats, bathrobes, pajamas, jackets, swimwear, bodysuits, nappies, layette, in a general 
catalog of mail-order or distance selling, on a website, on any other form of electronic communication media or in shops; 
bringing together (with the exception of their transport) on behalf of third parties of sterilizers for baby bottles, bottle 
warmers, baby baths, night lights, strollers, child safety seats (for vehicles), bags for carrying children, bags, slings for 
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carrying babies, diaper bags, children"s trotters, in a general catalog of mail-order or distance selling, on a website, on 
any other form of electronic communication media or in shops; bringing together (with the exception of their transport) 
for third parties of high chairs, bassinet, playpens, playpen mats for babies, baby chairs, changing table, desks, beds, 
changing mats, safety fence for children, portable baby bath seat, in a general catalog of mail-order or distance selling, on 
a website, on any other form of electronic communication media or in shops; bringing together (with the exception of their
transport) for the benefit of third parties of baby head support cushions, bed linen, household linen, bath linen, baby 
change cloths, activity mats, in a general catalog mail order or distance selling, on a website, on any other form of 
electronic communication media or in shops; administrative organization of transport, delivery, distribution, sorting, 
forwarding and storage of merchandise and parcels; retail sale, in particular direct sale by catalog of clothing 
accessories, namely, clothing, shoes, headgear, bibs, underwear, belts, dressing gowns, socks, shirts, tights, coats, 
bathrobes, pajamas, jackets, jerseys, swimwear, bodysuits, nappies, layette; retail sale, including direct catalog sale of 
bottle sterilizers, bottle warmers, baby baths, night lights, strollers, child safety seats [for vehicles], satchels for carrying 
babies, bags, slings for carrying babies, changing bags, children"s trotters, high chairs; retail sale, including direct 
catalog sale of baby basket, baby playpens, baby play mats, baby chairs, changing table, desks, beds, changing mats, 
child safety barrier, portable baby bath seat; retail sale, including direct sale by catalog of baby head pads, bed linen, 
household linen, bath linen, baby changing cloths, activity mat; collecting products for the benefit of others (with the 
exception of their transport) enabling consumers to conveniently view and purchase them with regard to: clothing 
accessories, namely, clothing, shoes, head-wear, bibs, undergarments, belts, dressing gowns, socks, shirts, tights, coats, 
bathrobes, pajamas; collecting products for the benefit of others (with the exception of their transport) enabling 
consumers to conveniently view and purchase them with regard to: jackets, swimwear, bodysuits, nappies, baby clothes, 
bottle sterilizers, feeding bottle warmers, baby baths, night lights, strollers, child safety seats (for vehicles); collecting 
products for the benefit of others (with the exception of their transport) allowing consumers to conveniently view and 
purchase them with regards to: saddlebags for carrying children, bags, slings for carrying babies, changing bags, 
children"s trotters, high chairs, bassinet, baby playpen, baby play mats, baby chairs; collecting products for the benefit of 
others (with the exception of their transport) enabling consumers to conveniently view and purchase them with regard to: 
changing table, desks, beds, changing mats, child safety fence, portable baby bath seat, baby head cushions, bed linen, 
household linen, bath linen, baby changing cloths, activity mat.
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3924225    02/07/2018
[International Registration No. : 1395384]
SWIFT GROUP LIMITED

Dunswell Road Cottingham, East Yorkshire HU16 4JX GB

Address for service in India/Attorney address:
GROVERLAW ADVO,

H-36 GREEN PARK EXTENSION NEW DELHI 110016

Proposed to be Used
IR DIVISION
Cl.6;Prefabricated homes, of metal, buildings of metal, transportable metal buildings.

Cl.12;Motor homes, mobile homes, caravans, motor caravans; motorised and non-motorised caravans; parts and 
fittings of the aforesaid.

Cl.19;Transportable buildings, not of metal; prefabricated homes, not of metal, buildings, not of metal, transportable 
non-metal buildings; non-metal shelter structures.

6792



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

 

Priority claimed from 29/03/2018; Application No. : 302018000011977 ;Italy 

3928105    11/04/2018
[International Registration No. : 1418989]
OPTIMA S.P.A.

Via Gaggio, 72 I-47832 SAN CLEMENTE (Rimini) Italy

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.30;Natural flavourings for use in ice cream [other than etheric essences or essential oils]; flavourings for cakes 
other than essential oils; cookies; cones for ice cream; edible candy decorations for cakes; ice-cream cakes; chilled 
desserts; frozen cakes; cakes; chocolate-based fillings for cakes; custard-based fillings for cakes; ice-creams; yoghurt-
based ice-cream (ice-cream predominating); glazes for foods; pastry dough; binding agents for ice-creams; instant ice-
cream mixes; cake mixes; mixes for glazes; mixes for making ice-creams; pastry mixes; sorbet mixes [ices]; cake dough; 
concentrated pastes of various flavours for ice-creams; pastries; cake powder; powders for ice-creams; aromatic 
preparations for pastries; preparations for making cakes; aromatic preparations for cakes; aromatic preparations for 
icecreams; sauces for ice cream; sorbet (ice); ice-cream gateaux; frozen yoghurt; frozen yoghurt (confectionery ices); 
frozen yoghurt (ice cream confectionery).

Cl.43;Restaurants, cafés, bar services, ice-cream parlours and catering services.
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3995349    27/06/2018
[International Registration No. : 1431075]
BEIJING JINGDONG 360 DU E-COMMERCE LTD.

Room 222, Floor 2, Building C, No. 18 Kechuang 11 Street, Beijing Economic and Technological Development Zone Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; computer programs [downloadable software]; computer software, recorded; bags 
adapted for laptops; cell phone software applications, downloadable; network communication device; portable media 
players; cameras [photography]; theft prevention installations, electric; battery chargers; animated cartoons.

Cl.35;Advertising by mail order; direct mail advertising; on-line advertising on a computer network; presentation of 
goods on communication media, for retail purposes; providing business information via a web site; organizing fashion 
shows for advertisement and sales; provision of an on-line marketplace for buyers and sellers of goods and services; 
import-export agency services; marketing; sales promotion for others; auctioneering; procurement services for others 
[purchasing goods and services for other businesses]; compilation of information into computer databases; retail or 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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3995389    22/06/2018
[International Registration No. : 1432014]
HYUNDAI HEAVY INDUSTRIES CO., LTD.

1000, Bangeojinsunhwan-doro, Dong-gu Ulsan Republic of Korea

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.6;Metallic fuel tanks; bag hangers of metal; screws of metal; nuts of metal; bolts of metal; washers of metal; hooks 
[metal hardware]; keys of metal; locking mechanisms of metal; foundry molds [moulds] of metal; rings of metal; metal 
connectors; clamps of metal; machine belt fasteners of metal; clips of metal for cables; bindings of metal.

Cl.7;Electric pumps for swimming pools; electrically operated brushes [parts of machines]; mechanical stamping 
machines; vending machines; gas pumps (gas station equipment); dethatchers [machines]; drive devices for opening and 
closing vehicle doors; skid-steer loaders; stacking machines; cranes; cargo handling machines; backhoe loaders; bucket 
for backhoe loaders; excavator parts; bulldozers; payloaders; front-end loaders; wheel loader; wheel loader fittings; tools 
[parts of machines]; rubber tracks being parts of crawlers on construction machines; dust protective units for 
construction machines; foundation work machines; concrete shredders; civil engineering machinery; agricultural 
machines; skid steer loaders for agricultural purposes; cylinders for machines; fuel injection devices for internal 
combustion engines; igniting devices for internal combustion engines; motive power machines (other than for land 
vehicles); filters for motors and engines; reduction gears being parts of machines; hydraulic controls for machine and 
prime movers; pneumatic controls for machines, motors and engines; hydraulic controls for machines, motors and 
engines; power transmissions and gearings (other than for land vehicles); cams being parts of machines; cranks [parts of 
machines]; shock absorbers for machine (other than for vehicles); braking devices for machine (other than for vehicles); 
rings other than for land vehicles (parts of machines); filters (parts of machines); drums [parts of machines]; bearings 
[parts of machines]; rinsing machines; mechanical parking systems; machines for processing plastics; 3D printers; 
robotic vacuum cleaners; industrial robots; robot loading devices; handling machines, automatic [manipulators]; 
handling apparatus for loading and unloading; welding electrodes; sericultural machines; motors and engines [except for 
land vehicles]; rubber tracks for skid-steer loaders.

Cl.9;Electronic keys; sensors for engines; measures; tire pressure sensor; battery starters; electrical controlling 
devices; battery charge devices; plug connectors; batteries; remote control apparatus for industrial automation 
instruments; factory automation software; educational software; computer programs [downloadable software]; 
application software for smart phone; computer software to maintain and operate computer systems; data input/output 
module for industrial automatic instrument; data collecting apparatus for industrial automatic instrument; computer 
monitor for industrial automatic instrument; electronic control systems.

Cl.12;Wheelchairs; parachutes; traction vehicles; forklift trucks; air pumps for forklift trucks; radiators for forklift 
trucks; mud flaps for forklift trucks; exhausts for forklift trucks; mufflers for forklift trucks; tires for vehicle wheels; 
suspension systems for vehicles; brake systems for vehicles; tractors for agricultural purposes; diesel engines for 
construction vehicles; motors for land vehicles; military vehicles for transport; doors for vehicles; vehicle bumpers; seat 
belts for use in vehicles; fuel tanks for vehicles; hoods for vehicles; bodies for vehicles; seat covers for vehicles; steering 
wheels for vehicles; vehicle seats; mudguards; apparatus for locomotion by land/air or water; seat belts for use in 
vehicles.

Cl.16;Stationery; writing instruments; vinyl for wrapping; money clips; boxes of paper; shopping bags of paper; 
catalogues; manuals [handbooks]; stickers; printed matter.

Cl.35;Advisory and consultancy services relating to import-export agencies; import-export agency services; retail 
services for backhoe loaders; retail services for wheel loader; retail services for wheel loader fittings; retail services for 
forklift trucks; retail services for tractors; retail services for skid-steer loaders; retail services for cargo handling 
machines; retail services for agricultural machines; business intermediary services relating to mail order by 
telecommunication for construction equipment.

Cl.37;Repair of braking devices; rental of construction and building equipment; providing information about rental of 
construction and building equipment; construction; construction engineering services; rental of construction vehicle; 
rental of construction machines and apparatus; providing information relating to construction machines and apparatus; 
rental of equipment and machine for the civil engineering construction and construction purposes; installation, 
maintenance and repair of measuring apparatus; repair or maintenance of excavators; maintenance of excavators; repair 
and maintenance of motor vehicles and parts thereof; installation, maintenance and repair of loading and unloading 
machines; vehicle battery charging; maintenance, servicing and repair of vehicles; painting of vehicles; installation and 
maintenance of transport machinery; repair or maintenance of loading-unloading machines and apparatus; repair of fork 
lift trucks; repair or maintenance of apparatus for loading and unloading; repair or maintenance of construction machines 
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and apparatus; installation of construction machines and apparatus; repair of construction and agricultural machinery; 
repair or maintenance of construction equipment; repair or maintenance of agricultural machines and implements; 
installation of air pollution control facilities; installation, maintenance and repair of equipment and apparatus for use in 
road building; repair of industrial waste treatment machines; repair or maintenance of water purifying apparatus; 
provision of oil hydraulic equipment repair information; installation, maintenance and repair of hardware for data 
processing apparatus; maintenance and repair of control systems for radio systems and networks; installation, 
maintenance and repair of apparatus for distributing electricity; installation, maintenance and repair of batteries and 
accumulators; cleaning of buildings, industrial sites and building sites; vehicle cleaning; providing information relating to 
vermin exterminating, other than for agriculture, forestry or horticulture; shoe cleaning; laundering; tuning of engines for 
motor vehicles.

Cl.39;Transport/storage and packaging of goods; warehousing; loading and unloading of goods; rental of loading-
unloading machines and apparatus; renting of vehicles; vehicle leasing services; rental of vehicle equipment and 
accessories; porterage; cargo forklift rental; storage of construction machines and apparatus; storage of transport 
machinery for industrial purposes; storage of agricultural machines and apparatus and parts thereof; depot services for 
the storage of vehicles.

Cl.40;Treatment of industrial waste.

Cl.42;Design of parts of machines; design of mechanical and micromechanical components; design of machines and 
apparatus; mechanical drawing; draftsman"s services in the nature of technical drawing; corporate logo graphic design 
services; design of heating and cooling apparatus; design of devices intended for protein analysis; consultancy services 
relating to design; designing of construction equipment (including backhoe loaders and wheel loader); designing of 
transport apparatus (including forklift trucks, skid-steer loaders and tractors); design of factory automation equipment; 
design of vehicles; design of parts for vehicles; design of environmental protection facilities; software design and 
development; updating and maintenance of computer software; engineering services in the field of environmental 
technology; research in relation to technology for construction purposes; consultancy in the field of office and workplace 
automation; inspection of industrial installations; inspection services for new and used vehicles for persons buying or 
selling their vehicles.
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Priority claimed from 04/07/2018; Application No. : 306805 ;Israel 

4007655    25/07/2018
[International Registration No. : 1434716]
DEXCEL LTD.

1 Dexcel Street 3060000 Or Akiva Israel

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; cosmetics; essential oils; cosmetic preparations containing vegetal, herbal, natural vitamin 
and/or mineral additives; hair and body lotions; bath foams; creams; gels; moisturizers; bath salts, powders; shampoos; 
hair conditioners; toiletries; after shaves; make-up preparations; deodorants for personal use; cosmetic preparations for 
the treatment and care of the face and the body; after shave lotions; antiperspirants; sunscreen preparations; dentifrices; 
non-medical dental preparations, namely, non-medicated dental rinse and non-medicated whitening and cleaning dental 
preparations; cosmetic preparations for the treatment of burns; cosmetic preparations for the treatment of skin redness; 
cosmetic preparations for the treatment of skin irritation.

Cl.5;Pharmaceutical and medical preparations for the treatment of genetic, cardiovascular, central nervous system, 
endocrine gastrointestinal, hepatic, biliary, immunological, allergic, pulmonary, dermatological, infectious, inflammatory, 
menopausal, nutritional, metabolic, diabetes, autoimmune, musculoskeletal, connective tissue, neurological, 
ophthalmologic, psychiatric, respiratory, urogenital, urological, erectile dysfunction, sexual dysfunction, gynecology, 
obstetric, pediatric, hematologic, oncological, fungal and viral diseases and disorders; pharmaceutical preparations for 
the relief of pain, anesthesia and reducing fever; pharmaceutical, vegetal, herbal and natural preparations and substances 
for the treatment of anxiety and depression; pharmaceutical preparations for the treatment of the skin and hair; medicated 
gels, creams, and lubricants; vitamins; minerals; food supplements; nutritional supplements; dietetic substances adapted 
for medical use; medicated plants, roots and herbs; plant extracts for nutritional supplements for medical use; medical 
beverages; medical tea; sanitary preparations for medical purposes; food for babies; dietary supplements for humans and
animals; medical plasters, materials for dressings, namely, gauze, medical adhesive tape, strips to stop bleeding; 
materials for stopping teeth, dental wax; disinfectants for hygienic purposes; chemical preparations for pharmaceutical 
purposes; diagnostic preparations for medical use; diagnostic reagents for medical use; veterinary preparations.

Cl.10;Medical, surgical dental and veterinary apparatus and instruments, medications dispensing apparatus and 
instruments; artificial limbs, eyes and teeth; orthopedic articles, namely braces, joint implants, shoe inserts, wrist, neck, 
back, ankle, knee and elbow supporters, protectors and splints; prosthesis; surgical implants; medical implants; suture 
materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, devices and articles
for nursing infants; sexual activity apparatus.

Cl.35;Retail and wholesale services, namely, retail and wholesale stores featuring pharmaceutical preparations, 
medicines, medical, surgical and dental apparatus and instruments, nutritional supplements, vitamins, mineral 
supplements; business management services; providing office functions; import agencies; sales promotion services; 
business consulting services; business information services; public relations services; electronic commerce services, 
namely, providing information about products via telecommunication networks for advertising and sales purposes; 
purchase and rental of advertising space; direct mail advertising; business networking; arranging of business 
introductions; advertising, marketing and promotional services relating to pharmaceuticals and medical products; 
marketing and promotion of pharmaceutical preparations and medical products; market research services relating to 
pharmaceuticals and medical products; business surveys and the collection of data relating to pharmaceuticals, medical 
products and medical activities; commercial information and consumer advice relating to pharmaceuticals, medical 
products and medical information; organisation of trade and business conferences and conventions relating to 
pharmaceuticals and medical products; distribution of samples; price comparison services and procurement services for 
others in the field of pharmaceuticals and medical products.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; development and 
design services relating to pharmaceutical preparations and medical products.
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Priority claimed from 22/03/2018; Application No. : UK00003298880 ;United Kingdom 

4007667    16/08/2018
[International Registration No. : 1434632]
International Transport Workers Federation (Nominees) Limited

ITF House, 49 - 60 Borough Road London SE1 1DR United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Organizing conferences and exhibitions for commercial purposes; organization, operation and supervision of 
loyalty and incentive schemes; opinion polling; providing business information; providing employment counseling 
services.

Cl.36;Charitable fundraising services.

Cl.41;Education and training services; education and training relating to the working environment, employment, the 
economy and health and safety; employment training; training relating to employment skills and opportunities; arranging 
and conducting conferences; driver training; publication of training manuals; publication of educational and training 
guides; production of training videos.

Cl.45;Legal services; legal advice and representation; representation of employees and workers; negotiation services 
for pay and conditions for employees; health and safety representation and assistance; providing representation for 
members by means of a trade union.
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Priority claimed from 26/03/2018; Application No. : 87849625 ;United States of America 

4008538    25/09/2018
[International Registration No. : 1435848]
Actuant Corporation

P.O. Box 3241 Milwaukee WI 53201 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Hydraulic gantry cranes; hydraulic jacks; hydraulic strand jacks; hydraulic pumps; skidding system machinery 
comprised of hydraulic cylinders, skid beams and a pre-constructed track; self-propelled modular transporter machinery 
comprised of hydraulic power units and trailers; hoist system machinery; lifting machines for moving heavy objects in the 
nature of houses, buildings, oil platforms, bridge decks, transformers, ships and barges; hydraulic jack lifting system 
machinery; power-operated climbing jacks; vertical cask transporter machinery for handling nuclear casks; tower lifting 
system machinery; strand jack gantries for lifting and skidding heavy objects; rotor removal and installation system 
machinery for removing and installing the rotor in a power plant generator; hydraulic travel gantries; hydraulic presses 
for maintenance and repair operations.

Cl.42;Custom design and development of machinery.

6799



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

 

4009617    11/09/2018
[International Registration No. : 1436179]
DEHN + SÖHNE GMBH + CO. KG

Hans-Dehn-Str. 1 92318 Neumarkt/Opf. Germany

Address for service in India/Attorney address:
SUDESHNA BANERJEE

K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
Cl.9;Switches, electric; voltage surge protectors; spark gaps; safety devices for working on electrical installations, in 
particular switch rods, earthing and short-circuiting devices for indoor installations and outdoor installations; earthing 
and short-circuiting devices for low-voltage cables and cable distributors, the aforesaid goods being included in this 
class; parts and accessories for all the aforesaid goods, included in this class.

Cl.42;Surveying; quality control; quality assessment; verification in the context of quality control; conducting of quality 
control audits; quality control with regard to voltage surge protectors; consultancy services relating to quality control; 
rental of objects in connection with the providing of the aforesaid services, included in this class; consultancy and 
information in relation to the aforesaid services, included in this class.
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Priority claimed from 21/02/2018; Application No. : 017845611 ;European Union 

4009724    16/08/2018
[International Registration No. : 1436269]
DCB HOLDING GMBH

Klosterhofweg 96 41199 Mönchengladbach Germany

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.8;Apparatus for diving and water sports, namely knives and cutting tools for emergencies.

Cl.9;Brass and stainless steel hardware for scuba diving equipment; diving equipment, diving apparatus, masks, hoses, 
diving suits and other clothing for diving, thermal protective clothing, bags for diving equipment; accessories for diving 
and water sports and goods therefor, namely gas bottles and compressed air cylinders, belts for gas bottles and 
compressed air cylinders, valves and manifolds, back panels and belt systems, regulators, pressure gauges for diving, 
inflation systems for dry suits, oxygen analysers and underwater dive computers for use during diving or in preparation 
for diving; tare weighing equipment and air chambers, signalling and emergency apparatus, rebreathers for diving; lift 
bags and flotation devices for diving purposes; life jackets for water sports.

Cl.11;Underwater lights for divers for use in scuba diving.

Cl.25;Sailing wear, dry suits and undersuits.

Cl.28;Flippers for swimming; bags designed for sports apparatus, in particular for diving and water sports.
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Priority claimed from 15/03/2018; Application No. : 2018-237 ;Leichtenstein 

4010814    11/09/2018
[International Registration No. : 1435165]
Nemiroff Intellectual Property Establishment

Städtle 31 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages, except beer; alcoholic beverages containing fruit; bitters; cocktails; distilled beverages; 
liqueurs; spirits [beverages]; vodka.

Cl.35;Advertising; rental of billboards [advertising boards]; business management; business administration; 
organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; promotion of goods and services through sponsorship of sports events; radio advertising; 
telemarketing services; television advertising.
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Priority claimed from 10/10/2017; Application No. : 017315052 ;European Union 

4010815    29/03/2018
[International Registration No. : 1435153]
ALV GMBH & CO. KG

Birkensteige 10/1 88069 Tettnang Germany

Address for service in India/Attorney address:
SINGH & SINGH LAW FIRM LLP

C-139, Defence Colony, New Delhi - 110024

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for connecting remotely to computers or computer networks; software; wireless controllers to 
remotely monitor and control the function and status of other electrical, electronic, and mechanical devices or systems; 
software and applications for mobile devices; network operating system programs; privacy protection software; 
communication software for connecting computer network users; computer software for use in computer access control; 
computer programmes [programs], recorded; computer software for the processing of positioning data; mobile apps; 
character verification instruments (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); computer software for the dissemination of positioning data; computer software applications, 
downloadable; computer programmes relating to local area networks; application software for social networking services 
via internet; cards encoded to access computer software; cloud network monitoring software; computer programs for the 
enabling of access or entrance control; computer application software for mobile telephones; computer groupware; 
computer software for administration of local area networks; wireless controllers to remotely monitor and control the 
function and status of security systems; application software; computer application software for mobile phones; 
computer software for testing vulnerability in computers and computer networks; computer software for the monitoring of 
computer systems; downloadable computer security software; computer programs for accessing and using the internet; 
authentication software; communication software for connecting global computer networks; computer software; 
application software for cloud computing services; software to control building environmental, access and security 
systems; downloadable software; information technology and audiovisual equipment; computer software for mobile 
applications that enable interaction and interface between vehicles and mobile devices; computer application software; 
process controlling software; application software for wireless devices; computer software for the remote control of 
security apparatus; electronic control systems; computer software for wireless network communications; security 
software; downloadable cloud computing software; decoders; software for network and device security (term considered 
too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); communication software; computer 
software for wireless content delivery; computer firewall software; computer antivirus software; computer application 
software for use in implementing the internet of things [IoT]; computer software for application and database integration; 
computer software for the detection of threats to computer networks; computer software for the creation of firewalls; 
cloud computing software; computer application software for use with wearable computer devices; adaptive software; 
mobile software (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
computer software for authorising access to data bases; firmware.

Cl.38;Live transmissions accessible via home pages on the internet [webcam]; providing user access to the internet 
(services providers); transmission of electronic mail [e-mail data services]; communication of information by electronic 
means; e-mail data services; transmission of user-generated content via the internet; wireless broadband communication 
services; providing high speed access to computer and communication networks; communication services, namely, 
electronic transmission of data and documents among users of computers; transmission of data and information by 
computer and electronic communication means; transmission of data via the internet; communication via virtual private 
networks; provision of internet access services; provision of communication facilities for the interchange of data by 
electronic means; transmission of information via computers connected to the same telematic network; collection and 
delivery of messages by electronic mail; providing of access to telecommunication warehousing services (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); transmission of 
information by computer; telecommunications routing and junction services; wireless electronic transmission of images; 
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providing multiple-user access to a global computer network; providing multiple use access to global computer 
information networks for the transfer and dissemination of a wide range of information; electronic network 
communications; electronic data interchange services; communication services over computer networks; transmission of 
information via wireless or cable networks; transfer of data by telecommunications; provision of telecommunication 
access and links to computer databases and to the internet; information transmission services via digital networks; 
providing multiple user dial-up and dedicated access to the internet; digital network telecommunications services; 
electronic transmission of data; providing telecommunications connections to the internet; data transmission services 
between networked computer systems; communication services provided electronically; transmission of data by 
electronic means; providing access to computer networks; computer communications for the transmission of 
information; on-line communication services; internet service provider services; provision of access to electronic 
messaging systems; communication of information by computer; worldwide computer network access services; 
providing access to information via the internet; data bank interconnection services (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); consultancy services relating to data communications; 
provision of wireless application protocol services including those utilising a secure communications channel (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); distribution of data or 
audio visual images via a global computer network or the internet; electrical data transmission over a global remote data 
processing network, including the internet (term considered linguistically incorrect by the International Bureau - rule 13 
(2) (b) of the Common Regulations); telecommunications services provided by means of optical fibre networks; provision 
of telecommunications access to databases and the internet; wire agency [communication] services; telecommunication 
services; communication network consultancy; data communication services accessible by password; provision of 
access to content, websites and portals; transmission of videos, movies, pictures, images, text, photos, games, user-
generated content, audio content, and information via the internet; transmission of information via national and 
international networks; providing information relating to wireless communication; wireless transfer of data via the 
internet; transferring information and data via computer networks and the internet; local area networks (operation of -) 
(term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing user 
access to global computer networks; transmission of information by electronic communications networks; transfer of 
information and data via online services and the internet; communication by computer; provision of access to internet 
protocol tv; transmission of messages, data and content via the internet and other communications networks; wireless 
electronic transmission of data; communications services for the exchange of data in electronic form; consulting services 
in the field of electronic communications; providing frame relay connectivity services for data transfer; transmission of 
digital files; provision of on-line communications services; transmission of information via computer networks; providing 
multiple-user access to a global computer information network; transmission of information on-line; telecommunications 
services provided via fiber optic, wireless and cable networks; digital transmission of data via the internet; electronic 
communications services; audio, video and multimedia broadcasting via the internet and other communications 
networks; electronic communications consultancy; communications by fibre optic networks; providing electronic 
telecommunication connections; telecommunications services, namely providing fiber optic network services; internet 
services providers (isps); transmission of information between computers and workstations; providing access to the 
internet and other communications networks; internet based telecommunication services; operating of electronic 
communications networks; on-line information services relating to telecommunications; communications services 
provided over the internet; provision of access to television via decoding apparatus; provision of electronic data links; 
wireless transfer of data via wireless application protocols; electronic transmission and retransmission of sounds, 
images, documents, messages and data; wireless communications services; transmission of data, audio, video and 
multimedia files, including downloadable files and files streamed over a global computer network; transmission of data 
via isdn lines; rental of access time to a database server; providing access to and leasing access time to computer 
networks; automatic transfer of digital data using telecommunications channels; rental of access time to global computer 
networks; high bit-rate data transmission services for telecommunication network operators; streaming of data; providing 
telecommunications connections to a global computer network or databases; providing access to data in computer 
networks; information services relating to electronic communication networks; secure e-mail services; communications 
via multinational telecommunication networks; access to content, websites and portals; providing access to electronic 
communications networks and electronic databases; transmission of written communications (electronic -); 
communication services between data banks; wireless transfer of data via digital mobile telephony; data communication 
services; provision of electronic communication links; communication services for the transmission of information by 
electronic means; telecommunications services between computer networks; communication services for the 
transmission of information; operating of electronic communications systems; transmission of information by electronic 
means; computer communications services for the transmission of information; providing access to electronic 
communications networks; data communication services accessible by access code; telecommunications services 
provided via the internet, intranet and extranet; mobile telecommunication network services; computer data transmission 
services; transmission of database information via telecommunications networks; communications by computer 
terminals; electronic transmission of instant messages and data; voice over internet protocol [voip] communication 
services; mobile communications services; remote transmission of data by means of telecommunications; providing 
access to global computer networks and other computer networks; internet access services; telecommunication of 
information (including web pages); providing computer access to communication networks; provision of central 
switching services for electronic communications networks (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations); providing access to telecommunication networks; data communication by 
electronic means; provision of access to the internet for others; information services relating to broadcasting; providing 
access to information via data networks; providing telecommunications connections to the internet or databases; 
computer communication services; wireless electronic transmission of facsimiles; telecommunications services for the 
distribution of data; transmission of data through the use of electronic image processing by telephone link (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); provision of access to an 
electronic on-line network for information retrieval; secure transmission of data, sound or images; providing access to a 
global computer network for the transfer and dissemination of information; providing access to a global computer 
information network; data transmission; telecommunication services provided via internet platforms and portals; secured 
data, sound and image transmission services; providing virtual private network (VPN) services; transmission of data or 
audio visual images via a global computer network or the internet; computer communication and internet access; 
transmission of digital information; provision of access to computer networks and the internet; data transmission and 
data broadcasting; advisory and consultancy services relating to wireless communications and wireless communications 
equipment; telematic [data communication] services; electronic transmission of information (services for the -); 
communications via a global computer network or the internet; transmission of audio and video content via computer 
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networks; providing access to information on the internet; providing telecommunications connections to a global 
communication network or databases.

Cl.41;Education and instruction; arranging of displays for educational purposes; conducting training seminars for 
clients; video library services; arranging and conducting of symposiums; provision of instruction relating to data 
processing; training services relating to data communications; publishing services (including electronic publishing 
services); organisation and holding of fairs for cultural or educational purposes; demonstration [for instructional 
purposes]; organisation of congresses and conferences for cultural and educational purposes; organisation of seminars 
relating to training; organisation of seminars relating to education; training in the operation of computer programs; 
training services provided via simulators; publishing services carried out by computerised means; providing on-line 
videos, not downloadable; education services relating to the application of computer systems; arranging and conducting 
conferences and seminars; arranging, conducting and organisation of conferences; training in the development of 
software systems; arrangement of conferences for educational purposes; training of personnel to ensure maximum 
security protection; provision of computer related training courses; training services relating to computer systems; 
arranging and conducting of training seminars; educational services relating to information technology; instructional 
services relating to data processing; providing online courses of instruction; electronic viewing guide services (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); arranging of lectures; 
arranging and conducting educational conferences; fetes (organisation of -) for educational purposes; arranging of 
training courses; organisation of courses using distance learning methods; conducting of exhibitions for educational 
purposes; training in the use of data processing programs; organisation of conferences, exhibitions and competitions; 
workshops for educational purposes; training services relating to the installation of computer controlled test systems; 
training in the operation of computerised systems; arranging of workshops and seminars; conducting of seminars and 
congresses; electronic data processing training; training services relating to computer-aided testing; education services 
relating to the application of computer software; arranging, conducting and organisation of workshops; arranging, 
conducting and organisation of symposiums; workshops for training purposes; providing online training seminars; 
arranging of conferences; training courses relating to computer software; provision of online training; organisation of 
seminars; arranging and conducting of seminars and workshops; arranging of exhibitions for educational purposes; 
seminars; organisation of webinars; audio-visual display presentation services for educational purposes; arranging of 
demonstrations for training purposes; training services relating to the maintenance of computer controlled test systems; 
services for setting up data processing teaching programs (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations); training relating to data processing techniques; organisation of seminars and 
conferences; arranging of presentations for educational purposes; arranging, conducting and organisation of seminars; 
providing computer assisted courses of instruction; education services relating to computer systems; organisation of 
training courses; provision of education on-line from a computer database or via the internet or extranets; arrangement of 
conventions for educational purposes; training in the use and operation of data processors; audio-visual display 
presentations; arranging of displays for training purposes; arranging of demonstrations for educational purposes; 
conducting of educational events; arranging and conducting of seminars; arranging and conducting of lectures; 
arrangement of seminars for educational purposes; arranging, conducting and organisation of congresses; training 
services relating to the repair of computer controlled test systems; conducting of educational courses; arranging of 
exhibitions for training purposes; training services in the field of computer software development; arranging of 
conventions for training purposes; training in the operation of software systems; programming [scheduling of programs] 
on a global computer network.

Cl.42;Engineering services relating to the design of electronic systems; monitoring of computer systems to detect 
breakdowns; computer system design; troubleshooting of computer hardware and software problems; design and 
development of networks; analysis and evaluation of product design; database design and development; technical 
services for the downloading of software; programming of operating software for accessing and using a cloud computing 
network; design services relating to the development of computerised information processing systems; design services 
relating to data transmission test tools; internet walled garden services; digital watermarking; development of computer 
firmware; computer diagnostic services; programming of internet security programs; design of data storage systems; 
design and development of firmware systems; administration of mail servers; consultancy and information services 
relating to computer system integration; troubleshooting in the nature of diagnosing problems with consumer electronics;
backup services for computer hard drive data; product design and development; design services relating to data 
processing tools; consultancy in the field of security software; configuration of computer networks by software; 
development of data processing apparatus; it security, protection and restoration (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); consultancy relating to the design and development of 
computer software programs; computer software consultancy; diagnosis of faults in computer software; design services 
relating to the creation of networks; data recovery services; design of software for multimedia data storing and recalling; 
creation of control programs for electric operation control and drive modules; design and development of software for 
importing and managing data; comparative analysis studies of the efficiency of computer systems; diagnosing computer 
hardware problems using software; design and development of computer software for reading, transmitting and 
organising data; design and development of operating software for accessing and using a cloud computing network; 
consultancy services for designing information systems; design and development of testing and analysis methods; 
design of computer databases; design and development of telecommunications networks; development of computer 
software for use with computer-controlled switching systems; application service provider [asp], namely, hosting 
computer software applications of others; consultancy in the field of computer system integration; internet security 
consultancy; design of data processing apparatus; electronic data storage and data back-up services; design and 
development of electronic data security systems; design and development of software for database management; 
conducting of quality control tests; monitoring of computer systems for detecting unauthorized access or data breach; 
hiring of computer firmware (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); creation, updating and adapting of computer programs; programming of operating software for computer 
networks and servers; software design and development; professional consultancy relating to computer security; 
research in the field of data processing technology; design of hardware for processing and distribution of multimedia 
contents; information services relating to the development of computer networks; development of systems for the 
transmission of data; monitoring of network systems; comparative analysis studies of the performance of computer 
systems; design and development of computer firmware; installation of firmware; technical advisory services relating to 
data processing; computer security consultancy; designing computer software for controlling self-service terminals; 
development and testing of computing methods, algorithms and software; maintenance of software for internet access; 
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computer system design and development; development of technologies for the protection of electronic networks; 
research relating to security (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); design and development of computer software for process control; maintenance of data processing 
software; remote server administration; software engineering; computer system analysis; development of computer 
systems; data security consultancy; computer firewall services; on-line computer services (term considered too vague by 
the International Bureau - rule 13 (2) (b) of the Common Regulations); computer programming for data processing and 
communication systems; design of operating system software; programming of software for internet platforms; design 
and development of wireless computer networks; technological services and design relating thereto; analytical services 
relating to computers; design and development of antivirus software; provision of security services for computer 
networks, computer access and computerised transactions; computer virus protection services; testing of electronic data 
processing systems; advisory services relating to computer systems design; technical advice relating to safety (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); server administration; 
installation and maintenance of internet access software; data security services; configuration of computer firmware; 
rental of internet security programs; design and development of systems for data input, output, processing, display and 
storage; anti-spamming services (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); software creation; surveys (conducting -); computer services concerning electronic data storage; computer 
programming services for electronic data security; electronic data back-up; providing information about the design and 
development of computer software, systems and networks; design of hardware for compression and decompression of 
multimedia contents; consumer product safety testing; design and development of data display systems; computer 
network design for others; consulting in the field of cloud computing networks and applications; computer programming 
services for data warehousing; development of systems for the processing of data; consumer product safety testing and 
consultation; data migration services; temporary electronic storage of information and data; computer analysis; design 
and development of operating system software; configuration of computer systems and networks; information 
technology support services; maintenance of computer software relating to computer security and prevention of 
computer risks; design of hardware for multimedia data storing and recalling; analysis and evaluation of product 
development; data encryption and decoding services; computer services for the analysis of data (term considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); integration of computer systems and 
networks; electronic data storage; data security services [firewalls]; development of computer software for use with 
programmable controllers; installation and maintenance of database software; design and testing of new products; 
design and development of data storage systems; design and development of electronic database software; design of 
information systems; design services for data processing systems; safety technological testing services; design of 
hardware for data and multimedia content conversion from and to different protocols; software customisation services; 
consultancy in the field of computer system analysis; administration of user rights in computer networks; design and 
development of wireless data transmission apparatus; design and development of data processing apparatus; creation of 
control programs for automated measurement, assembly, adjustment, and related visualisation; online data storage; 
design and development of data entry systems; design and development of data processing systems; writing of control 
programs; creation, maintenance and adaptation of software; development of software for secure network operations; 
computer security services for protection against illegal network access; technical services for the downloading of digital 
data; development of computer based networks; installation and actualisation of programs for data processing; computer 
network configuration services; computer system monitoring services; design services relating to integrated circuits; 
software development, programming and implementation; engineering services relating to automatic data processing; off-
site data backup; monitoring of computer systems by remote access; computer security services in the nature of 
administering digital certificates; design and development of wireless data transmission apparatus, instruments and 
equipment; cloud computing; design and development of internet security programs; computer network services; data 
back-up services; updating of memory banks of computer systems; engineering consultancy relating to data processing; 
computer security threat analysis for protecting data; design and development of operating software for computer 
networks and servers; design services relating to data processing test tools; computer security system monitoring 
services; development of systems for the storage of data; consultancy services relating to quality control; configuration 
of computer software; design, development and implementation of software; updating of computer software relating to 
computer security and prevention of computer risks.

Cl.45;On-line social networking services; online social networking services accessible by means of downloadable 
mobile applications; monitoring of security systems; providing authentication of personal identification information 
[identification verification services]; licensing of databases; licensing of computer software [legal services]; electronic 
monitoring services for security purposes; safety, rescue, security and enforcement services (term considered too vague 
by the International Bureau - rule 13 (2) (b) of the Common Regulations); advisory services relating to consumers rights 
[legal advice]; security assessment of risks; information services relating to consumer rights (term considered too vague 
by the International Bureau - rule 13 (2) (b) of the Common Regulations); identity validation services (term considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); licensing [legal services] in the framework 
of software publishing; information services relating to safety; licensing of technology; consultancy relating to computer 
software licensing; licensing of wireless communication system; computer licensing (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations).
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Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 13/07/2018; Application No. : 719885 ;Switzerland 

4018736    23/08/2018
[International Registration No. : 1436612]
Finfin AG

Aemtlerstrasse 96a CH-8003 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Perfume, eau de toilette; bath and shower gels and salts for non-medical use; toilet soaps, body deodorants; 
cosmetics (lipsticks, eye shadows, blushers, mascara), cosmetic products, namely, sun protection creams, make-up 
removing milks, shower milk, body milks, lotions, gels and powders for the face, body and hands; sun care products 
(cosmetic products); make-up products; shampoos; gels, sprays, mousses and balms for hair care and styling; hair 
sprays; hair colorants; permanent hair waving preparations and hair curling products; essential oils for personal use; 
false eyelashes.

Cl.18;Beach bags, wallets, shopping bags, handbags, bags of leather, backpacks, bags, travel bags, gym bags, 
shoulder bags.

Cl.25;Clothing (shirts, trousers, skirts, dresses, armbands); footwear; headgear; children's clothing (shirts, trousers, 
skirts, dresses, armbands); girls' clothing (shirts, trousers, skirts, dresses, armbands); children's headgear; trousers; 
leggings (pants); sleepwear; pajamas; scarves; jackets; polo shirts; parkas; headbands (clothing).

Cl.28;Dolls and dolls' clothing, articles of clothing for toys; games, toys; gymnastic and sporting articles; decorations 
for Christmas trees.
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Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 23/03/2018; Application No. : UK00003299185 ;United Kingdom 

4023338    19/09/2018
[International Registration No. : 1438074]
bluebird bio (UK) Ltd.

c/o Sisec Ltd., 21 Holborn Viaduct London EC1A 2DY United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and substances.

Cl.42;Pharmaceutical research and development.
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Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 04/04/2018; Application No. : 30 2018 008 698 ;Germany 

4029831    02/10/2018
[International Registration No. : 1439449]
CBH Rechtsanwälte Cornelius Bartenbach Haesemann & Partner Partnerschaft von Rechtsanwälten mit beschränkter Berufshaftung

Bismarckstr. 11-13 50672 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for providing information on transportation services, for providing parking spaces for 
vehicles and for supplying and distributing energy; mobile apps; apparatus, instruments and cables for electricity; 
charging stations for electricity; power distributors (electrical); power regulating apparatus; power distributing boxes; 
power supply devices; battery chargers; batteries for vehicles, recorded data; data storage devices; databases; hardware 
for data processing; information technology, audio-visual, multi-media and photographic devices; network 
communication devices; electric and electronic components; optical devices and equipment; amplifying apparatus and 
correctors; measuring, detection and monitoring instruments, devices and controllers; electric and electronic monitoring, 
control, diagnosis and safety apparatus and instruments; navigation, orientation, location tracking, target tracking and 
mapping devices; parts and accessories for all aforesaid goods included in this class.

Cl.35;Arranging of contracts for third parties for the provision of services, namely arranging of contracts for the 
provision of transportation services, in particular rental of vehicles, providing of sparking spaces and vehicle parking as 
well as travel route planning and navigation services [positioning, route and course plotting and planning], packaging and 
storage of goods, courier services of all kinds, arranging of contracts for the purchase of electrical energy; advertising, 
marketing and sales promotion; arranging of business contacts; assistance in business matters, business management 
and administrative services; business administration; professional business analysis, research and information services; 
market research; rental, lease and usufructuary lease of publicity material, advertising space, advertising time on 
communication media, automatic dispensers, vending machines, sales stands, billboards (advertising boards), sales 
stands in traveling fairs; consultancy and information regarding the aforesaid services included in this class.

Cl.36;Insurance services, in particular insurance underwriting and/or brokerage of life insurances, health insurances, 
accident insurances, fire insurances (also on parking areas and in parking garages); issuing of prepaid cards and 
vouchers; financial, monetary and banking transactions; loan and credit financing services, brokerage services relating to 
lease-purchase; debt collection and factoring services; electronic payment services; processing of payment transactions 
for the rental of parking spaces, for the rental of vehicles and/or the supply of electrical energy; services in the field of 
bank cards, credit cards and cash cards; real estate services; pawn brokerage; safe deposit services; fund raising and 
financial sponsoring; financial appraisals; rental, lease and usufructuary lease of real estate, offices, stores, offices for 
co-working; consultancy and information regarding the aforesaid services included in this class.

Cl.38;Telecommunication services, in particular provision of on-line access to data and application programs for the 
provision of transportation services and for booking transportation means, for providing parking spaces for vehicles and 
for the supply and distribution of energy; telecommunication services for payment processing services; provision of 
access to audio/video content, websites and Internet portals; rental, lease and usufructuary lease of telecommunication 
equipment, telephones, access time to global computer networks; consultancy and information regarding the aforesaid 
services included in this class.

Cl.39;Distribution of electricity by cables; supply of energy; distribution of energy; transportation; transportation and 
delivery of goods; freight and people transportation brokerage; transportation of passengers and travelers; arranging and 
conducting of sightseeing tours, travels and trips as well as escorting travelers, tour guiding; rescue, towing and 
automobile salvage services; packaging and storage of goods; parking, storage and garaging of vehicles; rental of 
parking spaces for vehicles; provision of information on parking spaces for vehicles; travel route planning [navigation 
services]; navigation services [positioning, route and course plotting and planning]; provision of information and 
planning and booking of transportation services; rental, lease and usufructuary lease of automobiles, cars, garages, 
parking lots, parking places, parking sites, vehicles, motor racing cars, navigational systems; consultancy and 
information regarding the aforesaid services included in this class.

Cl.41;Education, training, entertainment and sports, in particular in connection with the provision of transportation 
services and for booking transportation means, for providing parking spaces for vehicles and the supply and distribution 
of energy; driver training; organisation and conducting of sporting events and competitions; consultancy and information 
regarding the aforesaid services included in this class.

Cl.42;Rental of software; provision of temporary use of non-downloadable software; provision of software for use; all 
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aforesaid services in particular in connection with software for the provision of transportation services and for booking 
transportation means, providing parking spaces for vehicles and/or the supply and distribution of energy; rental, lease 
and usufructuary lease of software, computers, web servers; consultancy and information regarding the aforesaid 
services included in this class.
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4037184    02/11/2018
[International Registration No. : 1439571]
THE RITZ HOTEL, LIMITED

14 South Street Londres W1K 1DF United Kingdom

Proposed to be Used
IR DIVISION
Cl.11;Lamps.

Cl.20;Cushions; picture frames; mirrors; furniture.

Cl.27;Carpets; rugs; coverings for floors; linoleum.
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Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

 

4037612    19/11/2018
[International Registration No. : 1361755]
Merge Labs, Inc.

Suite R-100, 454 Soledad St. San Antonio TX 78205 US

Proposed to be Used
IR DIVISION
Cl.9;Virtual reality and augmented reality headsets and helmets adapted for use in playing video games and 
participating in virtual reality and augmented reality environments in which users can interact for recreational, leisure, 
educational, or entertainment purposes.

Cl.28;Amusement and game apparatus adapted for use with an external display screen or monitor, namely, passive 
controllers, active controllers for use in playing video games and participating in virtual reality and augmented reality 
environments in which users can interact for recreational, leisure, educational, or entertainment purposes; amusement 
and game apparatus for use with virtual and augmented reality software applications in conjunction with an external 
display screen or monitor.
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4049535    22/11/2018
[International Registration No. : 1443160]
Institut du cerveau et de la Moelle épinière

Hopital Pitié Salpétrière, 47 bd de l'Hopital F-75013 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; surveying apparatus and instruments; photographic apparatus and 
instruments; cinematographic cameras; optical apparatus and instruments; weighing apparatus and instruments; 
measuring apparatus and instruments; signaling apparatus and instruments; checking (supervision) apparatus and 
instruments; sound recording apparatus; sound transmitting apparatus; sound reproduction apparatus; image recording 
apparatus; image transmission apparatus; image reproduction apparatus; digital recording media; data processing 
equipment; computers; electronic tablets; smartphones; electronic book readers; game software; software (recorded 
programs); computer peripheral devices; detectors; electric wires; electric relays; clothing for protection against 
accidents, irradiation and fire; spectacles (optics); 3D spectacles; virtual reality helmets; optical goods; integrated circuit 
cards [smart cards]; smartwatches; electric batteries.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; design of 
computers for others; software design; software development; research and development of new products for others; 
conducting of technical project studies; software development (design); software installation; software maintenance; 
updating of software; software rental; programming for computers; computer system analysis; computer system design; 
services provided by consultants relating to computer hardware design and development; digitization of documents; 
software as a service (SaaS); cloud computing; hosting of servers; vehicle roadworthiness testing; electronic data 
storage.

Cl.44;Medical services; veterinary services; skin care services (beauty and sanitary care); medical assistance; hospital 
services; nursing homes; rehabilitation clinic services; rest home services; opticians' services; alternative medicine 
services.
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Priority claimed from 07/05/2018; Application No. : 87910263 ;United States of America 

4049602    02/11/2018
[International Registration No. : 1442329]
Red Bell Real Estate, LLC

7730 South Union Park Avenue, Suite 400 Midvale UT 84047 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software used for real estate brokerage services.

Cl.16;Printed reports featuring valuation for pricing of residential real estate.

Cl.35;Business management services, namely, managing office functions in the nature of real estate brokerage for 
others.

Cl.36;Real estate brokerage services; providing information in the field of real estate via a global computer network; 
preparing financial valuation reports for others for pricing of residential real estate.

Cl.42;Platform or software as a service featuring computer software platforms for real estate brokerage; providing a 
web hosting platform for real estate brokerage services.
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Priority claimed from 02/05/2018; Application No. : 87904579 ;United States of America 

4049611    02/11/2018
[International Registration No. : 1442216]
ZestFinance, Inc.

1377 North Serrano Avenue Los Angeles CA 90027 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for a technology data analytics platform used for financial underwriting and fraud detection; 
downloadable computer software for a technology data analytics platform used for financial underwriting and fraud 
detection; computer software for fraud detection and anti-money laundering regulatory compliance; downloadable 
computer software for fraud detection and anti-money laundering regulatory compliance.

Cl.35;Business consulting services in connection with a technology data analytics platform used for financial 
underwriting and fraud detection; business consulting services in the field of fraud detection and anti-money laundering 
regulatory compliance; business consulting services in the field of credit risk assessment for consumer installment 
loans, financing, underwriting, and consumer lending services.

Cl.42;Software as a service (SAAS) featuring software for a technology data analytics platform used for financial 
underwriting and fraud detection; platform as a service (PAAS) featuring computer software platforms for a technology 
data analytics platform used for financial underwriting and fraud detection; platform as a service (PAAS) featuring 
computer software platforms for fraud detection and anti-money laundering regulatory compliance; software as a service 
(SAAS) services featuring software for fraud detection and anti-money laundering regulatory compliance.
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Priority claimed from 26/10/2018; Application No. : 88171362 ;United States of America 

4049619    31/10/2018
[International Registration No. : 1442326]
PAYPAL, INC.

2211 North First Street San Jose CA 95131 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing electronic payments and for transferring funds to and from others; 
authentication software for controlling access to and communications with computers and computer networks.

Cl.36;Financial services, namely, electronic funds transfer; clearing and reconciling financial transactions; electronic 
payment services involving electronic processing and subsequent transmission of bill payment data, and bill payment 
services with guaranteed payment delivery; credit card and debit card transaction processing services; bill payment 
services; providing electronic mobile payment services for others; credit debit card and payment processing services; 
electronic foreign exchange payment processing.

Cl.42;Providing temporary use of on-line non-downloadable software for processing electronic payments; providing 
temporary use of on-line non-downloadable authentication software for controlling access to and communications with 
computers and computer networks.
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Priority claimed from 22/05/2018; Application No. : 017903457 ;European Union 

4051864    06/11/2018
[International Registration No. : 1442648]
New Nordic School Oy

Keilaniementie 1 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable educational media; downloadable educational course materials; children's educational software; 
software; education software; educational software.

Cl.41;Educational services provided by schools; education and instruction services; publication of educational and 
training guides; teaching; publication of instructional literature.
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Priority claimed from 13/05/2018; Application No. : 017899813 ;European Union 

4051870    13/11/2018
[International Registration No. : 1442631]
Bolt Mobility B.V.

Kon. Wilhelminaplein 33 NL-1062 HJ Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Software applications and mobile applications specifically for electric vehicles; GPS software; GPS navigation 
systems; helmets, goggles and protective clothing for scooter riders and motorcyclists; accumulators and batteries for 
electrically powered vehicles; battery chargers and batteries for powering electric vehicles; electric locks for scooters and
motorcycles; charging infrastructure and charging stations for electric vehicles; batteries for stationary energy storage; 
smart grids; solar panels.

Cl.12;Electric and non-electric scooters; electrically powered land vehicles; electrically powered watercraft; parts of the 
aforesaid goods; covers and saddle covers for scooters; anti-theft and alarm devices for scooters; windscreens for 
scooters.

Cl.39;Rental and leasing of scooters, including those electrically powered, and accumulators and batteries for 
electrically powered scooters; rental of charging infrastructure and charging stations; storage and distribution of energy.
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4051882    12/10/2018
[International Registration No. : 1442012]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Credit card incorporating IC chip; integrated circuit cards [smart cards]; NFC reader, firmware for identifying NFC 
tag; computer software for personal information management; electronic publications, downloadable; downloadable 
coupon; downloadable electronic gift certificates; computer software application downloadable; downloadable ticket; 
application software for mobile payment; smart phone application (software); operating system programs; computer 
application software for mobile phones; electronic money cards; computer software for providing electronic payment for 
others; electronic payment terminal; electronic and magnetic identifying cards for payment; computer software; tablet 
computers.

Cl.36;Issuance of credit cards embedded with IC chip; issuance of coupon for cutting price; financial management 
relating to electronic processing of payments; charge card and credit card services; brokerage of purchase payment; 
issuance of pre-paid card with membership card function; mobile and internet payment services; integrated services of 
mobile electronic wallet and mobile payment; payment services provided via wireless telecommunications apparatus; 
brokerage of mobile payment; issuance of cyber money; issuance of commercial electronic coupon via smart phones; 
credit card services; issuance of electronic gift certificate; electronic credit card transactions; provision of information in 
the field of financing via electronic wallet; electronic payment for others; issuance of electronic coupon; electronic funds 
transfer by telecommunications.
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Priority claimed from 24/05/2018; Application No. : 017906258 ;European Union 

4052160    23/11/2018
[International Registration No. : 1441703]
SLB KLOEPPER RECHTSANWALTSGESELLSCHAFT MBH

Leopoldstr. 175 80804 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Robot, current generators, pumps [machines], compressors, machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); agricultural implements other than 
hand-operated; automatic vending machines.

Cl.9;Optical, measuring, signalling apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; computer software for satellite navigation; all the 
aforementioned unrelated to television, set top boxes, broadcasting, entertainment or telecommunications.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.18;Leather and imitations of leather, goods of leather and imitations of leather, namely luggage, bags, pocket wallets 
and other carrying cases; animal skins, hides; trunks and travelling bags; umbrellas, parasols, and walking sticks; whips, 
harness and saddlery.

Cl.37;Vehicle maintenance and repair; installation, maintenance and repair services of computer hardware and 
telecommunication apparatus.
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Priority claimed from 08/06/2018; Application No. : 017915414 ;European Union 

4052186    23/11/2018
[International Registration No. : 1441690]
SLB KLOEPPER RECHTSANWALTSGESELLSCHAFT MBH

Leopoldstr. 175 80804 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Robot, current generators, pumps [machines], compressors, machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); agricultural implements other than 
hand-operated; automatic vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.18;Leather and imitations of leather, goods of leather and imitations of leather, namely luggage, bags, pocket wallets 
and other carrying cases; animal skins, hides; trunks and travelling bags; umbrellas, parasols, and walking sticks; whips, 
harness and saddlery.

Cl.37;Vehicle maintenance and repair; installation, maintenance and repair services of computer hardware and 
telecommunication apparatus.
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Priority claimed from 24/04/2018; Application No. : 30 2018 104 601 ;Germany 

4052228    15/10/2018
[International Registration No. : 1442633]
Pilz GmbH & Co. KG

Felix-Wankel-Str. 2 73760 Ostfildern Germany

Proposed to be Used
IR DIVISION
Cl.7;Robots [machines]; industrial robots; robotic arms for industrial purposes; industrial manipulators [machines].

Cl.9;Programmable controllers; programmable controllers for controlling and operating robots [machines], industrial 
robots, robotic arms for industrial purposes and industrial manipulators [machines]; software; robot software; software 
for programming controllers, in particular such controllers for controlling and operating robots (machines), industrial 
robots, industrial robotic arms and industrial manipulators (machines); electronic operating consoles; electronic 
operating consoles for controlling and operating robots [machines], industrial robots, robot arms for industrial purposes 
and industrial manipulators [machines]; databases; databases comprising information and data in the field of robots 
[machines], in particular industrial robots, robot arms for industrial purposes, industrial manipulators [machines], and 
software, including robot software.

Cl.35;Database management, database updating and database maintenance; compilation, input and systematization of 
information and data in databases, in particular information and data in the field of robots [machines], industrial robots, 
robot arms for industrial purposes, industrial manipulators [machines] and software, including robot software.

Cl.38;Providing access to databases, in particular databases comprising information and data in the field of robots 
[machines], industrial robots, robot arms for industrial purposes, industrial manipulators [machines], and software, 
including robot software.

Cl.41;Education, training and further education; organization and realization of seminars, congresses and symposia; 
above mentioned services in the field of robots [machines], in particular industrial robots, robot arms for industrial 
purposes, industrial manipulators [machines] and software, including robot software.

Cl.42;Programming and development of software, robot software, software for programming controls for controlling 
and operating robots [machines], industrial robots, robot arms for industrial purposes and industrial manipulators 
[machines]; engineering services; research and development services; above services in the field of robots [machines], in 
particular industrial robots, robot arms for industrial purposes, and industrial manipulators [machines].
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Priority claimed from 18/04/2018; Application No. : 30 2018 010 107 ;Germany 

4052997    15/10/2018
[International Registration No. : 1442888]
MANN+HUMMEL GmbH

Schwieberdinger Straße 126 71636 Ludwigsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Filters for the purification of air, gases or fluids as parts of motors, engines or machines; filter systems comprising 
filter housing and replaceable filter elements as parts of machines, motors or engines; filter elements for the aforesaid 
filters or filter systems; air filters as parts of machines, motors or engines; air filter systems comprising air filter housing 
and replaceable air filter elements as parts of machines, motors or engines; air filter elements for the aforesaid air filters 
or air filter systems; cyclones (centrifugal separators) for the aforesaid air filters or air filter systems; centrifuges; 
resonators as parts of motor or engine air intake systems for the attenuation of sound and absorption of vibration; sound 
absorbers as parts of machines, motors or engines; ducts as fitted parts of motors or engines for supply and discharge of 
air; flaps as parts of motors, engines or machines; valves as parts of motors, engines or machines.

Cl.9;Mobile apps; computer software for data processing; predictive maintenance software; sensors and detectors; air 
pollution measuring devices; filters for respiratory masks; diagnostic equipment, not for medical purposes; examination 
equipment, not for medical purposes; monitoring equipment, not for medical purposes; resonators as electronic 
components for resonance of vibrations or absorption of vibrations.

Cl.11;Filters for the purification of air, gases or fluids, other than parts of machines, motors or engines; filter systems 
comprising filter housing and replaceable filter elements, other than parts of machines, motors or engines; filter elements 
for the aforesaid filters or filter systems; drying apparatus; cooling apparatus; ventilating apparatus; air conditioning 
apparatus; air filters, other than parts of motors, engines or machines; air filter systems comprising air filter housing and 
replaceable air filter elements, other than parts of machines, motors or engines; air filter elements for the aforesaid air 
filters or air filter systems; particulate air filters; dust filters; fine particle filters; gas filters; cabin air filters; cabin air filter 
systems comprising filter housing and replaceable cabin air filter elements; cabin air filter elements for the aforesaid 
cabin air filters or cabin air filter systems; filters with activated carbon for the purification of air, gases or fluids; filters 
with activated carbon for the adsorption of odour or gaseous pollutants; filter elements with activated carbon for the 
aforesaid filters with activated carbon; filters for the filtration of liquids and gases as parts/components of domestic and 
industrial installations or units; air purifiers (apparatus).

Cl.16;Printed matter; pamphlets; periodicals; brochures; prospectuses; catalogues; printed advertising materials; 
operating manuals; installation guides; user instructions; seminar documents; stationery; packaging made of paper 
and/or cardboard; folding boxes made of cardboard; cardboard boxes; filtering materials of paper.

Cl.35;Advertising; marketing; sales promotion; collection of data; systematisation and compilation of data in computer 
databases.

Cl.38;Wireless transfer of data via digital mobile telephony and the internet.

Cl.40;Air freshening; air conditioning; air treatment; air purification; filtration of gases; rental of air purification 
apparatus; rental of cooling apparatus; rental of cooling installations; rental of air conditioning apparatus.

Cl.42;Programming of computer software; cloud-computing; environmental monitoring; technical analysis of data; 
electronic storage of data.
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Priority claimed from 31/05/2018; Application No. : 4020180074345 ;Republic of Korea 

4053000    06/11/2018
[International Registration No. : 1442414]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu, Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Robotic vacuum cleaners; dish washing machines for household purposes; washing machines for household 
purposes; vacuum cleaners; vacuum cleaner bags; clothes washing machines.

Cl.11;Clothes dryers; laundry driers, electric; electric clothes managing apparatus with deodorization, sterilization and 
steaming functions for household purposes; LED lamps; LED light bulbs; electric clothes management apparatus for 
household purposes; electric cooking ovens; dehumidifiers for household use; air purifier; filters for air purifiers; electric 
fans; air conditioners; electric refrigerators; electric ranges; electric laundry dryers; microwave ovens; apparatus for 
cooking, namely, cooktops; outdoor condensers, namely, outdoor air condensers for air conditioners; electric sterilizers 
for household purposes; electric clothes drying machines for household purposes; electrical clothing cleaner which 
deodorizes and sterilizes while drying clothes for household purposes; air sterilizers; air humidifying apparatus; electric 
clothes drying machines with sterilization, deodorization and crease-resistant treatment functions for household 
purposes.
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Priority claimed from 02/05/2018; Application No. : UK00003308214 ;United Kingdom 

4053003    02/11/2018
[International Registration No. : 1442520]
Prowler.IO Limited

29 Austin Drive Cambridge CB2 9BB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for machine learning; computer software for autonomous decision making; 
computer software for artificial intelligence; computer software for monitoring and analysing autonomous behaviour; 
computer software for reinforcement learning; computer software for collecting, processing and mining data; computer 
software for data analysis; computer software for statistical analysis; computer software for making predictions and 
inferences from sets of data; computer software for interpreting data; computer software for analysing and predictive 
modelling of behaviour; computer software for autonomous decision making using artificial intelligence; computer 
hardware; computer programs; computer databases; apparatus for the processing of data; electronic databases; 
downloadable electronic publications.

Cl.35;Business advisory services; business information services; data collection and processing services; business 
data analysis; data processing; database management; business statistical analysis; information, advisory and 
consultancy services in relation to all of the aforesaid.

Cl.42;Technical and scientific research services; design and development of computer software and hardware; design 
and development of computer databases; research, design and development of computer algorithms; research, design 
and development of artificial intelligence algorithms; research, design and development of machine learning algorithms; 
technical support, maintenance and updating of computer software; technical support, maintenance and updating of 
computer databases; research, design and development of machine learning software; research, design and development 
of autonomous decision making systems; automation software technology using artificial intelligence and machine 
learning; research, design and development of computer software for reinforcement learning; research, design and 
development of computer software for analysing, collecting, processing and mining data; research, design and 
development of computer software for making predictions and inferences from sets of data; research, design and 
development of computer software for autonomous decision making using artificial intelligence; technical data analysis 
services; technical statistical analysis services; predictive modelling services; computerised analysis of data; data 
mining; research, design and development of computer software for analysing, predicting and modelling behaviour; 
providing software as a service; providing software as a service for machine learning; providing software as a service for 
analysing and predicting behaviour; providing software as a service for autonomous decision making; providing software 
as a service for artificial intelligence; providing software as a service for autonomous decision making using artificial 
intelligence; providing software as a service for analysing, collecting, processing and mining data; information, advisory 
and consultancy services in relation to all of the aforesaid.
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4053013    05/10/2018
[International Registration No. : 1442250]
Shenzhen Yunding Information Technology Co., Ltd.

Room 2801-D, Block C, Dachong Business Center, No. 9676 Shennan Boulevard, Shahe Subdistrict, Nanshan District Shenzhen City, 
Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; computer memory devices; computers; processors [central processing units]; 
computer programs [downloadable software]; wearable activity trackers; covers for smartphones; mobile telephone; 
batteries, electric.

Cl.21;Toothbrushes; toothbrushes, electric; water apparatus for cleaning teeth and gums.
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4053030    05/10/2018
[International Registration No. : 1443218]
Guangzhou LEDteen Optoelectronics Co., Ltd.

2F, A4 Building No. 11 Kaiyuan Avenue, Science City, Guangzhou Hi-tech Industrial Development Zone, Guangzhou City Guangdong 
Province China

Proposed to be Used
IR DIVISION
Cl.9;Transistors [electronic]; light-emitting diodes [LED]; light regulators [dimmers], electric; lighting ballasts; wafers 
for integrated circuits; chips [integrated circuits]; fluorescent screens; semi-conductors; conductors, electric.

Cl.11;Lights for vehicles; light bulbs; luminous tubes for lighting; light-emitting diodes [LED] lighting apparatus; 
sockets for electric lights; ceiling lights; lamps.
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Priority claimed from 18/05/2018; Application No. : 87927233 ;United States of America 

4053170    29/10/2018
[International Registration No. : 1443059]
Carbonxt Inc.

Suite 111, 3951 NW 48th Terrace Gainesville FL 32606 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Recovered/recycled carbon from coal waste; carbon in the nature of carbon waste and carbonaceous ore; 
processed carbon; treated carbon; activated carbon; carbon black; granular carbon; carbon fines, namely, carbon in thin 
gauge; carbon powder; carbon flakes; micronized carbon; carbon for the metallurgical industry; carbon foam; synthetic 
graphite; carbon, all for use in the manufacture or production of a wide variety of goods.

Cl.4;Carbon based fuel; carbon materials, namely, graphite lubricants; processed coal; treated coal; coal and coal by-
products in the nature of coke; coal tar oil; and carbon feed stocks, namely, coal; synthetic graphite for use as a lubricant.

Cl.9;Anodes; electrodes.

Cl.40;Refining and conversion of any and all varieties of coal and carbon and carbonaceous ores and lignites and coal 
wastes; treatment of materials, namely, production of refined carbon and any and all varieties of coal and carbonaceous 
ores and lignites and coal waste; treatment of materials, namely, production of by-products from processing carbon and 
any and all varieties of coal and coal waste and carbonaceous ore and lignites; processing of any and all varieties of coal 
and carbon and carbonaceous ore and lignites and coal wastes for the production of energy.

Cl.42;Research and development activities for the prospective production of products from processing carbon, and any
and all varieties of coal, and coal waste and carbonaceous ore and lignites.
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Priority claimed from 12/06/2018; Application No. : 017916288 ;European Union 

4053178    29/10/2018
[International Registration No. : 1443131]
Hettich Marketing- und Vertriebs GmbH & Co. KG

Vahrenkampstr. 12-16 32278 Kirchlengern Germany

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for rotary plates, space organisers and organising units; pivot bearings of metal for rotary plates, 
space organisers and organising units.

Cl.11;Rotary plates for refrigerating cabinets and chest freezers; space organisers for refrigerating cabinets and chest 
freezers; organising units for refrigerating cabinets and chest freezers.

Cl.20;Rotary plates for furniture; space organisers for furniture; organising units for furniture; fittings of plastic for 
rotary plates, space organisers and organising units; pivot bearings of plastic for rotary plates, space organisers and 
organising units.
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Priority claimed from 17/05/2018; Application No. : 017901612 ;European Union 

4053208    05/11/2018
[International Registration No. : 1442808]
SOCIETE EUROPEENNE DE CARDIOLOGIE

2035 route des Colles F-06903 SOPHIA ANTIPOLIS France

Proposed to be Used
IR DIVISION
Cl.35;Rental of advertising time on communication media; design of advertising materials; rental of advertising 
material; presentation of goods on all communication media, for retail sale; dissemination of samples; public relations; 
document reproduction; compilation of information into computer databases; advertising; rental of advertising space; 
organization of exhibitions for commercial or advertising purposes; publication of advertising texts; arranging newspaper 
subscriptions for others; dissemination of advertisements; arranging subscriptions to telecommunication services for 
others; rental of advertising panels; online advertising on a computer network.

Cl.38;Videoconferencing services; communications by fiber-optic networks; information on telecommunications; 
cellular telephone communication services; communications by computer terminals; provision of user access to global 
computer networks; telephone communications; provision of access to databases; news or information agencies; 
connection by telecommunications to a global computer network; electronic messaging services; rental of 
telecommunication apparatus; television broadcasting; radio broadcasting; provision of on-line forums; rental of access 
time to global computer networks; electronic bulletin board services (telecommunication services); telecommunications; 
radio communications; teleconferencing services.

Cl.41;Publication of books; organization of exhibitions for cultural or educational purposes; rental of videotapes; 
organization and conducting of seminars; organization and conducting of symposiums; videotape editing; rental of video 
cassette recorders; education; publication of texts other than advertising texts; organization and conducting of 
colloquiums, conferences or congresses; online publication of specialized electronic books and journals; training; rental 
of radio and television sets; videotape film production; electronic desktop publishing; rental of motion pictures; book 
lending; organization and conducting of non-virtual educational forums; organization and conducting of training 
workshops; sporting and cultural activities; organization of competitions (education or entertainment); vocational 
retraining; game services provided on-line from a computer network; information relating to education; rental of sound 
recordings; entertainment; electronic publication of books and journals online; publishing; publication of printed matter 
concerning education; editing of medical publications; editing of electronic publications; online publication services; 
provision of non-downloadable electronic publications; publication services for periodical and non-periodical 
publications, other than advertising texts; services regarding publications which can be consulted via a global computer 
network or the Internet.

Cl.42;Technical project studies; software development; software as a service (SaaS); rental of computer software; 
information technology (IT) consultancy; electronic data storage; digitization of documents; computer system design; 
scientific research; research and development of new products for others; maintenance of computer software; services 
provided by engineers and scientists conducting assessments, estimates, research and reports in the field of science and 
technology; Scientific research services for medical purposes; programming for computers.
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Priority claimed from 26/10/2018; Application No. : 88170793 ;United States of America 

4053428    02/11/2018
[International Registration No. : 1442308]
Curology, Inc.

369 Hayes Street San Francisco CA 94102 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated sun care preparations, namely, sunscreen lotions, creams, gels, and rehydrators; non-medicated 
skin care preparations, namely, skincare creams, lotions, oils, sprays, and gels for the face and body; protective and 
moisturizing skin creams and lotions; age-retardant skin creams, lotions and gels; moisturizers for the face and body.

Cl.5;Medicated sun care preparations, namely, sunscreen lotions, creams, gels, and rehydrators; medicated skin care 
preparations, namely, skincare creams, lotions, oils, sprays, and gels for the face and body; medicated protective and 
moisturizing skin creams and lotions; medicated age-retardant skin creams, lotions and gels; medicated moisturizers for 
the face and body; pharmaceutical preparations, namely, skincare preparations and medicated sunscreen preparations.
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4053555    31/10/2018
[International Registration No. : 1442737]
RENSON VENTILATION NV

Maalbeekstraat 10, Industriezone 2 Vijverdam B-8790 Waregem

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; transportable buildings of metal; shutters and roller shutters of metal or principally of 
metal; outdoor blinds of metal; marquees [building structures] of metal.

Cl.19;Shutters and roller shutters, not of metal; outdoor blinds, not of metal, not of textile.

Cl.22;Tarpaulins, nets, sun tents, sails; awnings; canopies, not included in other classes.
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Priority claimed from 09/05/2018; Application No. : 2018-060302 ;Japan 

4055455    27/08/2018
[International Registration No. : 1442062]
Yamagata Kabushiki Kaisha (also trading as YAMAGATA Corporation)

6-34, Takashima 2-chome, Nishi-ku, Yokohama-shi Kanagawa-ken 220-8515 Japan

Proposed to be Used
IR DIVISION
Cl.40;Bookbinding; printing; letterpress printing; lithographic printing; offset printing; photogravure printing; digital 
printing; printing of advertising matter; printing of books; printing of stamps; screen printing; silkscreen printing; design 
printing for others; digital on-demand printing of books and other documents; printing of manuals; consultancy in the 
field of printing and bookbinding; providing information relating to printing and bookbinding; paper treating; laminating; 
processing of cinematographic films; photographic enlarging; photographic printing; processing of photographic films; 
photogravure; rental of machines and apparatus for film development, photograph printing, photograph enlargement or 
photograph finishing; rental of bookbinding machines; rental of printing machines and apparatus.

Cl.41;Translation; providing on-line electronic publications, not downloadable; publication of books; teaching; video 
production; production and presentation of audio and video recordings, and still and moving images; rental of image-
recorded magnetic tapes; rental of film negatives; rental of film positives; photography; language interpreter services; 
publication of manuals.

Cl.42;Technical advice relating to operation of computers; design services; design services relating to printed matter; 
graphic arts design; computer programming; testing and research services relating to machines, apparatus and 
instruments; calibration services; providing computer programs designed to the specifications of others; rental of 
laboratory apparatus and instruments; draftsman's services in the nature of technical drawing; engineering drawing 
services.
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Priority claimed from 10/07/2018; Application No. : 2018-089183 ;Japan 

4055458    30/08/2018
[International Registration No. : 1443134]
Mitsubishi Electric Corporation

7-3 Marunouchi 2-chome, Chiyoda-ku Tokyo 100-8310 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer servers; computer programs; interfaces for computers; data processing apparatus; electric 
installations for the remote control of industrial operations; inverters [electricity]; electrical controlling devices; 
amplifiers; wireless transmitters and receivers; programmable logic controllers; programmable electronic display 
apparatus; network communication apparatus.

Cl.42;Cloud computing; maintenance of computer software; upgrading of computer software; design and writing of 
computer software; installation of computer software; software as a service [SaaS]; installation of computer software; 
hosting of web sites; consultancy in the field of energy-saving; information technology [IT] consultancy; consultancy 
relating to technical and scientific analysis.
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4055464    12/10/2018
[International Registration No. : 1442090]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Credit card incorporating IC chip; integrated circuit cards [smart cards]; NFC reader; firmware for identifying NFC 
tag; computer software for personal information management; electronic publications, downloadable; downloadable 
coupon; downloadable electronic gift certificates; computer software application downloadable; downloadable ticket; 
application software for mobile payment; smart phone application (software); operating system programs; computer 
application software for mobile phones; electronic money cards; computer software for providing electronic payment for 
others; electronic payment terminal; electronic identifying cards for payment; computer software; tablet computers.

Cl.36;Issuance of credit cards embedded with IC chip; issuance of coupon for cutting price; financial management 
relating to electronic processing of payments; charge card and credit card services; brokerage of purchase payment; 
issuance of pre-paid card with membership card function; mobile and internet payment services; integrated services of 
mobile electronic wallet and mobile payment; payment services provided via wireless telecommunications apparatus and 
devices; brokerage of mobile payment; issuance of cyber money; issuance of electronic coupons in the nature of tokens 
of value via smart phones; credit card and debit card services; issuance of electronic gift certificate; processing of 
electronic credit card transactions; electronic credit card transactions; provision of information in the field of financing 
via electronic wallet; electronic payment for others; issuance of electronic coupons in the nature of tokens of value; 
electronic funds transfer by telecommunications.
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4055465    21/09/2018
[International Registration No. : 1443014]
EUROIMMUN Medizinische Labordiagnostika AG

Seekamp 31 23560 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, measuring, detecting and monitoring devices and measuring, 
detecting and monitoring regulators for in vitro preparing, in vitro processing and in vitro evaluating diagnostic samples, 
for detecting allergies, sensors and detectors, in particular UV fluorescence and chemiluminescence detectors for in vitro 
preparing, in vitro processing and in vitro evaluating diagnostic samples; apparatus for in vitro recording, in vitro 
transmission or in vitro reproduction of diagnostic data, sound or images, in particular cameras, microscopes, 
photometers, microplate photometers, ELISA (enzyme-linked immunosorbent assay) readers, photomultipliers, microplate
readers, software, in particular laboratory software.

Cl.10;Medical apparatus and instruments for medical examinations and medical diagnosis based on in vitro 
examination processes.
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4055475    31/10/2018
[International Registration No. : 1442747]
Anhui Meiernai shading products manufacture Co., Ltd.

Workshop No. 2, South weiyi road, Yaohai industrial park, Yaohai district, Heifei city Anhui China

Proposed to be Used
IR DIVISION
Cl.7;Machines for the textile industry; window openers, pneumatic; window closers, pneumatic; window openers, 
hydraulic; elevator chains [parts of machines]; window closers, hydraulic; dust exhausting installations for cleaning 
purposes; curtain drawing devices, electrically operated.

Cl.20;Furniture; furniture fittings, not of metal; bolsters; window fittings, not of metal; curtain rails; curtain rods; curtain
tie-backs; slatted indoor blinds; curtain hooks.

Cl.24;Cloth; shade cloth; wall hangings of textile; towels of textile; mattress covers; curtain holders of textile material; 
curtains of textile or plastic; door curtains.
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Priority claimed from 02/07/2018; Application No. : 30 2018 107 340 ;Germany 

4055477    11/07/2018
[International Registration No. : 1442319]
Macherey, Nagel GmbH & Co. KG Handelsgesellschaft

Valencienner Str. 11 52355 Düren Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and in laboratories, included in this class, silica gel particles for the aforesaid 
purposes.

Cl.9;Separation columns for chromatography.
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Priority claimed from 19/02/2018; Application No. : 30 2018 004 031 ;Germany 

4055484    28/06/2018
[International Registration No. : 1444262]
Harburg-Freudenberger Maschinenbau GmbH

Seevestrasse 1 21079 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for squeezing liquids from a pressed goods, machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); machines for processing plastics, 
machines for processing elastomers, machines for manufacturing tires, extruders for forming of materials; presses; 
machines for extracting oils from pressed goods, extraction machines and installations consisting thereof; strainer rods 
for presses; machines for the rubber and gum-processing industry, in particular the tire and automotive industry, 
machines for mixing rubber, for cutting of rubber strips and sheets, separators, electromechanical machines for the 
chemical industry, rolling mills; controls for tire building machines, controls for extruders, controls for presses, controls 
for extraction installations.

Cl.8;Hand tools and implements (hand-operated) for the rubber and gum-processing industry, in particular the tire and 
automotive industry, hand-operated implements for plastics processing, hand-operated implements for processing of 
elastomers, for manufacturing tires, for pressing fabrics, for mixing rubber and for cutting rubber strips and sheets.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; electric and electronic controls for internal mixers, 
electric and electronic controls for machines for processing elastomers; data processing equipment and computers; 
compact discs, digital video discs, cd-roms, data carriers containing software.
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Priority claimed from 10/04/2018; Application No. : 017886393 ;European Union 

4055496    09/10/2018
[International Registration No. : 1443076]
Roche Diagnostics GmbH

Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; organisation of business meetings
to encourage creativity, generation of ideas, problem solving and innovation; marketing, market research and market 
analysis; services provided for innovation hubs, namely business advisory services and professional business 
consultancy and provision of business assistance for startups; formulating business strategies for startup companies; 
business incubator services, namely providing management consulting and advisory services in the areas of corporate 
growth strategy, innovation and growth processes, organisational transformation and talent management and 
development strategies to emerging and start-up companies.

Cl.36;Provision of financial advice; venture capital services, namely providing financing to emerging and start-up 
companies; venture capital funding services to emerging and start-up companies.

Cl.41;Education and training; organization, arranging and conducting of workshops (training), colloquiums, 
conferences, congresses, courses, educational workshops, seminars and symposiums; publication of on-line books, 
magazines and journals and providing electronic publications, not downloadable.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services, design and development of computer hardware and software, technical consultancy relating to the design of 
computer hardware, software and computer peripherals; product research and development; computer software design; 
software development; hosting services and software as a service and rental of software.
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Priority claimed from 16/03/2018; Application No. : 30 2018 007 529 ;Germany 

4055500    11/09/2018
[International Registration No. : 1442469]
Star Pump Alliance GmbH

Nelkenstraße 5 48485 Neuenkirchen Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising services provided via the Internet; compilation and systemisation of information in databases; 
computerized file management.

Cl.42;Updating of computer software for databases; providing information in mechanical engineering.
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4055502    21/06/2018
[International Registration No. : 1442178]
THEOS CO., LTD

2-31-1, Jingumae, Shibuya-ku Tokyo 151-0001 Japan

Proposed to be Used
IR DIVISION
Cl.18;Umbrellas and their parts; walking sticks; canes; metal parts of canes and walking-sticks; handles for canes and 
walking-sticks; bags; pouches; vanity cases [not fitted].

Cl.25;Non-Japanese style outerclothing; coats; sweaters; shirts; nightwear; underwear [underclothing]; swimwear 
[bathing suits], swimming caps [bathing caps]; camisoles; undershirts; Japanese traditional clothing; aprons [clothing]; 
collar protectors [for wear]; socks and stockings other than special sports wear; puttees and gaiters; fur stoles; shawls; 
scarves [scarfs]; Japanese style socks [Tabi]; Japanese style socks [Tabi covers]; gloves and mittens [clothing]; 
neckties; neckerchieves; bandanas [neckerchiefs]; thermal clothing; mufflers; ear muffs [clothing]; night caps; headgear 
for wear; garters; sock suspenders; suspenders [braces]; waistbands; belts for clothing; shoes and boots other than 
special footwear; Japanese style wooden clogs [Geta]; Japanese style sandals [Zori].

Cl.35;Retail services or wholesale services for beddings; retail services or wholesale services for clothing; retail 
services or wholesale services for footwear; retail services or wholesale services for bags and pouches; retail services or 
wholesale services for personal articles, other than hand-held flat fans and hand-held folding fans; retail services or 
wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for 
toys, dolls, game machines and apparatus; retail services or wholesale services for semi-wrought precious stones and 
their imitations.
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Priority claimed from 06/10/2017; Application No. : UK00003261822 ;United Kingdom 

4055508    29/03/2018
[International Registration No. : 1444345]
Caudwell Properties (109) Limited

Broughton Hall, Broughton, Eccleshall STAFFORD ST21 6NS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software and downloadable software including downloadable software in the nature of a mobile 
application all for use in accommodation; computer software platforms that may be accessed via the internet computers 
and wireless devices all for use in accommodation; interactive electronic apparatus adapted for use with a television 
receiver or computer all for use in accommodation or for accommodation services; hand held electronic apparatus for 
providing internet access to selected web sites; parts and fittings for the aforesaid; holographic images; recorded disks 
bearing digital images; recorded media; downloadable electronic publications.

Cl.35;Business management of facilities, not including hotel facilities management; advertising services relating to real 
property, but not including hotels; advertising services relating to the sale of personal property; business organisation 
and management of sub-contractors; marketing, promotion, publicity and advertising of real estate including commercial 
and residential real estate, but not including hotels; exhibitions relating to real estate development; promotion of 
industrial and technology parks and of commercial and residential property, but not including hotels; business 
management services for industrial and commercial buildings and property undertakings, but not including hotels; 
business management and operation of commercial and residential property, including apartments and general retail 
space, but not including hotels; auctioneering of property; administrative services relating to referrals for general building
contractors; services for the bringing together for the benefit of others of a variety of retail outlets, entertainment, 
restaurant, health and beauty, leisure, sport and fitness, bar, financial, dry cleaning, estate agency, telecommunications 
and photographic services, enabling customers to conveniently view and purchase goods and services and make use of 
such facilities in a shopping centre, mall or residential environment; services for the bringing together for the benefit of 
others of health, leisure, sauna, spa, swimming, bath, solarium, massage, beauty salon, hairdressing services, enabling to 
make use of such facilities in a residential apartment block; agency services, namely arranging business introductions 
and arranging and conducting of promotional events; business administration for organisation, operation and supervision
of loyalty and incentive schemes and accommodation information services, but not including hotel accommodation; 
information, advice and consultation in relation to all the aforesaid mentioned services.

Cl.36;Real estate services; real estate affairs; rental of real estate; real estate management, leasing, appraisal, valuation 
and brokerage services; real estate investment services; estate agency services; management and operation of industrial 
and technology parks and of residential and commercial property; provision of finance, including financial information 
services and financial management and financial services relating to real estate; financial services relating to the leasing, 
selling, buying, redeveloping, mortgaging and renting of land and property; financing of property development; 
development of investment portfolios; real estate and property management services; property valuation; building 
leasing, management, rental and valuation; insurance of buildings; information, advice and consultation in relation to all 
the aforesaid mentioned services.

Cl.42;Building design and research services; advisory services relating to interior design; architectural design for 
interior decoration; architectural services relating to land development; architectural services relating to the development 
of land; monitoring of building structures; inspection of buildings [surveying]; commercial interior design; consultancy 
services relating to interior design; consultation services relating to interior design; computer aided design services 
relating to building projects; design of interior decor; design of building interiors; design of interior decoration; design 
services for building interiors; design services relating to interior decorating for homes; design services relating to 
interior decorating for offices; design services relating to interior decoration; design services relating to shop interiors; 
furnishing design services for the interiors of buildings; electronic data storage; design services relating to residential 
property; construction design, planning and drafting; information services relating to the combination of colours, paints 
and furnishings for interior design; information services relating to the harmonisation of colours, paints and furnishings 
for interior design; interior decor design; interior decorating design; interior design services; interior design services for 
boutiques; interior design services for shops; interior design services for the retail industry; design of and space 
planning of interiors; interior decoration services; professional consultancy relating to the design of interior 
accommodation, and design of and space planning of interiors; architectural services; architectural consultation and 
project management services; architectural services relating to land development services; architectural services relating 
to the development of land; technological research for the building construction industry; research on building 
construction or city planning; analysis of structural behaviour of buildings; professional consultancy relating to energy 
efficiency in buildings; quality control of building materials; information, advice and consultation in relation to all the 
aforesaid mentioned services.
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Priority claimed from 02/02/2018; Application No. : 717986 ;Switzerland 

4055512    11/07/2018
[International Registration No. : 1444215]
MultiMaterial-Welding AG

Mühlebach 2 CH-6362 Stansstad Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Building materials, wholly or mainly of metal; fasteners, wholly or mainly of metal; linking elements wholly or 
mainly of metal; anchors, in particular connection anchors, wholly or mainly of metal; fittings for building, wholly or 
mainly of metal; hinges for building, wholly or mainly of metal; fittings for connecting together moving parts, wholly or 
mainly of metal; hinges for connecting together moving parts, wholly or mainly of metal; hinges [fittings], wholly or 
mainly of metal; coffin fittings, wholly or mainly of metal; window fittings, wholly or mainly of metal; bed fittings, wholly or 
mainly of metal; furniture fittings, wholly or mainly of metal; door fittings, wholly or mainly of metal; drawer fittings made 
wholly or mainly of metal; ring-shaped fittings, wholly or mainly of metal; building fittings, wholly or mainly of metal; 
joinery fittings, wholly or mainly of metal; pegs, wholly or mainly of metal; screws, wholly or mainly of metal.

Cl.7;Machine tools; tools (parts of machines); machines and apparatus for material treatment, namely, ultrasonic 
generators, weld horns and towers; machines and apparatus for binding objects, namely, ultrasonic generators, weld 
horns and towers; ultrasonic welding machines; vibration generators; machines for processing synthetics.

Cl.20;Brackets, fully or mainly not made of metal; linking elements, wholly or mainly not of metal, included in this class;
anchors, in particular connection anchors, wholly or mainly not of metal; building fittings, wholly or mainly not of metal; 
building hinges, wholly or mainly not of metal; fittings for connecting moving parts to each other, wholly or mainly not of 
metal; hinges for connecting moving parts to each other, wholly or mainly not of metal; hinges [fittings], wholly or mainly 
not of metal; coffin fittings, wholly or mainly not of metal; window fittings, wholly or mainly not of metal; bed fittings, 
wholly or mainly not of metal; furniture fittings, wholly or mainly not of metal; door fittings, wholly or mainly not of metal; 
drawer fittings, wholly or mainly not of metal; ring-shaped fittings, wholly or mainly not of metal; building fittings, wholly 
or mainly not of metal; joinery fittings, wholly or mainly not of metal; dowels (connecting dowels, pins), wholly or mainly 
not of metal; screws, wholly or mainly not of metal.
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4055522    26/09/2018
[International Registration No. : 1444431]
VIER PFOTEN International - gemeinnützige Privatstiftung

Linke Wienzeile 236 A-1150 Wien Austria

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made of these materials not included in other classes; printed matter; photographs.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; distribution of prospectuses and commercial information material, and advertising material; public 
relations.

Cl.41;Education and training for humans and animals; publication of texts, newspapers, information and posters; 
arranging and conducting of educational events in the field of animal protection; education and training services for 
humans and animals.

Cl.42;Scientific research; advisory and consultancy services in the field of animal protection.

Cl.44;Veterinary services; hygienic care for animals; services in the field of agriculture.
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Priority claimed from 29/03/2018; Application No. : 40201805803R ;Singapore 

4055524    25/04/2018
[International Registration No. : 1444284]
WECASH (ASIA PACIFIC) PTE. LTD.

81 Ayer Rajah Crescent, 01-41 Singapore 139967 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software and software applications relating to financial matters and financial transactions; computer 
software and software applications for enabling financial transactions; computer software and software applications 
enabling purchases of goods and services online: computer software and software applications relating to loan services; 
downloadable computer software applications, which are installed on mobile phones and/or computers, used to provide 
credit evaluation, cash loan and consumer installment loan for users; downloadable computer software programs, which 
are installed on mobile phones or computers, used to provide credit evaluation, cash loan and consumer installment loan 
for users; publications relating to financial services and finance, provided in electronic form and supplied online from 
databases, from the Internet, or via mobile communications devices; software platform that facilitates the provision of 
information; computer peripheral devices: smartphones; cameras; cash registers.

Cl.35;Advertising and publicity services; providing business information via a web site; business advice and 
information relating to financial matters and financial transactions; data processing, namely data collection and analysis 
of business data; statistical studies and provision of statistical and of commercial information; data processing, namely 
collection of data; computerised data processing; mediation of trade business for third parties; business appraisals; 
sales promotion for others; compilation of information into computer databases; operation and supervision of loyalty and 
incentive schemes; bookkeeping services; accounting services; rental of vending machines; information and advisory 
services relating to all of the aforementioned services.

Cl.36;Loans; installment loans; financial services in the field of money lending and lending against security; loan 
financing; capital investment; financial information; financial consultancy; financing, arranging and securing of loans for 
others; provision of loan and credit facilities; debt collection agency services; financial evaluation for insurance; 
arranging of insurance; debt collection; surety services; financial services, namely, money lending.
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Priority claimed from 26/02/2018; Application No. : UK00003292587 ;United Kingdom 

4055537    17/07/2018
[International Registration No. : 1444241]
Claranet Europe Limited

PO Box 218, 43/45 La Motte Street St Helier JE4 8SD

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic communications and telecommunications apparatus and instruments; communications 
and telecommunications apparatus and instruments; electrical and electronic apparatus and instruments all for 
processing, logging, storing, transmission, retrieval or reception of data; computers; peripheral equipment for computers;
computer programs, computer software; discs, tapes and wires all being magnetic data carriers; blank and pre-recorded 
magnetic cards; computer software supplied from the Internet; computer software for management, synchronization, 
storage, exchange, indexing, archiving, search, retrieval, and migration of email, contacts, documents, calendars, and 
other electronic content; computer software and computer software systems, comprised of computer software, operating 
software, software applications and computer programs for the remote management of system upgrades; computer 
software for the remote monitoring of system upgrades; electronic publications (downloadable) provided on-line from 
computer databases or the Internet; computer software and telecommunications apparatus (including modems) to enable 
connection to databases and the Internet.

Cl.35;Data transmission subscriptions, subscriptions to a database, subscriptions to a computer database server, 
subscriptions to online newspapers; subscriptions to a telecommunications service; business information, commercial 
information agencies, advertising agencies, tax preparation, computer file management, advertising, radio advertising, 
television advertising, public relations, word processing; business management; business administration; office 
functions; efficiency experts; business management consultancy; professional business consultancy; dissemination of 
advertisements and advertising matter; rental of advertising space, rental of publicity material; dissemination of 
advertising information or messages by telephone; typing; distribution of prospectuses and samples; shop-window 
dressing; business management and organisation consultancy, and in particular with regard to creativity and innovation; 
dissemination of advertising information or messages by telephone; radio advertising; television advertising; 
computerized file management; market studies; economic forecasting; word processing; hotel administration; 
organization of exhibitions for commercial or advertising purpose; administrative management of facilities for exhibitions;
transmission of commercial and advertising information via the Internet; management of a database for domain names 
and Internet projects; updating databases; online services, namely compiling of indexes of data, sites and other sources 
available on computer networks; compiling indexes of information, sites, and other resources available on computer 
networks.

Cl.37;Installation, maintenance and repair services in relation to communications and/or telecommunications reception 
apparatus and instruments and parts and fittings therefor including cable, satellite, terrestrial, analogue or digital 
reception equipment; maintenance, repair and installation of telecommunications and/or communications apparatus and 
equipment including broadband apparatus and equipment; maintenance, repair and installation of computer and data 
network termination equipment; installation, maintenance and repair of wired and/or wireless computer network routers, 
modems, switches, firewalls and/or bridges.

Cl.38;Transmitting, broadcasting and reception of signals and information data processed by computers or by 
telecommunications apparatus and instruments; telecommunications, communications by telephone; data transmission 
services accessible by access code or by terminals; telecommunications information provided through telephone, 
television and radio; transmission of information by teleprinters; sending of messages and coded images; 
telecommunications management; assistance in the provision of telecommunications services provided through 
telecommunications networks; telecommunication and data transmission services; sending and transmission of 
telegrams; electronic exchange of computer documents; electronic exchanges of information by telex and facsimile 
machines; telephone information services; transfer of telephone or telecommunications calls; electronic mail services; 
transmission of information contained in data banks and picture banks; rental of telecommunications apparatus and 
installations; telecommunications services; communications by telephone; radio broadcasting; communications by radio 
telephone and by telegrams, and by all kinds of remote processing, by videotext, and in particular by computer terminals, 
computer peripheral devices or electronic and/or digital equipment, or by videophone and video conferencing; 
transmission of information by means of data transmission or by satellite; sending and transmission of telegrams and 
messages; telex services; sending of telegrams; data transmission, in particular high-speed (packet) transmission for 
public network operators and companies; forwarding and transmission of computerised documents; transmission of 
information relating to a directory of Internet users; electronic mail services; electronic messaging; dissemination of 
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information by electronic means, in particular via global (Internet) or private access (intranet) communications networks; 
satellite transmission; transmission and dissemination of data, sound and images, whether or not computer-aided; 
cellular telephone communication; secure transmission of data, including access codes; communication via computer 
terminals; press and information agencies; providing access to national and international computer servers; providing 
telecommunications services through worldwide computerised telecommunications networks; services providing access 
to worldwide computer networks; providing access for users to computer networks for transfer and dissemination of 
data; providing assistance relating to telecommunications and data transmission operations; leasing access time to a 
computer database server, including for world-wide (Internet) or private access (intranet) telecommunications networks; 
Internet service providers; transmission and reception of data and of information; electronic message delivery services; 
on-line information services relating to telecommunications; data interchange services; transfer of data by 
telecommunication; satellite communication services; broadcasting or transmission of radio or television programmes; 
videotext, teletext and viewdata services; video messaging services; video conferencing services; video telephone 
services; telecommunication of information (including web pages), computer programs and any other data; providing 
user access to the Internet; providing telecommunications connections to the Internet or databases; provision of 
electronic conferencing, discussion group forums and chat rooms; providing access to digital music websites on the 
Internet; providing access to MP3 websites on the Internet; delivery of digital music by telecommunications; 
telecommunication access services; computer aided transmission of messages and images; communication by 
computer; hire, leasing or rental of apparatus, instruments, installations or components for use in the provision of the 
aforementioned services; provision of access to an electronic on-line network for information retrieval; leasing of access 
time to a computer database; advisory, information and consultancy services relating to all the aforementioned.

Cl.42;Design, installation, maintenance, updating and rental of computer software; technological assistance services in 
the fields of telecommunications and IT; computer consultancy services, and in particular in relation to computer services 
for the research, reservation, registration and administration of Internet domain names; design, creation, hosting, 
maintenance of Internet sites for others; design of computer and telecommunications systems; engineering services for 
applications on large and medium-sized computer systems; computer management services, namely leasing of computer 
facilities management and computer networks; surveying; technological consultancy and advice in the field of 
telecommunications, information technology and the Internet; engineering and administration (programming) of 
telecommunications networks; electronic security consultancy services; land surveying services for the installation of 
telecommunications terminals, national or international database servers and centres providing access to a computer 
network; computer rental; computer programming; scientific and industrial research; upgrading of computer software; 
software maintenance services; design of virtual and interactive images; computer consultancy services; encryption and 
coding of computer language; creating websites for indexes of Internet sites; technological research and monitoring of 
Internet sites; website load testing; computer back up services; conversion of data documents from physical to electronic 
media; quality evaluation and analysis of Internet domain names and projects; planning and development of Internet 
projects; providing information in the field of computers via computer networks; computer services, namely, providing 
search engines for obtaining data on a global computer network; filtering of unwanted e-mails; computer virus protection 
services; computer security services, namely, restricting access to and by computer networks to and from undesired 
websites, media, individuals, and facilities; website maintenance of a commercial platform for domain names and Internet 
projects; computer services, namely, cloud hosting provider services; data migration services; data encryption services; 
software as a service (SAAS) services featuring software systems, comprised of computer software, operating software, 
software applications, computer programs, application programing interfaces (APIs) and web interfaces for the remote 
management of system upgrades; software as a service (SAAS) services featuring software systems, comprised of 
computer software, operating software, software applications, computer programs, application programing interfaces 
(APIs) and web interfaces for the remote monitoring of system upgrades; software as a service (SAAS) services featuring 
software for management, synchronization, storage, exchange, indexing, archiving, search, retrieval, and migration of 
email, contacts, documents, calendars, and other electronic content; computer services, namely, remote management of 
electronic messaging systems of others including migration of electronic messages and message systems; computer 
software consultation, installation, configuration, and maintenance for others; application service provider (ASP), namely, 
hosting computer software applications for others; technical support services, namely, troubleshooting of computer 
software problems; remote computer network technical monitoring, software maintenance services, and computer 
backup services.
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Priority claimed from 30/05/2018; Application No. : 017910437 ;European Union 

4055539    25/10/2018
[International Registration No. : 1444304]
Hamilton Germany GmbH

Fraunhoferstr. 17 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.9;Analysis and diagnostic apparatus, not for medical purposes; measuring, detecting and monitoring instruments, 
indicators and controllers; apparatus for scientific research and laboratories; scientific, optical, analytical, measuring, 
dosing, diagnostic and checking (supervision) apparatus and instruments; dosimeters; automatic dosage apparatus; 
liquid dosage devices that measure the amounts to be dispensed; scientific, optical, analytical, measuring, dispensing, 
diagnostic and checking (supervision) apparatus and instruments for use in laboratories; metering apparatus for the 
spraying of liquids in specific quantities, for laboratory use; metering apparatus for aspirating and dispensing liquids for 
laboratory use and scientific purposes; pipetting devices for aspirating and dispensing dosing liquids for laboratory use 
and scientific purposes; automatic pipetting work stations; liquid handling workstations for scientific research and 
laboratories; laboratory equipment systems consisting of automatic pipetting workstations connected to one another and 
scientific laboratory apparatus for storage and management of biological, clinical, chemical, forensic and 
biopharmaceutical substances and samples; automatic pipetting workstations for handling and transporting liquids using 
a number of liquid transfer installations, not for medical purposes; laboratory apparatus and instruments for process 
analytics, not for medical purposes; laboratory apparatus and instruments for biopharmaceutical process applications, 
not for medical purposes; laboratory apparatus and instruments for biopharmaceutical process installations, not for 
medical purposes; laboratory apparatus and instruments for media and buffer preparation, not for medical purposes; 
laboratory apparatus and instruments for clinical chemistry, not for medical purposes; laboratory apparatus and 
instruments for sample preparation and processing in analytical laboratories; laboratory apparatus and instruments for 
the automated transport of liquids and sample carriers, not for medical purposes; dispensers for sample preparation and 
processing in analytical laboratories; diluter and dispenser systems for sample preparation in analytical laboratories; 
laboratory apparatus and instruments for in-vitro diagnostics, not for medical purposes; apparatus and instruments for 
use in clinical, analytical and biopharmaceutical laboratories; sampling devices for laboratory use and scientific 
purposes; automated sampling devices for laboratory use and scientific purposes; automated pipettes; pipettes; piston 
pipettes; handheld pipettes; electronic handheld pipettes; mechanical handheld pipettes; pipettes for aspirating and 
dispensing liquids for laboratory use and scientific purposes; pipette tips; pipettors; pipetting channels; pipetting heads; 
pipetting arms; pipette modules; pipette end cutters; feeders for pipettes; devices and systems for coupling and 
decoupling pipette tips with coupling pieces, coupling sleeves, pipettes, pipetting apparatus, pipetting channels, pipetting 
heads, pipetting arms and pipette modules, all the aforesaid for laboratory use and scientific purposes; devices and 
systems for the automated coupling and decoupling of pipette tips with coupling pieces, coupling sleeves, pipettes, 
pipetting apparatus, pipetting channels, pipetting heads, pipetting arms and pipette modules, all the aforesaid for 
laboratory use and scientific purposes; vacuum apparatus for laboratory use; vacuum pumps for laboratory use; vacuum 
stations for laboratory use; laboratory apparatus and instruments for automated refilling of reagents; filters for pipettes or 
pipette tips; probes and pipettes for scientific purposes; micropumps for laboratory purposes; pipette accessories, 
namely pipette holders, pipette carriers and pipette stands; pipette racks for laboratory use; holders for pipette carriers 
for laboratory use; reusable dispenser syringes for laboratory use; disposable dispenser syringes for laboratory use; 
sample carrier plates for laboratory use; liquid containers for use in laboratories, brackets for filling pipettes; glassware 
for use in a laboratory; hollow glass containers for measuring; glassware for scientific use [specifically adapted]; analysis 
robots not for medical purposes; pipetting robots, not for medical purposes; holding devices for measuring equipment 
and sensors; precision micropositioning apparatus/instruments; parts and accessories for all the aforesaid goods, 
included in this class.

Cl.10;Medical, dental, veterinary, medical electric and surgical apparatus and instruments; diagnostic, examination, and
monitoring equipment; pipetting instruments for medical use; devices and systems for coupling and decoupling pipette 
tips with coupling pieces, coupling sleeves, pipettes, pipetting apparatus, pipetting channels, pipetting heads, pipetting 
arms and pipette modules, all the aforesaid for medical purposes; devices and systems for the automated coupling and 
decoupling of pipette tips with coupling pieces, coupling sleeves, pipettes, pipetting apparatus, pipetting channels, 
pipetting heads, pipetting arms and pipette modules, all the aforesaid for medical purposes; medical syringes; analysers 
for medical use; apparatus for use in medical or veterinary analysis for conducting analyses of blood and urine of human 
or animal origin; analysis apparatus for conducting of immunoassays for medical purposes; measuring devices for 
medical use; measuring instruments adapted for medical use; testing instruments for medical purposes; manual probe 
heads for medical purposes; automated apparatus and instruments for blood separation; dispensers for administering 
and selecting reagent instruments for medical use; medical analysis apparatus for use in laboratories; precision 
instruments for medical purposes; medical instruments for drug abuse testing; cell culture instruments for medical use; 
analysis robots for medical purposes; probes for medical purposes; testing systems, consisting of testing apparatus for 
testing the function of medical apparatus, and analysers or diagnostic apparatus for medical apparatus; sensors for 
medical purposes; parts and accessories for all the aforesaid goods, included in this class.
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Cl.45;Licensing authority services; issuing of licences for computer software; licensing of technology; licensing 
industrial property rights; industrial property consultancy; legal services in the form of exploitation of intellectual 
property rights and copyright through licensing.
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Priority claimed from 05/12/2017; Application No. : UK00003275226 ;United Kingdom 

4055544    04/06/2018
[International Registration No. : 1442464]
MPAC Group Plc

13 Westwood Way, Westwood Business Park Coventry CV4 8HS United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools used in packaging, handling and processing; tools (machine -) for use in packaging; 
packaging machines; packaging tools [machines]; machines for making packaging; robotic packaging machines; 
machines for filling packaging containers; machinery for packing, wrapping, boxing, conveying, handling, storing, and 
inspecting articles; packaging machinery, including machinery for dosing, bagging, packing, cartoning, case packing, 
palletising and wrapping; machinery for the packaging industry including article handling and conveying equipment, and 
robotic machinery; moving and handling equipment, other than vehicles, for supplying products or packaging material to 
and for delivering products from packaging machinery; packaging handling and processing machinery; machines for 
sealing packaging containers; web handling machines; assembly machines; form fill and seal machinery; equipment for 
applying zipper material to packaging material in or for form fill and seal machinery; machinery for the security printing 
industry; printing machines for printing on packaging; machine and machine tools for use in pharmaceutical industry for 
handling, filling and packaging of pharmaceutical powders, tablets, inhalers, liquids and gels; machine and machine tools 
for use in medical industry for inhaler device filling, ostomy product manufacture, blood diagnostic test-strip processing 
and the assembly of multiple-component devices; machine and machine tools for use in food and beverages industry for 
handling, filling and packaging of powders, liquids, beverage products and solid food products including cereals, biscuits 
and snacks; machines and machine tools for use in beverages industry for packaging; special purpose machinery for use 
in manufacture and packing of personal care and beauty products, household goods, solar and security printing; 
packaging machinery, namely machines for making stick packs, bag in box, pouches and sachets; parts and fittings for 
all the aforesaid goods.

Cl.9;Scientific, surveying, photographic, optical, weighing, measuring, signalling, checking (supervision) and teaching 
apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; magnetic data 
carriers, recording discs; calculating machines; computer software; computer programmes; computer software for use in 
research and analysis; all the aforesaid goods for use in the installation, monitoring, maintenance and operation of 
packaging, handling and processing machinery.

Cl.37;Construction, repair, maintenance and installation services for factories and machinery; maintenance, rebuilding 
and refurbishing services for packaging machinery and security printing machinery; technical consulting in the 
installation of equipment and control systems for packaging machinery; providing information, advice and consultancy 
relating to installation of machinery.

Cl.40;Printing services; customized printing services; security printing services; advisory and consultancy services 
relating to all the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; research and development 
services; industrial analysis and research services; design and development of computer hardware and software for use 
in the installation, monitoring, maintenance and operation of packaging, handling and processing machinery; design of 
software for use with printing machines; engineering design services; engineering services; engineering services relating 
to robotics; testing of machinery; custom design of industrial machinery; design of specialist machinery; consulting in 
the field of designing machinery and packaging machinery; maintenance of computer software used for operating filling 
apparatus and machines; monitoring manufacturing and packaging machinery for quality control purposes; installation, 
maintenance, updating and upgrading of computer software for use in the installation, monitoring, maintenance and 
operation of packaging, handling and processing machinery; programming of electronic control systems; advisory, 
consultancy and information services relating to all the aforesaid services.
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4055545    20/09/2018
[International Registration No. : 1444481]
RÜCKL CRYSTAL a.s.

Lánská 141 CZ-267 05 Nižbor Czech Republic

Proposed to be Used
IR DIVISION
Cl.11;Lighting glasses; lamp casings.

Cl.21;Crystal glasses; crystal [glassware]; goods of glass for household use; crystal and coloured glass sports 
trophies; crystal and coloured glass perfume bottles; decorative items of glass; crystal glass, other than for building; opal 
glass; vitreous silica fibers, not for textile use; powdered glass for decoration; enamelled glass; painted glassware; 
hollow glassware for household use; plain and decorative glass for household use; glass incorporating fine electrical 
conductors; powdered glass for decoration; table top glassware.

Cl.35;Purchase and sale of goods of glass and crystal of all kinds.
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Priority claimed from 16/04/2018; Application No. : 304585 ;Israel 

4055722    04/10/2018
[International Registration No. : 1443136]
COIN-DASH LTD

Eliezer Kaplan 22 6473423 Tel Aviv - Yafo Israel

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for sharing financial information, for making investments, for providing information in the 
field of crypto currency; software for enabling crypto currency investments; software for making crypto currency 
investments; software for crypto currency tracking and crypto currency portfolio management; software for financial 
consultancy in the field of crypto currencies; software for crypto currencies analysis; software enabling an end-user to 
manage his/her crypto currencies investments and enabling other end-users to make crypto currencies investments 
based on crypto currencies investments made by such end-user; software enabling end-users sharing their crypto 
currency portfolio with other end-users; software allowing interactions between end-users regarding crypto currencies 
investments; software for trading in crypto currency markets.

Cl.36;Crypto currency investment services; financial services; financial services for end-users of the internet in the 
field of crypto currencies; financial service allowing an end-user to manage his/her crypto currencies investments via the 
internet, and enabling other end-users to make crypto currencies investments based on such end-user's crypto 
currencies investments; financial management online platform for trading and exchange of crypto currencies; financial 
information analysis in the field of crypto currency; crypto assets portfolio management; providing financial crypto 
currency information via the internet: all other with respect to purchase of securities services.

Cl.42;Software as a service (SaaS) for sharing financial information, for making investments, for providing information 
in the field of crypto currency; SaaS for enabling crypto currency investments; SaaS for making crypto currency 
investments; SaaS for crypto currency tracking and crypto currency portfolio management; SaaS for financial 
consultancy in the field of crypto currencies; SaaS for crypto currencies analysis; SaaS enabling an end-user to manage 
his/her crypto currencies investments and other end-users to make crypto currencies investments based on crypto 
currencies investments made by such end-user; SaaS enabling end-users sharing their crypto currency portfolio with 
other end-users; SaaS allowing interactions between end-users regarding crypto currencies investments; SaaS for 
trading in crypto currency markets.

Cl.45;On-line social networking services in the field of crypto currency; services of online social crypto currency 
investment network; on-line social networking services for investors in the field of crypto currency; on-line social 
networking services for investors allowing them to make investment decisions by enabling social interactions with 
experienced investors; on-line social networking services facilitating communication between end-users regarding 
financial information in the field of crypto currency; an on-line social networking services for investors allowing them to 
copy crypto currency investments made by experienced investors.
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Priority claimed from 12/06/2018; Application No. : 30 2018 106 507 ;Germany 

4055736    24/08/2018
[International Registration No. : 1444326]
ATLAS ELEKTRONIK GmbH

Sebaldsbrücker Heerstraße 235 28309 Bremen Germany

thyssenkrupp AG

ThyssenKrupp Allee 1 45143 Essen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for physics and optical equipment; electrotechnical equipment for control, monitoring 
and/or communication purposes; electroacoustic equipment for non-medical purposes; surveying, marine, signal, 
measuring and monitoring equipment; transmitters and receivers (telecommunications); wireless transmitters and 
receivers; inductive transmitters and receivers; transmitters [telecommunications]; infrasonic transmitters and receivers; 
ultrasonic transmitters and receivers; high frequency transmitters and receivers; communication equipment for 
underwater telephony; antennas; tube antennas; acoustic echo sounders for measuring distances using waterborne 
sound; acoustic fish locators; group locators; acoustic locating and control devices; underwater locating devices; 
ultrasonic transmitters and detectors for industrial purposes, echo sounders; control and monitoring devices and 
systems consisting thereof for the supply and disposal of surface and underwater vehicles; control rooms consisting of 
communication, monitoring, data transmission and data processing devices as parts of process data systems; computer 
software; computer software for the evaluation of signals received by means of said devices, in particular for the 
recognition of spectral patterns; computer hardware and computer systems consisting thereof; database systems 
(software); data recording devices; data reproducing devices; data carriers; fire control systems comprising electronic 
detection and control systems and test and control devices; battlefield reconnaissance systems comprising sensor 
platforms with sensors, monitors for displaying sensor data, data transmission devices and data processing devices; 
devices for automatic target detection, target tracking, target classification and target engagement; sonar systems and 
parts thereof; sonars, in particular bug sonars; underwater towed vehicles for measurement, observation, recognition, 
tracking and classification purposes; command and weapon deployment systems consisting of control, communication, 
monitoring, data transmission and data processing equipment on surface and underwater vehicles; data processing 
equipment; image compilers; control consoles with monitors and control panels; surveying equipment and systems 
consisting thereof for water, and parts thereof; recording equipment; evaluation apparatus for the transmitting, receiving, 
recording, analysis, preparation, storage or forwarding of data; control and display consoles and protective housings for 
the aforementioned equipment, systems and installations.

Cl.37;Installation, repair and maintenance of tactical air and water defence, control and surveillance, communications, 
electronic warfare, sonar, torpedo and mine warfare apparatus and devices, electronic satellite and communications 
equipment, wired and wireless information-collecting equipment, information transmission equipment and information-
processing technology equipment, including high-frequency and sound technology, radio direction finding equipment, 
radar and locating equipment and navigation equipment, laser equipment, sonars, sonar equipment, night-vision 
equipment, aiming equipment, ultrasound equipment, antennas.

Cl.42;Scientific and technological services related to tactical air and water defence, control and surveillance, 
communications, electronic warfare, sonar, torpedo and mine warfare, electronic satellite and communications 
equipment, wired and wireless information acquisition technology, information transmission technology and information 
processing technology, including high frequency and sound technology, radio direction finding equipment, radar and 
locating equipment and navigation equipment, laser equipment, sonars, sonar equipment, night vision equipment, aiming 
equipment, ultrasound equipment, antennas.
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Priority claimed from 09/08/2017; Application No. : 017091455 ;European Union 

4055747    05/12/2017
[International Registration No. : 1443004]
Safebridge

Breite Strasse 61 22767 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard, printed matter; bookbinding material; photographs; instructional and teaching material (except 
apparatus); plastic materials for packaging, included in this class; printed documents, official certificates and reports, in 
particular in the field of sailing and aviation; printed attestations, authentications, records, certificates, confirmations, 
notarisations, supporting documents, evidence, testimonies, documents, in particular the aforesaid in the field of 
shipping, sailing and aviation.

Cl.35;Administrative management of digital documents and reports, in particular of digital certificates, in particular for 
the field of sailing and aviation.

Cl.39;Transport; wrapping and packaging services; storage; travel arrangement.

Cl.41;Education, teaching and training; providing of training, education and teaching in the field of sailing and aviation; 
services in relation to education, in particular services in relation to education in the field of health care; correspondence 
courses, in particular correspondence courses in the field of sailing and aviation; maritime training; courses, in particular 
online courses and computer courses, in particular online courses and computer courses in the field of shipping, sailing 
and aviation; continuous training; translation and interpretation; videotaping; microfilming; book rental; film production 
services; rental of motion pictures; photography; rental of newspapers and periodicals; publication and editing of books, 
newspapers and periodicals; services relating to all forms of education and training, in particular education and providing 
of training in the field of sailing and aviation, and in the maritime sector; providing of training in the field of shipping, 
sailing and aviation.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; development of software in the field of sailing and 
aviation; engineering services; physics [research]; storage of information in computerised databases; electronic data 
storage, installation and maintenance of software; computer programming; computer programming in the field of 
shipping, sailing and aviation; updating of database software, rental of database software, updating of computer software, 
surveying, issuing and digitization of documents and reports, in particular digitization of certificates, in particular in the 
field of shipping, sailing and aviation; technological consultancy and providing technical advice in the field of scientific 
and industrial research; scientific research, for others; industrial research, for others; leasing of data processing 
systems; on-line services, namely server administration; online services, namely design and maintenance of websites in 
the field of shipping, sailing and aviation; online services, namely providing of search engines for the Internet and hosting 
of web portals; engineering in relation to evaluations, appraisals, examinations and reports in the field of science and 
technology, in particular in the field of shipping, sailing and aviation, and in the maritime sector; quality and competence 
assessment and evaluation of digital documents, in particular in the field of shipping, sailing and aviation; technological 
services for certification purposes, namely for issuing of documents or notarisations, official or institutional records, 
certificates, confirmations, supporting documents, evidence, testimonies, documents, in particular the aforesaid services 
in the field of shipping, sailing and aviation; digitization of documents and official confirmations, in particular in the field 
of sailing and aviation; quality and competence monitoring and testing services in the field of shipping, sailing and 
aviation or in the maritime sector.
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Priority claimed from 28/03/2018; Application No. : UK0000330018 ;United Kingdom 

4055748    27/09/2018
[International Registration No. : 1444434]
Kiltane Retail Limited

Caledonia House, 89 Seaward Street Glasgow G41 1HJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; key fobs; cufflinks; ornaments of precious metal.

Cl.18;Leather and imitations of leather; trunks; luggage; travelling bags; bags; handbags; rucksacks; sports bags; 
holdalls; wallets; purses; satchels; umbrella covers; vanity cases; duffel bags; portfolio cases; attaché cases; luggage 
tags; luggage straps; business card holders; shopping bags; bags for boots and shoes, not specially adapted; key cases; 
card cases; cosmetic and toiletry bags; umbrellas; parasols; walking sticks; clothing and coats for dogs and animals; 
whips; harnesses; saddlery.

Cl.24;Textiles and textile goods and textile piece goods; bed and table covers; knitted and woven cloth; woollen cloth 
and fabric; furnishing and upholstery fabrics; travelling rugs; blankets; picnic rugs; throws for furniture; wall hangings 
(textiles); curtains of textiles or cloth; fabrics for clothing; knitted fabric for clothing; textile napkins; tea towels; flags and 
pennants; banners; pillowcases; sheets and duvet covers; lap rugs; handkerchiefs; labels of cloth; towels; table runners; 
covers for pillows and cushions.

Cl.25;Clothing, footwear and headgear; highland dress; tartan dress; scarves; kilts; ties; skirts; blouses; dresses; 
knitted articles of clothing; articles of clothing made from knitted materials; jackets; waistcoats; trousers; blousons; 
overcoats; hats and caps; gloves; aprons; gilets; knitwear being clothing or headgear; mittens; neckties; pullovers; 
shirts; slippers; socks; jerseys; t-shirts; under clothing; tops; sweaters; cardigans; ponchos; shawls; mufflers; 
pashminas; wrap arounds; wraps; leisurewear; dressing gowns; bathrobes; beach robes; articles of beach wear; 
swimming costumes; sweatshirts; hooded tops; shoes; baseball caps; sun visors; belts, made of leather.

Cl.35;Retail and online retail services connected with the sale of jewellery, key fobs, cufflinks, ornaments of precious 
metal, leather and imitations of leather, trunks, luggage, travelling bags, bags, handbags, rucksacks, sports bags, 
holdalls, wallets, purses, satchels, umbrella covers, vanity cases, duffel bags, portfolio cases, attaché cases, luggage 
tags, luggage straps, business card holders, shopping bags, bags for boots and shoes, key cases, card cases, cosmetic 
and toiletry bags, belts, umbrellas, parasols, walking sticks, clothing and coats for dogs and animals, whips, harnesses, 
saddlery, textiles and textile goods and textile piece goods, bed and table covers, knitted and woven cloth, woollen cloth 
and fabric, furnishing and upholstery fabrics, travelling rugs, blankets, picnic rugs, throws for furniture, household soft 
furnishings, wall hangings (textiles), curtains of textiles or cloth, fabrics for clothing, knitted fabric for clothing, napkins, 
tea towels, flags and pennants, banners, pillowcases, sheets and duvet covers, lap rugs, handkerchiefs, labels of cloth, 
towels, table runners, covers for pillows and cushions, clothing, footwear and headgear, highland dress, tartan dress, 
scarves, kilts, ties, skirts, blouses, dresses, knitted articles of clothing, articles of clothing made from knitted materials, 
jackets, waistcoats, trousers, blousons, overcoats, hats and caps, gloves, aprons, gilets, knitwear being clothing or 
headgear, mittens, neckties, pullovers, shirts, slippers, socks, jerseys, t-shirts, under clothing, tops, sweaters, cardigans, 
ponchos, shawls, mufflers, pashminas, wrap arounds, wraps, leisurewear, dressing gowns, bathrobes, beach robes, 
articles of beach wear, swimming costumes, sweatshirts, hooded tops, shoes, baseball caps, sun visors.
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4055749    10/08/2018
[International Registration No. : 1444274]
SHANGHAI YUANDING BIOTECHNOLOGY CO., LTD.

Room 304, Part A, 3F, Building 1, No. 26-62 Jinghua Rd, Xujing Town, Qingpu Dist. Shanghai China

Proposed to be Used
IR DIVISION
Cl.30;Barley meal; condiments; cereal-based dietetic food not for medical or veterinary use in the form of capsules; 
cereal-based dietetic food and beverages not for medical or veterinary use in liquid form; honey; spirulina [condiment]; 
bee glue.

Cl.35;Demonstration of goods; import-export agency services; business management consultancy; business 
information; professional business consultancy; procurement services for others [purchasing goods and services for 
other businesses]; sales promotion for others.
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4055753    09/10/2018
[International Registration No. : 1444242]
Trec Nutrition Sp. Z o.o.

ul. Smidowicza 48 PL-81-127 Gdynia Poland

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements, nutritional dietary supplements, protein dietary supplements, slimming pills, antioxidant pills, 
vitamin preparations, dietary supplements containing proteins, dietary supplements containing enzymes, dietary 
supplements containing glucose, dietary supplements containing lecithin, mineral food supplements.

Cl.25;Clothing, sports clothing, jerseys, sweat shirts, singlets, leggings, T-shirts.

Cl.28;Body-building apparatus, physical exercise apparatus.

Cl.35;Retailing/wholesaling via shops/wholesale outlets/sales outlets, including via the internet of protein dietary 
supplements, slimming pills, nutritional dietary supplements, antioxidant pills, vitamin preparations, dietary supplements 
containing proteins, enzymes, glucose and lecithin, mineral food supplements, clothing, sports clothing, jerseys, sweat 
shirts, singlets, leggings, T-shirts, apparatus for bodybuilding and physical exercise.
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Priority claimed from 17/04/2018; Application No. : 2018-49381 ;Japan 

4055755    02/08/2018
[International Registration No. : 1444303]
KAO KABUSHIKI KAISHA (also trading as Kao Corporation)

14-10, Nihonbashi Kayabacho 1-chome, Chuo-ku Tokyo 103-8210 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; industrial glue and adhesives; plant growth regulating preparations; fertilizer; higher fatty acids; 
reagent paper; artificial sweeteners.

Cl.3;Soaps and detergents; perfumery; incense; cosmetics; dentifrices; fabric softeners for laundry use; laundry 
bleach; adhesives for affixing false hair; adhesives for affixing false eyelashes; laundry starch; seaweed gelatine for 
laundry use [Funori].

Cl.5;Pharmaceuticals; oiled paper for medical purposes; wrapping wafers for dose of medicine; gauze for dressings; 
capsules for medicines; eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation 
tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; liquid 
bandages; breast-nursing pads; dental materials; disposable babies' diapers of paper; diapers for incontinence; 
mothproofing paper; processed food mainly containing vitamin and mineral in the form of solids, granules, powder, 
pastes, gels, jellies, liquids, tablets and capsules; processed food mainly containing natural ingredients derived from 
grains in the form of solids, granules, powder, pastes, gels, jellies, liquids, tablets and capsules.

Cl.10;Pacifiers for babies; ice bag pillows [for medical purposes]; triangular bandages; supportive bandages; surgical 
catguts; feeding cups [for medical purposes]; dropping pipettes [for medical purposes]; teats; medical ice bags; medical 
ice bag holders; baby bottles; vacuum bottles for nursing; finger guards [for medical purposes]; medical apparatus and 
instruments; electric massage apparatus for household purposes; gloves for medical purposes; urinals [for medical 
purposes]; bed pans; ear picks; sanitary masks.

Cl.11;Bath fittings; standing paper lanterns [Andon]; portable paper lanterns [Chochin]; gas lamps; oil lamps; lamp 
chimneys; warming pans [non-electric]; pocket warmers [non- electric]; stick fuel for Japanese pocket warmers [Kairo-
bai]; hot water bottles [for warming one's feet in bed]; toilet stool units with a washing water squirter; disinfectant 
dispensers for toilets; toilet bowls; seatings for use with Japanese style toilet bowls; waste water treatment tanks for 
household purposes; septic tanks for household purposes; heating or cooling packs filled with chemical substances 
ready to react when required.

Cl.16;Paper and cardboard; food wrapping plastic film for household purposes; garbage bags of paper [for household 
purposes]; garbage bags of plastics [for household purposes]; hygienic hand towels of paper; towels of paper; table 
napkins of paper; hand towels of paper; handkerchiefs of paper; paper buttocks wipes.

Cl.21;Dental floss [floss for dental purposes]; gloves for household purposes; cleaning tools and washing utensils; 
feeding vessels for pets; brushes for pets; bird cages; bird baths; boxes of metal for dispensing paper towels; soap 
dispensers; cosmetic and toilet utensils.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications and services of reference libraries for literature and 
documentary records; publication of books.
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Priority claimed from 03/04/2018; Application No. : UK00003301231 ;United Kingdom 

4055774    18/06/2018
[International Registration No. : 1444272]
John Guest International Limited

Horton Road West Drayton, Middlesex UB7 8JL United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Pipes of metal; metal tubes; metal couplings for pipes; pipe connectors and structure joint connectors, of metal; 
valves of metal other than parts of machines, adaptors for pipes of metal; fittings of metal for pipes in the nature of pipe 
reducers, pipe enlargers; dividers for pipes of metal; plugs; parts and fittings for the aforesaid goods and all made of 
metal.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; plumbing installations; push-fit fittings for hot and cold water supply and for central heating and under
floor heating systems; water control valves; taps; thermostatic valves, radiator valves; burner control apparatus; control 
devices [thermostatic valves] for heating installations; heat pumps; air source heat pumps, ground source heat pumps; 
plumbing fixtures and fittings; regulating accessories for water apparatus and pipes; safety accessories for water 
apparatus and pipes; thermostatic valves being parts of heating installations; valves being part of heating installations; 
control devices for heating, lighting, steam generating, drying, ventilating, air conditioning, water supply and sanitary 
installations; parts and fittings for the aforesaid goods.

Cl.12;Parts and fittings for land vehicles; land vehicle parts; gear couplings for land vehicles; hydraulic connectors for 
vehicles; couplings for land vehicles; jaw type shaft couplings for land vehicles; land vehicles suspension parts; wheel 
suspension systems for automobiles; fuel tanks for land vehicles; air springs for vehicle suspension components for 
cushioning driver's seats and cabs; steering units for land vehicles.

Cl.17;Flexible pipes not of metal; flexible tubes not of metal; non-metallic couplings; valves of rubber or vulcanized 
fiber; non-metallic fittings for pipes in the nature of pipe reducers, pipe enlargers; dividers for pipes not of metal; parts 
and fittings for the aforesaid goods and all made of plastic.

Cl.19;Rigid pipes not of metal for building; water-pipes, not of metal; plastic rigid tubes; water-pipe valves not of metal 
or plastics; parts and fittings for the aforesaid goods and all made of non-metallic material or predominantly non-metallic 
material.
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4055778    16/10/2018
[International Registration No. : 1444401]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; computer programs [downloadable software]; computer 
programmes for document management; operating system programs; computer application software for mobile phones; 
computer game software; computer software; computer firmware; downloadable coupons; downloadable mobile 
coupons; electronic coupons; downloadable tickets; downloadable mobile tickets; transmitting and receiving apparatus 
for logistics management system using RFID; logistics management system using RFID (RFID communication machines); 
firmware for identifying NFC tags; computer software for business purposes; downloadable smart phone applications 
(software); navigation software; computer software for data processing; software for use in database management; 
software for smart TV's (application); smart phone applications (software); application software for smart phones; credit 
screening software; computer software for application and database integration; financial management software; 
computer software for creating searchable databases of information and data; computer software for controlling and 
managing access server applications; software for card readers; computer application software (downloadable); 
computer e-commerce software; privacy protection software; barcode readers; electronic payment terminals; tablet PC's; 
tablet computers; credit card incorporating IC chips; recorded data files; downloadable electronic gift certificates; 
downloadable electronic maps; electronic publications, downloadable.

Cl.35;Comprehensive shopping mall services provided via internet; business intermediary services relating to mail 
order by telecommunications; coupon procurement services for others; procurement of tickets; auctioneering provided 
on the internet; advertising; publicity; brokerage of tickets through online/offline/mobile; sales agency services of 
discount coupons through online/offline/mobile; brokerage of discount coupons through online/offline/mobile; sales 
agency services of tickets through online/offline/mobile; organization and management of customer loyalty programs for 
commercial, promotional or advertising purposes; sales agency services of pharmaceutical and veterinary preparations; 
sales agency services of medical products; administration of consumer loyalty programs; sales promotion through 
customer loyalty programs; marketing services; organization of customer loyalty programs for commercial, promotional 
or advertising purposes; organisation of events for commercial/promotional and publicity purposes; administration of 
incentive award programs to promote the sale of the goods and services of others; publicity and sales promotion relating 
to goods and services; affiliate marketing; direct marketing; promoting the goods and services of others by means of a 
loyalty rewards card scheme; promoting the goods and services of others by distributing coupons; sales promotion 
through the provision of coupons; sales promotion for others by means of privileged user cards; sales promotion for 
others provided through the distribution and the administration of privileged user cards; promotional marketing; targeted 
marketing; promoting the goods and services of others through discount card programs; arranging and conducting of 
promotional and marketing events; management of sales accounts; cost price analysis of logistics; business consultancy 
in connection with logistic chain analysis and counterfeit detection; inventorying merchandise; consumer research; 
providing information about commercial business and commercial information agency services via the global computer 
network; providing consumer information relating to goods and services; services for provision of foreign trade 
information; employment hiring, recruiting, placement, staffing and career networking services; providing of job 
information; database management; import-export agency services; administrative services relating to customs 
clearance; administrative processing of purchase orders; administrative processing of goods delivery services; ordering 
services for goods for others; auctioneering; telephone answering services; subscription to an information media 
package.

Cl.36;Issuance of tokens of value as part of a customer membership scheme relating to electronic wallet; provision of 
information in the field of financing via electronic wallets; electronic payment for others; issuance of tokens of value in 
electronic form; issuance of coupons for cutting prices; financial management relating to electronic processing of 
payments; providing cash and other rebates for credit card use as part of a customer loyalty program; charge card and 
credit card service; financial trading; issuance of membership cards; management of pre-paid cards with membership 
card functions; issuance of pre-paid cards with membership card functions; providing rebates at participating 
establishments of others through use of a membership card; mobile and internet payment services; integrated services of 
mobile electronic wallet and mobile payment; mobile internet payment services; issuance of cyber money; issuance of 
tokens of value via smart phones; issuance of electronic gift certificates; electronic credit card transactions.

Cl.39;Courier transport services; logistics services consisting of the storage, transport and delivery of goods; data 
processing relating to transportation logistics; collection of data relating to transportation logistics; providing statistics 
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information relating to transportation logistics; inbound and reverse logistics of others; delivery of goods; processed 
food delivery by means of on-line orders; delivery of goods ordered by on-line networks and the Internet; postal, freight 
and courier services; transportation logistics information via computer communication networks; transportation and 
storage services relating to storage logistics, distribution logistics and returns logistics; logistics services consisting of 
the transportation, packaging, and storage of goods; transport/storage and packaging of goods; mobile traffic 
information; goods warehousing; storage of oil; depot services for the storage of vehicles; rental of warehouses; 
provision of tourist travel information; travel reservation; booking of seats for travel; physical storage of electronically-
stored data; packaging of goods.
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Priority claimed from 19/12/2017; Application No. : 4414185 ;France 

4055781    30/05/2018
[International Registration No. : 1444065]
International Business Machines Corporation

New Orchard Road Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching material (except apparatus); documentation and printed publications concerning 
computers and computer programs; manuals; printed publications; books; magazines; periodicals; newspapers; printed 
matter; printed matter relating to computer equipment, software and related services; manuals, pamphlets, magazines, 
information bulletins, inserts for newspapers, booklets, all in connection with software, computers, computer system 
hardware, equipment for networks, telecommunications, information technology, word processing, database 
management, multimedia, entertainment and e-commerce equipment; printed matter, namely, pamphlets, brochures, 
manuals, presentation materials, teaching materials, all on the subject of charitable, philanthropic and volunteer services.

Cl.35;Advertising; sales promotion services (for third parties); commercial business management and business 
management consultancy; business information; distribution of prospectuses; distribution of samples; arranging 
newspaper subscriptions for others; accounting; document reproduction; systematization of data in a central file; 
organization of exhibitions for commercial or advertising purposes; organizing and conducting volunteer programs and 
community service projects (development and coordination of volunteer programs for charitable associations).

Cl.36;Insurance services; financial services; financial affairs; monetary affairs; banking affairs; real estate affairs; hire-
purchase financing services; capital investment; financial consultancy; stock exchange quotations; stock exchange 
brokerage; lending (financial services); financial information and operations; financial transactions; mutual funds; fund 
management and investment services; savings services; actuarial services; factoring; credit agencies; real estate 
appraisal; real estate management; philanthropic services concerning monetary donations, namely, providing financial 
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support for schools and not-for-profit organizations.

Cl.38;Provision of access to a website containing information on the organization and conduct of volunteer programs 
in the field of computers, telecommunications and networks, computer technology and information technologies; 
providing access to the Internet for schools and non-for-profit organizations.

Cl.41;Education; entertainment; training; organization and conducting of seminars and conferences; organization of 
exhibitions for cultural or educational purposes; production of radio and television programs; sporting and cultural 
activities; educational services, namely conducting of courses, seminars, conferences and workshops in the field of 
computers, information technology, audio and image processing technology, telecommunication and global computer 
networks; training in the field of computer operation and information technology; conducting entertainment exhibitions in 
the form of information technology demonstrations; entertainment services, namely, online computer game services; 
conducting of recreational presentations, namely, real-time sporting competitions via a global computer network; and 
conducting recreational presentations, namely, providing demonstrations on websites featuring museum exhibitions, 
sports events, art gallery exhibitions, concerts and musical recordings; editing of books, journals; production of shows 
and films; organization and conducting of conferences, symposiums, congresses; conducting of exhibitions for cultural 
or educational purposes; booking of seats for shows; providing mentoring and tutoring to school age children in the field 
of computers, telecommunications and networks, computer technology and information technologies; conducting 
volunteer classes for schools and non-profit organizations in the field of computers, telecommunications and networks, 
computer technology and information technologies.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely repair of 
operating systems and computer programs provided by computer technicians; design of computer and software 
interconnection systems, namely: electronic interconnection of computers and software; testing of computer programs 
(software) and hardware (quality control and technical control); technical project studies in the field of computer hardware
and software; computer consulting in connection with computer hardware, namely consulting in computer research and 
development; computer system analysis; computer advice and assistance concerning Internet use; rental of computers 
and software; scientific and industrial research, namely research and development of new products, biological research, 
bacteriological research, chemical research, cosmetic research, mechanical research, geological research, technical 
research, pharmaceutical research, scientific research for medical purposes; providing free or discounted computer 
hardware to schools and not-for-profit organizations.

Cl.45;Online social networking services accessible by means of downloadable mobile applications; fraud detection 
services; computerized security services for the protection of property and individuals; fraud detection services in the 
field of health care; fraud detection services in the field of health care insurance; fraud detection services by compiling 
and analyzing statistical health data in order to uncover and identify health care fraud and claims errors; personal and 
social services and social networking services rendered to meet the needs of individuals, groups of individuals, 
organizations and enterprises (development and coordination of volunteer programs for charitable associations); 
charitable community outreach services provided to schools and not-for-profit organizations, namely, on-line community 
networking services in the field of computers, telecommunications and networking, computing technology and 
information technology.
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Priority claimed from 02/07/2018; Application No. : 302018000022763 ;Italy 

4055783    19/07/2018
[International Registration No. : 1444026]
COFLE S.p.A.

Via del Ghezzo, 54 I-20056 TREZZO SULL'ADDA (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machine coupling and transmission components (except for land vehicles); control cables for machines, engines or
motors.

Cl.9;Electric cables and wires; electric wire harnesses for automobiles; vehicle speed control systems; push-pull 
cables; starter cables; cables for kilometre recorders; stability control systems for vehicles.

Cl.12;Parts and fittings for land vehicles; handbrake cable; cables for braking systems; clutch cables; bonnet cables 
for vehicles; cables for acceleration systems for vehicles; cables for accelerator pedals for vehicles; bonnet release 
cables for vehicles; gearshift cables; gearshift levers for land vehicles; speed gear levers for land vehicles; clutch levers 
for land vehicles; transmission components for land vehicles; steering units for land vehicles.
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Priority claimed from 09/05/2018; Application No. : 30 2018 105 172 ;Germany 

4055794    19/09/2018
[International Registration No. : 1444422]
SMA Solar Technology AG

Sonnenallee 1 34266 Niestetal Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the energy sector; mobile software applications for use in the energy sector.

Cl.35;Direct marketing; provision of an online marketplace for products and services relating to the energy sector; 
arranging commercial transactions via online shops; mediation and conclusion of commercial transactions; collection of 
commercial information; sales promotion for others; arranging of contractual services with third parties; advisory 
services relating to the execution of trade agreements; procurement of contracts for others regarding the sale and 
purchase of goods and services; advertisement for others on the internet; demonstration of goods; presentation of goods 
and services; sales promotion, advertising and marketing services via online websites; online advertising on a computer 
network; advisory services relating to commercial transactions; provision of online business and commercial 
information; compilation and provision of trade and business price and statistical information; electronic commerce 
services, namely, providing information about products via telecommunication networks for advertising and sales 
purposes; online advertising for goods and services; online ordering services; online advertising on a computer network; 
online retail services in relation to goods and services from the energy sector; dissemination of advertising via online 
communications networks; promotion, advertising and marketing of online websites; provision of an on-line marketplace 
for buyers and sellers of goods and services; auctioneering provided on the internet; conducting virtual trade show 
exhibitions online; all aforementioned services relating to the energy sector.

Cl.38;Providing access to online computer databases; providing access to information on the internet; 
telecommunication services provided via Internet platforms and portals; transfer of information and data via online 
services and the Internet; provision of access to an electronic online network for information retrieval; telecommunication 
services; telecommunication services provided via Internet platforms and portals; providing telecommunications 
connections to a global computer network; provision of communications facilities for interchange of electronic data; 
transmission of information online, all aforementioned services relating to the energy sector.

Cl.42;Software programming services; software creation; software development; installation, and maintenance of 
software; rental of software; custom design of software packages; computer analysis, design and development services, 
provided online; planning, design, development and maintenance of online websites for third parties; maintenance of 
websites and hosting on-line web facilities for others; software as a service [SaaS]; programming and maintenance of 
software and online provision of web-based software via a worldwide computer network; programming and maintenance 
of software and online provision of web-based software for e-commerce platforms; design and development of software 
in the field of mobile applications; consultancy services relating to software used in the field of e-commerce; providing 
temporary use of non-downloadable computer software for tracking packages over computer networks, intranets and the 
internet, all aforementioned services relating to the energy sector; conversion of computer programs and data, other than 
physical conversion; rental and maintenance of memory space for use as websites by others (hosting); providing or 
rental of electronic memory space (webspace) on the internet.
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Priority claimed from 02/02/2018; Application No. : 30 2018 002 562 ;Germany 

4055795    18/07/2018
[International Registration No. : 1443424]
Deutsche Lufthansa AG

Linnicher Straße 48 50933 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic entrance cards, tickets and boarding cards.

Cl.16;Paper, paperboard and goods of these materials, namely posters, world maps, bookbinding material; office 
material, in particular paperweight, letter opener, letter holders, stationery; brochures; entrance cards, tickets and 
boarding cards in printed form; printed matter; travel and in-flight magazines; periodicals.

Cl.35;Advertising; organization, operation and supervision of sales promotion incentive programs, frequent-flyer 
programs and customer-loyalty programs; management of airline passenger data sets through office work for check-in, 
boarding control and ticket sale and for passenger handling.

Cl.36;Issuing of credit cards; financial affairs, namely money exchange transactions, credit counseling, providing of 
credits; safekeeping of valuables; estate and house management; providing of insurances.

Cl.37;Repair and maintenance of products from the field of electro-technology, engineering, automobiles, aircraft, 
photographic apparatus, projectors and cinematographic apparatus.

Cl.38;Telecommunication related to travel, transport by air and aviation; check in control systems; boarding control 
systems; electronic transmission of news and data for ticket sale; electronic transmission of data and documents for 
business purposes via computer terminals from a computer-based database; electronic news transmission related to 
flight reservations, check in and boarding controls for air travel; electronic transmission of data for ticket issuing and 
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providing of access to data in flight reservation systems and databases.

Cl.39;Services of an airline company, namely transport of passengers by aircraft, services of a travel agency; providing 
of travel and flight information inclusive of flight delays, cancellations and changes of flights and exits; planning and 
booking of airline travel, via electronic means; transport of passengers and goods by automobiles, trains, ships and 
aircraft; storage of goods of all kinds, rescuing of persons (transportation), transportation of money and valuables; 
transport of ill persons; arranging, booking, reservation and organization of travels of all kinds; organization of traffic 
services (transportation); arranging and booking of city sightseeing bus tours; providing of tourist guides; rental of 
aircraft and automobiles; packing and delivery of goods; online ticket booking services.

Cl.41;Training and instruction of airline staff and cabin crews as well as others; translation and interpretation.

Cl.43;Providing of food and drinks for guests, and temporary accommodation of guests; hotel reservation.
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Priority claimed from 05/07/2018; Application No. : 722339 ;Switzerland 

4055797    11/10/2018
[International Registration No. : 1444178]
Sika AG

Zugerstrasse 50 CH-6340 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; unprocessed inorganic products for facade preparation.

Cl.2;Inorganic decorative and protective coatings in the form of paints other than for insulation purposes, coatings 
(paints) used as primers.

Cl.17;Insulating materials, particularly thermal insulation materials and acoustic insulation materials for facades.

Cl.19;Non-metallic building materials, particularly, ready-to-use inorganic paste, cement, lime, mortar for leveling and 
repairing, facade coating, adhesive mortars of cement for leveling; reinforcing fabrics of fiberglass.

6869



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

 

4055803    24/02/2018
[International Registration No. : 1444231]
Otto Markert & Sohn GmbH

Oderstrasse 51 24539 Neumünster Germany

Proposed to be Used
IR DIVISION
Cl.17;Insulating fabrics; plastic coated fabrics for insulation; insulating fabrics; filtering materials of plastic [semi-
processed]; thermal insulating fabrics, bands, packing materials, threads and flexible tubes of plastic for heat and fire 
protection; synthetic filtering materials; filtering materials for solid/liquid separation and dust removal (semi-processed 
foams or films of plastic); fabrics for heat insulation; thermal insulating materials in the form of bands or tubes.

Cl.24;Industrial fabrics; coated textiles; filter fabrics of textile; filtering materials of textile; filtering materials of textiles 
for solid/liquid separation and dust removal; ventilation fabrics of textile materials; heat resistant fabrics (other than for 
insulation); plastic reinforced fabrics; fabrics; plastic reinforced fabrics for use in the manufacture of filters for 
ventilating.
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Priority claimed from 20/07/2018; Application No. : 720104 ;Switzerland 

4055804    21/08/2018
[International Registration No. : 1444087]
FSP Fluid Systems Partners Holding AG

Rebmattli 20 CH-6340 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Air and oil filters for use in stationary and mobile engines and machines; oil filters for hydraulic presses and press 
lines, air and oil filters for stationary and mobile construction machines, for stationary hydraulic industrial machines, for 
agricultural machinery and for stationary and mobile hydraulic machines; housings for air filters and oil filters for 
machines and engines.

Cl.9;Particulate and pollutant sensors for air and oil filters, sensors for measuring flow, level, pressure, oil level; 
sensors in the form of sensor fabrics to monitor flow characteristics; software and embedded software for evaluating 
sensor data; RFID chips to be installed in filter elements equipped with sensors, to send sensor data on the condition of 
the filter elements; RFID chips for installation in filters equipped with sensors, for the transmission of protection capacity 
recorded by the sensor.

Cl.12;Fuel tanks for vehicles, boats, ships, rail vehicles, road vehicles, agricultural vehicles, also equipped with filters 
and sensors; these tanks equipped with filters and sensors; tank caps for vehicle tanks.

Cl.20;Mobile or fixed-use storage tanks not of metal for liquids, hydraulic oil, water, fuels, equipped with filters and 
sensors; plastic tanks, made by rotating fling, with fittings of injection-molded plastic parts for the storage of hydraulic 
oil, water, fuels for mounting on stationary and mobile machines, vehicles, boats, ships, rail vehicles, road vehicles, 
agricultural vehicles; these tanks equipped with filters and sensors; container closures of plastic materials.
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Priority claimed from 20/07/2018; Application No. : 4470685 ;France 

4055814    04/09/2018
[International Registration No. : 1444188]
MEERO

3 rue des Renaudes F-75017 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer programs, software and applications for mobile media, telephones and tablets; 
downloadable computer programs, software and applications for mobile media, telephones and tablets in the field of real 
estate management and real estate photography; downloadable software and applications for mobile media, telephones 
and tablets for retrieving, storing, uploading and displaying texts and photographs; database management software.

Cl.41;Publication, editing of visual and photographic content, photography services; real estate photography.

Cl.42;Design, development, installation, maintenance and updating of downloadable computer programs, software and 
applications for mobile media, telephones and tablets; design, development, installation, maintenance and updating of 
downloadable computer programs, software and applications in the field of real estate management and real estate 
photography; design, development, installation, maintenance and updating of downloadable computer programs, 
software and applications for mobile media, telephones and tablets for retrieving, storing, uploading and displaying texts 
and photographs; computer database design; maintenance of computer database software.
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Priority claimed from 08/03/2018; Application No. : 714995 ;Switzerland 

4055817    13/08/2018
[International Registration No. : 1444094]
Stiftung Ethereum (Foundation Ethereum)

Zeughausgasse 7a CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for blockchain-based platforms, namely, software platforms for distributed 
applications and software using a consensus engine incorporating blockchain technology for securing data with 
cryptographic information; computer software platforms for developing and building of distributed software applications 
and distributed computing platforms; computer software platforms for blockchains.

Cl.36;Cryptocurrency services, namely, providing a digital currency or digital token for use by members of an on-line 
community via a global computer network; cryptocurrency services, namely, a digital currency or digital token, 
incorporating cryptographic protocols, used to operate and build applications and blockchains on a decentralized 
computer platform and as a method of payment for goods and services.

Cl.41;Developing, arranging, and conducting educational and business conferences; educational services, namely, 
developing, arranging and conducting classes, seminars, conferences, workshops, retreats, camps and field trips in the 
field of blockchains and distributed computing platforms, and distribution of training material in connection therewith.

Cl.42;Software development services; design, development and implementation of software for distributed computing 
platforms; design, development and implementation of software in the field of blockchains; research and development of 
computer software; software development and product development consulting in the field of distributed computing 
platforms; software development and product development consulting in the field of blockchains.
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Priority claimed from 17/10/2018; Application No. : 88158857 ;United States of America 

4055824    22/10/2018
[International Registration No. : 1443984]
Edmodo, Inc.

1200 Park Place, Suite 400 San Mateo CA 94403 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for use in connection with learning management systems; mobile application software for 
use in connection with learning management systems.

Cl.35;Providing an online marketplace enabling users to collect, share, buy and sell educational resources and 
materials via a website.
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4055837    16/10/2018
[International Registration No. : 1444146]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; computer programs [downloadable software]; computer 
programmes for document management; operating system programs; computer application software for mobile phones; 
computer game software; computer software; computer firmware; downloadable coupon; downloadable mobile coupons; 
electronic coupons; downloadable ticket; downloadable mobile tickets; data transmitting and receiving apparatus for 
logistics management system using RFID; logistics management system using RFID (RFID communication machine); 
firmware for identifying NFC tag; computer software for business purposes; downloadable smart phone application 
(software); navigation software; computer software for data processing; software for use in database management; 
software for smart TV (application); smart phone application (software); application software for smart phone; credit 
screening software; computer software for application and database integration; financial management software; 
computer software for creating searchable databases of information and data; computer software for controlling and 
managing access server applications; software for card readers; computer application software; computer e-commerce 
software; privacy protection software; barcode reader; electronic payment terminal; tablet PC; tablet computers; credit 
card incorporating IC chip; recorded data files; downloadable electronic gift certificates; downloadable electronic maps; 
electronic publications, downloadable.

Cl.35;Sales promotion through customer loyalty programs; marketing services; organization of customer loyalty 
programs for commercial, promotional or advertising purposes; organisation of events for commercial/promotional and 
publicity purposes; administration of incentive award programs to promote the sale of the goods and services of others; 
publicity and sales promotion relating to goods and services; affiliate marketing; direct marketing; promoting the goods 
and services of others by means of a loyalty rewards card scheme; promoting the goods and services of others by 
distributing coupons; sales promotion through the provision of coupons; sales promotion for others by means of 
privileged user cards; promoting and/or retailing the goods and services of others by means of operating an on-line 
comprehensive shopping mall with links to the retail web sites of others; business intermediary services relating to mail 
order by telecommunications; coupon procurement services for others; procurement of tickets; auctioneering provided 
on the internet; advertising; publicity; brokerage of tickets by online/offline/mobile means in the nature of purchasing 
tickets for others; sales agency services of discount coupons by online/offline/mobile means being coupon procurement 
services for others; marketing the goods and services of others by distributing discount coupons by online/offline/mobile 
means; sales agency services of tickets by online/offline/mobile means being ticket procurement services for others; 
organization and management of customer loyalty programs for commercial, promotional or advertising purposes; retail 
and wholesale services for pharmaceutical and veterinary preparations; retail and wholesale services for medical 
products; administration of consumer loyalty programs; sales promotion for others provided through the distribution and 
the administration of privileged user cards; promotional marketing; targeted marketing; promoting the goods and 
services of others through discount card programs; arranging and conducting of promotional and marketing events; 
management of sales accounts; cost price analysis of logistics; business consultancy in connection with logistic chain 
analysis and counterfeit detection; inventorying merchandise; consumer research; providing information about 
commercial business and commercial information agency services via the global computer network; providing consumer 
information relating to goods and services; services for provision of foreign trade information; employment hiring, 
recruiting, placement, staffing and career networking services; providing information in the field of employment; database 
management; import-export agency services; administrative services related to customs clearance; administrative 
processing of purchase orders; administrative processing services in the field of goods delivery; ordering services for 
goods delivery; auctioneering; telephone answering services; subscription to an information media package; data 
processing relating to transportation logistics; collection of data relating to transportation logistics; providing statistics 
information relating to transportation logistics, for business or commercial purposes.

Cl.36;Issuing of vouchers or tokens of value in relation to the supply of benefits for customer loyalty and frequent 
buyer schemes; financial transaction services in the nature of supervision of payment operations and providing secure 
commercial transactions and payment options via computer payment systems; providing cash and other rebates for 
credit card use as part of a customer loyalty program; charge card and credit card service; financial trading, issuance of 
membership card; financial services for the management of pre-paid credit cards with membership card function; 
issuance of pre-paid credit card with membership card function; providing rebates at participating establishments of 
others through use of a membership card; mobile and internet payment services; integrated services of mobile electronic 
wallet and mobile payment; mobile internet payment services; issuance of cyber money; issuance of commercial 
electronic coupons, being vouchers of value, via smart phones; issuance of electronic gift certificates which may then be 
redeemed for goods or services; electronic credit card transactions; financial payment services in relation to membership 
cards for electronic wallets; provision of information in the field of financing via electronic wallet; electronic payment for 
others; issuance of electronic tokens of value.
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Cl.39;Courier transport services; logistics services consisting of the storage, transport and delivery of goods; inbound 
and reverse logistics of others; delivery of goods; food delivery services in relation to processing of on-line orders; 
delivery of goods ordered by on-line networks and the Internet; postal, freight and courier services; transportation 
logistics information via computer communication networks; transportation and storage services relating to storage 
logistics, distribution logistics and returns logistics; logistics services consisting of the transportation, packaging, and 
storage of goods; transport/storage and packaging of goods; providing traffic information via mobile applications; goods 
warehousing; storage of oil; depot services for the storage of vehicles; rental of warehouses; provision of tourist travel 
information; travel reservation; booking of seats for travel; physical storage of electronically-stored data; packaging of 
goods.
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Priority claimed from 28/09/2018; Application No. : UK00003341843 ;United Kingdom 

4055841    05/10/2018
[International Registration No. : 1443391]
The Net-a-Porter Group Limited

1 The Village Offices, Westfield, Ariel Way London W12 7GF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic data files featuring information in electronic form in the field of fashion, news, lifestyle, 
culture, entertainment, travel and social networking; electronic downloadable publications in the fields of fashion, news, 
lifestyle, culture, entertainment, travel, social networking; computer software to enable uploading, downloading, 
accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing electronic media or 
information via computer and communication networks; electronic software applications relating to fashion, news, 
lifestyle, culture, entertainment, travel and social networking for use with electronic applications for electronic 
telecommunications equipment; application software; apps; photographic and cinematographic apparatus and 
instruments; universal serial bus (USB) devices; speakers, headphones; earphones; radios; cases for spectacles 
[glasses] and sunglasses; contact lens cases; covers and cases for mobile telephones; covers and cases for tablet 
computers and notebook computers; covers and cases for cameras; spectacles [glasses]; sunglasses; covers and cases 
for MP3 players and portable media players; time clocks; parts, fittings and accessories for all of the aforesaid goods; 
sports helmets; downloadable e-bulletins and blogs; downloadable e-newsletters; downloadable video broadcasts; 
downloadable radio broadcasts; computer software platforms for social networking; application software for social 
networking services.

Cl.16;Paper and cardboard; cardboard boxes; printed publications; leaflets; brochures; catalogues; calendars; 
notebooks; photograph albums; bookends; bookmarks; printed matter; magazines; publications in relation to fashion, 
travel and lifestyle; books; address books; pamphlets; manuals; periodical publications; newspapers; newsletters; 
decalcomanias; stickers; photographs; cards; plastic materials for packaging; plastic film for packaging; packaging 
materials; adhesive packaging tape; packaging containers of card; packaging materials made of cardboard; packaging 
containers of paper; gift wrapping paper; paper gift wrapping ribbons; bubble packs for packaging; packaging bags of 
paper; paper packaging; envelopes; paper envelopes for packaging; gift bags; plastic bags for packaging; bubble packs 
for packaging; paper pouches for packaging; containers of cardboard for packaging; bags and articles for packaging, 
wrapping and storage of paper, cardboard or plastics; money clips; greeting cards; gift tags; diaries; postcards; posters; 
stationery; pens; cases for pens; writing implements [writing instruments]; tissues.

Cl.35;Retail services, including the provision of retail services via internet website, physical stores, television channel, 
telephone or mobile phone, portable Internet-enabled device, or other telecommunications device or direct marketing, 
relating to clothing, headgear and footwear, jewellery, watches, fashion accessories, sporting equipment, cameras, audio-
visual equipment, textiles, books, stationery, magazines, toys, cosmetics, perfumes, eau de toilette, eau de parfum, 
colognes, non-medicated toilet preparations, eye wear, luggage, bags, wallets and other carriers, saddlery, whips and 
apparel for animals, umbrellas, sports helmets, brushes and other articles for cleaning, brush-making materials, 
tableware, cookware and containers, furniture and furnishings, lamps, household and kitchen utensils, barware, cosmetic 
and toilet utensils and bathroom articles, dental cleaning articles, articles for clothing and footwear namely shoe polish 
kit, shoe horns, articles for cleaning purposes; the bringing together for the benefit of others of clothing, headgear and 
footwear, jewellery, watches, fashion accessories, sporting equipment, cameras, audio-visual equipment, textiles, books, 
stationery, magazines, toys, cosmetics, perfumes, eau du toilette, eau de parfum, colognes, non-medicated toilet 
preparations, eye wear, luggage, bags, wallets and other carriers, saddlery, whips and apparel for animals, umbrellas, 
sports helmets, brushes and other articles for cleaning, brush-making materials, tableware, cookware and containers, 
furniture and furnishings, lamps, household and kitchen utensils, barware, cosmetic and toilet utensils and bathroom 
articles, dental cleaning articles, articles for clothing and footwear namely shoe polish kit, shoe horns, articles for 
cleaning purposes, enabling customers to conveniently view and purchase those goods; the provision of information and 
advice in relation to retail services; business management consultancy; provision of advice and assistance in the 
selection of goods; promotion services through provision of sponsored links to third party websites; promotion of goods 
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and services through sponsorship; advertising and business services; advertising for others.

Cl.41;Entertainment services featuring electronic media, multimedia content, videos, movies, pictures, images, text, 
photos, user-generated content, audio content, and related information via the internet and other communications 
networks in the field of fashion, cultural events and entertainment related topics; educational services featuring electronic 
media, multimedia content, videos, movies, pictures, images, text, photos, user-generated content, audio content, and 
related information via the internet and other communications networks in the field of fashion, cultural events and 
entertainment related topics; production of films on videotapes or on all types of audiovisual or sound media in the field 
of fashion, cultural events and entertainment related topics; production of audiovisual recordings; television production; 
production of radio programs; on-line electronic publishing of books and periodicals in the field of fashion, cultural 
events and entertainment related topics; providing on-line electronic publications (not downloadable) in the field of 
fashion, cultural events and entertainment related topics; digital video, audio and multimedia entertainment publishing 
services in the field of fashion, cultural events and entertainment related topics; online digital publishing services in the 
field of fashion, cultural events and entertainment related topics; organization of fashion shows for entertainment 
purposes; news reporting; providing entertainment information; providing information about cultural activities; electronic 
publication for fashion, entertainment; consultancy, information and advisory services relating to the aforesaid; on line 
research library services, namely, providing electronic library services which feature newspapers, magazines, 
photographs and pictures via an on line computer network containing images, pictures, photographs, text and other 
multimedia content via an online computer network and other electronic communication networks or broadcast via 
network or satellite television; publishing of electronic books and journals online, namely blogs featuring personal 
information and opinions; publishing services, namely photo sharing via the internet and wireless communication 
devices; organizing cultural and arts events; entertainment services in the nature of contests; entertainment services in 
the nature of competitions; entertainment services in the nature of video games; sporting activities; organization of 
education competitions; cultural activities; educational and entertainment services pertaining to travel and dining; 
publishing services.
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Priority claimed from 26/03/2018; Application No. : 2018-38126 ;Japan 

4055843    22/08/2018
[International Registration No. : 1443369]
Yokogawa Electric Corporation

9-32, Nakacho 2-chome, Musashino-shi Tokyo 180-8750 Japan

Proposed to be Used
IR DIVISION
Cl.9;Mathematical instruments; fire alarms; gas alarms; anti-theft warning apparatus; laboratory apparatus and 
instruments; photographic apparatus and instruments; optical machines and apparatus; temperature indicators; 
gasometers; thermometers; water meters; pressure gauges [manometers]; level indicators; acoustic meters; 
tachometers; accelerometers; refractometers; luminous flux meters; actinometers; altimeters; hygrometers; 
illuminometers; vibration meters; noisemeters; speed indicators; calorimeters; viscosimeters; concentration meters; 
gravimeter; densimeters; dynamometers; flowmeters; precision measuring machines and instruments; automatic 
adjusting/regulating machines and instruments; material testing machines; surveying machines and instruments; 
automatic control device for supporting the improvement of productivity in manufacturing; electric control panels; 
batteries and cells; electric or magnetic meters and testers; electric wires and cables; transmission machines and 
apparatus for telecommunication; radio communication machines and apparatus; radio machines and apparatus; remote 
control telemetering machines and instruments; parts and accessories for telecommunication machines and apparatus; 
computer hardware and computer peripherals; semi-conductor elements; electronic circuits, not including those recorded 
with computer programs; computer programs; computer software; computer software, recorded; communication 
processors and computer software of computer network for automatic control devices for supporting the improvement of 
productivity in manufacturing; server computer and its computer software; computer programs, downloadable; computer 
software for industrial process control; industrial x-ray apparatus; magnetic object detectors; ultrasonic sensors; 
magnetic cores; resistance wires; electrodes; downloadable image files; recorded video discs and video tapes; electronic 
publications.

Cl.35;Business efficiency expert services; business data analysis; business appraisal consultancy; marketing 
research; marketing analysis; business management analysis; business consultancy; provision of information 
concerning commercial sales by e-commerce; arranging contracts, for others, for the buying and selling of goods on e-
commerce; management of computerised files; computerised database management; systemization of information into 
computer databases; consultation about the systemization of information into computer databases; service management 
for the operation of the computer system; provision of information about the operation of the computer system.

Cl.37;General building contractor services; upholstering; machinery installation; electrical installation services; 
telecommunication wiring; electrical installation services for plant facilities; construction of power plants; construction of 
chemical plants; construction of food processing plants; construction of machinery manufacturing plant; construction of 
steel manufacturing plants; construction of non-ferrous metal plants; construction of textile manufacturing plants; 
construction of petrochemistry plants; construction of medicinal chemical manufacturing plants; construction of nuclear 
power plant; construction of nuclear reprocessing plant; construction of radioactive waste treatment facilities; 
construction of production of natural gas plant; construction of transport equipment plant; construction of heat supply 
plant; construction of plant facilities; advisory services relating to equipment work on industrial production plant; 
advisory services relating to assembly work on industrial production plant; repair or maintenance of optical machines and
instruments; repair or maintenance of photographic machines and apparatus; repair or maintenance of fire alarms; repair 
or maintenance of computers; repair or maintenance of electronic machines and apparatus; repair or maintenance of 
telecommunication machines and apparatus; repair or maintenance of electric motors; repair or maintenance of power 
distribution or control machines and apparatus; repair or maintenance of laboratory apparatus and instruments; repair or 
maintenance of measuring and testing machines and instruments; repair or maintenance of medical machines and 
apparatus; repair or maintenance of chemical processing machines and apparatus; repair or maintenance of 
semiconductor manufacturing machines and systems; repair or maintenance of power plants; repair or maintenance of 
chemical plants; repair or maintenance of food processing plants; repair or maintenance of machinery manufacturing 
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plants; repair or maintenance of steel manufacturing plants; repair or maintenance of non- ferrous metal plants; repair or 
maintenance of textile manufacturing plants; repair or maintenance of petrochemical plants; repair or maintenance of 
pharmaceutical manufacturing plants; repair or maintenance of nuclear power plants; repair or maintenance of nuclear 
reprocessing plants; repair or maintenance of radioactive waste treatment facilities; repair or maintenance of natural gas 
processing plants; repair or maintenance of transportation plants; repair or maintenance of heat supply plants.

Cl.42;Architectural services; surveying; geological surveys and research; designing of machines, apparatus or 
instruments, including their parts, or designing of systems composed of such machines, apparatus and instruments; 
plant engineering; power plant engineering; chemical plant engineering; engineering on food manufacturing plants; 
engineering on machinery manufacturing plants; engineering on steel manufacturing plants; engineering on non-ferrous 
metal plants; engineering on textile manufacturing plants; engineering on petrochemical plants; engineering on 
pharmaceutical manufacturing plants; engineering on nuclear power plants, nuclear reprocessing plants and radioactive 
waste treatment facilities; engineering on natural gas processing plants; engineering on transportation plants; 
engineering on heat supply plants; industrial plant engineering; advisory and consultancy services relating to design of 
apparatus and machines for the improvement of productivity; design of computer automatic control apparatus; design 
services; providing information on design, programming or maintenance of computer programs for protecting computer 
systems against unauthorized access to computers and providing secure networks; computer programming services for 
the improvement of productivity; adding and expansion of functions of computers and computer programs; configuration 
and installation of computers and computer programs; design, creation and maintenance of computer programs or 
systems and providing advice relating thereto; design and development of computer networks and consultancy services 
relating thereto; advisory and consultancy services relating to introduction of computer programs into equipment used in 
computer systems and maintenance thereof; consultancy in relation to computer systems; monitoring of computers and 
computer programs by remote access; design, creation and maintenance of computer programs; design and development
of computer software for evaluation and calculation of data; design and development relating to computer software for 
solutions; provision of information relating to design of computer software for solutions; advisory services relating to 
design of computer software for solutions; data conversion of electronic information; provision of information on 
utilization and operation of computers and the Internet through communications by computer terminals; technological 
advice relating to computers, automobiles and industrial machines; testing, inspection or research of pharmaceuticals, 
cosmetics or foodstuff; testing or research on prevention of pollution; testing or research on electricity; testing or 
research on civil engineering; testing, inspection or research on agriculture, livestock breeding or fisheries; testing or 
research on machines, apparatus and instruments; rental of measuring apparatus; rental of measuring machines and 
instruments; providing computer programs on data networks; rental of computers; rental of memory space on computer 
servers and providing information relating thereto; rental of computer servers and providing information relating thereto; 
cloud computing; rental of laboratory apparatus and instruments; rental of drawing instruments.
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Priority claimed from 13/03/2018; Application No. : 4-2018-07207 ;Viet Nam 

4055852    15/08/2018
[International Registration No. : 1443917]
Vingroup Joint Stock Company

No. 7, Bang Lang 1 Street, Vinhomes Riverside Ecological Urban Area, Viet Hung Ward, Long Bien District Hanoi City Viet Nam

Proposed to be Used
IR DIVISION
Cl.4;Lubricating oils; lubricating greases; motor oils; fuel oils.

Cl.11;Air conditioners for vehicles; anti-glare devices for vehicles [lamp fittings]; defrosters for vehicles; headlights for 
automobiles; lights for vehicles; heaters for vehicles; lamps for directional signals of automobiles; vehicle reflectors.

Cl.12;Land vehicles; automobiles; off road light utility vehicles; motorcycles; scooters; three-wheeled motorcycles; 
three-wheeled scooters; mopeds; bicycles; electric bicycles; electric assist bicycles; all terrain vehicles; snowmobiles; 
golf cars; engines and motors for land vehicles; cars; sports cars; electric vehicles; tricycles; vehicles for locomotion by 
rail.

Cl.35;Advertising and publicity services; retail services or wholesale services for automobile and their parts, fuels, 
lubricating oil, lubricating grease.

Cl.37;Installation, maintenance and repair of land vehicles, automobiles, motorcycles; automobile cleaning; automobile 
polishing.

Cl.42;Industrial design, including design of automobiles and parts thereof; furnishing design services for the interiors 
of automobiles; vehicle roadworthiness testing; quality control; mechanical research; research and development of new 
products relating automobiles.
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Priority claimed from 12/03/2018; Application No. : 714209 ;Switzerland 

4055865    05/07/2018
[International Registration No. : 1444172]
Marti Holding AG

Seedorffeldstrasse 21 CH-3302 Moosseedorf Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; chemical products for the manufacture of adhesive materials; unprocessed 
artificial resins, unprocessed plastics; adhesives for use in industry; glues for the building industry; unprocessed acrylic 
resins; unprocessed epoxy resins; unprocessed polyurethane resins; unprocessed polymer resins; unprocessed 
synthetic resins for the manufacture of molding compounds; unprocessed artificial resins as raw materials in the form of 
powders, liquids or pastes; unprocessed artificial resins for industrial use; silicates; olivine (silicate mineral); aluminum 
silicate; talc (magnesium silicate); soluble glass (silicates); concrete preservatives, except paints and oils; cement 
preservatives, except paints and oils; soil stabilizers for the construction of roads, tunnels and special underground 
works; waterproofing chemicals for masonry except paints; cement waterproofing chemicals excluding paints; filtering 
materials (chemical products); filtering materials (unprocessed plastics); filtering materials (mineral substances); 
sealants, paste fillers and other injection materials for industrial use.

Cl.17;Semi-processed plastic materials and resins; packing and insulating materials; low-density polyurethane foam for
insulation; Insulating materials made of polyurethane foam; polyurethane films for use in sealing and insulating of 
buildings; synthetic resins for injection into building structures, rocky soils and loose soils; synthetic resins for the 
backfilling of cavities of all kinds; synthetic resins in the form of blocks for use in manufacturing operations (semi-
finished products); synthetic resins in extruded form for use in manufacturing operations; synthetic resins in the form of 
sheets for use in manufacturing operations (semi-finished products); synthetic resins in the form of pellets for use in 
manufacturing operations (semi-finished products); synthetic resins in the form of tubes for use in manufacturing 
operations (semi-finished products); synthetic resins in the form of bars for use in manufacturing operations (semi-
finished products); synthetic resins in the form of rods for use in manufacturing operations (semi-finished products); 
semi-processed plastic materials; semi-processed acrylic resins; semi-processed synthetic resins; thermoplastic 
elastomeric resins in pellet form for use in manufacturing operations; chemical compositions for repairing leaks; caulking 
sealants; stuffing materials; weatherstripping; waterproof packings; adhesive caulking sealants; adhesive jointing 
sealants; filtering materials (semi-processed foams or plastic materials); insulating foam for use in building and 
construction; foam insulation materials for use in building and construction; foam sheets used as building insulation; 
thermal insulation materials; non-conducting materials for retaining heat; soundproofing materials; sound insulation 
materials; substances for insulating buildings against moisture.

Cl.37;Construction; installation services; Construction and maintenance of buildings; construction and renovation of 
buildings and other structures; construction and repair of buildings and other structures; construction and renovation of 
bridges; construction and maintenance in the field of building, civil engineering, special civil engineering and 
construction of tunnels; custom-made construction and building renovation services; sealing work on buildings and 
structures; installation of insulating materials on buildings; installation of insulating materials; sealing services for 
basements; sealing services for roads, tunnels and other buildings in contact with the ground; Waterproofing and sealing 
of buildings; insulation services (building); construction consultancy; advisory services relating to the construction of 
buildings; provision of advice in the field of construction, repair, renovation, maintenance and installation; provision of 
information relating to the construction, repair and maintenance of buildings; construction, repair and maintenance of 
buildings, as well as providing information relating thereto; providing information for the construction of buildings and 
repair and installation services; provision of information relating to construction, repair, restoration, maintenance and 
installation services; construction information; provision of construction advice; work supervision services for 
construction projects; supervision of building reconstruction; building inspection services in the context of the 
construction of buildings; providing information relating to the repair or maintenance of construction machines and 
apparatus; providing information relating to the repair or maintenance of chemical processing machines and apparatus.
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Priority claimed from 20/08/2018; Application No. : 88085204 ;United States of America 

4055889    13/09/2018
[International Registration No. : 1443227]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Carry-all bags; all-purpose carrying bags; sack packs, namely, drawstring bags used as backpacks; ruck sacks; 
knap sacks; traveling bags; sports bags; school bags; hand bags; gym bags; athletic bags; book bags; messenger bags; 
tote bags; travelling sacks; bags, duffle bags, waist bags, wallets, card cases, credit card cases and holders, carrying 
cases, name card cases, business card cases.

Cl.21;Lunch kits comprised of lunch boxes, lunch boxes, lunch pails.

Cl.25;Belts.
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4055893    13/09/2018
[International Registration No. : 1444198]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer peripherals and accessories, namely, mouse pads and headsets; phone cases.

Cl.41;Providing blogs and non-downloadable publications in the nature of articles in the field of gaming via a website; 
arranging and conducting live, interactive gaming tournaments featuring video games; organizing live fan meetings and 
conferences in which there is interactive gameplay between conference participants in the fields of gaming, video games, 
and e-sports; organizing live video game and e-sports competitions; entertainment services, namely, providing online 
video games.
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Priority claimed from 08/02/2018; Application No. : 719743 ;Switzerland 

4055953    08/08/2018
[International Registration No. : 1444411]
Alpi Concept S.A.

Avenue du Tribunal-Fédéral 34 CH-1005 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; non-medicated soaps; perfumery, essential oils, non-medicated cosmetics, non-medicated hair lotions; 
non-medicated dentifrices.

Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
substances and foodstuffs for medical or veterinary use, food for babies; food supplements for humans and animals; 
plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; products for 
destroying vermin; fungicides, herbicides; pharmaceutical preparations for diagnosis.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, recording discs, acoustic discs; compact 
disks, DVDs and other digital recording media; memory cards (smart cards); flash memory cards; mechanisms for coin-
operated apparatus; cash registers; calculating machines; electronic devices for telecommunications, automotive 
electronics or the consumer and industrial electronics industries; electric/electronic digital display devices; 
electric/electronic components; computer hardware; passive electric/electronic components; equipment for data 
processing and computers; software; application software; application software for mobile telephones; fire extinguishers; 
alcohol meters; downloadable electronic publications; protective helmets for sports; glasses, sunglasses, sports 
goggles; electronic display boards and timing sensors; signs and luminous and mechanical signs (boards); game 
software; computer game software for mobile telephone receivers; portable computers; electronic tablets; fire, heat and 
smoke alarms and detectors; video cameras; apparatus for shooting and filming; portable digital electronic apparatus and 
software related thereto; portable electronic devices for voice, video, data and image communications; batteries, dry 
cells, rechargeable batteries, battery chargers, storage batteries; audio cables, video cables; communication machines 
and apparatus; mobile cell phones; cases for cellular mobile telephones; global positioning system receivers; 
smartwatches.

Cl.14;Coins, ingots and medals in precious metals or in their alloys, commemorative or not; jewelry, precious and semi-
precious stones; pins; timepieces and chronometric instruments; movements for watches; sports watches; key rings.

Cl.18;Sports bags.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys; video game apparatus; gymnastic and sporting articles not included in other classes; decorations 
for Christmas trees; playing cards; plush toys.
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Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; beverages based on fruit and fruit juices; 
syrups and other preparations for making beverages.

Cl.35;Advertising; dissemination of advertising matter via all media, in particular in the form of thematic messages 
centered on human values; advertising by sponsoring; online advertising and marketing services; commercial business 
management; commercial administration; office functions; advertising of the products and services of third parties, by 
means of contractual agreements, in particular partnership [sponsorship] and licenses for the transfer of reputation, 
image and sympathy derived from cultural and sports events, in particular international; advertising promotion of third-
party goods and services by means of the so-called initial interest factor leading the public to consider goods or services 
presented to it bearing signs, emblems or messages capable of capturing its attention; promoting the goods and services 
of others by means of the so-called image transfer; rental of advertising space of all type and on all media, whether digital 
or not; business administration of the participation of national teams to an international athletic competition, and 
promoting the support to said teams with the public and the concerned circles; business administration consultancy 
services; data input and processing services; organization of exhibitions for commercial or advertising purposes; 
advertising promotion of sporting competitions and events for use by others; advertising promotion of concerts and of 
cultural events for others; provision of documentation, namely direct mail advertising, distribution of advertising material, 
distribution of samples, reproduction of documents; maintenance of computerized databases; computer file management, 
namely digital file management comprising a portfolio of images and video sequences intended for use under license in 
traditional advertising and in the advertising promotion of behavior (moral advertising); electronic commerce (e-
commerce) services, namely making product information available via telecommunication networks for advertising and 
sales purposes; retail sale or wholesale of clothing, footwear, headgear; retail services or wholesale services for sports 
goods; retail sale or wholesale of jewelry, watches, fashion accessories, bags, souvenirs (memorabilia).

Cl.38;Telecommunications; broadcasting of television programs and television programs in the field of sport (live or 
recorded); cellular telephone communication; communications by electronic computer terminals, by databases and by 
telecommunication networks connected to the Internet; communications by telephone; cable television broadcasting; 
radio broadcasting; news agency services; provision of access to a commercial site on the Internet; radio and television 
broadcasting provided via the Internet; electronic messaging; providing access to computer information newsletters and 
to discussion forums on line; provision of access to chat lines, chat rooms and forums on the Internet, including the 
mobile Internet; transmission of messages and images via computers; telecommunication connections to the Internet or 
to databases; provision of access to web sites for digital music on the Internet; streaming of data; rental of access time to 
a central database (telecommunications); provision of access to search engines; provision of Internet chat rooms and 
forums; provision of access to Internet forums; rental of access time to a central server database; rental of access time to 
a computer database (telecommunication services); electronic transmission of data, images, documents and audio and 
video data, including texts, cards, letters, messages, mail, animations and electronic mail, via local or global 
communication networks, including the Internet, intranets, extranets, television, mobile communication networks, cellular 
networks and satellite networks; electronic transmission of software via local or global communication networks, 
including the Internet, intranets, extranets, television, mobile communication networks, cellular networks and satellite 
networks; providing access to databases and to local or global communication networks, including the Internet, intranets, 
extranets, television, mobile communication, cellular and satellite networks; transmission and relay of messages, namely 
electronic transmission of messages; telecommunication services for the dissemination of information by mobile 
telephone, namely, transmission of data to mobile telephones; communication by mobile telephone; voice communication
transmission and reception services; transmission and reception on a value-added network; rental of access time to a 
database server center; providing access to an information website in the field of sport.

Cl.41;Organization of sports competitions; organizing and animation of international sports events; entertainment in 
the nature of sports competitions; entertainment services, namely, organizing and conducting a series of sports events, 
broadcast live or recorded for distribution by any media; entertainment services in the form of professional athletes 
participating in sports competitions; providing information in the field of entertainment, namely, sports, provided on-line 
from a computer database or from the Internet or another wireless electronic communication network; providing 
educational information in the fields of sport provided online from a computer database or the Internet or another wireless
electronic communication network; providing information in the field of entertainment and sporting events through an 
online website; providing news information in the field of sport and articles in the field of sport through an interactive 
website; training; entertainment; sporting and cultural activities; televised cultural and sporting entertainment; 
organization of sporting and cultural events and activities; organization of exhibitions for cultural and educational 
purposes; organization of lotteries and competitions; betting and gambling services in connection with or relating to 
sports; on-line betting services; entertainment services provided during sporting events or concerning sporting events; 
providing on-line entertainment in the nature of game tournaments, fantasy sports leagues and game shows; provision of 
sports facilities; rental of audio and video equipment, production of films, other than advertising films; production of 
sound and video recordings; presentation and distribution of films and of sound and video recordings; rental of films and 
of sound and video recordings; rental and/or provision via a computer network of interactive education and entertainment 
products, namely interactive compact discs, CD-ROMs, computer games; entertainment, namely presentation of 
interactive education and entertainment products, namely interactive compact discs, CD-ROMs, computer games; 
production of television and radio programs and of videotapes; coverage of radio and television sports events (reporters' 
services); reservation of tickets for sporting events and shows; timing of sports events; interactive entertainment; 
provision of games on the Internet; information concerning entertainment or education, provided on line from a data bank 
or the Internet; providing on line electronic publications; publication of books, magazines, texts (other than advertising 
texts) and periodicals; publication of texts (other than advertising texts), including regulations, guidelines and standards 
in the field of sport and in particular athletics; provision of sporting results; rental of recorded sounds and images; audio 
production services; editing and publishing services; publication of statistics regarding sporting results and audience 
ratings for sporting competitions; provision of information relating to entertainment; presenting of prizes rewarding the 
authors of exceptional acts or performances; arranging and conducting ceremonies relating to the presentation of prizes 
and awards.

Cl.42;Scientific and technological services as well as research and design services relating thereto; hosting of blogs; 
hosting and providing electronic platforms for sharing and transmitting data; provision of non-downloadable software 
applications via a website relating to classified ads, virtual communities, social networks, the common use of text, images 
and audiovisual content; providing, via an Internet platform, interactive computer applications enabling users to note 
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(personal evaluation) the performance of an athlete, to vote for an athlete, as well as record their comments, and also 
enabling them to consult ratings, votes and comments from other users; hosting and providing an Internet platform 
enabling users to sign-in and vote for athletes participating in an international sports competition; technical design and 
planning of sports facilities; technical auditing of development and creation projects of sports infrastructures; inspection, 
monitoring, supervision, auditing and certification of the quality of goods and services and their compliance with national 
and international standards, norms, laws, regulations and practices; compliance testing services; advice relating to 
quality control.
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Priority claimed from 12/06/2018; Application No. : 2018/03775 ;Sweden 

4055955    15/08/2018
[International Registration No. : 1444013]
Telefonaktiebolaget LM Ericsson (publ)

Torshamnsgatan 21 SE-164 40 Kista Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; computer networks; application software for cloud computing services.

Cl.37;Maintenance and repair of hardware for data processing apparatus; installation of hardware for computer 
networks; maintenance and repair of hardware for computer networks.

Cl.38;Telecommunications services; computer network communication services; providing access to global computer 
networks; providing access to platforms on the Internet; broadcasting programs via a global computer network; 
transmission of audio and video content via computer networks; provision of telecommunication access to video content 
provided via the Internet.

Cl.42;Maintenance of data processing software; computer network services; configuration of computer systems and 
networks; cloud computing; programming of software for Internet platforms; installation of software for computer 
networks; maintenance and repair of software for computer networks.
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Priority claimed from 07/05/2018; Application No. : 2018/03035 ;Sweden 

4055962    15/08/2018
[International Registration No. : 1443987]
Telefonaktiebolaget LM Ericsson (publ)

Torshamnsgatan 21 SE-164 40 Kista Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; computer networks; application software for cloud computing services.

Cl.37;Maintenance and repair of hardware for data processing apparatus; installation of hardware for computer 
networks; maintenance and repair of hardware for computer networks.

Cl.38;Telecommunications services; computer network communication services; providing access to global computer 
networks; providing access to platforms on the Internet; broadcasting programs via a global computer network; 
transmission of audio and video content via computer networks; provision of telecommunication access to video content 
provided via the Internet.

Cl.42;Maintenance of data processing software; computer network services; configuration of computer systems and 
networks; cloud computing; programming of software for Internet platforms; installation of software for computer 
networks; maintenance and repair of software for computer networks.
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Priority claimed from 01/12/2017; Application No. : 4409605 ;France 

4055969    30/05/2018
[International Registration No. : 1444115]
OVERKIZ

Allée de la Mandallaz, Immeuble Variation A, Metz-Tessy F-74330 EPAGNY METZ-TESSY France

Proposed to be Used
IR DIVISION
Cl.9;Interfaces for home automation applications; computer applications for control of connected objects; electric or 
electronic apparatus for remote control of home automation functions for equipment in a home and/or buildings; electric 
or electronic monitoring and alarm apparatus and instruments and their control devices for protection of people, property 
and buildings (excluding vehicle alarms); servers for home automation applications used for the reception and 
transmission of remote control orders as well as the operation of data storage; downloadable software and software 
applications for installation, monitoring, management, control, surveillance, maintenance and diagnosis by remote means 
of electric and electronic apparatus and objects equipping the home or a building, from a computer, digital tablet, mobile 
telephone and/or any other digital portable and pocket devices; digital terminals for tertiary and residential buildings for 
the purposes of transmission, reception and decoding.

Cl.37;Commissioning, installation support, diagnosis and repair of electric or electronic apparatus and instruments for 
the remote control of home automation systems for equipment in the home; installation, maintenance of home automation
installations as well as programmable automated systems.

6890



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 28/11/2017; Application No. : 716153 ;Switzerland 

4055974    24/05/2018
[International Registration No. : 1444074]
Ergoswiss AG

Nöllenstrasse 15 CH-9443 Widnau Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; engines (except engines for land vehicles); clutches and apparatuses for power 
transmission (except those for land vehicles); non-hand-operated agricultural devices; hydraulic lift tables; machine 
benches; pneumatic drives for machines and engines; pneumatic lifts; pneumatic door openers; hydraulic lifting 
equipment; hydraulic window openers; hydraulic jacks; hydraulic window-closing devices; hydraulic drives for machines 
and engines; hydraulic lifting devices; hydraulic machines; hydraulic machines and apparatuses; hydraulic motor-control 
systems; hydraulic door openers; hydraulic door closers; hydraulic lifting devices; hydraulic lifts; stands for hydraulic 
jacks; props for hydraulic jacks; lifting devices; push rods for engines; pneumatic lift tables; electric, pneumatic and 
hydraulic lifting columns; linear motors; racks for machines; pneumatically/hydraulically controlled feeder units; 
pneumatic and hydraulic control systems (engine parts); spindle lifting systems; hydraulic lifting systems; screen lifts, 
monitor lifts; spindle lifting tables; linear positioning unit for machines; workbench lifting systems; laboratory lifting table 
systems; height-adjustable racks for machines; lifting systems for laboratories, massage and examination tables, 
conveyor belts and machines, home or professional installations, lifting systems for medical devices; hydraulic lift tables; 
screen lifts; electric motors; linear units for machines; drives; tools (machine parts); machines from the field of linear and 
rotation technology, namely linear axes, cross tables, ball screw drives; gearing, except for land vehicles, in particular 
spindle hoist gear; control units and regulators to control and regulate machines or engines; hydraulic control 
components, namely valves (machine parts) and cylinders for machines; all the aforementioned goods are non-hand-
operated and are of Swiss origin.

Cl.9;Electro-pneumatic controls; programmable logic controllers; controls with personal computers; electrical and 
electronic circuits for functional units; electrical switching devices; electrical telecommunications equipment; electrical 
and electronic control and regulator devices and instruments; hydraulic control elements, namely electric terminals; all 
aforementioned goods are of Swiss origin.

Cl.20;Furniture, mirrors, frames; goods, provided they are included in this class, made of wood, cork, cane, rushes, 
willow, horn, bone, whalebone, tortoiseshell, amber, mother-of-pearl, meerschaum and their substitutes or made of 
plastics; desks; office desks; portable desks; wooden shelving; metal tables, metal display stands; storage racks, not 
made of metal; table subframes; office furniture; computer furniture; computer workstations; height-adjustable partitions 
for furniture; partitions for furniture; height-adjustable seats; tables; workbenches; workbenches for industrial use; office 
tables; dining tables; counters (tables); support blocks for table tops; support blocks (not made of metal) for tables; 
linear-adjustable kitchen equipment; all aforementioned goods are of Swiss origin.

Cl.42;Architectural planning and consultation; architectural and engineering services; architectural services for the 
design of business premises; consulting in the field of technology design; provision of information in the field of product 
design; computer-aided design; design consulting; design services; services of an architect; services of an engineer; 
services of a technical draughtsman; consulting services in the field of engineering; product design; services of 
engineers; design and development of software and hardware for production, recording and processing of digital and 
analogue signals; research in the field of engineering and mechanical engineering; graphic design; graphic arts design 
services; engineering work in the field of the data processing; engineering work; consulting services in the field of 
engineering; interior design; product design; product development; technical design; all the aforementioned services are 
of Swiss origin.
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Priority claimed from 05/02/2018; Application No. : 87784459 ;United States of America 

4055976    01/08/2018
[International Registration No. : 1444440]
A Mediocre Corporation

Suite 130, 4717 Plano Parkway Carrollton TX 75010 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Online retail store services featuring general consumer merchandise; providing consumer product information 
via the internet and television; advertising and marketing services, namely, promoting the goods and services of others 
via the internet and television; providing a website featuring the ratings, reviews and recommendations on consumer 
products for commercial purposes posted by users (terms considered too vague by the International Bureau – (rule 
13.2.b) of the Common Regulations); providing a website that displays reviews, comments, recommendations, and 
information relating to consumer products (terms considered too vague by the International Bureau – (rule 13.2.b) of the 
Common Regulations).

Cl.42;Computer services, namely, creating an on-line community for registered users to participate in discussions and 
share information about consumer products (terms considered too vague by the International Bureau – (rule 13.2.b) of the 
Common Regulations); providing a website that features technology that allows users to engage in social networking 
(terms considered too vague by the International Bureau – (rule 13.2.b) of the Common Regulations).

Cl.45;Online social networking services provided through a community website; internet-based social networking 
services.
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4055977    11/12/2017
[International Registration No. : 1443254]
One Point Six (London) Ltd

Palladium House, 1-4 Argyll Street London W1F 7LD United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Real estate services; real estate investment; property portfolio management; property finance; real estate 
services, financial appraisal, financial evaluation, financial valuation, brokerage, and financial consultancy services; real 
estate agency services; leasing and management of apartments; residential letting; rental of shops and offices, 
commercial and residential property; leasing of, or management of, real estate; leasing of, or space between or within, 
buildings; real estate management services; information services relating to the rental of shops and offices; information 
and advisory services relating to all the aforesaid services.

Cl.37;Building construction, repair and refurbishment; construction, repair and refurbishment of infrastructure; repair, 
maintenance and refurbishment of commercial and residential property; property development services, namely 
construction; property repair and installation services; installation, maintenance and repair of computer hardware; 
painting and decorating (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); cleaning services; information and advisory services relating to all the aforesaid services.

Cl.42;Architectural and engineering services; architectural design services; interior design services; commercial 
property design services; urban planning; planning and design of commercial and residential developments; information 
and advisory services relating to all the aforesaid services.

Cl.43;Temporary accommodation; hotel services; providing food and drink as part of hospitality services; provision, 
rental and leasing of hotel and temporary accommodation; reservation, booking and allocation services for temporary 
accommodation and restaurants; accommodation reservation services; booking services for temporary accommodation; 
concierge services, namely, booking and reservations for restaurants and temporary accommodation for others 
comprising making requested personal arrangements and reservations and providing customer specific information to 
meet individual needs rendered together in a shopping centre, retail park, retail development or mixed retail and 
residential development; information and advisory services relating to all the aforesaid.
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Priority claimed from 30/05/2018; Application No. : 017910443 ;European Union 

4055978    25/10/2018
[International Registration No. : 1444505]
Hamilton Germany GmbH

Fraunhoferstr. 17 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.9;Analysis and diagnostic apparatus, not for medical purposes; measuring, detecting and monitoring instruments, 
indicators and controllers; apparatus for scientific research and laboratories; scientific, optical, analytical, measuring, 
dosing, diagnostic and checking (supervision) apparatus and instruments; dosimeters; automatic dosage apparatus; 
liquid dosage devices that measure the amounts to be dispensed; scientific, optical, analytical, measuring, dispensing, 
diagnostic and checking (supervision) apparatus and instruments for use in laboratories; metering apparatus for the 
spraying of liquids in specific quantities, for laboratory use; metering apparatus for aspirating and dispensing liquids for 
laboratory use and scientific purposes; pipetting devices for aspirating and dispensing dosing liquids for laboratory use 
and scientific purposes; automatic pipetting work stations; liquid handling workstations for scientific research and 
laboratories; laboratory equipment systems consisting of automatic pipetting workstations connected to one another and 
scientific laboratory apparatus for storage and management of biological, clinical, chemical, forensic and 
biopharmaceutical substances and samples; automatic pipetting workstations for handling and transporting liquids using 
a number of liquid transfer installations, not for medical purposes; laboratory apparatus and instruments for process 
analytics, not for medical purposes; laboratory apparatus and instruments for biopharmaceutical process applications, 
not for medical purposes; laboratory apparatus and instruments for biopharmaceutical process installations, not for 
medical purposes; laboratory apparatus and instruments for media and buffer preparation, not for medical purposes; 
laboratory apparatus and instruments for clinical chemistry, not for medical purposes; laboratory apparatus and 
instruments for sample preparation and processing in analytical laboratories; laboratory apparatus and instruments for 
the automated transport of liquids and sample carriers, not for medical purposes; dispensers for sample preparation and 
processing in analytical laboratories; diluter and dispenser systems for sample preparation in analytical laboratories; 
laboratory apparatus and instruments for in-vitro diagnostics, not for medical purposes; apparatus and instruments for 
use in clinical, analytical and biopharmaceutical laboratories; sampling devices for laboratory use and scientific 
purposes; automated sampling devices for laboratory use and scientific purposes; automated pipettes; pipettes; piston 
pipettes; handheld pipettes; electronic handheld pipettes; mechanical handheld pipettes; pipettes for aspirating and 
dispensing liquids for laboratory use and scientific purposes; pipette tips; pipettors; pipetting channels; pipetting heads; 
pipetting arms; pipette modules; pipette end cutters; feeders for pipettes; devices and systems for coupling and 
decoupling pipette tips with coupling pieces, coupling sleeves, pipettes, pipetting apparatus, pipetting channels, pipetting 
heads, pipetting arms and pipette modules, all the aforesaid for laboratory use and scientific purposes; devices and 
systems for the automated coupling and decoupling of pipette tips with coupling pieces, coupling sleeves, pipettes, 
pipetting apparatus, pipetting channels, pipetting heads, pipetting arms and pipette modules, all the aforesaid for 
laboratory use and scientific purposes; vacuum apparatus for laboratory use; vacuum pumps for laboratory use; vacuum 
stations for laboratory use; laboratory apparatus and instruments for automated refilling of reagents; filters for pipettes or 
pipette tips; probes and pipettes for scientific purposes; micropumps for laboratory purposes; pipette accessories, 
namely pipette holders, pipette carriers and pipette stands; pipette racks for laboratory use; holders for pipette carriers 
for laboratory use; reusable dispenser syringes for laboratory use; disposable dispenser syringes for laboratory use; 
sample carrier plates for laboratory use; liquid containers for use in laboratories, brackets for filling pipettes; glassware 
for use in a laboratory; hollow glass containers for measuring; glassware for scientific use [specifically adapted]; analysis 
robots not for medical purposes; pipetting robots, not for medical purposes; holding devices for measuring equipment 
and sensors; precision micropositioning apparatus/instruments; parts and accessories for all the aforesaid goods, 
included in this class.

Cl.10;Medical, dental, veterinary, medical electric and surgical apparatus and instruments; diagnostic, examination, and
monitoring equipment; pipetting instruments for medical use; devices and systems for coupling and decoupling pipette 
tips with coupling pieces, coupling sleeves, pipettes, pipetting apparatus, pipetting channels, pipetting heads, pipetting 
arms and pipette modules, all the aforesaid for medical purposes; devices and systems for the automated coupling and 
decoupling of pipette tips with coupling pieces, coupling sleeves, pipettes, pipetting apparatus, pipetting channels, 
pipetting heads, pipetting arms and pipette modules, all the aforesaid for medical purposes; medical syringes; analysers 
for medical use; apparatus for use in medical or veterinary analysis for conducting analyses of blood and urine of human 
or animal origin; analysis apparatus for conducting of immunoassays for medical purposes; measuring devices for 
medical use; measuring instruments adapted for medical use; testing instruments for medical purposes; manual probe 
heads for medical purposes; automated apparatus and instruments for blood separation; dispensers for administering 
and selecting reagent instruments for medical use; medical analysis apparatus for use in laboratories; precision 
instruments for medical purposes; medical instruments for drug abuse testing; cell culture instruments for medical use; 
analysis robots for medical purposes; probes for medical purposes; testing systems, consisting of testing apparatus for 
testing the function of medical apparatus, and analysers or diagnostic apparatus for medical apparatus; sensors for 
medical purposes; parts and accessories for all the aforesaid goods, included in this class.
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Cl.45;Licensing authority services; issuing of licences for computer software; licensing of technology; licensing 
industrial property rights; industrial property consultancy; legal services in the form of exploitation of intellectual 
property rights and copyright through licensing.
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Priority claimed from 02/05/2018; Application No. : 1374572 ;Benelux 

4055985    30/10/2018
[International Registration No. : 1443728]
ACR III, B.V.

Nieuw-Amsterdamseweg 31A NL-7764 AN Zandpol Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in the manufacture of plastics, artificial resins and composites; 
plastics, artificial resins and composites, being raw materials; unprocessed plastics, resins and composites in the form of 
pastes, granules, pellets, liquids and powders, for use in the industry; unprocessed plastics, artificial resins and 
composites optionally reinforced with glass fibers and fillers.

Cl.2;Paints, varnishes, lacquers; raw natural resins.

Cl.17;Semi-processed plastic products and resins; extruded resins and composites in the form of bars, blocks, rods, 
pellets and sheets for use in industry; uncured plastics, resins and composites for use in industry; fibers impregnated 
with plastics or synthetic resins for use in industry.
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Priority claimed from 14/09/2018; Application No. : 302018000029479 ;Italy 

4055992    27/09/2018
[International Registration No. : 1444441]
Aikys S.r.l.

Via Tacchi, 1 I-38068 Rovereto (TN) Italy

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; databases; media content; computer software; firmware; computer operating systems; 
information technology and audio-visual, multimedia and photographic devices; communications equipment; computer 
networking and data communications equipment; point-to-point communications equipment; antennas and aerials as 
communications apparatus; data storage devices; computer hardware; portable computers; tablet computers; wearable 
computer peripherals; wearable computer hardware; peripherals for mobile devices; computer networks; microchips; 
telecommunications apparatus and instruments; magnetic data media; microprocessors; memory boards; monitors; 
keyboards; printers; photocopiers; image scanners; video telephones; floppy disk drives; processors [central processing 
units]; printed circuit boards; computer memory devices; storage apparatus for computer data; hard disk drives; 
miniature hard disk drive storage units; compact discs [read-only memory]; mouse pads; rechargeable batteries; 
chargers; chargers for electric batteries; music headphones; stereo headphones; earbuds; loudspeakers; audio speakers 
for home; monitor speakers; speakers for computers; record players; microphones; sound reproduction apparatus; 
digital audio and video devices; digital audio tape players; radios; radio transmitters; car audio apparatus; electronic 
global positioning systems; navigation apparatus for vehicles [on-board computers]; cameras [photography]; 
camcorders; telephone apparatus; radiotelephones; mobile telephones; cell phone covers; electronic diaries; programs 
for computers; downloadable software applications; software and applications for mobile devices; database management 
software, character recognition software, telephony management software, electronic mail and message processing 
software, paging software, mobile telephone software; database synchronization software; computer programs for 
accessing, browsing and searching online databases; software that enables users to play and program music and 
entertainment-related audio, video, text and multi-media content; software featuring musical sound recordings, 
entertainment-related audio, video, text and multi-media content; computer software and firmware for operating system 
programs, data synchronization programs, and application development tool programs for personal and handheld 
computers; electronic handheld devices for the wireless receipt, storage and/or transmission of data and messages, and 
electronic devices that enable the user to keep track of or manage personal information; software for the redirection of 
messages, Internet e-mail, and/or other data to one or more electronic handheld devices from a data store on or 
associated with a personal computer or a server; software for the synchronization of data between a remote station or 
device and a fixed or remote station or device; software for detecting, eradicating and preventing computer viruses; 
software for data encryption; software for analyzing and recovering data; software for computer system backup, data 
processing, data storage, file management and database management; software for telecommunication and 
communication via local or global communications networks, including the Internet, intranets, extranets, television, 
mobile communication, cellular and satellite networks; software for web design, creation, publishing and hosting; 
software for access to communications networks including the Internet; electronic key fobs being remote control 
apparatus; spectacles; sunglasses; helmets for motorcyclists; helmets for bicycles; ski helmets; protective helmets for 
sports; covers for tablet computers, covers for mobile phones; protective covers for smartphones; cases adapted for 
notebook computers.

Cl.14;Time instruments; watches; clocks; chronographs for use as watches; chronographs for use as timepieces; 
chronoscopes; watch bands; cases for watches, clocks, and horological and chronometric instruments; parts for 
watches, clocks, and horological and chronometric instruments; jewellery; jewellery boxes and watch boxes; key rings 
and key chains, and charms therefor.

Cl.38;Telecommunication services; communications services; digital network telecommunications services; computer 
intercommunication; transmission of data and of information by electronic means, computer, cable, radio, teleprinter, 
teleletter, electronic mail, telecopier, television, microwave, laser beam, communications satellite or electronic 
communication means; transmission of electronic mail; providing on-line electronic bulletin boards for transmission of 
messages among computer users; telecommunications access services; providing telecommunication access to 
websites; providing telecommunication access and links to computer databases and directories via the Internet and other 
electronic communications networks; providing access to online searchable databases of text, data, image, audio, video, 
and multimedia content; providing telecommunication access to electronic communications networks with means of 
identifying, locating, grouping, distributing, and managing data and links to third-party computer servers, computer 
processors and computer users; providing access to social networking websites; providing telecommunications access 
to electronic communication networks, for transmission or reception of audio, video or multimedia content; audio 
broadcasting; video broadcasting; broadcasting of television and radio programs via cable or wireless networks; 
broadcasting or transmission of video content via a global computer network; streaming of video content via a global 
computer network; streaming of audio content via a global computer network; webcasting services.
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Priority claimed from 14/11/2017; Application No. : UK00003270561 ;United Kingdom 

4055993    14/05/2018
[International Registration No. : 1443503]
Pandrol Limited

Osprey House, 63 Station Road, Addlestone Weybridge, Surrey KT15 2AR United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Machines for railway construction, repair and maintenance; rail-laying machines; machines and machine tools for 
installing and replacing railway sleepers; welding machines; rail saws; grinding machines; drilling machines; ballast 
tamping machines; rail reprofiling machines; rail polishing machines; machines for installing, removing, tightening and 
loosening rail fastenings and bolted components; lifting apparatus and machines; jacks [machines]; lifting apparatus for 
the handling of railway goods; conveyors; hydraulic tools; engines (except engines for land vehicles); couplings and 
drive belts (except for land vehicles); welding machines; welding machines; parts, fittings and accessories for the 
aforesaid goods.

Cl.8;Hand tools for maintenance and handling work on railway tracks.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; electronic apparatus and instruments for the electrification of railway lines; electric rails; electric cables; 
protective and safety equipment for the railway industry; protective clothing; electronic measuring and monitoring goods 
for the railway industry; electronic equipment for use in condition monitoring in the railway industry; railway stress 
gauges; rail temperature monitors; remote monitoring equipment for the railway industry; data processing equipment for 
the railway industry; software for the railway industry; railway signalling equipment; railway testing, measuring and 
detection equipment; magnetic or electronic recording supports; parts, fittings and accessories for the aforesaid goods.

Cl.12;Vehicles for locomotion by rail; trolleys, trailers and equipment carriers for the transport of railway materials; 
load carrying attachments for land vehicles; parts, fittings and accessories for the aforesaid goods.

Cl.37;Installation, repair, maintenance and routine servicing of railways and railway equipment; welding for repair 
purposes; consultancy and advisory services in relation to railway system construction, servicing, maintenance and 
repair.

Cl.40;Treatment of materials; welding; rail grinding services; welding services.

Cl.42;Technical data analysis and reporting relating to railway and train condition monitoring; analysis of technical data
relating to railway and train condition monitoring; design and development of computer software for railway and train 
condition monitoring; provision of non-downloadable software in the field of railway and train condition monitoring; 
calibration of monitoring and measuring equipment for use in the rail industry; consultancy and advisory services in 
relation to condition monitoring of railways; commissioning railways and railway equipment, being quality testing and 
inspection services.
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4055995    07/08/2018
[International Registration No. : 1443296]
OPERR TECHNOLOGIES, INC.

130-30 31st Ave Suite 801 Flushing NY 11354 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile computing devices, namely, software for integrating with GPS giving 
drivers and service personnel directions and traffic conditions; downloadable software for allowing drivers and service 
personnel access to zip code wait list so driver and personnel can view upcoming jobs and tasks in the area; 
downloadable computer software for allowing customers, drivers, and service personnel to view the location and other 
related info of one another; downloadable mobile applications for connecting customers and service personnel directly to 
each other and communicating real-time ride and task information to drivers and service personnel or customer, enabling 
successful monitoring of transportation and delivery services.

Cl.35;Business administration services in the field of dispatching of vehicles, generating reports, bills and payments 
and tracking and managing working hours and schedules; business data analysis services in the field of tracking and 
managing work hours and schedule.

Cl.39;Transportation consulting services; transportation consulting services; transportation reservation services; 
online transportation reservation services; online transportation reservation services; shipping and delivery services, 
namely, pickup, transportation, and delivery of packages and letters by various modes of transportation; transportation 
logistics services, namely, arranging the transportation of goods for others; transportation logistics services, namely, 
planning and scheduling shipments for users of transportation services; transportation management services, namely, 
planning and coordinating transportation of people for others; computerized tracking and tracing of packages in transit to 
ensure on-time delivery for business purposes; monitoring and tracking of package shipments to ensure on-time delivery 
for business purposes.
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Priority claimed from 20/12/2017; Application No. : 2017-166591 ;Japan 

4056002    19/06/2018
[International Registration No. : 1443354]
HAPSMobile Inc.

1-9-1 Higashi-shimbashi, Minato-ku Tokyo 105-0021 Japan

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for satellite communication; receivers for satellites; satellite transmitters; satellite 
transceivers; satellite navigational apparatus; satellite processors; satellite aerials; satellite-aided global positioning 
system [GPS] receivers; satellite-aided tracking and location devices; satellite telephones; radio communication 
machines and apparatus; radio receivers for remote controls; radio transmitters for remote controls; radio signal 
antennas; Global Positioning System [GPS] receivers; Global Positioning System [GPS] transmitters; computer software 
for Global Positioning Systems [GPS]; Global Positioning System [GPS] apparatus; GPS tracking and location devices; 
smartphones; personal digital assistants; mobile phones; telecommunication machines and apparatus; application 
software; computer software; computer software for wireless communication systems; computer software for voice 
recognition; computer software for converting audio files to text files; computer programs; electronic machines, 
apparatus and their parts; computers; tablet computers; consumer video game programs; electronic circuits and CD-
ROMs recorded with programs for hand-held games with liquid crystal displays; downloadable image files; downloadable 
music files; downloadable moving image files; prerecorded compact discs, DVDs and other recording media featuring 
audio and video; recorded video discs and video tapes; electronic publications.

Cl.12;Airplanes; aircraft; unmanned aerial vehicles (UAVs); industrial drones; civilian drones; ultralight planes; 
airships; electrically powered aircraft; electric vehicles; gyrocopters; helicopters; unmanned helicopters for industrial 
purposes; parachutes; propellers for aircraft; remote control vehicles, other than toys; screw propellers for vehicles; 
structural parts for aircraft; structural parts for helicopters; aircraft landing gear.

Cl.37;Telecommunication wiring; construction; consultancy relating to telecommunication wiring; consultancy relating 
to construction; repair or maintenance of mobile phones, portable radio communication machines and apparatus, 
telecommunication machines and apparatus for remote communication, telecommunication machines and apparatus for 
computer networks, and other telecommunication machines and apparatus; repair or maintenance of personal digital 
assistants, electronic machines and apparatus for computer networks, and other electronic machines and apparatus; 
repair or maintenance of telecommunication cables for computer networks; repair or maintenance of airplanes; repair or 
maintenance of aircraft; repair or maintenance of helicopters; repair or maintenance of industrial drones and civilian 
drones.

Cl.38;Telecommunication, other than broadcasting; providing email services; electronic bulletin board services; 
transmission of audio, video and text data via computer; transmission of audio, video and text data; transmission of 
digital files; data transmission; broadcasting services; broadcasting of audiovisual content via the Internet; providing 
information about broadcast media programs; news agency services; rental of telecommunication equipment including 
telephones and facsimile apparatus; communications by mobile phones, telex, computers, telegraph, telephones, 
facsimile; Internet service provider services; Internet access provider services; providing access to telecommunication 
networks and providing information relating thereto.

Cl.39;Air traffic control services; air freight shipping services; transportation information; aircraft rental; rental of 
ultralight planes; rental of unmanned aerial vehicles (UAVs); rental of industrial drones and civilian drones; airport 
services and providing information relating thereto; GPS navigation services; tracking, locating and monitoring of 
vehicles, maritime vessels and aircraft.

Cl.42;Engineering services in the field of communication networks; design and development of communication network
systems and consultancy relating thereto; design, programming, development or maintenance of computer programs; 
providing computer programs on data networks; providing temporary use of non-downloadable application software; 
cloud computing; web site hosting services; hosting computer databases; providing search engines for the internet; 
monitoring of communication network systems by remote access; monitoring of computer systems by remote access; 
rental of memory space on servers for communication networks; rental of memory space on servers for e-mail 
communications; rental of memory space on servers for hosting electronic bulletin boards, online conference rooms or 
chatrooms; online data storage services; rental of computers; designing of machines, apparatus, instruments [including 
their parts] or systems composed of such machines, apparatus and instruments; technological advice relating to 
computers, automobiles and industrial machines; information technology [IT] consultancy; research, analysis or 
consultancy services for communication network systems; providing information in the field of science and technology; 
design services; data encryption.
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Priority claimed from 18/10/2018; Application No. : 4492691 ;France 

4056078    23/10/2018
[International Registration No. : 1443949]
DIRECTFOOD LOGISTIC

52 avenue du Canada F-35200 RENNES France

Proposed to be Used
IR DIVISION
Cl.16;Printed materials, including, printed matter, prospectuses, pamphlets, leaflets, brochures, information brochures, 
catalogs, directories, newspapers, periodicals, journals, magazines, publications, newsletters, printed manuals, books, 
printed training materials; instructional and teaching material (except apparatus).

Cl.35;Industrial or commercial company management assistance; industrial and commercial business organization and 
management consulting; market study; export agency service; export promotion services; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples); organization of exhibitions for commercial or advertising 
purposes; computer file management; commercial consultancy relating to industrial strategy and innovation projects; 
online commerce services via an Internet platform for agri-food products and table art products, namely, candles for 
lighting, scented candles, perfumed candles, non-electric apparatus for the preparation of foodstuffs, namely, graters, 
mixers, beaters, kneaders, grinders, coffee grinders, fruit presses, potato mashers, fruit or vegetable juicers, vegetable 
peelers, slicers, vegetable slicers, electric knives, salad spinners, knife sharpening machines, can-opening machines, 
small non-electric portable utensils for the kitchen, namely, grinders, beaters, mixers, sieves, pancake griddles, raclette 
and fondue apparatus, kitchen containers (not of precious metal), cutlery, non-electric can openers, pie servers, dishes, 
tableware, glassware, decanters, porcelain, butter dishes, pots, sauce bowls, glasses, baskets, bread baskets, bread 
boards, vases, trays, plate cover, cheese covers, plates not of precious metal, napkin rings, napkin holders, salt and 
pepper mills, pots, pans, cake molds, table mats, cookie boxes, bread bins, sandwich boxes, jars, spatulas (kitchen 
utensils), baking dishes, coffee cups, bowls, mugs, jugs, pastry cutters, flower bowls, fruit cups, fruit bowls, candle 
holders and vases for holding a candle, household linen, table linen including tablecloths (not of paper), table napkins of 
textile materials, table runners, hand towels of textile materials, glass cloths, oilcloth (tablecloths), kitchen towels, aprons,
chef's hats; provision of sales areas online for sellers and buyers of goods and services.

Cl.38;Telecommunications; communications by computer terminals; transmission and dissemination of data by 
computer; provision of access to databases and to telematic or computer database server centers; provision of user 
access to an Internet platform; dissemination of information by electronic means, particularly via global communication 
networks (similar to the Internet); telecommunication services provided via Internet platforms and portals; electronic 
transfer of information relating to payment transactions; provision of access to commercial transactions by means of 
electronic communication networks; provision of online access to a platform in the field of e-learning.

Cl.41;Translation services; training and education services in the field of cooking and culinary art; organization and 
conducting of training workshops in the field of cooking and culinary art; organization and conducting of colloquiums, 
courses, conferences, congresses, seminars and symposiums in the field of cooking and culinary art; providing on-line 
training in the field of cooking and culinary art; culinary academy (education).
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4056830    16/05/2018
[International Registration No. : 1442461]
TECHNICKÝ SKÚŠOBNÝ ÚSTAV PIEŠTANY, š. p.

Krajinská cesta 2929/9 SK-921 01 Piešt'any Slovakia

Proposed to be Used
IR DIVISION
Cl.41;Training.

Cl.42;Technical tests; control, certification and coding of packaging for dangerous substances and objects used in 
transport; certification of gaming machines; certification and testing of means of transport intended for road transport of 
perishable foodstuffs; control activity; testing services for quality certification of standardization verification; calibration 
of measuring apparatus; technical research projects and studies.
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Priority claimed from 18/05/2018; Application No. : 2018-064731 ;Japan 

4056836    27/06/2018
[International Registration No. : 1443329]
Panasonic Corporation

1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements [hand-operated]; cutlery; side arms; razors; electric shavers; electric razors; razor 
blades; blades [hand tools]; blades for electric shavers; blades for electric clippers; blades for electric hair trimmers; 
electric hair clippers; hair clippers for animals [hand instruments]; electric beard trimmers; depilation appliances, electric 
and non-electric; nail polishers, electric and non-electric; manicure sets, electric and non-electric; pedicure sets, electric 
and non-electric; tool belts [holders] for electric power tools; trimmers [hand operated tools]; electric hair trimmers; 
electric ear hair trimmers; electric nasal hair trimmers; electric hair straightening irons; electric irons for styling hair; 
electric hair curling irons; eyelash curlers; hand implements for hair curling; electric flat irons; blades for electric razors; 
electric nail files; parts and fittings for all the aforesaid goods.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles; medical apparatus and 
instruments; medical therapy instruments; sensor apparatus for medical use in diagnosis; lasers for medical purposes; 
ultrasonic medical diagnostic apparatus; hearing aids; electronic blood pressure meters; blood pressure measuring 
apparatus; massage chairs; massage beds for medical purposes; esthetic massage apparatus; thermometers for medical 
purposes; low frequency electric therapy apparatus; high frequency electric therapy apparatus; electrical therapeutic 
appliances; air mattresses for medical purposes; massage mats for medical purposes; inhalers; electric heating pads for 
medical use; sheets for medical use; electrically heated carpets for medical use; pillows for therapeutic use; blood testing 
apparatus; apparatus for blood analysis; apparatus for use in medical analysis; apparatus for DNA and RNA exams for 
medical purposes; foot massagers; diagnostic apparatus and instruments for medical purposes; testing apparatus and 
instruments for medical purposes; electric blankets for medical purposes; oral irrigators; electric esthetic massagers; 
beds specially made for medical purposes; testing apparatus for medical purposes; body rehabilitation apparatus for 
medical purposes; dental intra-oral cameras; incubators for medical purposes; blood pressure monitors; battery-operated 
scalp massagers; genetic testing apparatus for medical purposes; body rehabilitation apparatus for medical purposes; 
nursing appliances; invalid lifts; lifting appliances for invalids; medical apparatus, namely, ladder-type device to assist 
physically disabled individuals in transferring from position to another; chairs specially made for nursing care use; body 
composition monitors; electric facial massagers; parts and fittings for all the aforesaid goods.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs; 
sponges for household purposes; brushes [except paintbrushes]; brush-making materials; articles for cleaning purposes; 
unworked or semi-worked glass, except building glass; porcelain and earthenware; electric lint removers; cleaning 
instruments, hand-operated; polishing apparatus and machines, for household purposes, non-electric; electric brushes, 
except parts of machines; dental cleaning articles; electric dental cleaning apparatus; electric pet brushes; electric 
toothbrushes; replacement heads for electric toothbrushes; dustbins; water apparatus for cleaning teeth and gums; 
watering devices, other than hoses or automatic sprinklers for watering flowers and plants; cosmetic utensils; towel rails 
and rings; hair brushes; toilet paper holders; strainers for household purposes; oral irrigators, other than for use in 
dentistry; electric oral irrigators, other than for use in dentistry; tableware, other than knives, forks and spoons; dishes; 
plates; heat protective glass tableware; cooking pots and pans [non-electric]; ironing board covers, shaped; laundry 
baskets; bathroom towel holders; bathroom pails; bathroom cup holders; kitchen utensils; trouser presses; electric 
trouser presses; electric combs; hair brushes; electric traps for insects; electric apparatus for killing insects; wash basins
[bowls, not parts of sanitary installations]; cosmetic lotion sprayers; electric facial pore cleaning instruments; make-up 
removing appliances; electric make-up removing appliances; household utensils for laundry; cleaning and washing 
utensils for household purposes; drying racks for laundry; plant pots; indoor terrariums [plant cultivation]; indoor 
terrariums [vivariums]; parts and fittings for all the aforesaid goods.
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Priority claimed from 18/10/2018; Application No. : UK00003346654 ;United Kingdom 

4057070    29/10/2018
[International Registration No. : 1443886]
Mergermarket Ltd

10 Queen Street Place London EC4R 1BE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications; digital media and recordings; electronic books; downloadable electronic publications; 
downloadable digital media and recordings; electronically recorded data; databases; computer software for publishing; 
all of the aforesaid concerning financial news, information and analysis or business news, information and analysis.

Cl.16;Printed matter; printed publications; books, publicity texts, journals, magazines, newspapers, newsletters, 
manuals, brochures, instructional and teaching materials; text books; reference materials; guides; brochures, leaflets; all 
of the aforesaid concerning financial news, information and analysis or business news, information and analysis; diaries; 
calendars; stationery.

Cl.35;Business analysis, research and information services; commercial information agency services; compilation of 
business statistics and commercial information; provision of business statistical information; provision of computerised 
business information data; economic information services for business purposes; provision of on-line business and 
commercial information; information and expert opinions relating to companies and business; preparation and 
compilation of business and commercial reports and information; opinion polling services; compilation and 
systemisation of information into computer databases; computerised file managing; document reproduction; arranging 
newspapers and magazine subscriptions for others; news clipping services; publication of publicity texts; marketing 
research and marketing studies; data retrieval services; arranging and conducting exhibitions, congresses, conventions 
and trade shows for business and commercial purposes; business consultancy services; advertising; event marketing; 
information and advisory services relating to all the aforementioned services; economic research services; compilation of 
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legal information; all of the aforesaid services also provided online via the Internet or by telecommunication and/or 
electronic means including computer databases.

Cl.36;Financial affairs; financial research, analysis, forecasting and advisory services; financial information; financial 
information relating to mergers, acquisitions, corporate transactions, debt finance, debt trading and debt issuance; 
financial information evaluation, appraisal, forecasting and reporting; preparation of financial reports and analysis; 
financial research services; investment information; provision of pension information; provision of credit information; 
providing securities market information; provision of financial information; stocks and shares information services; 
foreign exchange information services; information services relating to financial business appraisals; information 
services relating to finance; information services relating to bonds; financial information services relating to financial 
bond markets; information services relating to securities; information services relating to banking; provision of pricing 
information about commodities; financial information services relating to individuals; financial information services 
relating to currencies; financial information services relating to infrastructure investment; providing information 
regarding publicly traded investments; provision of pricing information about money market rates; providing information, 
consultancy and advice in the field of financial valuation; information and advisory services concerning or relating to all 
of the aforesaid services; all of the aforesaid services also provided online via the Internet or by telecommunication 
and/or electronic means including computer databases.

Cl.41;Education; providing of training; arranging and conducting seminars; arranging and conducting of commercial, 
trade and business conferences; provision of news; provision of news; provision of on-line news reporting services; 
library services provided by means of a computer database; publication of financial information, financial reports and 
financial analysis; editing and publishing of books, magazines, journals and texts; arranging and conducting seminars 
and conferences for business and commercial purposes; information and advisory services relating to all the aforesaid 
services.

Cl.45;Legal information research services; legal information services; provision of legal information.
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Priority claimed from 03/11/2017; Application No. : VA 2017 02514 ;Denmark 

4057120    24/04/2018
[International Registration No. : 1443301]
Chr. Hansen A/S

Bøge Allé 10-12 DK-2970 Hørsholm Denmark

Proposed to be Used
IR DIVISION
Cl.1;Bacteriological preparations other than for medical and veterinary use; bacteriological cultures for addition to food, 
milk and dairy products including fermented milk products, other than for medical and veterinary purposes; cultures of 
microorganisms other than for medical and veterinary use; cultures of microorganisms for use in food and beverage 
manufacture; starter media and enzymes for use in cheese manufacture; enzyme preparations for industrial purposes; 
enzymes for use in the manufacture of milk and dairy products including fermented milk products.

Cl.5;Bacteriological preparations for medical and veterinary use; bacteriological cultures for use as a food additive for 
medical purposes; bacteria and preparations of bacteria as well as biological and biochemical preparations for medical 
use and healthcare; bacteriological cultures for addition to milk, dairy and fermented milk products, for medical purposes;
cultures of microorganisms for medical and veterinary purposes; cultures of microorganisms for use in dietary 
supplements, food supplements, vitamin and mineral preparations; pharmaceutical and veterinary preparations; dietetic 
substances adapted for medical use; dietetic nutrients for medical use; dietary supplements; food supplements; vitamin 
and mineral preparations; food for babies; lactic acid bacteria for medical purposes; food additives, based on milk and 
dairy products including fermented milk products, for use as dietary supplement (not for medical purposes).

Cl.29;Milk and dairy products, including fermented milk products; cheese and cheese products; yoghurt, yoghurt 
preparations, except for frozen yoghurt; beverages based on almonds, soy, coconut, rice, hemp, peanuts, barley, oat, 
spelt, lupin, peas, cashew nuts, hazel nuts, walnuts, chia seeds, flax seeds, quinoa, sesame seeds, sunflower seeds or 
hemp seeds used as milk and fermented milk substitutes.
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Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; berry juices and fruit juices; berry drinks and 
fruit drinks; syrups and other preparations for making beverages.
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Priority claimed from 26/01/2018; Application No. : 87772747 ;United States of America 

4057129    04/06/2018
[International Registration No. : 1443878]
SILVER PEAK SYSTEMS, INC.

2860 De La Cruz Blvd. Santa Clara CA 95050 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software for use in data compression and encryption; computer software for 
networking and network management; computer software for creating searchable databases; computer software for 
application, database and network integration; computer software for the collection, editing, organizing, modifying, book 
marking, transmission, storage and sharing of data and information; computer software for controlling and managing 
access server applications; electronic networking software; networking appliances, namely, network access server 
hardware and routers.

Cl.35;Data management services.

Cl.41;Educational services, namely, conducting in-person and on-line classes, seminars, conferences and workshops 
in the fields of computer science, technology, information technology, networking architecture, data transmissions, 
network design, network connections, software design, and software development.

Cl.42;Data replication services; scientific and technological services and research and design relating thereto; 
industrial analysis and research services; design and development of computer hardware and software; computer 
programming; installation, maintenance and repair of computer software; computer consultancy services; graphic design 
for the compilation of web pages on the Internet; creating, maintaining and hosting the web sites of others; design 
services of software, network design, network architecture, and connections between network elements; computer 
services, namely, cloud hosting provider services; software as a service (SaaS) optimization and support services; 
network virtualization services; software as a service (SaaS) services, namely, hosting global management software for 
use by others in connection with securing and controlling WAN (wide area network) traffic, real-time monitoring of 
application, location and networking statistics, and historical reporting of application, location and networking statistics; 
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testing, analysis, and evaluation of software, network design, network architecture, and connections between network 
elements to determine conformity with certification standards; information, advisory and consultancy services in the field 
of computer science, technology, information technology, networking architecture, data transmission, network design, 
network connections, software design and software development.
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Priority claimed from 31/10/2017; Application No. : 017412941 ;European Union 

4057154    30/04/2018
[International Registration No. : 1443995]
TBWA Worldwide Inc.

488 Madison Avenue New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; paper and cardboard for advertising, promotion and marketing activities; printing products 
(printed matter); printed advertising material and printed promotional material; posters for marketing purposes; 
advertising pamphlets; photographs; stationery; books; magazines [periodicals]; journals (magazines); periodicals; 
calendars; diaries and newspapers; greeting cards; posters; black and white or color prints; postcards; pencils, ball-point 
pens; signboards of paper or cardboard; printed advertising boards, of paper or cardboard; stickers [stationery]; 
transfers (decals), banners; printing on paper or cardboard of web pages from the Internet.

Cl.35;Advertising; marketing services; production and dissemination of advertisements; business assistance for 
industrial and commercial companies; advice and assistance relating to business management and organization; 
business information; commercial information services; business research; intermediary and commercial representation 
services; organization of business meetings; establishment and analysis of statistics; data processing services; sales 
promotion; advertising space purchasing services for others; rental of advertising space; purchase and rental of 
advertising material; rental of advertising material; distribution of advertising material [leaflets, prospectuses, printed 
matter, samples]; market study; opinion polling; organization of exhibitions; press advertising, advertising using 
promotional boards, advertising via radio and television; advertising and sales promotion services; advertising agency 
services; marketing agency services; purchasing of media space; preparation of media plans; market research for 
advertising purposes; promotion of goods and services by means of sponsorship; market analysis; collection, 
compilation and analysis of data relating to business information; sales analysis; advertising services relating to the 
marketing of new products; accounting; document reproduction; employment agency services; rental of office machines 
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and equipment; consultancy services in the field of brands and brand creation services; provision of aforesaid services 
online from a computer database or the Internet; compilation of advertising messages used as web pages on the Internet; 
design of advertising materials; information, advice and assistance relating to all the aforesaid services.

Cl.42;Design services; web site design for advertising purposes; development of new products; graphic design; advice 
and assistance services in the aforementioned fields; information services on the aforementioned services.
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4057155    02/10/2018
[International Registration No. : 1444511]
KEWPIE TRADING EUROPE B.V.

World Trade Center, Tower C Level 13 NL-1077 XX Strawinskylaan 1357 Netherlands

Proposed to be Used
IR DIVISION
Cl.29;Chicken; roast chicken; teriyaki chicken; croquettes; edible fats; edible oils; margarine; butter; milk; milk 
products; egg; tuna in oil; artificial salmon roe; anchovy paste; processed seafood; pickled vegetables; frozen 
vegetables; pre-cut vegetables; vegetable salads; potato salads; fruit salads; pickles; boiled potato; processed fruit; 
jams; marmalade; peanut butter; tahini [sesame seed paste]; processed vegetables; dried, frozen, smoked and liquid 
eggs; dried egg white and dried egg yolk; frozen egg white and frozen egg yolk; liquid egg white and liquid egg yolk; 
boiled egg; eggs sunny side up; omelet; scotch egg; steamed egg hotchpotch; clam chowder; minestrone soup; soup 
consisting mainly of meat, tuna, egg, cheese, potato, vegetable; spreads for bread consisting mainly of meat; spreads for 
bread consisting mainly of fish; spreads for bread consisting mainly of tuna; spreads for bread consisting mainly of eggs; 
spreads for bread consisting mainly of cheese; spreads for bread consisting mainly of potato; spreads for bread 
consisting mainly of vegetables; spreads for bread consisting mainly of fruits; edible fat-based spreads for bread; almond 
jelly; meat spreads, vegetable spreads, dairy spreads, fruit spreads, jellies, fish and seafood spreads, all for breads.

Cl.30;Coffee; cocoa; mayonnaise; salad cream; tartar sauce; sesame sauce; basil sauce; lime sauce; sukiyaki sauce; 
oyster sauce; ponzu sauce; teriyaki sauce; soya sauce; cheese sauce; salsa; fish sauce; chili sauce; salad dressing; 
vinegar; ketchup; mustard; spices; salt; seasonings; curry powder; white sauce; tomato sauce; meat sauce; barbecue 
sauce; demiglace sauce; cocktail sauce; curry sauces; pizza sauce; pasta sauces; sauces [condiments]; sesame paste; 
mayonnaise-based spreads; mayonnaise and ketchup-based spreads; crouton; noodles; bread; buns; pasta; 
confectionery; ravioli; pizza; sandwiches; hamburgers in a bun; rice; cooked-rice; rice porridge; tea; pasta sauce 
containing meat; eggrolls; chocolate spreads, sweet spreads, chocolate spreads containing nuts, spreads consisting of 
nut paste, all for bread.
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Priority claimed from 10/07/2017; Application No. : 87522266 ;United States of America 

4057168    10/01/2018
[International Registration No. : 1444138]
Cognate, Inc.

87 Law Road Briarcliff Manor NY 10510 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic and digital certificates, certifications, seals, awards, decals and directories of brands, 
branding, trademarks, company names, domain names, logos, designs, business names and product names, as well as 
names of people, places and non-commercial articles.

Cl.16;Printed awards, printed certificates; printed seals, printed publications, namely, journals, newsletters in the field 
of brands, branding, trademarks, company names, business, information technology, domain names, logos, designs, 
business names and product names, as well as names of people, places and non-commercial articles; printed 
publications, namely, directories of brands, branding, trademarks, company names, domain names, logos, designs, 
business names and product names, as well as names of people, places and non- commercial articles; stickers, decals, 
seals.

Cl.35;Branding services, namely, management of brands and names for personal, commercial and non-commercial 
uses; conducting incentive award programs to promote the sale of the goods and services of others namely, conducting a
recognition program for trademarks, tradenames, business names and product names by way of awards in the form of 
inclusion in published directories and plaques commemorating such recognition; conducting incentive award programs 
to promote the sale of the goods and services of others namely, conducting a recognition program for best practices 
management in the field of trademarks, trade names, business names and product names; providing an online database 
featuring trademarks, trade names, business names and product names available for possible acquisition.
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Priority claimed from 02/03/2018; Application No. : 1030440 ;Benelux 

4057183    11/06/2018
[International Registration No. : 1443098]
TSJ / Merlyn Licensing B.V.

Sarphatistraat 370 The B NL-1018 GW Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and cosmetic preparations; toiletries; skin, eye and nail care preparations (non-medicated -); body care 
cosmetics; dentifrices; make-up and make-up preparations for the face and body; powders for the face and body (non-
medicated); perfumery and fragrances; perfumery products; cologne; after-shave preparations; after shave creams, gel 
and lotions; body sprays [non-medicated]; face and body lotions; cosmetic creams and lotions; sun care lotions [for 
cosmetic use]; soaps and gels; facial care preparations (non-medicated); facial washes; balms (non-medicated); body 
cleaning and beauty care preparations; bath lotions, oils and emulsions (non-medicated); non-medicated lip care 
preparations; hand cleaners; hand care preparations (non-medicated -); massage oils (non-medicated); ethereal oils; 
essential oils; hair and scalp preparations and treatments; shampoos; hair dyes; hair removal and shaving preparations; 
deodorants and antiperspirant; household fragrances; pre-moistened cosmetic wipes; bleaching preparations and other 
substances for laundry use; cleaning, polishing, scouring and abrasive preparations.

Cl.9;Musical sound recordings; downloadable musical sound recordings; musical recordings in the form of discs; audio 
visual recordings; video recordings; audiovisual apparatus; downloadable music files; downloadable digital music; 
apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; data processing 
equipment and computers; downloadable electronic sheet music; downloadable ringtones; headphones; portable sound 
reproducing apparatus; loudspeakers; loudspeaker systems; software applications for mobile telephones, smartphones, 
smartwatches, tablet computers, notebook computers, computers and other media players and electronic devices; 
recording discs; pre-recorded electronic media carrying sound, music, video or visual content; downloadable audio and 
video recordings; audio apparatus; electronic publications, downloadable; downloadable image files; electronic 
publications recorded on computer media; digital music [downloadable] provided from MP3 Internet web sites; video 
discs; magnetic tapes, audio and video cassettes, CDs and DVDs and other digital recording media; record players; CD 
players; media players; record decks; bags specially adapted for record players; phonograph records; computers and 
peripheral devices therefor; audio apparatus; mouse pads; amplifiers; glasses, sunglasses and contact lenses; cases for 
spectacles and sunglasses; smartphones in the shape of a watch; smart wristbands that communicate data to other 
electronic devices; CD cases; covers, cases and bags for smartphones, computer laptops tablets and telecommunication 
apparatus; music composition software and computer software for processing digital music files; computer software for 
creating and editing music and sounds; video game software; downloadable video game programs.

Cl.16;Printed matter; magazines [periodicals]; books; newspapers; brochures; catalogs; flyers; manuals; pamphlets; 
periodicals; publications (printed -); posters; promotional publications; cards; calendars; stickers; pictures; albums; 
paintings; paintings [pictures], framed or unframed; photographic albums; signed photographs; photographs [printed]; 
photo-engravings; photograph stands; photograph album pages; portraits; educational supplies; school supplies 
[stationery]; printed teaching materials; diaries [printed matter]; stationery; writing stationery; notebooks; binding 
materials for books and papers; collector's albums; document holders; artists' materials; printed sheet music; tissues; 
figurines made from paper, cardboard and paper mâché.

Cl.18;Luggage; suitcases; traveling sets; bags; wallets, purses, pocketbooks and other carriers; rucksacks; toiletry 
bags sold empty; card cases; business card cases; briefcases; attaché cases; belt bags and hip bags; leatherware and 
goods made in leather; umbrellas; parasols; vanity cases sold empty.

Cl.25;Clothing; shoes; headgear; underwear; outerclothing; sports clothing; casualwear; socks; scarves; neckties; 
gloves; suspender belts; belts [clothing]; ties [clothing].

Cl.35;Advertising; business management; business administration services; marketing and promotional services; 
public relations services; promoting the goods and services of others, also provided via the internet; data processing 
services; business networking services; commercial information (provision of -); advertising via electronic media; 
producing promotional video tapes, video discs, and audio visual recordings; modeling for advertising or sales 
promotion; promoting the sale of goods and services or others through promotional events; organization of events, 
exhibitions, fairs and shows for commercial, promotional and advertising purposes; promotion of special events; 
merchandising; promotion of musical concerts; online retail services for downloadable and pre-recorded music and 
videos; business management of entertainers; business management related to the arranging of musical collaboration 
between performing artists; retail store services and online retail store services related to merchandising, toiletries, body 
cleaning and beauty care preparations, printed matter, jewelery, watches, glasses, sunglasses, stationery and educational 
supplies, luggage, bags, wallets and other carriers, clothing, headgear, footwear, toys, games, playthings and novelties; 
information and consultancy services related to all the aforesaid services; booking of performing artists for events 
(services of a promoter).
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Cl.41;Entertainment services; musical entertainment; fan club services (entertainment); television entertainment 
services providing films, television programs, music and other media content, not downloadable; artistic direction of 
performing artists; entertainment services for sharing audio and video recordings; audio, audiovisual, film, video and 
television recording, production and distribution services; recording studio services; audio and video recording and 
production services; editing or recording of sounds and images; production and organization or shows and live shows; 
production of musical videos; planning and conducting of parties [entertainment]; arranging, conducting and organization
of concerts; ticket reservation and booking services for music concerts; entertainment services in the form of concert 
performances; nightclub services [entertainment]; dj services; music publishing services; publication of musical texts; 
songwriting; music publishing; publishing or journals, books and magazines; online publishing or journals, books and 
magazines (non-downloadable); entertainment services in the nature of performances by musical artists through the 
medium of television, radio, and audio and video recordings; publishing of electronic publications; dance events; 
photographic reporting; services for the production of radio programs; radio show production featuring musical concerts;
provision of radio, internet and television entertainment services; presentation of musical performances and live 
performances; modeling for artists; entertainment agency services; organizing or recreational, sporting and educational 
events; computer and video game entertainment services; coaching services in the field of entertainment, sports and 
education; arranging, organizing, conducting, presenting and hosting events for entertainment purposes; arranging, 
organizing, conducting, production and presentation of talent shows, competitions, quizzes, exhibitions, social events, 
educational events, recreational events, sporting events, entertainment events, shows, performances, live performances, 
concerts and audience participation events; information and consultancy services related to all the aforesaid services.
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Priority claimed from 02/02/2018; Application No. : 30 2018 002 537 ;Germany 

4057209    04/06/2018
[International Registration No. : 1443257]
Dr. Christoph Ganss

Im Bäckerfeld 2 69120 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.5;Drugs; pharmaceutical and veterinary preparations; pharmaceutical preparations; diagnostic agents; preparations 
for medical purposes; substances for medical purposes; stem cells for medical purposes; stem cells for aesthetic 
purposes; fibroblasts for medical purposes; fibroblasts for aesthetic purposes; pharmaceutical implants; surgical 
implants obtained from stem cells; surgical implants obtained from fibroblasts.

Cl.42;Stem cell research; scientific and medical research and development; scientific research, testing and analysis 
services; scientific research for medical purposes; medical research; research and development services relating to new 
products for others; consulting services in the field of pharmaceutical research; providing information on medical and 
scientific research on pharmaceutical products; biomedical research; preparation of expert reports relating to scientific 
research; research in the field of biotechnology; research in the field of gene therapy; research and development in the 
field of immunology; research and development in the field of antibodies; research and development in the field of 
antibody technology; research and development in the field of bacteriology; research and development in the field of 
gene expression systems; research and development in the field of vaccines; research and development services for the 
pharmaceutical industry; research and development services in the field of biotechnology.

Cl.44;Medical services relating to the collection, treatment, processing and preservation of human blood, umbilical cord
blood, human cells and human tissue, stem cells and bone marrow, including in the field of regenerative medicine, 
including tissue engineering; medical services relating to the collection, treatment and processing of human tissue and 
stem cells, human tissue and stem cell bank services, including in the field of regenerative medicine, in particular in the 
field of tissue engineering.
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Priority claimed from 26/02/2018; Application No. : 4432189 ;France 

4057210    19/07/2018
[International Registration No. : 1443259]
SODEXO

255 quai de la Bataille de Stalingrad F-92130 ISSY-LES-MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software applications; applications for mobile telephones; software for administrative and 
accounting management of expense reports of company personnel; software for use in the recovery of VAT on expense 
reports of personnel; computer software and mobile software applications for management of business travel programs 
and booking business travels; computer software and mobile software applications for tracking, analysis and 
management of business travel expenses and development and management of expense reports; software and mobile 
software applications for online booking of hotels and travels; software for electronic payment transactions and 
electronic transfer of funds; mobile software applications for payment transactions; electronic apparatus for tracking 
travelers; software and computer interfaces for traveler tracking and safety; magnetic cards; memory cards.

Cl.35;Advice and assistance to companies relating to administrative and accounting management of expense reports of
their personnel; advice and assistance to companies relating to reporting; administration of programs for travelers; 
organization and management of commercial loyalty programs; consulting and assistance to companies relating to 
commercial loyalty; customer loyalty services for commercial, promotional and/or advertising purposes; commercial 
assistance and management in the field of travel and travel planning; administrative management of business travel; 
updating and maintenance of data in computer databases; commercial information via websites.

Cl.36;Electronic transfer of funds; online financial transactions; credit card services; debit card services; issuance of 
prepaid cards; issuance of tokens of value; issuance of travelers' checks; advice relating to financial and monetary 
affairs.

Cl.39;Organization of travel; escorting of travelers; transport of travelers; booking of seats for travel; online booking of 
seats for travel; travel reservations; online booking of travel; transport reservations; online booking of transport; 
chauffeur services; organization of cruises; advice and information relating to travel; transport information; advice and 
information relating to tariffs, timetables and means of transport; transport organization in the framework of tourist 
circuits; travel agency services for arranging travels.

Cl.41;Organization and conducting of seminars; organization and conducting of conferences; organization and 
conducting of congresses; organization and conducting of colloquiums; organization and conducting of symposiums; 
organization of exhibitions for cultural or educational purposes; ticket agency services [entertainment]; booking of seats 
for shows; party planning [entertainment]; conducting of guided tours; provision of recreational facilities; providing 
museum facilities [presentation, exhibitions].

Cl.42;Design, development, updating, rental and maintenance of software, downloadable computer software 
applications and applications for mobile phone for administrative and accounting management of company personnel 
expense reports; design, development, updating, rental and maintenance of software for use in the recovery of VAT on 
personnel expense reports; design, development, updating, rental and maintenance of software, downloadable computer 
software applications and applications for mobile phones for management of business travel programs and booking of 
business travels; design, development, updating, rental and maintenance of software, downloadable computer software 
applications and applications for mobile phones for tracking, analysis and management of business travel expenses and 
development and management of expense reports; design, development, updating, rental and maintenance of software, 
downloadable computer software applications and applications for mobile phones for online booking of hotels and travel; 
design, development, updating, rental and maintenance of software, downloadable computer software applications and 
applications for mobile phones for electronic payment transactions and electronic transfer of funds; design, development,
updating, rental and maintenance of software and computer interfaces for traveler tracking and safety.

Cl.43;Hotel reservation services; online booking services for hotels and temporary accommodation; accommodation 
reservation services for travelers; booking of catering services; online booking of catering services; advice and 
information relating to hotels and temporary accommodation; services for providing food and drink; temporary 
accommodation; hotel services; rental of temporary accommodation; rental of meeting rooms.
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Priority claimed from 28/09/2017; Application No. : 017253956 ;European Union 

4057219    27/03/2018
[International Registration No. : 1443325]
Rovio Entertainment Corporation

Keilaranta 7 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music [downloadable] provided from a 
computer database or the internet; non-printed publications; electronic publications, downloadable; instruction manuals 
in electronic format; cinematographic films; pre-recorded audio tapes; exposed film; digital music [downloadable] 
provided from MP3 internet web sites; holographic images; digital music [downloadable] provided from the internet; 
weekly publications downloaded in electronic form from the internet; recorded discs bearing images; downloadable 
graphics for mobile phones; downloadable publications; downloadable musical sound recordings; downloadable music 
files; musical video recordings; talking books; records [sound recordings]; audio recordings; recorded discs bearing 
sound; musical sound recordings; musical recordings in the form of discs; pre-recorded videos; tape recordings of 
music; printed publications in machine-readable form; printed publications in electronically readable format; animated 
cartoons in the form of cinematographic films; podcasts; computer documentation in electronic form; electronic 
publications recorded on computer media; training manuals in the form of a computer program; sensitized films, 
exposed; photosensitive media [films, exposed]; cinematographic film, exposed; video recordings; recorded data files; 
games software; recorded content; media content; software; databases (electronic); computer games programmes 
downloaded via the internet [software]; downloadable electronic game programs; downloadable computer game 
programs; downloadable video game programs; software programs for video games; programmed video games 
contained on cartridges [software]; recorded computer game programs; computer games; video game programs; 
computer programmes stored in digital form; computer software in the field of electronic publishing; personal computer 
application software for managing document control systems; computer software downloaded from the internet; 
interactive computer software; interactive multimedia computer programs; computer software that permits games to be 
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played; application software; education software; computer software downloadable from global computer information 
networks; children's educational software; computer software concerned with children's education; data recorded 
electronically; audio cassettes; compact discs; DVDs; electronic data carriers; pre-recorded compact discs; information 
technology and audiovisual equipment; computer operating systems.

Cl.16;Decoration and art materials and media; pastes and other adhesives for stationery or household purposes; 
printed matter; paper and cardboard; books; stationery and educational supplies; works of art and figurines of paper and 
cardboard, and architects' models; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; 
drawing materials; drawing paper; arts, crafts and modelling equipment.

Cl.25;Footwear; hats; clothing; sports shirts with short sleeves; menswear; casual shirts; casual trousers; leisurewear; 
layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; tee-shirts; 
sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed t-shirts; shirts; loungewear; 
outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for children; children's wear; 
skirt suits; gloves [clothing]; collared shirts; running suits; hooded sweatshirts; hooded tops; briefs; skirts; denim jeans; 
sweat shirts; denim jackets; sun hats; peaked headwear; caps with visors; bonnets; children's headwear; bonnets 
[headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps [footwear]; football boots; footwear [excluding 
orthopedic footwear]; footwear for men; canvas shoes; espadrilles; basketball sneakers; gym boots; children's footwear; 
running shoes; training shoes; leather shoes; footwear for women; slip-on shoes; booties; slippers; shoes with hook and 
pile fastening tapes; sandals; infants' footwear; beach shoes; cycling shoes; casual footwear; costumes.

Cl.28;Fairground and playground apparatus; festive decorations for Christmas trees and artificial Christmas trees; toys,
games, playthings and novelties; sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival 
caps; face masks being playthings; children's multiple activity toy; board games; kites; toy hats; toy tableware; playing 
balls; toy sporting apparatus; toy vehicles with transforming parts; games; toys simulating objects used by adults in day 
to day activity; teddy bears; dolls; battery operated toys; toy figurines; counters for games; scale model vehicles; 
miniature car models [toys or playthings]; inflatable toys; building games; sports games; children's playthings.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; news reporters 
services; publishing of stories; publication of printed matter; publication of the editorial content of sites accessible via a 
global computer network; publishing of electronic publications; providing electronic publications; providing on-line 
electronic publications, not downloadable; publication of texts; on-line publication of electronic books and journals (non-
downloadable); providing online non-downloadable comic books and graphic novels; providing on-line non-downloadable
general feature magazines; music publishing and music recording services; music publishing services; on-line publishing
services; publication and editing of printed matter; publication of printed matter relating to education; publication of 
educational books; publication of educational teaching materials; publication of instructional literature; publication of 
printed matter and printed publications; publication of newspapers, periodicals, catalogs and brochures; publication of 
books; consultation services relating to the publication of books; publishing services for books and magazines; 
publication and editing of books; publication of electronic books and journals on-line; electronic desktop publishing; 
publication of books relating to entertainment; electronic text publishing services; publication of electronic books and 
journals on-line; provision of electronic publications (not downloadable); publication of electronic magazines; live band 
performances; arranging of visual entertainment; arranging of visual and musical entertainment; organisation of 
recreational activities; provision of recreational events; providing recreational areas in the nature of play areas for 
children; provision of information relating to entertainment online from a computer database on the internet; 
entertainment services in the nature of an amusement park show; entertainment services; provision of entertainment 
services through the media of video-films; provision of entertainment services through the media of publications; 
amusement centers; production of shows; entertainment, education and instruction services; video entertainment 
services; exhibition of video films; provision of recreational activities; leisure services; sporting and cultural activities; 
computer and video game amusement services; providing information on-line relating to computer games and computer 
enhancements for games; providing on-line information in the field of computer gaming entertainment; television 
entertainment; theme park services; theatre entertainment; theatre services; theater productions; adventure playground 
services; popular entertainment services; provision of games by means of a computer based system; providing on-line 
games; provision of on-line entertainment; provision of on-line computer games; on-line gaming services; providing 
computer games via an on-line computer database; performing of music and singing; live entertainment; children's 
adventure playground services; organisation of events for cultural, entertainment and sporting purposes; providing 
internet games (non-downloadable); electronic game services provided by means of the internet; electronic game 
services and competitions provided by means of the internet; amusement park services; entertainment services; 
amusement and theme park services; amusement park and theme park services; organising of shows for entertainment 
purposes; film distribution; cinematographic entertainment services; rental of motion pictures; cinema presentations; 
electronic games services provided from a computer database or by means of the internet; electronic games services, 
including provision of computer games on-line or by means of a global computer network; entertainment services in the 
form of television programmes; entertainment services in the form of motion pictures; entertainment services for 
producing live shows; entertainment services in the form of cinema performances; provision of entertainment services 
through the media of audio tapes; provision of entertainment services through the media of television; entertainment in 
the form of recorded music (services providing -); provision of entertainment services through the media of cine-films; 
entertainment, sporting and cultural activities; electronic online publication of periodicals and books; arranging of games;
organisation of games and competitions; adult training; electronic data processing training; education and instruction; 
sports and fitness; audio and video production, and photography; training in electronics; provision of education courses 
relating to electronics; english language education services; education services for imparting language teaching 
methods; provision of language schools and language courses; organisation of language courses; language tuition; 
provision of information relating to training; professional consultancy relating to education; educational advisory 
services; organising of educational games; advisory services relating to education; providing computer-delivered 
educational testing and assessments; provision of educational services at day-care units; educational testing; provision 
of training and education; consultancy services relating to training; provision of education courses; providing of 
education; education; training and further training consultancy; organisation of training courses; provision of training 
courses; development of educational materials; dissemination of educational material; arranging teaching programmes; 
provision of training facilities; education services relating to the development of children's intellectual faculties; 
education services relating to computers; education services relating to computer systems; conducting courses, 
seminars and workshops; educational services provided for children; educational services provided for teachers of 
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children; training in the operation of software systems; training in the development of software systems; training in the 
design of software systems; training of teachers; teacher training services; education in the field of data processing; 
education in the field of computing; school courses relating to study assistance; training in the use of data processing 
programs; provision of instruction relating to data processing; training services relating to computer-aided design; 
providing computer assisted courses of instruction; instruction in the use of computers; instruction in the development of
computers; services for the provision of training in the use of computers; provision of computer related training courses; 
provision of education courses relating to computers; organisation of computer related training courses; training 
services relating to computers; computer education training; training in the operation of computerised systems; training 
services relating to computer systems; computer training; computer training services; training in the development of 
computer programs; training in the operation of computer programs; training in the design of computer programs; 
provision of instruction relating to computer programming; training in computer programming; computer education 
training services; computerised training in career counselling; training relating to computer techniques; provision of 
courses of instruction in the management of information technology; training services relating to the use of information 
technology; educational services relating to information technology; sporting education services; sporting and 
recreational activities; sporting services; sports tuition, coaching and instruction; recreation and training services; 
services for the production of entertainment in the form of film; film production for entertainment purposes; production of 
entertainment in the form of television programmes; production of entertainment in the form of sound recordings; 
animation production services; creating animated cartoons; production of animated programmes for use on television 
and cable; audio, film, video and television recording services.
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Priority claimed from 08/03/2018; Application No. : 1912231 ;Australia 

4057221    22/08/2018
[International Registration No. : 1443484]
The Merrier Pty Ltd

45-46/1 Porter St BYRON BAY NSW 2481 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer application software; computer software for use in the search and retrieval of 
computerized information on hobbies, collectibles, auctions, and a wide variety of products accessed from global 
information networks and other network systems; computer e-commerce software to allow users to conduct electronic 
business transactions in online marketplaces via a global computer network.

Cl.35;Computerised online ordering featuring general merchandise and general consumer goods; exchange services, 
namely bartering general merchandise and general consumer goods of others; facilitating the trade exchange of goods 
and services via the provision of an on-line marketplace for buyers and sellers of goods and services; providing a 
searchable online advertising guide featuring the goods and services of other online vendors; dissemination of 
advertising for others via an online electronic communications network; the bringing together for the benefit of others a 
wide variety of goods so others can conveniently view and purchase the goods; retailing the sale of a wide variety of 
goods; advertising services; marketing agency services; product and promotional marketing; marketing services; 
organisation and management of discount card loyalty schemes; organisation and management of customer loyalty 
programmes; organisation, operation and supervision of customer loyalty schemes; sales promotion through customer 
loyalty programmes (for others); organisation and management of incentive and sales promotion programmes (frequent 
buyer programmes); organisation, operation and supervision of an incentive scheme; discount services (retail, wholesale 
or sale promotion services), namely providing discounts as part of a customer loyalty program.

Cl.42;Website hosting services; design and development of computer software, software applications, and application 
programming interfaces; providing use of online, non-downloadable computer software and computer applications; 
creating and designing website-based indexes of information for others (information technology services); creating 
computer network-based indexes of online websites and information sources; identification verification servces, namely, 
confirming authenticity of environmentally friendly products.

Cl.45;Online social networking services; identification verification services, namely, confirming authenticity of the 
identity of environmentally friendly producers and sellers; providing user authentication services in e-commerce 
transactions.
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Priority claimed from 11/01/2018; Application No. : 87751054 ;United States of America 

4057730    11/07/2018
[International Registration No. : 1443381]
Springcoin, Inc.

20 West Kinzie Street, 17th Floor Chicago IL 60654 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Financial record-keeping for risk management, regulatory compliance, data security and identity verification 
purposes, via the Internet; compilation of commercial financial transaction data, financial reporting and related reference 
information via an online computer website.

Cl.42;Authentication, issuance and validation of digital certificates; electronic identity verification services using 
technology to aggregate information and authenticate user identity; authentication in the field of cryptocurrency and 
blockchain technology; providing user authentication services using technology software for financial transactions; 
design and implementation of software and technology solutions for the purposes of authentication and tracking of 
electronic financial transactions; hosting a website that provides users access to the electronic storage of financial 
records; providing online non- downloadable software via a website that enables users to aggregate data and information 
for purposes of identity verification and authentication, aggregate and provide access to credit information, and provide 
credit scoring; software as a service (SAAS) services featuring software for identity verification, authentication of identity 
information, credit scoring, tracking of financial transactions and products, secure storage of electronic data and records, 
and inter-user communications; providing temporary use of non-downloadable software via a website for identity 
verification, authentication of identity information, credit scoring, tracking of financial transactions and products, secure 
storage of electronic data and records, and inter-user communications; providing temporary use of non-downloadable 
cloud-based software for identity verification, authentication of identity information, credit scoring, tracking of financial 
transactions and products, secure storage of electronic data and records, and inter-user communications; application 
service provider featuring application programming interface (API) software for use in connection with a consumer 
information network engaged in identity verification, authentication of identity information, credit scoring, and tracking of 
financial transactions and products; platform as a service (PAAS) featuring computer software platforms for identity 
verification, authentication of identity information, credit scoring, tracking of financial transactions and products, secure 
storage of electronic data and records, and inter-user communications; design and development of electronic data 
security systems.
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Priority claimed from 31/10/2017; Application No. : M1703502 ;Hungary 

4057732    11/04/2018
[International Registration No. : 1443370]
Commsignia Korlátolt Felelosségu Társaság

Széchenyi utca 14 H-7252 Attala Hungary

Proposed to be Used
IR DIVISION
Cl.9;Information technology and audiovisual equipment; measuring, detecting and monitoring instruments, indicators 
and controllers; optical devices, enhancers and correctors; recorded content; navigation, guidance, tracking, targeting 
and map making devices; software; computer software; computer operating systems; operating system programs; 
software for mobile phones; software for tablet computers, tablets, smart watches and for mobile communication devices;
communications equipment; data storage devices; replicating apparatus; data processing equipment and accessories 
(electrical and mechanical); data processing computers; audio/visual and photographic devices; signal cables for 
information technology, audiovisual equipment and telecommunication; sensors and detectors; testing and quality 
control devices; measuring, counting, alignment and calibrating instruments; controllers (regulators); computer 
components and parts; cameras; IR cameras; portable GPS units; electric and electronic sensors and detector units; 
electric and electronic products in the nature of on-board computers and software for use in self-driving vehicles and 
providing assistance to vehicle driving systems, actuating and/or operating of vehicle safety devices and apparatus and 
devices for use of pedestrians' safety, driver warning, starting, braking and emergency braking of vehicles, vehicle 
accelerating or active avoiding impact and collision; scientific, optical, measuring, signaling and checking (supervision) 
apparatus and appliances; artificial intelligence apparatus, appliances and software for vehicles, image processing 
devices, navigational instruments; software applying artificial intelligence in relation to self-driving vehicles; simulators 
for the steering and control of vehicles; speed checking apparatus for vehicles; tachometers; navigation apparatus for 
vehicles [on-board computers]; on-board computers for vehicles; display panels for vehicles; displays for vehicles; 
computer applications for electronic controls in car industry; electronic driving control devices for cars; handling devices 
for automatic car driving, namely, steering apparatus, automatic, for vehicles; computer applications for car automatic 
driving control; control devices for car audio-video navigation; computer applications for car audio-video navigation; 
sensors for controlling driving-gears; position determining sensors; sensors for determining position; automatic vehicle 
speed-control apparatus; rotation measuring and controlling sensors; acceleration sensors; recorded computer software 
for safe car driving; car navigation computers; image processing software for in-vehicle cameras; video recording 
apparatus for vehicles; display monitors for providing an all-around view including dead zone for vehicles; video 
processors for providing an all-around view including dead zone for vehicles; computer programs for providing an all-
around view including dead zone for vehicles; communications equipment for vehicles; radar systems; radar antennas; 
laser sensors; drive assisting and safety apparatus and systems installed after purchase for use with vehicles, namely 
intelligent adaptive cruise control system comprising forward collision warning, rear collision warning systems, lane 
departure warning systems, lane keeping assist systems, dead zone sensing systems; automatic car parking control 
devices; computer applications for automatic car parking; devices and systems for parking assistance, especially 
intelligent parking assistance systems, rear view cameras, forward-rearward reverse radars; devices and systems 
assisting driver vision, namely, video cameras for vehicles and software therefor; devices and systems assisting driver 
visibility, namely, video cameras for vehicles and software therefor; apparatus providing night vision for motor vehicles; 
apparatus providing night vision for motor vehicles, namely, exterior-mounted cameras; lighting device control software 
assisting driver vision; dynamic light beam control software and apparatus; on-board electronic computer systems in 
land vehicles for providing driving assistance; vehicle autonomous driving systems comprised of interactive displays; 
computer applications for car automatic driving control; electric wire harnesses for automobiles; electronic keys for 
automobiles; computers for autonomous-driving vehicles; computer programs for use in autonomous driving of vehicles; 
computer applications for car audio-video navigation; control devices for car audio-video navigation; integrated 
electronic hazard alert systems for automobiles; integrated electronic hazard and collision avoidance systems for 
automobiles.

Cl.12;Vehicles and conveyances; land vehicles and conveyances; cars; water vehicles; parts and components of 
vehicles; land vehicles and parts and components thereof; self drive cars; automatic drive cars; autonomous cars; 
driverless cars; self-driving transport vehicles; self-driving vehicles for use on land; self-driving electric vehicle; traction 
control systems for vehicles, namely, traction mats for vehicle tires; stability control systems for vehicles being parts of 
steering and suspension systems for vehicles; pneumatic transmission control systems for vehicles; alarm systems for 
vehicles; brakes for vehicles.

Cl.35;Wholesale and retail services in relation to computer software and hardware; business consultancy and advisory 
services; wholesale services in relation to computer software; retail services in relation to computer software; providing 
consumer product information relating to software; data processing; compilation of statistical data for use in scientific 
research; compilation and systemization of written communications and data; collating of data in computer databases; 
providing consumer product advice relating to software; collection of data; systemization of information into computer 
databases; computerized file management; data management services; data retrieval services; data inputting services; 
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data compilation for others; data processing for businesses; collection and systematization of business data; business 
analysis, research and information services; data entry and data processing; collecting information for business; 
business data analysis services; compilation of mathematical data; provision of business data; computerised data 
processing; automated data processing.

Cl.42;Information technology services; services in the field of science and technology and related research and 
development services; design services; software development, programming and implementation; computer hardware 
development; hosting services and software as a service and rental of software; rental of computer hardware and 
facilities; information technology security, protection and restoration; data duplication and conversion services, data 
coding services; engineering services; engineering services relating to driver assistance systems, parts, appliances and 
elements for vehicles; research, development and design of driver assistance and self-driving systems; software 
development, especially for vehicles; software research, development and design for vehicles, image processing devices 
and navigation devices; development and research services for vehicle safety, passenger safety, driver assisting and 
warning systems and for self-driving vehicles; testing, calibration and quality control; product testing services; vehicle 
and passenger safety testing; testing of self-driving vehicles, testing and development of self-driving vehicle systems; 
product safety testing and assessment services relating to land vehicles; research, development and design services 
relating to software applying artificial intelligence; consultancy and information services relating to all of the above 
services.
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Priority claimed from 03/10/2018; Application No. : 2018742845 ;Russian Federation 

4057734    22/10/2018
[International Registration No. : 1444533]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT

GALERNAYA UL., 5, LIT A RU-190000 ST-PETERSBURG Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Catalysts for use in biochemical processes; catalysts for use in the manufacture of plastics; catalysts for use in the 
manufacture of polymers; catalysts for use in the manufacture of rubber; catalysts for use in chemical processes; 
catalysts for oxidation processes; catalysts for chemical and biochemical processes; catalysts for use in the oil 
processing industry; fluid cracking catalysts; petroleum cracking catalysts; agar-agar; nitrogen; actinium; alkaloids; 
alginates for the food industry; alginates for industrial purposes; crotonic aldehyde; ammonium aldehyde; aldehydes; 
americium; amyl acetate; ammonia; ammonia [volatile alkali] for industrial purposes; anhydrous ammonia; acetic 
anhydride; anhydrides; anti-knock substances for internal combustion engines; disincrustants; antioxidants for use in the
manufacture of cosmetics; antioxidants for use in the manufacture of food supplements; antioxidants for use in the 
manufacture of pharmaceuticals; antioxidants for use in manufacture; antistatic preparations, other than for household 
purposes; antifreeze; size for use in the textile industry; argon; lead arsenate; astatine; aluminium acetate; lime acetate; 
lead acetate; acetate of cellulose, unprocessed; acetates [chemicals]; acetylene; acetone; oenological bactericides 
[chemical preparations for use in wine making]; gurjun balsam for making varnish; barium; barytes; albumin [animal or 
vegetable, raw material]; animal albumen [raw material]; iodised albumen; malt albumen; benzene; benzol; bentonite; 
berkelium; bicarbonate of soda for chemical purposes; potassium dioxalate; bichromate of potassium; bichromate of 
soda; bauxite; bromine for chemical purposes; albumenized paper; baryta paper; diazo paper; blueprint paper; test paper, 
chemical; self-toning paper [photography]; nitrate paper; sensitized paper; photometric paper; borax; grafting wax for 
trees; agglutinants for concrete; gas purifying preparations; polish removing substances; preparations for the separation 
of greases; substances for preventing runs in stockings; water-softening preparations; limestone hardening substances; 
tanning substances; adhesives for industrial purposes; surface-active chemical agents; foundry binding substances; 
concrete-aeration chemicals; leather-dressing chemicals; chemicals for the manufacture of paints; chemicals for the 
manufacture of pigments; starch-liquifying chemicals [ungluing agents]; flower preservatives; seed preserving 
substances; viscose; bismuth; bismuth subnitrate for chemical purposes; vitamins for the food industry; vitamins for use 
in the manufacture of cosmetics; vitamins for use in the manufacture of food supplements; vitamins for use in the 
manufacture of pharmaceuticals; witherite; distilled water; seawater for industrial purposes; acidulated water for 
recharging accumulators; heavy water; hydrogen; seaweeds [fertilizers]; gadolinium; getters [chemically active 
substances]; protective gases for welding; solidified gases for industrial purposes; basic gallate of bismuth; gallium; 
gambier; helium; electrophoresis gels; genes of seeds for agricultural production; hydrazine; aluminium hydrate; 
hydrates; hyposulfites; gypsum for use as a fertilizer; ceramic glazings; glycol; expanded clay for hydroponic plant 
growing [substrate]; kaolin; alumina; glycerides; glycerine for industrial purposes; glucose for the food industry; glucose 
for industrial purposes; glucosides; gluten for the food industry; gluten for industrial purposes; holmium; hormones for 
hastening the ripening of fruit; peat pots for horticulture; graphene; graphite for industrial purposes; guano; humus; 
dextrin [size]; detergents for use in manufacturing processes; defoliants; diastase for industrial purposes; kieselgur; 
manganese dioxide; titanium dioxide for industrial purposes; zirconia; oil dispersants; petroleum dispersants; 
dispersions of plastics; dysprosium; bichloride of tin; detergent additives to petrol; ceramic compositions for sintering 
[granules and powders]; additives, chemical, to drilling muds; additives, chemical, to insecticides; chemical additives for 
oils; additives, chemical, to motor fuel; additives, chemical, to fungicides; dolomite for industrial purposes; tan-wood; 
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europium; gelatine for photographic purposes; gelatine for industrial purposes; auxiliary fluids for use with abrasives; 
fluids for hydraulic circuits; liquids for removing sulfates from accumulators; power steering fluid; brake fluid; magnetic 
fluid for industrial purposes; transmission fluid; tree cavity fillers [forestry]; glaziers' putty; moderating materials for 
nuclear reactors; diatomaceous earth; fuller's earth for use in the textile industry; lime chloride; isotopes for industrial 
purposes; ion exchangers [chemicals]; ytterbium; yttrium; iodine for industrial purposes; iodine for chemical purposes; 
aluminium iodide; alkaline iodides for industrial purposes; casein for the food industry; casein for industrial purposes; 
kainite; potassium; californium; calomel [mercurous chloride]; gum arabic for industrial purposes; tartar, other than for 
pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; silicon carbide [raw material]; carbide; lime 
carbonate; magnesium carbonate; carbonates; cement [metallurgy]; lutetium [cassiopium]; catalysts; biochemical 
catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; quebracho for 
industrial purposes; ketones; cinematographic films, sensitized but not exposed; oxygen for industrial purposes; nitric 
acid; anthranilic acid; benzoic acid; boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the 
manufacture of ink; gallotannic acid; glutamic acid for industrial purposes; tannic acid; iodic acid; phenol for industrial 
purposes; citric acid for industrial purposes; lactic acid; formic acid; persulfuric acid; oleic acid; picric acid; pyrogallic 
acid; salicylic acid; sebacic acid; sulfuric acid; sulfurous acid; spirits of salt; stearic acid; carbonic acid; spirits of vinegar 
[dilute acetic acid]; phosphoric acid; hydrofluoric acid; cholic acid; chromic acid; oxalic acid; acids; benzene-based 
acids; fatty acids; mineral acids; arsenious acid; adhesives for billposting; leather glues; adhesives for wall tiles; 
adhesives for wallpaper; glue for industrial purposes; cement for mending broken articles; gums [adhesives] for 
industrial purposes; birdlime; isinglass, other than for stationery, household or alimentary purposes; starch paste 
[adhesive], other than for stationery or household purposes; stem cells, other than for medical or veterinary purposes; 
collagen for industrial purposes; collodion; compost; beer preserving agents; preservatives for use in the pharmaceutical 
industry; mangrove bark for industrial purposes; tan; starch for industrial purposes; silicon; creosote for chemical 
purposes; krypton; xenon; xylene; xylol; biological tissue cultures, other than for medical or veterinary purposes; curium; 
lactose [raw material]; lactose for the food industry; lactose for industrial purposes; lanthanum; dry ice [carbon dioxide]; 
lecithin [raw material]; lecithin for the food industry; lecithin for industrial purposes; lithium; magnesite; manganate; oils 
for tanning leather; oils for currying leather; oils for preparing leather in the course of manufacture; oils for the 
preservation of food; transmission oil; carbolineum for the protection of plants; paper pulp; wood pulp; grafting mastic 
for trees; mastic for leather; mastic for tires; oil cement [putty]; synthetic materials for absorbing oil; brazing 
preparations; ceramic materials in particulate form, for use as filtering media; filtering materials [unprocessed plastics]; 
filtering materials [mineral substances]; filtering materials [vegetable substances]; filtering materials [chemical 
preparations]; blue vitriol; metalloids; alkaline-earth metals; alkaline metals; methane; methyl benzene; methyl benzol; 
flour for industrial purposes; tapioca flour for industrial purposes; potato flour for industrial purposes; soap [metallic] for 
industrial purposes; arsenic; emollients for industrial purposes; animal manure; sodium; hypochlorite of soda; 
naphthalene; sal ammoniac; toxic gas neutralizers; neodymium; neon; neptunium; ammonium nitrate; uranium nitrate; 
nitrates; combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; uranium oxide; oxalates; lithia 
[lithium oxide]; lead oxide; antimony oxide; chromium oxide; cobalt oxide for industrial purposes; mercuric oxide; olivine 
[silicate mineral]; gallnuts; purification preparations; wine finings; textile-brightening chemicals; beer-clarifying and 
preserving agents; must-fining preparations; reducing agents for use in photography; bases [chemical preparations]; 
wax-bleaching chemicals; fat-bleaching chemicals; organic digestate [fertilizer]; pectin for the food industry; pectin for 
industrial purposes; pectin [photography]; perborate of soda; humus top dressing; percarbonates; hydrogen peroxide for 
industrial purposes; persulfates; perchlorates; foundry sand; plastisols; ferrotype plates [photography]; plasticizers; 
plastics, unprocessed; X-ray films, sensitized but not exposed; plutonium; chemical coatings for ophthalmic lenses; 
polonium; potash; potash water; soil for growing; praseodymium; rubber preservatives; masonry preservatives, except 
paints and oils; brickwork preservatives, except paints and oils; cement preservatives, except paints and oils; 
preservatives for tiles, except paints and oils; bacteriological preparations for acetification; vulcanizing preparations; 
renovating preparations for phonograph records; currying preparations for leather; currying preparations for skins; 
galvanizing preparations; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers for 
enamel; separating and unsticking [ungluing] preparations; metal annealing preparations; metal tempering preparations; 
preparations for preventing the tarnishing of lenses; preparations for preventing the tarnishing of glass; cement-
waterproofing chemicals, except paints; plant growth regulating preparations; wallpaper removing preparations; anti-boil 
preparations for engine coolants; fulling preparations for use in the textile industry; descaling preparations, other than for 
household purposes; fertilizing preparations; flashlight preparations; finishing preparations for use in the manufacture of 
steel; sizing preparations; animal carbon preparations; preparations of microorganisms, other than for medical and 
veterinary use; corrosive preparations; cryogenic preparations; dehydrating preparations for industrial purposes; 
degreasing preparations for use in manufacturing processes; degumming preparations; oil-bleaching chemicals; 
bleaching preparations [decolorants] for industrial purposes; meat tenderizers for industrial purposes; preparations for 
stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements for plants; moistening 
[wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in dyeing; moistening 
[wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme preparations for industrial 
purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; chemical preparations to 
prevent mildew; chemical preparations to prevent wheat smut; chemical condensation preparations; chemical 
preparations for smoking meat; chemical preparations for facilitating the alloying of metals; engine-decarbonising 
chemicals; fulling preparations; fuel-saving preparations; coal saving preparations; damp-proofing chemicals, except 
paints, for masonry; anti-sprouting preparations for vegetables; preparations of the distillation of wood alcohol; chemical 
substances for preserving foodstuffs; benzene derivatives; cellulose derivatives [chemicals]; promethium; protactinium; 
protein [raw material]; proteins for the food industry; proteins for use in the manufacture of food supplements; proteins 
for use in manufacture; mordants for metals; radium for scientific purposes; radon; solvents for varnishes; anti-frothing 
solutions for accumulators; drilling muds; galvanizing baths; solutions for cyanotyping; silver salt solutions for silvering; 
toning baths [photography]; rhenium; mercury; rubidium; carbon black for industrial purposes; soot for industrial or 
agricultural purposes; lamp black for industrial purposes; samarium; saccharin; selenium; saltpeter; sulfur; carbon 
disulfide; silicates; aluminium silicate; silicones; scandium; topsoil; foundry molding preparations; potting soil; acrylic 
resins, unprocessed; polymer resins, unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; 
calcined soda; caustic soda for industrial purposes; barium compounds; fluorspar compounds; salts [fertilizers]; salts 
[chemical preparations]; ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for 
galvanic cells; salt for preserving, other than for foodstuffs; salts for coloring metal; salts for industrial purposes; iron 
salts; gold salts; iodised salts; calcium salts; sodium salts [chemical compounds]; salt, raw; salts from rare earth metals; 
mercury salts; toning salts [photography]; chrome salts; chromic salts; salts of alkaline metals; rock salt; mold-release 
preparations; fire extinguishing compositions; compositions for the manufacture of phonograph records; compositions 
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for the manufacture of technical ceramics; compositions for repairing inner tubes of tires; compositions for repairing 
tires; acid proof chemical compositions; glutinous tree-grafting preparations; adhesive preparations for surgical 
bandages; fireproofing preparations; compositions for threading; sauce for preparing tobacco; amyl alcohol; vinic 
alcohol; wood alcohol; sal ammoniac spirits; ethyl alcohol; alcohol; adjuvants, other than for medical or veterinary 
purposes; cement for footwear; concrete preservatives, except paints and oils; water glass [soluble glass]; strontium; 
substrates for soil-free growing [agriculture]; barium sulfate; sulfates; antimony sulfide; sulfides; benzoic sulfimide; 
sulfonic acids; sumac for use in tanning; superphosphates [fertilizers]; antimony; thallium; talc [magnesium silicate]; 
tannin; cream of tartar for the food industry; cream of tartar for industrial purposes; cream of tartar for chemical 
purposes; tellurium; terbium; tetrachlorides; carbon tetrachloride; acetylene tetrachloride; technetium; thiocarbanilide; 
titanite; sensitized cloth for photography; blueprint cloth; toluene; fuel for atomic piles; thorium; peat [fertilizer]; gum 
tragacanth for industrial purposes; thulium; carbonic hydrates; carbon; activated carbon; carbon for filters; animal 
charcoal; animal carbon; bone charcoal; blood charcoal; fertilizers; nitrogenous fertilizers; fish meal fertilizers; wood 
vinegar [pyroligneous acid]; uranium; chemical intensifiers for paper; chemical intensifiers for rubber; vulcanization 
accelerators; enzymes for the food industry; enzymes for industrial purposes; ferments for chemical purposes; milk 
ferments for the food industry; milk ferments for industrial purposes; milk ferments for chemical purposes; fermium; 
ferrocyanides; fixing solutions [photography]; flavonoids [phenolic compounds] for industrial purposes; flocculants; 
soldering fluxes; brazing fluxes; formic aldehyde for chemical purposes; phosphatides; phosphates [fertilizers]; 
phosphorus; photographic paper; photosensitive plates; sensitized photographic plates; sensitized films, unexposed; 
photographic developers; photographic sensitizers; chemical preparations for use in photography; photographic 
emulsions; francium; fluorine; chemicals for use in forestry, except fungicides, herbicides, insecticides and parasiticides; 
glass-frosting chemicals; leather-renovating chemicals; glass-staining chemicals; enamel-staining chemicals; oil-
separating chemicals; water-purifying chemicals; oil-purifying chemicals; welding chemicals; condensation-preventing 
chemicals; stain-preventing chemicals for use on fabrics; anti-tarnishing chemicals for windows; leather-waterproofing 
chemicals; textile-waterproofing chemicals; chemicals, except pigments, for the manufacture of enamel; radiator flushing 
chemicals; leather-impregnating chemicals; textile-impregnating chemicals; horticultural chemicals, except fungicides, 
herbicides, insecticides and parasiticides; agricultural chemicals, except fungicides, herbicides, insecticides and 
parasiticides; soil conditioning preparations; chimney cleaners, chemical; industrial chemicals; color-brightening 
chemicals for industrial purposes; refrigerants; coolants for vehicle engines; chlorine; chlorates; hydrochlorates; 
aluminium chloride; magnesium chloride; chlorides; palladium chloride; chromates; flowers of sulfur for chemical 
purposes; caesium; cellulose; cerium; cyanides [prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag 
[fertilizers]; size for finishing and priming; spinel [oxide mineral]; alkalies; caustic alkali; tea extracts for the food 
industry; tea extracts for use in the manufacture of cosmetics; tea extracts for use in the manufacture of pharmaceuticals; 
radioactive elements for scientific purposes; rare earths; fissionable chemical elements; emulsifiers; erbium; ethane; 
methyl ether; sulfuric ether; ethyl ether; glycol ether; ethers; esters; cellulose ethers for industrial purposes; cellulose 
esters for industrial purposes.

Cl.4;Anthracite; benzine; motor spirit; petroleum; industrial gasoline; biomass fuel; wood briquettes; combustible 
briquettes; petroleum jelly for industrial purposes; montan wax; ozokerite; wax for use in coating food packaging 
materials; illuminating wax; industrial wax; belting wax; carnauba wax; paraffin wax; beeswax; beeswax for use in the 
manufacture of ointments; beeswax for use in the manufacture of candles; beeswax for use in the manufacture of 
cosmetics; Japan wax; wax [raw material]; gas for lighting; coal gas; oil-gas; liquefied petroleum gas; liquefied petroleum 
gases to be used for domestic and industrial purposes and in motor vehicles; gasoline; liquefied natural gas; fuel gas; 
producer gas; gases for use as fuel; solidified gases [fuel]; fuel; alcohol and mixed alcohol fuel; solid fuels; wood pellets 
for heating [fuel]; pellets of compressed fiber manufactured from a plant crop to be used as fuel; glass granules used as 
sweeping compounds for chemical and other spills; fuel pellets; lubricating graphite; graphite as a lubricant; methylated 
spirits for fuel [denaturated fuel alcohols]; non-chemical additives for motor oil; additives, non-chemical, to motor fuel; 
kindling; firewood; fireplace logs; artificial fireplace logs; paper spills for lighting; charcoal lighter fluid; cigarette lighter 
fluid; cutting fluids; cutting oil for industrial metal working; lighter fluid; fish oil, not edible; lanolin; greases for the 
preservation of leather; illuminating grease; grease for leather; grease for footwear; tallow; industrial grease; kerosene; 
coke; lanolin for use in the manufacture of cosmetics and ointments; lanolin for use in the manufacture of cosmetics; 
ligroin; solid lubricants; wood spills for lighting; wax for skis; mazut; automotive engine oils; hardened oils 
[hydrogenated oils for industrial use]; fuel oil; oils for the preservation of leather; oils for paints; oils for releasing form 
work [building]; oils for the preservation of masonry; mold releasing oils; textile oil; leather-preserving oils and greases; 
mineral oils and greases for industrial purposes [not for fuel]; industrial oils and greases; lamp oils containing insect 
repellent; light oils; mineral oil for use in the manufacture of cosmetics and skin care products; mineral oil for use in the 
manufacture of paint; mineral oil for use in the manufacture of metal cutting fluids; industrial oil for batteries; all-purpose 
penetrating oil; industrial oils and greases, wax; lubricating oil; lubricating oil for motor vehicle engines; lubricating oils 
and greases; industrial oil; conditioning oil for baseball gloves; moistening oil; coal tar oil; coal naphtha; castor oil for 
industrial purposes; bone oil for industrial purposes; lamp oil; linseed oil for use as a lubricant; motor oil; sunflower oil 
for industrial purposes; rape oil for lubricating machinery; vegetable oil for use in the manufacture of paints or soaps; 
soybean oil for use in the manufacture of paints and other coatings; rape oil for industrial purposes; lubricants; 
automotive lubricants; lubricants for aircraft engines; motor vehicle lubricants; lubricants for industrial machinery; 
graphite lubricants; industrial lubricants; all-purpose lubricants; naphtha; petroleum, raw or refined; crude oil; heavy oils; 
nightlights [candles]; oleine; paraffin; dust absorbing, wetting and binding compositions; dust removing preparations; 
soya bean oil preparations for non-stick treatment of cooking utensils; non-slipping preparations for belts; non-chemical 
additives for gasoline; non-chemical additives for oils and fuels; non-chemical additives for fuels; non-chemical additives 
for fuels, lubricants and greases; propane gas sold in cylinders for use in torches; propane gas; coal dust [fuel]; flux oil 
for use as an ingredient in asphalt; firelighters; firelighters for grills; perfumed candles; aromatherapy fragrance candles; 
Christmas tree candles; candles; votive candles; candles and wicks for lighting; tealight candles; tallow candles; candles 
containing insect repellent; automotive greases; drilling lubricants; grease for machines; grease for arms [weapons]; 
lubricating grease; grease for belts; lubricating grease for vehicles; general purpose greases; vaporized fuel mixtures; 
petroleum-based dust suppressing compositions; granular absorbent oil-based composition for absorbing spills from 
floors; dust absorbing compositions; dust binding compositions; dust wetting compositions; petroleum-based dust 
absorbing compositions; dust binding compositions for sweeping; dust laying compositions; alcohol [fuel]; methylated 
spirit; stearine; wood chips for smoking and flavoring foods; wood chips for smoking and grilling; wood chips for use as 
fuel; fuels, including motor spirit, and illuminants; gaseous fuels; liquid fuels; fuels and illuminants; aviation fuel; 
benzene fuel; diesel oil; fuel for motor vehicles; chafing dish fuel; lamp fuel; fuel for aircraft; fuel for aircraft and ships; 
fuel for lighters; lighting fuel; fuel for ships; heating oil; xylene fuel; mineral fuel; carburants; fuel with an alcohol base; 
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fuels derived from crude oil; petrol; hydrocarbon fuels; peat briquettes [fuel]; peat [fuel]; tinder; mineral spirits for use as 
accelerants; lignite; charcoal briquettes; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for oil lamps; wicks for 
candles; ceresine; tadon [charcoal briquettes]; electrical energy; ethanol [fuel]; petroleum ether.

Cl.35;Retail services relating to oil; retail services relating to fuel; retail services relating to automobile parts; retail 
services provided by petrol stations; retail services relating to the abovementiond goods; retail services provided by 
automobile parts and accessories stores; arranging subscriptions to telecommunication services for others; import 
agency services; import-export agency services; commercial information agency services; advertising agency services; 
administrative processing of orders; administrative processing of purchase orders within the framework of services 
provided by mail-order companies; administrative processing of computerized purchase orders; administrative 
processing of purchase orders placed by telephone or computer; administration of employee benefit plans; 
administration of employee pension plans; administration of employee welfare benefit plans; administrative services 
relating to customs clearance; administrative accounting; administration of employee benefit plans concerning fitness 
club memberships; administration of loyalty rewards programs; administration of preferred provider plans; administration 
of prepaid health care plans; administration of incentive award programs to promote the sale of the goods and services of 
others; administration of frequent flyer programs that allow members to redeem miles for points or awards offered by 
other loyalty programs; administration of a consumer loyalty program to promote restaurant services and retail services 
of others; business management analysis; analysis of market research data; cost analysis; analysis of business data; 
marketing analysis; business profit analysis; work analysis to determine worker skill sets and other worker requirements; 
health care cost review; analysis of response to advertising; grain market analysis; real estate marketing analysis; 
analysis of market studies; cost price analysis; cost price analysis regarding waste disposal, removal, handling and 
recycling; strategic business analysis; cost-benefit analysis; rental of advertising space on the Internet for employment 
advertising; rental of advertising space; rental of advertising space and advertising material; rental of advertising space 
on the Internet; rental of advertising space on web sites; rental of advertising space on-line; rental of signs for advertising 
purposes; account auditing; business auditing; tax auditing; financial auditing; auction and reverse auction services; 
auctioneering of property; affiliate marketing; benchmarking services for business management purposes; business 
research and surveys; business information and inquiries; business advice and consultancy relating to franchising; 
business consultancy relating to advertising; business advice relating to restaurant franchising; business advice relating 
to strategic marketing; business consultancy; strategic business planning; business planning; business feasibility 
studies; business advice relating to advertising; business intermediary services relating to the matching of potential 
private investors with entrepreneurs needing funding; telephone billing; labor exchanges; accountancy advice relating to 
taxation; accounting consultancy; accounting consultancy relating to taxation; employment agency services; 
computerized file management; book-keeping; administration, billing and reconciliation of accounts on behalf of others; 
medical billing; maintaining patient medical records and files; administration of loyalty rewards programs featuring 
trading stamps; maintaining a registry of information; maintaining a registry of dog breeds; maintaining a registry of 
professional vocational evaluators; maintaining a registry of certified aerospace technicians; maintaining a registry of 
certified medical technical professionals; maintaining a registry of sports memorabilia and works of art; forensic 
accounting; maintaining a registry of animal breeds; outsourced administrative management for companies; key return 
registration; invoicing; billing services in the field of healthcare; billing services in the field of energy; processing 
warranty registration documents for others; business management and administration; sales demonstration for others; 
demonstration of goods; demonstration of goods for advertising purposes; duplication of documents; arranging of 
contracts, for others, for the buying and selling of goods; arranging of contracts, for others, for the purchase and sale of 
goods and services; arranging of advertising and promotion contracts for third parties; arranging of advertising contracts 
for others; procurement of contracts for the purchase and sale of goods and services; purchasing of goods and services 
for other businesses; procurement of goods on behalf of other businesses; transcription of communications [office 
functions]; opinion polling; market studies; real estate marketing; referral marketing; market canvassing; inventorying 
merchandise; inventory control; interactive record-keeping services for use in risk management and regulatory 
compliance by insurers and professionals in the medical field; Internet marketing; Internet advertising services; 
advertising on the Internet for others; on-line ordering services in the field of restaurant take-out and delivery; business 
information and appraisal services; advertising and commercial information services; business information; commercial 
information and advice for consumers in the choice of products and services; job placement consultancy; business 
investigations; research and analysis in the field of market manipulation; business research; marketing research; 
professional business research; market research services regarding customer loyalty; market research services 
regarding Internet usage habits; conducting on-line business management research surveys; cinema advertising; 
personnel placement; business and management consultancy; business marketing; compilation of on-line business 
directories; compilation of commercial registers; recruitment of high-level management personnel; personnel 
recruitment; computerized inventory preparation; computerized inventory management; computerized central file and 
business file management; computerized on-line retail store services; computerized accounting; computerized on-line 
ordering services; computerized word processing; computerized office management; computerized database 
management; computerized on-line gift ordering services; industrial management consultancy; consultancy and advisory 
services relating to personnel placement, recruitment and management; press advertising consultancy; human resources 
consultancy; marketing consultancy; advertising and business advice; consultancy relating to business strategy; 
business administration consultancy; consultancy and advisory services relating to personnel recruitment; consultancy 
and advisory services relating to personnel placement; consultancy and advisory services relating to personnel 
management; business advice and consultancy; consultancy regarding advertising communication strategies; 
consultancy regarding public relations communication strategies; consultancy relating to tax accounting; consultancy 
relating to business management and organization; advertising consultancy; consultancy relating to business process 
management; business research consultancy; business management and organization consultancy; career planning 
consultancy; advertising and marketing consultancy; career placement consultancy; business management consultancy 
relating to strategy, marketing, production, personnel and retail sale matters; business management advice and 
assistance; consultancy relating to demographics for marketing purposes; business management consultancy in the field 
of transport and delivery services; business management consultancy services provided via the Internet; corporate 
management consultancy; business risk management consultancy; employment recruiting consultancy; business 
organization consultancy; business organization and management consultancy in the field of personnel management; 
business planning and business continuity consultancy; direct marketing consultancy; personnel placement 
consultancy; public relations consultancy; business management consultancy; personnel management consultancy; 
professional business consultancy; consultancy relating to business analysis; data processing consultancy; consultancy 
relating to business appraisals; consultancy relating to business planning; consultancy relating to advertising and 
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promotion services; consultancy relating to business advertising; electronic data processing consultancy; business 
consultancy and information services; business consultancy and business information services provided to enterprises; 
consultancy services in the field of affiliate marketing; consultancy services in the field of Internet marketing; consultancy
services relating to publicity; advertising and business management consultancy; business consultancy, management, 
planning and supervision; consultancy relating to business mergers; personnel consultancy; consultancy relating to 
relocation services for businesses; personnel recruitment consultancy; business management consultancy in the field of 
executive and leadership development; advisory services relating to business management and business operations; 
advisory services relating to business organization; brand consultancy; procurement of contracts for others; 
procurement of contracts for others relating to the sale of goods; copywriting for advertising and promotional purposes; 
copying of documents; employee leasing; layout services for advertising purposes; marketing; database marketing; 
marketing in the framework of software publishing; marketing and promotional activities relating to business 
administration and management; marketing and promotional services; merchandising services for inducing the 
purchasing public to buy the goods of others; targeted marketing; product marketing; business project management and 
administration; business management of performing artists; commercial management; personnel management; 
personnel management and employment consultancy; business project management; business management of sports 
people; merchandising services; monitoring consumer credit reports and providing an alert as to any changes therein for 
business purposes; business management supervision; recruitment of office support staff; recruitment of flight 
personnel; recruitment of airport ground staff; recruitment of office staff; recruitment of airline personnel; recruitment of 
technical staff; placement of staff; writing of résumés for others; drafting of publicity material; scriptwriting for 
advertising purposes; providing business management start-up support for other businesses; market surveys; business 
enquiries and investigations; news clipping services; updating and maintenance of information in registries; updating and
maintenance of data in computer databases; updating of advertising material; automated data processing; computerized 
data processing; word processing; electronic order processing; career networking services; personnel management 
assistance; providing consultancy services in the area of global sustainable business solutions; on-line marketing; online 
retail services for downloadable and pre-recorded music and movies; online retail services for downloadable ring tones; 
online retail services for downloadable digital music; arranging of subscriptions for the publications of others; arranging 
of trade fairs; organizational services for business purposes; organizing and conducting job fairs; arranging of auctions; 
organization of Internet auctions; organization of exhibitions for commercial or advertising purposes; organization of 
exhibitions and events for commercial or advertising purposes; organization of exhibitions and trade fairs for commercial 
or advertising purposes; organization of exhibitions of flowers and plants for commercial or advertising purposes; 
arranging and concluding commercial transactions for others; arranging and conducting of auctions; arranging and 
conducting of auctions and reverse auctions via computer and telecommunication networks; arranging and conducting of 
auctions and reverse auctions via mobile telephones; arranging and conducting of real estate auctions; arranging and 
conducting of television auctions; arranging and conducting of telephone auctions; arranging and conducting of 
telephone and television auctions; arranging and conducting of flea markets; arranging and conducting of Internet 
auctions; arranging and conducting of commercial exhibitions; arranging and conducting of commercial exhibitions and 
shows; arranging and conducting of marketing events; organization and conducting of product presentations; arranging 
and conducting of trade shows; arranging and conducting of promotional and marketing events; arranging and 
conducting of advertising events; arranging and conducting of trade fairs for commercial or advertising purposes; 
organizing and conducting trade fairs, events and exhibitions for commercial or advertising purposes; arranging and 
conducting of trade fairs; arranging and conducting of art exhibitions for commercial or advertising purposes; arranging 
and conducting of trade show exhibitions; arranging and conducting of fairs and exhibitions for business and advertising 
purposes; organization and management of customer loyalty programs; organization of events, exhibitions, fairs and 
shows for commercial, promotional and advertising purposes; organization, operation and supervision of loyalty and 
incentive schemes; organization, operation and supervision of sales and promotional incentive schemes; arranging 
newspaper subscriptions for others; arranging subscriptions to publications for others; organization of fashion shows for 
promotional purposes; organization of fashion shows for commercial purposes; organization of customer loyalty 
programs for commercial, promotional or advertising purposes; organization, operation and supervision of customer 
loyalty schemes; organization of advertising events; arranging of advertising in cinemas; organization of loyalty and 
incentive schemes; organization of customer loyalty schemes; organization of trade fairs for commercial or advertising 
purposes; organization of trade fairs for advertising purposes; organization of art exhibitions for commercial or 
advertising purposes; organization of trade fairs for commercial purposes; brand orientation; conducting employee 
incentive award programs; telephone answering services; telephone answering and message handling services; shop 
window dressing; design of advertising materials; evaluating the impact of advertising on audiences; business 
appraisals; evaluation of personnel requirements; employee relocation; negotiation and conclusion of commercial 
transactions for third parties via telecommunication systems; business management planning; business meeting 
planning; planning and conducting of trade fairs, exhibitions and presentations for commercial or advertising purposes; 
career planning; business succession planning; consultancy relating to mergers and acquisitions; collating of data in 
computer databases; compilation of commercial information; compilation of business statistics; recruitment of flight 
personnel, technical ground staff and non-technical ground staff; personnel selection using psychological testing; 
preparation of audiovisual presentations for use in advertising; preparation of documents relating to taxation; preparation 
of custom advertisements for others; financial statement preparation and analysis for businesses; preparing and placing 
outdoor advertisements for others; preparing and placing advertisements for others; preparation and compilation of 
business and commercial reports and information; preparation of business statistics; provision of marketing reports; 
preparation of income tax returns; income tax preparation; preparation of business reports; preparation of market 
analysis reports; preparation of wage slips; payroll preparation; preparation of promotional and merchandising material 
for others; preparation of advertising campaigns; preparation of publicity materials; preparation of advertisements for 
others; preparation of market reports and studies; preparation of mailing lists; preparation of financial statements; 
preparation of expert evaluations and reports relating to business matters; market research data retrieval services; data 
search in computer files for others; sponsorship search; displaying advertisements for others; procurement of contracts 
for the purchase and sale of goods; administrative assistance in responding to calls for tenders; commercial management
assistance; industrial management assistance; business management assistance; help in the management of business 
affairs or commercial functions of an industrial or commercial enterprise; business management assistance in the 
establishment and operation of restaurants; business management assistance in the operation of restaurants; business 
management assistance in the field of franchising; commercial or industrial management assistance; corporate 
management assistance; assistance and advice regarding business organization and management; assistance and 
consultancy relating to business management and organization; assistance and consultancy services in the field of 
business management of companies in the energy sector; marketing assistance; business intermediary and advisory 
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services; commercial intermediation services; consumer research; providing administrative assistance to pharmacies for 
managing drug inventories; providing business and commercial advice and information; provision of commercial 
information via the Internet; providing temporary office support staff; provision of commercial information from on-line 
databases; providing business information via global computer networks; providing business information via a web site; 
providing business information via the Internet; provision and rental of outdoor advertising space; provision and rental of 
advertising space; provision and rental of advertising space on the Internet; provision and rental of advertising space and 
outdoor advertising space; provision and rental of advertising space and publicity material; providing business directory 
information via a global computer network; providing information in the area of global sustainable business solutions; 
provision of commercial and business contact information; providing information concerning commercial sales; 
providing information in the field of time management; providing business and marketing information; marketing 
information; providing information relating to personnel recruitment; providing information relating to employment 
recruitment; providing commercial directory information via the Internet; providing hotel rate comparison information; 
providing information relating to employee relocation services; providing information about products via 
telecommunication networks for advertising and sales purposes; provision of foreign trade information; providing 
recruitment information via a global computer network; providing employment information via a global computer network; 
providing marketing information via web sites; providing business marketing information; provision of business 
management information; providing information via the Internet relating to the sale of automobiles; providing on-line 
commercial directory information services; provision and rental of publicity material; providing an on-line commercial 
information directory on the Internet; providing commercial information relating to companies; providing commercial 
information via a global computer network; providing advice in the field of business efficiency; providing advice in the 
field of business management and marketing; providing advice and information relating to commercial business 
management; providing advice relating to the marketing of chemical products; providing advice relating to the analysis of 
consumer buying habits; providing advice relating to the organization and management of businesses; provision of an 
on-line marketplace for buyers and sellers of goods and services; providing employment information; web indexing for 
commercial or advertising purposes; providing assistance in the field of product commercialization; providing assistance 
in the field of product commercialization within the framework of a franchise contract; providing assistance in the field of 
business management within the framework of a franchise contract; providing assistance in the field of business 
management and product commercialization within the framework of a franchise contract; providing assistance in the 
field of business management and planning; providing assistance in the field of business organization; providing 
assistance in the field of business promotion; providing assistance in the field of business management; providing 
business management and operational assistance to commercial businesses; providing assistance in the management of 
business activities; providing assistance in the management of franchised businesses; providing assistance in the 
management of industrial or commercial enterprises; providing information and advice to consumers regarding the 
selection of products and items to be purchased; providing commercial information to consumers; providing consumer 
information relating to goods and services; providing consumer product information via the Internet; providing 
searchable on-line advertising guides; provision of space on web sites for advertising goods and services; provision of 
advertising space in periodicals, newspapers and magazines; provision of advertising space in newspapers; provision of 
advertising space on a global computer network; provision of advertising space in magazines; provision of advertising 
space in periodicals; provision of advertising space on electronic media; providing advice relating to sales methods and 
techniques; provision of business statistical information; providing statistical information for business or commercial 
purposes; provision of commercial and business contact information via the Internet; providing transportation 
documentation for others [administrative services]; providing human resources management and recruitment services for 
others; providing on-line auction services; providing academic course administration services for academic institutions; 
providing academic course administration services relating to on-line course registration; product demonstration in shop 
windows by live models; presentation of financial products on communication media, for retail purposes; presentation of 
companies and their goods and services on the Internet; presentation of companies on the Internet and other media; 
demonstration of goods and services by electronic means; presentation of goods on communication media, for retail 
purposes; presentation of products to the public; conducting of trade shows in the field of automobiles; conducting 
virtual trade show exhibitions on-line; conducting interactive virtual auctions; conducting on-line surveys; conducting 
studies in the field of public relations; conducting of business surveys; conducting of marketing studies; conducting of 
market research surveys; conducting business research and surveys; conducting business and market research surveys; 
conducting of business appraisals; conducting of market surveys; conducting of market studies involving opinion 
polling; testing to determine job competency; conducting of trade fairs; auditing utility rates for others; economic 
forecasting; administration of a discount program for enabling participants to obtain discounts on goods and services 
through use of a discount membership card; auctioneering; retail services for works of art provided by art galleries; 
promoting and conducting of trade shows; on-line promotion of computer networks and web sites; promotion of musical 
concerts; promotion of special events; sales promotion for others; promoting the sale of goods and services of others by 
awarding purchase points for credit card use; promotion, advertising and marketing of on-line web sites; promoting a 
series of films for others; promotion of sports competitions and events; sales promotions at point of purchase or sale, for 
others; sales promotion for others by means of privileged user cards; promoting the goods and services of others 
through advertisements on Internet web sites; promoting the goods and services of others on the Internet; promoting the 
goods and services of others by means of a preferred customer program; promotion of goods and services through 
sponsorship of international sports events; promoting the goods and services of others through discount card programs; 
promoting the sale of goods and services of others through promotional events; promoting the goods and services of 
others by preparing and placing advertisements in electronic magazines; promoting the sale of goods and services of 
others through printed material; promoting the goods and services of others by means of a loyalty rewards card scheme; 
promoting the goods and services of others through infomercials; promoting the goods and services of others via a 
global computer network; promotion of goods and services through sponsorship of sports events; sales promotion using 
audiovisual media; promotion of financial and insurance services, on behalf of third parties; promoting the goods and 
services of others by distributing advertising materials through a variety of methods; production of infomercials; 
production and distribution of radio and television commercials; production of teleshopping programmes; production of 
radio commercials; production of advertising films; production of radio and television commercials; production of 
television commercials; rental of office equipment; rental of copying machines; rental of marketing materials; office 
machines and equipment rental; rental of office machines; rental of typewriters and copying machines; rental of 
typewriters; rental of advertising time in cinemas; rental of advertising time on communication media; rental of publicity 
and marketing materials; rental of publicity and marketing presentation materials; publicity material rental; rental of 
vending machines; rental of sales stands; rental of photocopying machines; professional consultancy relating to 
personnel management; direct marketing; publication of printed matter for advertising purposes; publication of printed 
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matter for advertising purposes in electronic form; publication of publicity materials on-line; publication of publicity 
materials; publication of publicity materials and texts; publication of publicity texts; job and personnel placement; radio 
advertising; development of processes for the analysis and the implementation of strategy plans and management 
projects; distribution of prospectuses and samples for advertising purposes; addressing of envelopes; personnel 
placement and recruitment; placing advertisements for others; development and implementation of marketing strategies 
for others; developing and coordinating volunteer projects for charitable organizations; development of promotional 
campaigns; developing promotional campaigns for businesses; marketing strategy planning; development of marketing 
strategies and concepts; bill-posting; distribution and dissemination of advertising matter; distribution of samples for 
advertising purposes; information, advisory and consultancy services relating to business management and business 
administration provided on-line or via the Internet; issuing and updating of advertising texts; distribution and 
dissemination of advertising materials [leaflets, prospectuses, printed material, samples]; distribution of flyers, 
brochures, printed matter and samples for advertising purposes; distribution of samples; distribution of prospectuses for 
advertising purposes; handbill distribution for advertising purposes; distribution of advertising matter; dissemination of 
advertising matter; dissemination of advertising material [leaflets, brochures and printed matter]; dissemination of 
advertising matter on-line; dissemination of advertising matter by mail; distribution of advertising flyers; distribution of 
prospectuses and samples; dissemination of advertisements; dissemination of advertising for others via the Internet; 
dissemination of advertising and promotional materials; dissemination of advertisements and of advertising material 
[flyers, brochures, leaflets and samples]; distribution of advertisements and commercial announcements; dissemination 
of advertising via on-line communications networks; dissemination of advertising via the Internet; dissemination of 
advertising for others via an on-line electronic communications network; distribution of products for advertising 
purposes; business investigations, evaluations, expert appraisals, information and research; administrative processing of 
warranty claims; administrative processing of insurance claims; dissemination of advertising, marketing and publicity 
materials; direct mail advertising; transcription of recorded communications; transcription of messages; conducting, 
arranging and organizing trade shows and trade fairs for commercial and advertising purposes; registration of written 
communications and data; vehicle registration and title transfer services; writing of publicity texts; advertising 
automobiles for sale by means of the Internet; banner advertising; advertising of business web sites; advertising in the 
field of tourism and travel; advertising in periodicals, brochures and newspapers; advertising in the popular and 
professional press; advertising relating to transport and delivery services; advertising via mobile telephone networks; 
advertising of residential real estate; advertising and marketing services; on-line advertising on a computer network; 
advertising and publicity services; publicity and sales promotion relating to goods and services; publicity and sales 
promotion relating to goods and services available on-line; advertising and promotion services and information services 
relating thereto; advertising of cinemas; advertising the goods and services of on-line vendors via a searchable on-line 
guide; advertising of commercial real estate; advertising relating to pharmaceutical products and in-vivo imaging 
products; advertising by mail order; direct mail advertising to attract new customers and to maintain the existing 
customer base; advertising for recruitment purposes; television advertising; advertising of movies; advertising via the 
Internet; advertising via electronic media; advertising of commercial or residential real estate; media buying services; real 
estate advertising; advertising services to promote public awareness of environmental issues and initiatives; advertising 
for the recruitment of personnel; advertising services for promoting the brokerage of stocks and other securities; 
advertising services provided by a radio and television advertising agency; advertising through all public communication 
means; business advisory, consultancy and information services; accountancy advice relating to tax preparation; 
accountancy advice relating to the preparation of tax returns; document reproduction; on-line retail services relating to 
luggage; on-line retail services relating to toys; on-line retail services relating to cosmetics; on-line retail services relating 
to clothing; on-line retail services relating to gifts; on-line retail services relating to handbags; on-line retail services 
relating to jewelry; mail order retail services for clothing and clothing accessories; mail order retail services for clothing 
accessories; retail services relating to computer software; classified advertising; administration and management of 
research grants; price quotations for goods or services; input and compilation of information into computer databases; 
compilation of information into computerized registers; compilation of information into computer databases; compilation 
and provision of business information; compilation of statistics; compilation and systemization of information into 
computer databases; compilation and systemization of information used in electronic transmissions; compilation and 
systemization of written communications and data; compilation of business statistics and commercial information; 
compilation of mathematical data; compilation of mathematical or statistical data; collection, systematization, compilation 
and analysis of business data and information stored in computer databases; compilation of statistical information; 
compilation of statistics for business or commercial purposes; compilation of statistics relating to health care utilization; 
market canvassing, research and analysis services; product merchandising; business inquiries; the bringing together, for 
the benefit of others, of a variety of goods, excluding the transport thereof, enabling customers to conveniently view and 
purchase those goods; cost containment; secretarial and clerical services; systemization of information into computer 
databases; research services relating to advertising and marketing; advisory services for business management; 
business advisory services; event marketing; business advice relating to franchising; advisory services relating to 
marketing; business advice and information; advice relating to tax preparation; cooperative advertising and marketing; 
cooperative advertising and marketing for residential and commercial cleaning services; negotiation of business 
contracts for others; negotiation of contracts relating to the purchase and sale of goods; negotiation of contracts with 
health care payors; negotiation and conclusion of commercial transactions for third parties; negotiation of advertising 
contracts; promoting the sale of fashion goods through promotional articles in magazines; creation and updating of 
advertising material; matching skilled volunteers with non-profit organizations; mail sorting, handling and receiving 
[office functions]; compilation of business directories; compiling indexes of information for commercial or advertising 
purposes; compilation and systematization of information in databanks; compilation of directories for publishing on the 
Internet; arranging of contracts, for others, for the provision of services; tax preparation; tax preparation and consultancy 
services; drawing up of statements of accounts; compilation of mailing lists; copywriting; compilation of advertisements 
for use as web pages on the Internet; statistical evaluation of marketing data; statistical analysis and reporting; analysis 
of market research statistics; sales promotion for others through trading stamp schemes; promoting the goods and 
services of others; sales promotion through customer loyalty programs; business strategic planning; book-keeping for 
electronic funds transfer; telemarketing services; brand testing; testing to determine professional competency; testing to 
determine employment skills; personality testing for recruitment purposes; personality testing for the selection of 
personnel; psychological testing for the selection of personnel; psychometric testing for the selection of personnel; 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; business advice relating to marketing; 
transcription; placement of temporary personnel; career placement; database management; business information 
management; commercial business management; business management of airports; interim business management; 
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business management, administration and information services; business management and consultancy services; 
business administration and business consultancy services; business management of wholesale and retail outlets; 
business management of wholesale outlets; business management of retail outlets; business process management; 
business process management and consultancy relating thereto; brand management; business management of veterinary
practices; customer relationship management; business management of hotels; hotel management for others; business 
management of an airline company; business management of authors and writers; business management of actors; 
business management for freelance service providers; business management of companies; business management of 
conference centers; business management of resort hotels; business management of hospitals; business management of 
models; business management of musical performers; business management of musicians; business management of 
swimming pool complexes; business management of professional athletes; business management of restaurants; 
business management of insurance agencies and brokers on an outsourcing basis; business management of theaters; 
business management of entertainers; inventory management of parts and components for manufacturers and suppliers; 
administration of business payroll for others; administrative management of health care clinics; business consultancy 
and management services regarding marketing activities and launching of new products; management and compilation of 
computerized databases; business project management services for construction projects; business risk management; 
business management; business administration in the field of transport and delivery services; commercial administration 
of the licensing of the goods and services of others; business management of reimbursement programs for others; 
computerized register management; management of computerized files; administrative management of hospitals; human 
resources management; maintaining personal medical history records and files; customer service management; 
administration of consumer loyalty programs; administration of cultural and educational exchange programs; 
administration of loyalty programs involving discounts or incentives; administration of customer loyalty programs; 
management of hotel incentive programs for others; administration of frequent flyer programs; administration of sales 
and promotional incentive schemes; real estate sales management; administrative processing of purchase orders; cost 
management; medical cost management; health care cost management; computerized inventory control; administration 
of sales promotion incentive programs; inventory management; administration of loyalty and incentive schemes; 
administration of customer loyalty and incentive schemes; management of telephone call centers for others; management 
of sales accounts; business records management; maintaining files and records concerning the medical condition of 
individuals; financial records management; business administration of hotels; administrative services; administrative 
services relating to the referral of patients; administrative services relating to the referral of clients to attorneys; 
administrative services relating to hospital referrals; administrative services relating to insurance; administrative services 
relating to home, accident and fire insurance; administrative services relating to dental health insurance; administrative 
services relating to the relocation of personnel; administrative services relating to employee stock plans; administrative 
services relating to warranty claims processing; administrative services relating to insurance claims processing; 
administrative services relating to credit card registration; administrative services relating to referrals for general building 
contractors; administrative services relating to referrals for insurance agents; administrative services relating to the 
management of legal dockets; auctioneering services provided on the Internet; business advisory and information 
services; business networking; accounting services for mergers and acquisitions; accounting services relating to tax 
planning; shareholder record keeping services; business information and research services; public relations; on-line 
auctioneering; promotional marketing; advertising, marketing and publicity services; business development; business 
consultancy services relating to data processing; business intermediary and advisory services in the field of product 
sales; booking agent services for models; on-line ordering services; information services relating to advertising; 
consultancy and information services relating to accounting; advisory and consultancy services relating to the 
procurement of goods for others; information services relating to business matters; compilation and analysis of data and 
information relating to business management; information services relating to jobs and career opportunities; telephone 
directory information services; computer-assisted business information and research services; competitive intelligence 
services; advisory services relating to business risk management; business marketing consultancy; consultancy services 
relating to the administration and management of hotels; consultancy and advisory services in the field of business 
strategy; consultancy relating to business acquisitions; advertising, marketing and promotional consultancy, advisory 
and assistance services; consultancy and advisory services relating to business management; foreign trade consultancy 
services; advisory services relating to commercial transactions; advisory services relating to the operation of franchises; 
recruitment consultancy; consultancy relating to sponsorship search; business management advisory services relating to
franchising; consultancy services relating to the management of telephone call centers; advisory and consultancy 
services relating to import-export agencies; advisory services relating to business administration; advisory services 
relating to business analysis; advisory services relating to business planning; consultancy services relating to the 
procurement of goods and services; advisory services relating to data processing; advisory services relating to business 
organization and management; business consultancy services relating to disaster planning and recovery; advisory 
services relating to tax preparation; consultancy services relating to advertising, publicity and marketing; literary agency 
services consisting of the negotiation of contracts; lobbying services for commercial purposes; modelling for advertising 
or sales promotion; typing; marketing agency services; on-line retail store services featuring downloadable prerecorded 
music and video; on-line retail store services featuring downloadable ring tones; wholesale services relating to 
automobile accessories; wholesale services relating to furniture; wholesale services relating to furs; wholesale services 
relating to clothing; wholesale services relating to candy; wholesale services relating to sporting goods; wholesale 
services relating to flowers; wholesale services relating to automobile parts; wholesale services relating to jewelry; 
wholesale ordering services; window dressing services for retail shops; electronic inventory management services; 
market analysis; business administration services for the processing of sales made on the Internet; employment booking 
services for performing artists; accountancy services relating to accounts receivable; medical billing services for doctors;
medical billing services for hospitals; office functions; business management of car parking facilities; document indexing 
services; initiating telephone calls for others; market intelligence services; business consultancy services in the field of 
agriculture; market segmentation consultancy; sales volume tracking for others; executive search and placement 
services; recruitment of temporary personnel; employment recruiting services; appointment reminder services [office 
functions]; computerized business record keeping services; business record keeping services; data processing; word 
processing and typing services; on-line data processing services; electronic data processing services relating to health 
care information; telephone directory assistance services; web site traffic optimization; retail or wholesale services for 
cereals; retail or wholesale services for dentifrices; retail or wholesale services for cocoa; retail or wholesale services for 
stationery; retail or wholesale services for confectionery; retail or wholesale services for cosmetics; retail or wholesale 
services for coffee; retail or wholesale services for smokers' articles; retail or wholesale services for detergents; retail or 
wholesale services for soaps; retail or wholesale services for bedding; retail or wholesale services for rice; retail or 
wholesale services for bags; retail or wholesale services for tobacco; retail or wholesale services for woven fabrics; retail 
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or wholesale services for toiletries; retail or wholesale services for tea; employment outplacement services; brand 
evaluation services; business risk assessment; life-cycle costing; market assessment services; relocation services for 
businesses; keypunching [office functions]; advertising planning services; tax filing services; employment hiring, 
recruiting, placement, staffing and career networking services; recruitment and personnel management services; 
executive recruitment services; sports recruiting services for high school athletes; business assistance; brand 
positioning; search engine optimization for sales promotion; provision of information and advisory services relating to e-
commerce; computerized business information services; provision of advertising space; providing business information 
directory services, via a global computer network; telephone order taking services for others; auctioneering services 
provided via telecommunication networks; appointment scheduling services [office functions]; vending machine 
services; promotional marketing services using audiovisual media; direct mail advertising services provided by 
lettershops; brand strategy services; internship placement services; employment placement services; press advertising 
services; conference call transcription services; automobile registration services; on-line advertising and marketing 
services; publicity and sales promotion services; advertising, marketing and promotion services; advertising and 
promotion services and consultancy related thereto; advertising, promotional and public relations services; publicity, 
promotional and marketing services relating to vehicles; advertising research; retail or wholesale services for 
automobiles; retail or wholesale services for fishing tackle; retail or wholesale services for fruits and vegetables; retail 
services relating to engineering goods; retail or wholesale services for tobacco and smokers' articles; bridal registry 
services; alcoholic beverage procurement services [purchasing goods for other businesses]; business assistance, 
management and information services; brand creation; window dressing and display arrangement services; gift registry 
services; compilation of direct mailing lists; energy price comparison services; price comparison services; comparison 
shopping services; intermediary services relating to the rental of advertising time and space; intermediary services 
relating to advertising; statistical analysis and reporting services for business purposes; promotional services; export 
promotion services; business strategy development; purchasing agency services; medical transcription services [office 
functions]; stenographic transcription; temporary personnel employment services; job placement; business management 
services relating to franchising; business management services provided by theatrical agencies; trade show management 
services; supply chain management services; mail order retail services for cosmetics; mail order retail services for 
clothing; electronic data processing; shorthand typing; advertising services for the promotion of goods; advertising and 
promotion services; pay per click advertising; advertising services to promote public awareness in the field of social 
welfare; advertising services to create corporate and brand identity; advertising services to promote public awareness of 
medical issues; advertising services to promote public awareness of social issues; advertising services to promote public
awareness of medical conditions; advertising services to promote public awareness of environmental matters; 
advertising and publicity services provided via television, radio or mail; advertising services provided via the Internet; 
advertising services relating to in vivo imaging apparatus; advertising services relating to the commercialization of new 
products; advertising services relating to cosmetics; advertising services relating to pharmaceutical products; 
advertising services relating to pharmaceuticals for the treatment of diabetes; advertising services relating to in vivo 
imaging products; advertising services relating to perfumery; advertising services relating to the sale of goods; 
advertising services relating to jewelry; business consultancy and advisory services; business process re-engineering; 
retail or wholesale services for paper and stationery; retail or wholesale services for bicycles; retail or wholesale services 
for two-wheeled motor vehicles; retail or wholesale services for confectionery, bread and buns; retail or wholesale 
services for cosmetics, toiletries, dentifrices, soaps and detergents; retail or wholesale services for furniture; retail or 
wholesale services for footwear; retail or wholesale services for clothing; retail or wholesale services for printed matter; 
retail or wholesale services for food and beverages; retail or wholesale services for rice and cereals; retail or wholesale 
services for sports goods; retail or wholesale services for bags and pouches; retail or wholesale services for woven 
fabrics and bedding; retail or wholesale services for tea, coffee and cocoa; retail or wholesale services for electrical 
machinery and apparatus; retail services provided by tire stores; retail services provided by drugstores; retail services 
provided by grocery stores; retail services provided by bakery shops; retail services provided by consignment stores; 
retail services provided by record stores; retail services provided by furniture stores; retail services provided by music 
and record stores; retail services provided by clothing stores; retail services provided by discount clothing stores; retail 
services provided by gift shops; retail services provided by candy stores; retail services provided by discount stores; 
retail services provided by sporting goods stores; retail services provided by music stores; retail services provided by 
butcher shops; retail services provided by on-line gift shops; retail services provided by means of mail order catalogs; 
retail services provided by lawn, garden and nursery stores; retail services provided by supermarkets; retail services 
provided by television stores; retail services provided by department stores; retail services provided by fruit stands; retail 
services provided by florist shops; retail services provided via interactive television; retail services provided via computer
communications networks; retail services provided by jewelry stores; retail services relating to automobile accessories; 
retail services relating to delicatessen products; retail services relating to furniture; retail services relating to furs; retail 
services relating to clothing; retail services relating to candy; retail services relating to sporting goods; retail services 
relating to fruit; retail services relating to flowers; retail services relating to jewelry; retail services featuring a bonus 
incentive program for customers; retail services featuring a wide variety of consumer goods; retail services provided by 
convenience stores; on-line retail store services featuring cosmetic and beauty products; on-line retail store services 
featuring cosmetic and beauty products, clothing and accessories; secretarial services; procurement services for others 
[purchasing goods and services for other businesses]; procurement services for others relating to office requisites; 
executive search and selection services; shorthand; shorthand secretarial services; outsourcing services [business 
assistance]; telephone receptionist services; telephone answering for unavailable subscribers; telephone welcoming 
services for third parties; chamber of commerce services in the nature of promoting local business and tourism; nanny 
placement services; business administration services for the processing of sales made on a global computer network; 
photocopying services; business advisory services relating to the establishment and operation of franchises; export 
agency services; electronic billboard advertising; cost management accounting; business invoicing; cost accounting; 
filing of documents or magnetic tapes [office functions]; document filing [office functions]; economic forecasting and 
analysis; business efficiency expert services; electronic publication of printed matter for advertising purposes.

Cl.37;Recharging services for electric vehicles; pumping crude oil; oil pumping and extraction; drilling and pumping of 
oil; oil drilling services; oil extraction services; oil pumping services; installation of apparatus for the production of oil; 
repair and maintenance of vehicles; abrasive cleaning of surfaces; wrecking services; emergency vehicle repair services; 
rental of car washing installations; rental of car washing apparatus; rental of car washing apparatus and providing 
information relating thereto; rental of concrete mixers; rental of concrete pumps; rental of drilling and mining apparatus; 
rental of drilling platforms; rental of mining machines and apparatus; rental of mining machines and apparatus and 
providing information relating thereto; rental of scaffolding, platforms, molds and machinery for use in construction; 
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rental of machines, tools and apparatus for use in building construction; rental of elevating work platforms for use in 
construction; rental of lifting apparatus for use in construction; rental of floor cleaning machines and providing 
information relating thereto; rental of industrial machines; rental of construction equipment, concrete mixers, concrete 
pumps and cranes; rental of construction machines and tools; rental of construction machines and apparatus and 
providing information relating thereto; rental of cleaning apparatus; rental of mops and providing information relating 
thereto; rental of electric washing machines and providing information relating thereto; asphalting; automobile 
pinstriping; termite and pest control, other than for agricultural purposes; water or oil well boring; water well drilling; 
drilling of deep oil or gas wells; oil and gas drilling; oil well drilling; drilling of wells; drilling for crude oil; exterior and 
interior cleaning of aircraft; erecting of commercial centres, housing areas and manufacturing plants; tapestry repair for 
others; rebuilding engines that have been worn or partially destroyed; refurbishment of buildings; rebuilding machines 
that have been worn or partially destroyed; renovation of clothing; reconditioning of industrial machinery; retreading of 
tires; custom rebuilding of existing land vehicles and structural parts therefor; vulcanizing of automobile tires [repair]; 
vulcanization of tires [repair]; building sealing; pavement sealing; road sealing and stripping; waterproofing of 
basements; linen ironing; ironing of clothing; pressing of clothing; ironing of textiles; ironing of fabric; disinfecting; 
disinfecting of telephone handsets; disinfecting of telephone handsets and providing information relating thereto; rat 
exterminating; mining for diamonds; mining for diamonds, precious stones or precious metals; mining extraction; mining 
for precious stones; mining for precious metals; laying of foundations; refilling of toner cartridges; fuelling, washing, 
cleaning, maintenance and repair of vehicles; fuelling of vehicles; fuelling of aircraft; vehicle battery charging; lawn 
mower blade sharpening; drill bit sharpening; knife sharpening; sharpening of scissors; sharpening of scissors and 
kitchen knives; sharpening of scissors and kitchen knives and providing information relating thereto; insulating of 
internal and external walls, ceilings and roofs; insulating of external walls; building insulating; repair information; 
construction information; bricklaying; riveting; automobile detailing; vehicle detailing; consultancy relating to building 
construction supervision; consultancy relating to painting of buildings; consultancy relating to the repair and 
reconditioning of bearings for machines; construction consultancy; consultancy relating to residential and building 
construction; consultancy relating to vehicle repair; varnishing; furniture varnishing; re-tinning; retrofitting of ventilating 
installations in buildings; upgrading of computer hardware; retrofitting of air-conditioning installations in buildings; 
retrofitting of heating, ventilating and air-conditioning installations in buildings; retrofitting of heating installations in 
buildings; washing and cleaning of vehicles; washing of airplanes; construction of wind power plants; construction of 
building interiors; construction of dams; construction of roads, sewers and water supply systems; construction of 
residential buildings; construction of buildings; construction of buildings, dams and bridges; construction of buildings, 
roads, bridges and dams; construction of buildings and other structures; construction of energy efficient buildings and 
structures; tire rotating and balancing; construction and repair of airports and airport facilities; installation and repair of 
blinds; construction and repair of residential buildings and houses; construction and repair of buildings and other 
structures; construction and renovation of buildings and other structures; construction and renovation of bridges; 
construction and maintenance of apartments, studios, bungalows, villas and cottages; construction and maintenance of 
holiday homes, holiday camps, temporary accommodation, hotels and residential hotels; construction and maintenance 
of buildings; construction and maintenance of sports centers, health clubs, leisure centers and recreational complexes; 
construction and maintenance of building complexes, residential buildings, housing estates, commercial buildings, 
shopping centers, office buildings and parking structures; construction and erection of exhibition stands, stages and 
booths; construction of sewerage systems; construction of commercial buildings; construction of steel structures; 
construction of bridges; construction of public works; construction of conservatories and greenhouses; construction of 
office buildings; construction of industrial buildings; erection of prefabricated buildings and structures; construction, 
erection, installation, repair, renovation, servicing, maintenance and dismantling of wind farms; construction of sports 
arenas; scaffolding; construction, maintenance and repair of water vehicles; construction, maintenance and repair of 
transportable and prefabricated buildings; construction, maintenance and repair of watercraft; construction, maintenance 
and repair of heat insulation systems; construction, maintenance and renovation of buildings; construction, maintenance 
and renovation of public works; construction, maintenance and repair of conservatories and greenhouses; installation, 
maintenance and repair of security and authentication apparatus; installation, maintenance and repair of regulating, 
monitoring and control apparatus; installation, maintenance and repair of temperature control apparatus; installation, 
maintenance and repair of remote control apparatus for changing printing plates; installation, maintenance and repair of 
sealing machines; installation, maintenance and repair of sewerage systems; installation, maintenance and repair of 
stairway lifts; installation, maintenance and repair of safety equipment; installation, maintenance and repair of security 
and safety equipment; installation, maintenance and repair of rolling mills; installation, maintenance and repair of rollers 
for machines; installation, maintenance and repair of systems, machinery and apparatus for working and processing 
metals and sheet metal; installation, maintenance and repair of solar collectors; installation, maintenance and repair of 
solar installations for generating power; installation, maintenance and repair of solar installations for generating power, 
solar collectors and photovoltaic modules; installation, maintenance and repair of solar energy systems; installation, 
maintenance and repair of sorting machines; installation, maintenance and repair of telecommunications equipment; 
installation, maintenance and repair of telecommunications apparatus and instruments; installation, maintenance and 
repair of telephone and communication equipment; installation, maintenance and repair of telephones; installation, 
maintenance and repair of street lights; installation, maintenance and repair of surgical apparatus and instruments; 
installation, maintenance and repair of surgical, medical, dental and veterinary apparatus and instruments; construction 
of trade fair and exhibition stands; construction of shopping centers; erection, installation, maintenance and repair of 
wind turbines, wind stations and other wind-powered machines; erection, installation, maintenance and repair of 
windmills, wind power plants, wind turbines and other wind-operated machines; construction of power plants; 
construction of wave energy power plants; window cleaning; road paving; vehicle washing; supervision of building 
renovation; supervision of building reconstruction; supervision of building demolition; supervision of the construction of 
watercraft, yachts, boats, ships and water vehicles; on-site construction supervision; building construction supervision; 
pavement marking services; pavement striping; cleaning of building exteriors and providing information relating thereto; 
tuning of musical instruments; upholstering; upholstering of vehicle seats; renovation and restoration of buildings; 
rustproofing; anti-rust treatment for vehicles; sanding; pumicing; emergency servicing of water supply apparatus; 
emergency servicing of gas supply apparatus; emergency servicing of apparatus for supplying electricity; oil burner 
servicing and repair; air conditioning vent sealing services; providing laundry washing and drying facilities; safe 
maintenance or repair and providing information relating thereto; car maintenance; maintenance services; maintenance of
motor vehicles; maintenance of water purifying apparatus; maintenance of apparatus and installations for generating 
power; maintenance, servicing, tuning and repair of motors and engines; maintenance, servicing and repair of apparatus 
and installations for generating power; maintenance, servicing and repair of household and kitchen appliances; 
maintenance, servicing and repair of vehicles; maintenance, servicing and repair of weapon systems; maintenance and 
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repair services; maintenance and repair of automatic transmissions; car repair and maintenance; maintenance and repair 
of motor vehicles and airplanes; maintenance and repair of continuously variable transmissions; maintenance and repair 
of grounded aircraft; maintenance and repair of hydrodynamic transmissions; maintenance and repair of hydrostatic 
transmissions; maintenance and repair of dual-clutch transmissions; strong-room maintenance and repair; maintenance 
and repair of power shift transmissions; maintenance and repair of manual transmissions; maintenance and repair of 
gears; maintenance and repair of control systems for radio systems and networks; maintenance and repair of hybrid 
transmissions; maintenance and repair of starters for motors and engines; maintenance and repair of synchronized 
transmissions; maintenance and restoration of works of art; maintenance and cleaning of mining equipment; 
maintenance of vehicles and machines; maintenance of water pollution control equipment; maintenance of 
communications equipment; maintenance of office equipment; maintenance of intruder alarms; maintenance of printing 
machines and digital printing systems; maintenance of industrial machinery; maintenance, repair and reconditioning of 
photovoltaic apparatus and installations; maintenance, repair and rebuilding of furnaces; maintenance of plumbing; 
maintenance of welding machines and equipment; maintenance of telecommunications apparatus; vehicle maintenance; 
maintenance of vehicle washing installations; maintenance of fire alarm installations; paper hanging; painting or repair of 
signs; septic tank pumping and cleaning; glazing of windows; pumping septic tanks; installation of yacht interiors; 
bathtub and bath boiler cleaning; bathtub and bath boiler cleaning and providing information relating thereto; cleaning of 
buildings [exterior surface]; clearing and cleaning gutters; cleaning of building exteriors; jewelry remounting; recharging 
of batteries; recharging of batteries and accumulators; conversion and tuning of production automobiles and their 
engines; rebricking and rebuilding of furnaces; yacht and boat conversion, renovation, refit and repair; cabinet refacing; 
automotive refinishing; rebuilding and reconditioning of engines and motors; underwater dredging; underwater building 
and construction; painting of automobiles; painting of motor vehicles; painting of buildings; painting and rendering of 
interior and exterior walls; painting of metal surfaces; painting of metal surfaces to prevent corrosion; painting of window 
frames; sign painting; painting of furniture; painting of aircraft; painting of vehicles; floor polishing and providing 
information relating thereto; vehicle polishing; automobile polishing; floor polishing; vehicle breakdown repair services; 
mending clothing and providing information relating thereto; self-service laundries; providing information relating to the 
installation of machinery; providing information relating to the rental of construction equipment; providing information 
relating to repair services in the aviation sector; providing information relating to the maintenance of measuring and test 
equipment; providing on-line information relating to the construction of buildings; providing online information relating to 
the construction of buildings, and repair and installation services; providing on-line information relating to repair and 
installation services; provision of information, advice and consultancy relating to cleaning; providing building 
construction information via a web site; providing information relating to the sharpening of scissors and kitchen knives; 
providing information relating to vermin exterminating, other than for agriculture, forestry or horticulture; providing 
information relating to umbrella repair; providing information relating to the repair or maintenance of musical 
instruments; providing information relating to the repair or maintenance of sporting equipment; providing information 
relating to the repair or maintenance of signboards; providing information relating to the repair or maintenance of nuclear 
power plants; providing information relating to the repair or maintenance of water purifying apparatus; providing 
information relating to the repair or maintenance of mining machines and apparatus; providing information relating to the 
repair or maintenance of two-wheeled motor vehicles; providing information relating to the repair or maintenance of 
railway rolling stock; providing information relating to the repair or maintenance of measuring and testing machines; 
providing information relating to the repair or maintenance of machines and instruments for making shoes; providing 
information relating to the repair or maintenance of machines and systems for manufacturing integrated circuits; 
providing information relating to the repair or maintenance of semiconductor manufacturing machines and systems; 
providing information relating to the repair or maintenance of machines and apparatus for use in beauty salons or 
barbers' shops; providing information relating to the repair or maintenance of painting machines and apparatus; 
providing information relating to the repair or maintenance of printing or bookbinding machines and apparatus; providing 
information relating to the repair or maintenance of power distribution or control machines and apparatus; providing 
information relating to the repair or maintenance of waste crushing machines and apparatus; providing information 
relating to the repair or maintenance of plastic processing machines and apparatus; providing information relating to the 
repair or maintenance of waste compacting machines and apparatus; providing information relating to the repair or 
maintenance of tobacco processing machines; providing information relating to the repair or maintenance of medical 
machines and apparatus; providing information relating to the repair or maintenance of metalworking machines and 
tools; providing information relating to the repair or maintenance of power-driven floor cleaning machines; providing 
information relating to the repair or maintenance of mechanical parking systems; providing information relating to the 
repair or maintenance of pumps; providing information relating to the repair or maintenance of non-electric cooking 
apparatus and installations; providing information relating to the repair or maintenance of optical machines and 
instruments; providing information relating to the repair or maintenance of office machines and apparatus; providing 
information relating to the repair or maintenance of printing machines; providing information relating to the repair or 
maintenance of storage tanks; providing information relating to the repair or maintenance of textile machines and 
apparatus; providing information relating to the repair or maintenance of telecommunication machines and apparatus; 
providing information relating to the repair or maintenance of vending machines; providing information relating to the 
repair or maintenance of packing or wrapping machines and apparatus; providing information relating to the repair or 
maintenance of water pollution control equipment; providing information relating to the repair or maintenance of 
photographic machines and apparatus; providing information relating to the repair or maintenance of sewing machines; 
providing information relating to the repair or maintenance of power generators; providing information relating to the 
repair or maintenance of vessels; providing information relating to the repair or maintenance of vehicle washing 
installations; providing information relating to vehicle repair; providing information relating to window cleaning services; 
providing information relating to the setup or repair of locks; providing information relating to the disinfection of 
telephone handsets; providing information relating to laundering services; providing information relating to construction, 
repair, restoration, maintenance and installation services; providing information relating to floor polishing services; 
providing information relating to storage tank cleaning services; providing information relating to clothing mending 
services; providing information relating to clothing repair services; providing information relating to street cleaning 
services; providing information relating to repair and installation services; providing information relating to building 
cleaning; providing information relating to septic tank cleaning services; providing information relating to the cleaning of 
building exteriors; providing information relating to the rental of car washing apparatus; providing information relating to 
the rental of floor cleaning machines; providing information relating to the rental of construction machines and 
apparatus; providing information relating to the rental of mops; providing information relating to the rental of electric 
washing machines; providing information relating to the pressing of clothing; providing information relating to building 
reconstruction; providing information relating to the repair of bicycles; providing information relating to the repair of 
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game machines and apparatus; providing information relating to the repair of toys or dolls; providing information relating 
to the repair or maintenance of automobiles; providing information relating to the repair or maintenance of air-
conditioning apparatus; providing information relating to the repair or maintenance of bicycle parking apparatus; 
providing information relating to the repair or maintenance of cooking apparatus; providing information relating to the 
repair or maintenance of machines and apparatus for processing food or beverages; providing information relating to the 
repair or maintenance of cooking apparatus and installations; providing information relating to the repair or maintenance 
of boilers; providing information relating to the repair or maintenance of bookbinding apparatus and machines; providing 
information relating to the repair or maintenance of consumer electrical appliances; providing information relating to the 
repair or maintenance of aircraft; providing information relating to the repair or maintenance of gas water heaters; 
providing information relating to the repair or maintenance of gasoline station equipment; providing information relating 
to the repair or maintenance of burners; providing information relating to the repair or maintenance of amusement 
machines and apparatus; providing information relating to the repair or maintenance of cinematographic machines and 
apparatus; providing information relating to the repair or maintenance of cooking pots and pans; providing information 
relating to the repair or maintenance of diving machines and apparatus; providing information relating to the repair or 
maintenance of laboratory apparatus and instruments; providing information relating to the repair or maintenance of 
machines and apparatus for manufacturing rubber goods; providing information relating to the repair or maintenance of 
machines and apparatus for manufacturing glassware; providing information relating to the repair or maintenance of 
chemical processing machines and apparatus; providing information relating to the repair or maintenance of construction 
machines and apparatus; providing information relating to the repair or maintenance of loading-unloading machines and 
apparatus; providing information relating to the repair or maintenance of freezing machines and apparatus; providing 
information relating to the repair or maintenance of firearms; providing information relating to the repair or maintenance 
of fire alarms; providing information relating to the repair or maintenance of industrial furnaces; providing information 
relating to the repair or maintenance of industrial dishwashing machines; providing information relating to the repair or 
maintenance of industrial washing machines; providing information relating to the repair or maintenance of fishing tackle; 
providing information relating to the repair or maintenance of fishing machines and instruments; providing information 
relating to the repair or maintenance of agricultural machines and implements; providing information relating to the repair 
or maintenance of chemical plants; providing information relating to the repair or maintenance of clocks and watches; 
providing information relating to the repair or maintenance of electric lighting apparatus; providing information relating to 
the repair or maintenance of electric motors; providing information relating to the repair or maintenance of electric 
cooking apparatus and installations; providing information relating to the repair or maintenance of electronic machines 
and apparatus; providing information relating to the repair and maintenance of spectacles; providing information relating 
to the repair and maintenance of furnaces; providing information relating to the rental of mining machines and apparatus; 
providing information relating to the repair of land vehicles; providing information relating to the repair of billiard 
equipment; providing information relating to the repair of spectacles; providing information relating to shoe repair; 
providing information relating to the repair of fishing tackle; providing information relating to the repair of sports 
equipment; providing information relating to the repair of bags or pouches; providing information relating to the repair of 
tatami mats; providing information relating to the repair of personal ornaments; providing information relating to building 
renovation; providing information relating to furniture restoration; providing information relating to building demolition; 
providing information relating to building construction; providing information relating to the construction of buildings, 
and repair and installation services; providing information relating to the construction, repair and maintenance of 
buildings; providing information relating to shipbuilding; providing information relating to safe maintenance and repair; 
providing information relating to roofing installation and repair; providing information relating to the installation of 
electrical apparatus; providing information relating to fur care and repair; providing information relating to fur care, 
cleaning and repair; providing information relating to bathtub and bath boiler cleaning services; providing information 
relating to the cleaning of carpets and rugs; providing information relating to chimney sweeping services; provision of 
construction advice; providing advice relating to installation, maintenance and repair services; provision of construction 
information; provision of construction information relating to public works; provision of construction information by 
electronic means; pressing of cloth; pressing of cloth, clothing, fabric and textiles; pressing of textiles; pressing of fabric; 
emergency roadside vehicle repair services; roadside repair of automobiles; application of anti-graffiti coatings; cleaning 
of venues before and after events; street construction; rental of bulldozers; rental of drainage pumps; rental of dish 
drying machines; rental of road sweeping machines; rental of cleaning machines; rental of construction machines and 
apparatus; rental of cleaning equipment; rental of oil well drilling tools; rental of earth moving equipment and excavators; 
rental of construction and building equipment; rental of cranes [construction equipment]; rental of floor cleaning 
machines; rental of dishwashing machines; rental of dishwashers for household purposes; rental of dishwashers for 
industrial purposes; rental of industrial dish drying machines; rental of laundry washing machines; rental of construction 
equipment; rental of building scaffolds, working and building platforms; rental of laundry dryers; rental of spin dryers for 
clothes; rental of mops; rental of excavators; rental of electric washing machines; laying of cable; wiring services for 
telecommunications; pressing of clothing and providing information relating thereto; plumbing; dredging; masonry; 
roofing services; painting, interior and exterior; carpentry services; airplane de-icing services; underwater repair; pile 
driving services; joinery; cabinet making [repair]; installation services relating to the modernization of machines, machine 
tools and automatic systems for treating and processing metals; plastering; excavation services; quarrying services; 
removal of debris from buildings [construction services]; renovation of buildings; renovation and maintenance of 
shopping centers, industrial complexes, office buildings, residential buildings and other real estate developments; repair; 
repair of automatic livestock feeders; repair of automobiles; repair of vehicles as part of vehicle breakdown services; 
rebuilding of automobile engines; repair of forklift trucks; repair of water supply apparatus; repair of apparatus for 
lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; repair 
of steam generating apparatus; repair of air filtering apparatus; repair of telecommunication machines and apparatus; 
repair of apparatus and installations for generating power; repair of heat recovery apparatus; repair of billiard equipment 
and providing information relating thereto; repair of binoculars; repair of biogas plants and machines; repair of tailboard 
lifts; repair of tow bars for vehicles; repair of household and kitchen appliances; repair of consumer electronics; 
reconditioning of vacuum pumps and parts thereof; repair of bicycles; repair of bicycles and providing information 
relating thereto; repair of ventilating apparatus; repair of water purifying apparatus; repair of air filters; repair of air filters 
and parts thereof; repair of aerial navigation equipment; repair of compressed air machines; repair of intake air filters for 
machinery; repair of intake air filters and parts thereof; hat repair; repair of mining machinery; repair of trucks; overhaul 
of engines and motors; suitcase repair; repair of security locks; repair, servicing and maintenance of vehicles and 
apparatus for locomotion by air; repair of buildings; umbrella repair and providing information relating thereto; umbrella 
repair; parasol repair; repair and reconditioning of bearings for machines; repair and reconditioning of anti-friction 
bearings for machines; repair and reconditioning of bearings, ball-bearings, roller bearings and anti-friction bearings for 

6936



machines; repair of game machines and apparatus; repair of game machines and apparatus and providing information 
relating thereto; repair of toys or dolls; repair of toys or dolls and providing information relating thereto; reconditioning 
machines that are worn or partially destroyed; reconditioning motors and engines that have been worn or partially 
destroyed; repair and insulation of window joints; maintenance of automobiles; repair or maintenance of nuclear power 
plants; repair or maintenance of two-wheeled motor vehicles; repair or maintenance of automobiles; repair or 
maintenance of automobiles and providing information relating thereto; repair or maintenance of cooking apparatus; 
repair or maintenance of cooking apparatus for industrial purposes; repair or maintenance of cooking apparatus and 
installations; repair or maintenance of power distribution or control machines and apparatus; repair or maintenance of 
boilers; repair or maintenance of boilers and providing information relating thereto; repair or maintenance of chick 
brooders; repair or maintenance of consumer electrical appliances; repair or maintenance of consumer electrical 
appliances and providing information relating thereto; repair or maintenance of signboards; repair or maintenance of 
signboards and providing information relating thereto; repair or maintenance of gas water heaters; repair or maintenance 
of gas water heaters and providing information relating thereto; repair or maintenance of power generators; repair or 
maintenance of burners and providing information relating thereto; repair or maintenance of mining machines and 
apparatus; repair or maintenance of mining machines and apparatus and providing information relating thereto; repair or 
maintenance of two-wheeled motor vehicles and providing information relating thereto; repair or maintenance of milking 
machines; repair or maintenance of railway rolling stock; repair or maintenance of railway rolling stock and providing 
information relating thereto; repair or maintenance of amusement machines and apparatus; repair or maintenance of 
measuring and testing machines and instruments; repair or maintenance of measuring and testing machines and 
providing information relating thereto; repair or maintenance of egg incubators; repair or maintenance of 
cinematographic machines and apparatus; repair or maintenance of cinematographic machines and apparatus and 
providing information relating thereto; repair or maintenance of movie projectors; repair or maintenance of computers; 
repair or maintenance of conveyors; repair or maintenance of air-conditioning apparatus; repair or maintenance of 
vessels and providing information relating thereto; repair or maintenance of fodder mills; repair or maintenance of fodder 
mixers; repair or maintenance of fodder presses; repair or maintenance of fodder cutters; repair or maintenance of 
cooking pots and pans and providing information relating thereto; repair or maintenance of cooking pots and pans; repair 
or maintenance of laboratory apparatus and instruments; repair or maintenance of laboratory apparatus and instruments 
and providing information relating thereto; repair or maintenance of tobacco processing machines; repair or maintenance 
of diving machines and apparatus; repair or maintenance of machines and apparatus for use in beauty salons or barbers' 
shops; repair or maintenance of painting machines and apparatus; repair or maintenance of painting machines and 
apparatus and providing information relating thereto; repair or maintenance of plastic processing machines and 
apparatus and providing information relating thereto; repair or maintenance of plastic processing machines and 
apparatus; repair or maintenance of glassware manufacturing machines and apparatus and providing information relating 
thereto; repair or maintenance of machines and apparatus for processing food or beverages; repair or maintenance of 
machines and apparatus for manufacturing rubber goods; repair or maintenance of tobacco processing machines and 
providing information relating thereto; repair or maintenance of office machines and apparatus; repair or maintenance of 
amusement machines and apparatus and providing information relating thereto; repair or maintenance of power 
distribution or control machines and apparatus and providing information relating thereto; repair or maintenance of 
packing or wrapping machines and apparatus; repair or maintenance of photographic machines and apparatus and 
providing information relating thereto; repair or maintenance of chemical processing machines and apparatus; repair or 
maintenance of glassware manufacturing machines and apparatus; repair or maintenance of chemical processing 
machines and apparatus and providing information relating thereto; repair or maintenance of machines and instruments 
for making shoes; repair or maintenance of plant fiber processing machines and implements; repair or maintenance of 
machines and systems for manufacturing integrated circuits; repair or maintenance of semi-conductor manufacturing 
machines and systems; repair or maintenance of semi-conductor manufacturing machines and systems and providing 
information relating thereto; repair or maintenance of waste crushing machines and apparatus and providing information 
relating thereto; repair or maintenance of waste compacting machines and apparatus and providing information relating 
thereto; repair or maintenance of medical machines and apparatus; repair or maintenance of medical machines and 
apparatus and providing information relating thereto; repair or maintenance of metalworking machines and tools; repair 
or maintenance of metalworking machines and tools and providing information relating thereto; repair or maintenance of 
power-driven floor cleaning machines; repair or maintenance of mechanical parking systems; repair or maintenance of 
mechanical parking systems and providing information relating thereto; repair or maintenance of freezing machines and 
apparatus and providing information relating thereto; repair or maintenance of musical instruments; repair or 
maintenance of musical instruments and providing information relating thereto; pump repair or maintenance; pump repair 
or maintenance and providing information relating thereto; repair or maintenance of non-electric cooking apparatus and 
installations; repair or maintenance of non-electric cooking apparatus and installations and providing information relating 
thereto; repair or maintenance of gasoline station equipment and providing information relating thereto; repair or 
maintenance of gasoline station equipment; repair or maintenance of firearms; repair or maintenance of firearms and 
providing information relating thereto; repair or maintenance of optical machines and instruments; repair or maintenance 
of optical machines and instruments and providing information relating thereto; repair or maintenance of office machines 
and apparatus and providing information relating thereto; repair or maintenance of bookbinding apparatus and machines; 
repair or maintenance of printing or bookbinding machines and apparatus; repair or maintenance of printing or 
bookbinding machines and apparatus and providing information relating thereto; repair or maintenance of printing 
machines; repair or maintenance of loading-unloading machines and apparatus and providing information relating 
thereto; repair and maintenance of feed or booster pumps; repair or maintenance of diving machines and apparatus and 
providing information relating thereto; repair or maintenance of fire alarms and providing information relating thereto; 
repair or maintenance of fire alarms; repair or maintenance of cultivating machines and implements; repair or 
maintenance of fishing tackle; repair or maintenance of fishing tackle and providing information relating thereto; repair or 
maintenance of overhead projectors; repair or maintenance of industrial furnaces and providing information relating 
thereto; repair or maintenance of cooking apparatus for industrial purposes and providing information relating thereto; 
repair or maintenance of air-conditioning apparatus for industrial purposes and providing information relating thereto; 
repair or maintenance of industrial washing machines and providing information relating thereto; repair or maintenance of
industrial dishwashing machines; repair or maintenance of industrial dishwashing machines and providing information 
relating thereto; repair or maintenance of industrial washing machines; repair or maintenance of industrial furnaces; 
repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of storage tanks; repair or 
maintenance of fishing machines and instruments and providing information relating thereto; repair or maintenance of 
fishing machines and instruments; repair or maintenance of power-driven floor cleaning machines and providing 
information relating thereto; repair or maintenance of agricultural machines and implements and providing information 
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relating thereto; repair or maintenance of agricultural machines and implements; repair or maintenance of power 
generators and providing information relating thereto; repair or maintenance of snow ploughs; repair or maintenance of 
construction equipment; repair or maintenance of construction machines and apparatus; repair or maintenance of 
construction machines and apparatus and providing information relating thereto; repair or maintenance of textile 
machines and apparatus; repair or maintenance of textile machines and apparatus and providing information relating 
thereto; repair or maintenance of telecommunication machines and apparatus; repair or maintenance of 
telecommunication machines and apparatus and providing information relating thereto; repair or maintenance of 
telecommunication machines and apparatus, other than telephone sets, radio receivers and television receivers; repair or 
maintenance of telephone apparatus; repair or maintenance of vending machines and providing information relating 
thereto; repair or maintenance of harvesting machines and implements; repair or maintenance of packing or wrapping 
machines and apparatus and providing information relating thereto; repair or maintenance of vehicle washing 
installations and providing information relating thereto; repair or maintenance of bicycle parking apparatus; repair or 
maintenance of bicycle parking apparatus and providing information relating thereto; repair or maintenance of water 
pollution control equipment and providing information relating thereto; repair or maintenance of water purifying 
apparatus and providing information relating thereto; repair or maintenance of photographic machines and apparatus; 
repair or maintenance of chemical plants; repair or maintenance of chemical plants and providing information relating 
thereto; repair or maintenance of freezing machines and apparatus; repair or maintenance of storage tanks and providing 
information relating thereto; repair or maintenance of clocks and watches; repair or maintenance of clocks and watches 
and providing information relating thereto; repair or maintenance of sewing machines; repair or maintenance of sewing 
machines and providing information relating thereto; repair or maintenance of electric cooking apparatus and 
installations; repair or maintenance of electric motors and providing information relating thereto; repair or maintenance of 
electric lighting apparatus and providing information relating thereto; repair or maintenance of electric motors; repair or 
maintenance of electronic machines and apparatus; repair or maintenance of electronic machines and apparatus and 
providing information relating thereto; repair or maintenance of electric lighting apparatus; repair or maintenance of 
nuclear power plants and providing information relating thereto; repair and maintenance of gymnastic and sporting 
articles; repair and maintenance of toys; repair and maintenance of leather goods; repair and maintenance of furniture; 
repair and maintenance of footwear; repair and maintenance of clothing; repair and maintenance of spectacles and 
providing information relating thereto; repair and maintenance of spectacles; repair and maintenance of garden tools; 
repair and maintenance of sports and fitness equipment; repair and maintenance of textile goods; repair and maintenance 
of camping equipment; repair and maintenance of jewelry and watches; automobile body repair and finishing for others; 
repair and restoration of books; repair and restoration of household articles; repair and restoration of furniture; repair and 
maintenance of upholstery; motor vehicle maintenance and repair; repair and maintenance of motor vehicles and their 
engines; repair and maintenance of motor vehicles and parts thereof and of engines for motor vehicles and parts thereof; 
repair and maintenance of automobiles and parts thereof; repair or maintenance of water purifying apparatus; repair and 
maintenance of vacuum pumps; repair and maintenance of vacuum pumps and parts thereof; repair and maintenance of 
bicycles; repair and maintenance of ventilating apparatus; repair and maintenance of wind power plants; repair and 
maintenance of air vehicles; repair and maintenance of wave energy power plants; repair and maintenance of gas and 
electricity installations; burner maintenance and repair; repair and maintenance of mining, earth moving, road making, 
agricultural and farming equipment; repair and maintenance of mining equipment; repair and maintenance of mining 
machines; repair and maintenance of engines for motor vehicles; repair and maintenance of road making machines; 
repair and maintenance of rail vehicles; repair and maintenance of residential buildings; repair and maintenance of 
buildings; repair and maintenance of earth moving equipment; repair and maintenance of earth moving machines; repair 
and maintenance of horological and chronometric instruments; repair and maintenance of uninterruptible power supplies; 
film projector repair and maintenance; repair and maintenance of hardware for data processing apparatus; repair and 
maintenance of compressors; repair and maintenance of computer and telecommunications hardware; repair and 
maintenance of computer and telecommunications equipment; repair or maintenance of air-conditioning apparatus for 
industrial purposes; repair and maintenance of air-conditioning apparatus; repair and maintenance of ships; repair and 
maintenance of laser measuring apparatus; repair and maintenance of boats; repair or maintenance of waste compacting 
machines and apparatus; repair or maintenance of waste crushing machines and apparatus; repair or maintenance of 
sericultural machines and implements; repair and maintenance of machines and machine tools for treating and 
processing metals; repair and maintenance of machines, machine tools and automatic systems for treating and 
processing metals; repair and maintenance of machines, apparatus and tools; repair and maintenance of medical 
instruments, apparatus and equipment; repair and maintenance of motors; repair and maintenance of airplane motors and 
engines; repair and maintenance of motorcycles; repair and maintenance of multimedia apparatus; repair or maintenance 
of water pollution control equipment; repair and maintenance of road making equipment; repair and maintenance of 
public transport vehicles; repair and maintenance of axles and parts thereof; repair and maintenance of heating 
apparatus; repair and maintenance of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction 
apparatus; repair and maintenance of office buildings; repair and maintenance of cooling appliances and installations; 
repair or maintenance of passenger elevators; repair and maintenance of presses for processing metals; repair and 
maintenance of industrial machinery; repair and maintenance of dust extraction apparatus; repair and maintenance of 
radio systems and networks; airplane maintenance and repair; safe maintenance and repair; repair and maintenance of 
agricultural equipment; repair and maintenance of agricultural machines; repair and maintenance of motor vehicle cooling
systems; repair or maintenance of sporting equipment; repair and maintenance of building scaffolds, working and 
building platforms; repair or maintenance of vessels; repair and maintenance of land vehicles; repair and maintenance of 
drying apparatus; repair and maintenance of telecommunications apparatus, other than telephone sets, radio receivers 
and television receivers; repair or maintenance of vending machines; repair and maintenance of shopping centers, 
industrial complexes, office buildings, residential buildings and other real estate developments; repair and maintenance 
of transport containers; repair and maintenance of vehicle tires; repair and maintenance of audio frequency amplifiers; 
repair and maintenance of video frequency amplifiers; repair or maintenance of vehicle washing installations; repair and 
maintenance of photographic apparatus; repair and maintenance of surgical instruments and apparatus; repair and 
maintenance of chassis parts and bodies for vehicles; repair and maintenance of refrigerating apparatus; repair or 
maintenance of elevators [lifts]; repair and maintenance of electrical apparatus; repair and maintenance of electric 
vehicles; repair and maintenance of electricity generators; repair and maintenance of electronic apparatus; repair and 
maintenance of electronic display panels; repair and maintenance of electronic navigational and positioning apparatus 
and instruments; repair and maintenance of electronic installations; renovation, repair and maintenance of electrical 
wiring; repair and maintenance of energy generating installations; repair and maintenance of yachts; clock and watch 
repair; repair and cleaning of pallets and transport containers; cabinet repair; repair of computers; repair of computer 
hardware; repair of roofing; repair of cooking apparatus; repair of power lines; repair of personal ornaments; repair of 
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personal ornaments and providing information relating thereto; repair of furniture; repair of medical machines and 
apparatus; repair of metalworking machines and apparatus; repair of metallurgical plants and rolling mills; repair of bags 
or pouches and providing information relating thereto; repair of musical instruments; repair of land vehicles; watch 
repair; pump repair; upholstery repair; repair of billiard equipment; repair of water pollution control equipment; shoe 
repair; shoe repair and providing information relating thereto; repair of shoes, bags and belts; clothing repair and 
providing information relating thereto; clothing repair; sign repair; repair of lighting apparatus; repair of axles for 
machines; repair of axles for vehicles; repair of heating apparatus; repair of heating, air-conditioning and alarm 
installations; repair of office machines and apparatus; repair of spectacles; repair of spectacles and providing information 
relating thereto; repair of energy production plants and machines; repair of suspension systems for vehicles; repair of 
industrial machinery; repair of industrial furnaces; vacuum cleaner repair; repair of radios; repair of radio or television 
sets; repair of fishing tackle and providing information relating thereto; repair of sanitary installations; repair of fishing 
tackle; repair of alarms; repair of animal waste treatment systems; repair of electronic cash register systems; repair of 
damaged computers; repair of hearing aids and hearing protectors; repair of sports equipment; repair of sports 
equipment and providing information relating thereto; repair of machines for treating organic waste; repair of industrial 
waste treatment machines; stereo system repair; repair of construction and agricultural machinery; scaffolding repair; 
repair of construction machines and construction equipment; repair of bags or pouches; repair of drying apparatus; 
repair of couplings for land vehicles; repair of tatami mats; repair of tatami mats and providing information relating 
thereto; repair of television apparatus; telephone repair; repair, maintenance and overhaul of automobiles; repair, 
maintenance, servicing, dismantling, rebuilding and cleaning of vehicle engines and parts thereof; repair, maintenance, 
servicing, dismantling, rebuilding, cleaning and varnishing of vehicles and parts thereof; repair of brake systems for 
vehicles; repair of trailers; repair of toilet bowls with integrated bidet water jets; repair of toilet bowls with integrated bidet 
water jets and providing information relating thereto; repair of water supply installations; repair of installations for use in 
metal production, metal processing and metal working; repair of vehicle washing installations; repair of air-conditioning 
apparatus; repair of energy supply installations; repair of garbage disposals; repair of facsimile machines; repair of filters 
for machines, motors or engines; repair of filters and parts thereof; photographic apparatus repair; repair of cameras; 
repair of refrigerating apparatus; refrigerator repair; clock repair; reconditioning machines, motors and engines that have 
been worn or partially destroyed; luggage repair; repair of electrical equipment; repair of electrical equipment and 
electrotechnical installations; repair of electronic business equipment; repair of jewelry; hat restoration; restoration of 
buildings; renovating and constructing homes for low-income families; furniture restoration; furniture restoration and 
providing information relating thereto; restoration of musical instruments; restoration of works of art; furniture 
restoration, repair and maintenance; servicing and repair of lifting apparatus; servicing and repair of mechanical access 
platforms; servicing and repair of elevating work platforms; servicing of apparatus and installations for generating power; 
servicing of manufacturing machines and apparatus; servicing, cleaning and repair of chemical apparatus; automobile 
greasing; automobile lubrication; vehicle greasing; demolition of civil engineering structures; demolition of houses and 
buildings; demolition of buildings; pavement stripping; road stripping; warehouse construction and repair; installation, 
maintenance and repair of manufacturing plants; vehicle service stations [refuelling and maintenance]; sterilization of 
medical instruments; sterilization of surgical instruments; sterilization of surgical equipment; washing; washing of linen; 
washing of cloth, clothing, fabric, linen and textiles; washing, ironing, smoothing and repairing of textile goods for reuse; 
washing of clothing; washing of textiles; washing of fabric; washing of cloth; construction of airports; pier construction; 
construction of hydroelectric factories; pier breakwater building; custom construction of homes; road construction; 
chimney construction; residential and commercial building construction; construction and renovation of buildings; 
custom construction and building renovation; construction and repair of houses; construction and repair of buildings; 
pipeline construction and maintenance; building of canal locks; shipbuilding and providing information relating thereto; 
construction of porches; building of shops; construction of medical establishments; construction of oil pipelines; 
construction of decks; underwater construction; harbour construction; factory construction; construction, repair and 
maintenance of buildings; construction, repair and maintenance of buildings, and providing information relating thereto; 
construction of sunrooms; construction of structures for the production of crude oil; construction of structures for the 
production of natural gas; construction of structures for the transportation of natural gas; construction of structures for 
the transportation of crude oil; construction of structures for the storage of natural gas; construction of structures for the 
storage of crude oil; construction of telecommunication towers; construction, maintenance and renovation of property; 
construction, maintenance and repair of watercraft, yachts, boats and water vehicles; pipeline construction; building of 
fair stalls and shops; yacht building; shipbuilding; marine construction; custom shipbuilding; routine servicing of 
ventilating apparatus; routine servicing of air-conditioning apparatus; routine servicing of heating apparatus; routine 
servicing of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus; routine servicing of 
heating, refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus at intervals stipulated by the 
manufacturer; routine servicing of dust extraction apparatus; routine servicing of drying apparatus; routine servicing of 
refrigerating apparatus; thermal insulating of buildings; building inspection in the course of building construction; 
maintenance of aquariums; aircraft maintenance or repair and providing information relating thereto; maintenance and 
repair of computer hardware; maintenance and repair of skis; machinery maintenance and repair; maintenance and repair 
of hardware for computer networks; maintenance and repair of heating installations; maintenance and repair of 
telecommunications networks, apparatus, and instruments; maintenance of computer hardware; maintenance of medical 
apparatus and instruments; maintenance, repair and cleaning of apparatus and machinery for manufacturing semi-
conductors; maintenance of septic systems; tuning of engines for motor vehicles; tuning of motors and engines for 
automobiles; tuning of motors and engines; cleaning of automobiles; cleaning of building interiors; cleaning of exhibition 
stands; cleaning of urban areas; cleaning of residential houses; cleaning of residential and commercial properties; 
cleaning of buildings [interior]; cleaning of buildings, industrial sites and building sites; cleaning of building interiors and 
exteriors; crime scene clean-up services; cleaning of public areas; cleaning of office buildings and commercial premises; 
cleaning of industrial premises; cleaning of airplanes; street cleaning; street cleaning and providing information relating 
thereto; cleaning services in the nature of collecting trash, other than transport; asbestos removal; removal of graffiti; 
rust removal; laying of paving; carpet laying; tile laying, bricklaying or block laying; building reinforcing; vermin 
exterminating, other than for agriculture, aquaculture, horticulture and forestry; extermination of pests, other than for 
agricultural purposes; vermin exterminating, other than for agriculture, forestry or horticulture; vermin exterminating, 
other than for agriculture, forestry or horticulture, and providing information relating thereto; road sealing; garage 
services for automobile repair; construction, maintenance, cleaning and repair services; garage services for the 
maintenance and repair of motor vehicles; information and consultancy services relating to vehicle repair; advisory 
services in the fields of construction, repair, restoration, maintenance and installation; consultancy and information 
services relating to construction; consultancy, information and advisory services relating to the construction of public 
works; advisory services relating to the construction and repair of airports and airport facilities; consultancy relating to 
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the repair and reconditioning of anti-friction bearings for machines; consultancy relating to the repair and reconditioning 
of bearings, ball-bearings, roller bearings and anti-friction bearings for machines; consultancy and advisory services 
relating to the repair and maintenance of vacuum pumps and parts thereof; consultancy services relating to the 
construction of buildings; consultancy relating to installation, maintenance and repair services; consultancy relating to 
the installation, maintenance and repair of windmills and wind turbines; consultancy services regarding the installation 
and maintenance of telecommunications, transmission and broadcasting equipment, apparatus and instruments; 
advisory services relating to building demolition; advisory services relating to the construction of buildings; advisory 
services relating to the construction of buildings and other structures; advisory services relating to the construction of 
public works; advisory services relating to the maintenance and repair of mechanical and electrical equipment; advisory 
services relating to the maintenance, repair and renovation of buildings and other structures; advisory services relating to
the installation of audiovisual equipment; advisory services relating to the installation of hydraulic equipment; advisory 
services relating to the installation of plumbing; advisory services relating to the installation of heating and cooling 
apparatus; advisory services relating to the installation of building automation equipment; advisory services relating to 
the installation of security and safety equipment; advisory services relating to the installation of communication 
equipment; advisory services relating to the installation of lighting apparatus; advisory services relating to the installation
of passenger elevators; advisory services relating to the installation of fire prevention equipment; advisory services 
relating to the installation of telephone equipment; advisory services relating to the installation, maintenance and repair 
of mechanical and electrical equipment; painting services; decorative painting services; assembly services relating to the 
installation of presses for processing metals; automobile undercoating services; vehicle undercoating services; tire 
balancing; pest control services, other than for agriculture, aquaculture, horticulture and forestry; interior sealing and 
caulking services; building sealing and caulking services; hydraulic fracturing services; computer and telephone battery 
recharge services; building construction supervision services relating to shopping centers, industrial complexes, office 
buildings, residential buildings and other real estate developments; building construction supervision services for real 
estate projects; building construction supervision services for building projects; machinery retrofit and conversion 
services; construction services relating to the installation of heating, ventilating and air-conditioning systems; seat 
covering services; snow removal and de-icing services for airplanes; drain cleaning services; fire extinguisher recharging 
services; house painting; interior and exterior window cleaning services; assembly services relating to the installation of 
machines and machine tools for treating and processing metals; assembly services relating to the installation of 
machines, machine tools and automatic systems for treating and processing metals; artificial snow-making services; 
construction, repair, maintenance and installation services; pressure washing services; cleaning services; industrial and 
commercial cleaning services; domestic cleaning services; snow removal services; street sweeping services; installation 
and maintenance services; installation services for building scaffolds, working and building platforms; installation, 
maintenance and repair services; installation services for elevators and lifts; electrical installation services; installation 
services; removing birds from residential and commercial buildings; swimming pool cleaning services; air duct cleaning 
services; laundering of cloth, clothing, fabric, linen and textiles; laundering of babies' diapers; laundering of cloth; 
laundering of clothing; laundering of textiles; laundering of fabric; laundering; laundering and disinfecting of linen; 
laundering and providing information relating thereto; installation, maintenance and repair services provided by a 
handyman; construction and maintenance services relating to civil engineering; installation of ventilation and dust 
extraction systems; installation of apparatus for recording, transmission or reproduction of sound or images; installation 
of air-conditioning apparatus for use in clean rooms; installation of apparatus for lighting, heating, steam generating, 
cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; installation of heating, lighting and 
cooking apparatus; installation of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction 
apparatus; installation of apparatus for generating power; installation of dust extraction apparatus; installation of air-
conditioning apparatus; installation of gas supply and distribution apparatus; installation of reactive power compensation 
apparatus; installation of audiovisual equipment; installation of ventilating apparatus; installation of plumbing systems; 
installation of gas and water pipelines; installation of water pipes; installation of hydraulic equipment; installation of 
drywall panels; installation of lightning conductors; installation of doors and windows; installation of engines and motors;
installation of wood flooring; installation of wallboards; installation of rainwater drainage systems; installation of pipe 
insulation; installation of insulating materials; installation and maintenance of heating systems; installation and 
maintenance of solar thermal installations; installation and maintenance of photovoltaic installations; antenna installation 
and repair; plate glass installation and repair services; installation and repair of door frames; installation and repair of 
business and office machinery and equipment; Venetian blind installation and repair; setup or repair of locks; setup or 
repair of locks and providing information relating thereto; irrigation devices installation and repair; installation and repair 
of computer hardware; computer installation and repair; elevator installation and repair; installation and repair of freezing 
apparatus; installation and repair of window blinds; installation and repair of window frames; heating equipment 
installation and repair; burglar alarm installation and repair; installation and repair of burglar or fire alarms; furnace 
installation and repair; installation and repair of air-conditioning systems; installation and repair of heating, ventilating 
and air-conditioning systems; satellite dish installation and repair; installation and repair of television apparatus; 
telephone installation and repair; furnace and smelter installation and repair; pipeline installation and repair; installation 
and repair of air-conditioning apparatus; fire alarm installation and repair; freezing equipment installation and repair; 
electric appliance installation and repair; installation of rainwater collection systems; installation and maintenance of 
transmission and broadcasting equipment, apparatus and instruments; installation and maintenance of irrigation 
systems; installation and maintenance of computer hardware for the transfer of data for remote reading of electricity 
meters; installation and maintenance of hardware for computer networks and Internet access; installation and 
maintenance of burglar or fire alarms; installation and maintenance of industrial plant and equipment; installation and 
maintenance of traffic control apparatus; installation and maintenance of electronic apparatus; installation of cables for 
Internet access; installation of communication equipment; installation of computer hardware; installation of hardware for 
Internet access; installation of hardware and cables for Internet access; installation, construction, maintenance, servicing 
and repair of energy and power generating apparatus, equipment and installations; roofing installation; kitchen 
equipment installation; installation of kitchen appliances; installation of cooking appliances; installation of kitchen 
cabinets; installation of rainwater tanks; installation of foundry equipment; installation of machinery for generating 
electricity; installation of machines and machine tools for treating and processing metals; machinery installation; 
installation of furniture; installation of furniture for stores; installation of door closers; installation of door openers; 
installation of door openers and closers; oil well casing, tubing, and drill pipe installation; installation of floor tiles; 
installation of hardware for computer networks; installation of hardware for computer systems; installation of laundry and 
kitchen equipment; installation of building automation equipment; installation, maintenance and repair of computer 
hardware; installation, maintenance and repair of water supply apparatus; installation of fencing; installation of pet 
containment systems; installation of windows; installation of security and safety equipment; installation of office 
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machines; installation of lighting apparatus; installation of heating apparatus; installation of heating and cooling 
apparatus; installation of heating systems; installation of security systems; installation of tents; installation of passenger 
elevators; installation of fire alarms; installation of presses for processing metals; installation of fixtures and fittings for 
buildings; installation of industrial machinery; installation of industrial furnaces; installation of fire prevention equipment; 
installation of radio systems and networks; installation, maintenance and repair of automatic doors and barriers; 
installation, maintenance and repair of machines for use in the publishing industry; machinery installation, maintenance 
and repair; installation, repair and maintenance of clean room facilities and equipment; installation, repair and 
maintenance of heating equipment; office machines and equipment installation, maintenance and repair; installation, 
maintenance and repair of fire, smoke and heat alarms; installation, maintenance and repair of ventilating systems; 
installation, repair and maintenance of condensing apparatus, steam condensers, radiators for motors and engines, air 
reheaters, boiler tubes; installation of siding; custom installation of automobile interiors; installation of sanitary 
apparatus; installation of plumbing; installation of septic tanks; installation of commercial cooking apparatus; installation 
of environmental protection systems; installation of environmental control systems; installation of environmental control 
systems for clean rooms; installation of air-conditioning control systems; installation of air-conditioning systems; 
installation of heating, ventilation and air-conditioning [HVAC] systems; installation of electric light and power systems; 
installation of rainwater harvesting systems; installation of clean room systems; installation, changing, replacement and 
repair of locks; installation of satellite dishes; installation of glass in conservatories, windows, doors and greenhouses; 
installation of drying apparatus; installation of telephone equipment; installation of building insulation; installation of 
telephone lines; installation of cavity wall insulation; installation of insulating materials in buildings, roofs and structures; 
installation of insulating glass in conservatories, windows, doors and greenhouses; installation of thermal insulation for 
buildings; installation, maintenance and repair of automated teller machines; installation of water supply apparatus; 
installation, maintenance and repair of automation systems; installation, maintenance and repair of automatic emergency 
exits; installation, maintenance and repair of automatic doors and gates; installation, maintenance and repair of automatic 
apparatus for opening and closing ventilation flaps; installation, maintenance and repair of automatic apparatus for 
opening and closing windows; installation, maintenance and repair of automatic apparatus for opening and closing 
windows, fanlights, skylights and ventilation flaps; installation, maintenance and repair of automatic apparatus for 
opening and closing skylights; installation, maintenance and repair of automatic apparatus for opening and closing 
fanlights; installation, maintenance and repair of anemometers; installation, maintenance and repair of hardware for 
computer networks; installation, maintenance and repair of hardware for data communication networks; installation, 
maintenance and repair of remote control apparatus; installation, maintenance and repair of air analysis apparatus; 
installation, maintenance and repair of apparatus for supplying gas; installation, maintenance and repair of drilling and 
mining apparatus; installation, maintenance and repair of electronic monitoring apparatus; installation, maintenance and 
repair of hardware for data processing apparatus; installation, maintenance and repair of apparatus for processing 
metals; installation, maintenance and repair of apparatus for heating, purifying air, refrigerating, drying, ventilating, 
temperature control and air-conditioning; installation, maintenance and repair of energy conversion apparatus and power 
plants; installation, maintenance and repair of energy conversion apparatus, power plants, wave energy conversion 
apparatus and wave energy power plants; installation, maintenance and repair of apparatus for generating electricity; 
installation, maintenance and repair of apparatus for generating power; installation, maintenance and repair of apparatus 
for authentication of documents; installation, maintenance and repair of apparatus for checking the authenticity of 
banknotes; installation, maintenance and repair of apparatus for supplying electricity; installation, maintenance and 
repair of fire detection apparatus; installation, maintenance and repair of quality control apparatus; installation, 
maintenance and repair of wave energy conversion apparatus and wave energy power plants; installation, maintenance 
and repair of mechanically operated apparatus for opening and closing ventilation flaps; installation, maintenance and 
repair of mechanically operated apparatus for opening and closing windows; installation, maintenance and repair of 
mechanically operated apparatus for opening and closing windows, fanlights, skylights and ventilation flaps; installation, 
maintenance and repair of mechanically operated apparatus for opening and closing skylights; installation, maintenance 
and repair of district heating apparatus; installation, maintenance and repair of electronic data processing apparatus; 
installation, maintenance and repair of broadcasting apparatus; installation, maintenance and repair of quality control 
apparatus for printing presses; installation, maintenance and repair of ballast apparatus for ships; installation, 
maintenance and repair of batteries and accumulators; installation, maintenance and repair of wind towers; installation, 
maintenance and repair of vacuum pumps; installation, maintenance and repair of ventilating apparatus; installation, 
maintenance and repair of weighing apparatus; installation, maintenance and repair of veterinary apparatus and 
instruments; installation, maintenance and repair of wind towers and anemometers; installation, maintenance and repair 
of windmills and wind turbines; installation, maintenance and repair of air filters; installation, maintenance and repair of 
fiber optic networks; installation, maintenance and repair of blow molding machines; installation, maintenance and repair 
of high pressure lines, hosing and pipelines for hydraulic systems; installation, maintenance and repair of gas and 
electricity systems; installation, maintenance and repair of gas, electricity and water supply apparatus; installation, 
maintenance and repair of alternators; installation, maintenance and repair of hydraulic systems for machinery; 
installation, maintenance and repair of hydraulic systems for vehicles; installation, maintenance and repair of hydraulic 
equipment; installation, maintenance and repair of doors and fences; installation, maintenance and repair of chassis parts 
and bodies for vehicles; installation, maintenance and repair of fire, smoke and heat detectors; installation, maintenance 
and repair of ink metering apparatus for printing presses; installation, maintenance and repair of railroad tracks; 
installation, maintenance and repair of gaming machines, juke boxes and telecommunication equipment; installation, 
maintenance and repair of measuring apparatus; installation, maintenance and repair of measuring and testing apparatus 
and instruments; installation, maintenance and repair of clocks and other horological and chronometric instruments; 
installation, maintenance and repair of measuring, signalling and monitoring apparatus and instruments; installation, 
maintenance and repair of inverters, batteries and electrical connection apparatus for solar energy systems; installation, 
maintenance and repair of drilling and mining tools; installation, maintenance and repair of card readers; installation, 
maintenance and repair of catalytic converters; installation, maintenance and repair of compressors; installation, 
maintenance and repair of compressors, air pumps and vacuum pumps; installation, maintenance and repair of 
compressors, air pumps, vacuum pumps, air blowers, air filters, alternators, pressure regulators and oil separators; 
installation, maintenance and repair of computer hardware and electronic teaching equipment and apparatus; installation, 
maintenance and repair of computer hardware for electronic data processing systems; installation, maintenance and 
repair of computer hardware for telecommunications systems; installation, maintenance and repair of computer hardware 
and peripherals; installation, maintenance and repair of air-conditioning apparatus; installation, maintenance and repair of
cash registers; installation, maintenance and repair of ink rollers for printing presses; installation, maintenance and repair 
of kitchen equipment; installation, maintenance and repair of kitchen furniture; installation, maintenance and repair of 
labeling machines; installation, maintenance and repair of machines for processing plastics; installation, maintenance 
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and repair of machinery for the printing industry; installation, maintenance and repair of cleaning machines; installation, 
maintenance and repair of machinery for the graphics industry; installation, maintenance and repair of medical apparatus 
and instruments; installation, maintenance and repair of metalworking machines; installation, maintenance and repair of 
meteorological masts; installation, maintenance and repair of computer network and information technology equipment; 
installation, maintenance and repair of air blowers; installation, maintenance and repair of heating apparatus; installation, 
maintenance and repair of heating systems; installation, maintenance and repair of pumps and pumping stations; 
installation, maintenance and repair of oil separators; installation, maintenance and repair of building automation 
equipment; installation, maintenance and repair of container filling machines; installation, maintenance and repair of 
apparatus for conveying goods; installation, maintenance and repair of equipment and apparatus for use in demolition; 
installation, maintenance and repair of equipment and apparatus for use in mining; installation, maintenance and repair of 
equipment and apparatus for use in mining, open pit mining and quarrying; installation, maintenance and repair of 
equipment and apparatus for use in road building; installation, maintenance and repair of air freshening apparatus; 
installation, maintenance and repair of lighting apparatus; installation, maintenance and repair of burglar alarms; 
installation, maintenance and repair of air purifying apparatus; installation, maintenance and repair of passenger 
elevators; installation, maintenance and repair of passenger elevators, moving sidewalks, passenger bridges, moving 
stairways and stairway lifts; installation, maintenance and repair of printing machines; installation, maintenance and 
repair of printing machines and parts thereof; installation, maintenance and repair of printing presses; installation, 
maintenance and repair of printing presses and other machinery for use in the publishing industry; installation, 
maintenance and repair of printing presses and parts thereof; installation, maintenance and repair of loading and 
unloading machines; installation, maintenance and repair of fire and security alarms; installation, maintenance and repair 
of fire alarms; installation, maintenance and repair of apparatus for distributing electricity; installation, maintenance and 
repair of apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; installation, maintenance and repair of computer peripherals; installation, maintenance and repair of 
manufacturing machines and apparatus; installation, maintenance and repair of industrial machinery; installation, 
maintenance and repair of industrial machinery and manufacturing plants; installation, maintenance and repair of fire and 
smoke barriers; installation, maintenance and repair of filling machines; installation, maintenance and repair of pressure 
regulators; installation, maintenance and repair of freestanding lattice towers; installation, maintenance and repair of LED 
lighting apparatus; installation, maintenance and repair of air-conditioning systems; installation, maintenance and repair 
of boiler systems; installation, maintenance and repair of boiler systems and solar energy systems; installation, 
maintenance and repair of exhaust gas reduction systems; installation, maintenance and repair of heat insulation 
systems; installation, maintenance and repair of dental apparatus and instruments; installation, maintenance and repair of
drying apparatus; installation, maintenance and repair of money counting and sorting machines; installation, 
maintenance and repair of moving sidewalks; installation, maintenance and repair of passenger bridges; installation, 
maintenance and repair of packaging machines; installation, maintenance and repair of mechanically operated apparatus 
for opening and closing fanlights; installation, maintenance and repair of molding machines; installation, maintenance 
and repair of photovoltaic modules; installation, maintenance and repair of photovoltaic cells and modules; installation, 
maintenance and repair of refrigerating apparatus; installation, maintenance and repair of cooling and air-conditioning 
systems for temperature-controlled environments; installation, maintenance and repair of electrical and electronic 
apparatus for use in the field of automation; installation, maintenance and repair of electrical and electronic apparatus 
and equipment; installation, maintenance and repair of electrical lighting apparatus; installation, maintenance and repair 
of electrical devices; installation, maintenance and repair of electrical and electronic measuring and testing apparatus and
instruments; installation, maintenance and repair of electrical equipment; installation, maintenance and repair of 
electronic regulating apparatus; installation, maintenance and repair of electronic control apparatus; installation, 
maintenance and repair of electrical drives and drive systems for machines; installation, maintenance and repair of power 
plants and power grids; installation, maintenance and repair of escalators; installation, maintenance, repair and 
reconditioning of industrial machinery; installation, maintenance and repair of equipment and apparatus for use in coal 
mining; installation of theft prevention devices; installation of photovoltaic cells and modules; installation of refrigerating 
apparatus; installation of electrical apparatus or generators; installation of electric and electronic equipment in 
automobiles; installation of electrical wiring; installation of energy-saving apparatus; interference suppression in 
electrical apparatus; installation of ship interiors; swimming-pool maintenance; furniture maintenance; fur care and 
repair; fur care and repair and providing information relating thereto; fumigating; fumigation of buildings against pests; 
chimney sweeping; car cleaning; chimney sweeping and providing information relating thereto; automobile cleaning and 
washing; leather cleaning and repair; fur cleaning and repair; boiler cleaning and repair; cleaning of rugs; carpet cleaning;
cleaning of carpets and rugs; cleaning of carpets and rugs, and providing information relating thereto; rug shampooing; 
shoe shining; cleaning of clothing; window cleaning and providing information relating thereto; cleaning of storage tanks; 
storage tank cleaning and providing information relating thereto; leather care, cleaning and repair; fur care, cleaning and 
repair; septic tank cleaning; septic tank cleaning and providing information relating thereto; dry cleaning; cleaning of 
textiles; vehicle cleaning; cleaning of packaging materials, packing containers and transport pallets; diaper cleaning; 
cleaning of surgical instruments and equipment; floor sanding; buffing and polishing; plastering and painting of building 
interiors; inspection of automobiles and parts thereof prior to maintenance and repair; building maintenance; building 
maintenance and repair services provided by a handyman.
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Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

4057736    26/10/2018
[International Registration No. : 1443491]
Siemens Industry Inc.

100 Technology Drive Alpharetta GA 30005 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for regulating, controlling, signaling and monitoring for heating, ventilation and air conditioning 
technology, namely, electric air conditioning control devices for cooling and energy management, control apparatus for 
air conditioning installations in the nature of remote controls for air-conditioning apparatus, measuring and control 
devices for air conditioning technology; computer hardware for use in building automation and control systems; 
electronic controllers for controlling building heating, ventilation, and air conditioning; temperature controllers and 
heating controllers for warming and cooling rooms and buildings; ventilation and air flow controllers; namely, electronic 
controllers for ventilation and air flow systems; air conditioning system controllers in the nature of remote controls for 
air-conditioning apparatus; temperature, heating, ventilation, and air-conditioning regulators, namely voltage regulators 
for air conditioners, control valves for regulating the flow of gases and liquids; computer hardware and software for the 
remote control of temperature, heating, ventilation, and air conditioning regulators, thermostats, automatic timers, 
automatic temperature monitors, air flow monitors, air quality monitors, data transmitters and receivers for transmitting 
data relating to status of heating, ventilating and air conditioning systems and for communication between systems; 
computer software for controlling building automation and control systems and for reviewing and analyzing data and 
preparing reports on energy consumption and energy costs; computer software for use in optimizing energy usage, 
namely, software for use in measuring, monitoring, and recording energy usage data and analyzing the data to optimize 
energy usage; apparatus for monitoring power supplies, namely, voltage and current meters for measuring voltage and 
electric current, voltage stabilizing power supplies in the nature of voltage stabilizers, and apparatus for regulating and 
controlling electric current.

Cl.11;Valves for air conditioners; apparatus for regulating, controlling signaling and monitoring for exhaust ventilation 
technology, namely, general exhaust and fume hood systems in the nature of ventilation hoods.
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Priority claimed from 07/03/2018; Application No. : VA 2018 00536 ;Denmark 

4057740    07/09/2018
[International Registration No. : 1443272]
VirtuGO ApS c/o Soho

Lokale 223, Flæsketorvet 68 DK-1711 København V Denmark

Proposed to be Used
IR DIVISION
Cl.9;Software for a virtual training platform; games software in relation to cycling, competitive cycling and sports; 
virtual reality software and augmented reality software in relation to cycling, competitive cycling and sports; application 
software for social networking services in relation to cycling, competitive cycling and sport via internet; computer 
hardware for use with stationary exercise bicycles; helmets for bicycles; computers for use with bicycles; wattmeters.

Cl.35;Advertising; banner advertising; online advertising; retail, wholesale and online retail services in relation to 
bicycles, bicycle equipment, bicycle parts, software for training, computer hardware for training, computers for use with 
bicycles, sporting articles and equipment; retail, wholesale and online retail services in relation clothing for cycling, 
bicycle helmets, sportswear, clothing, footwear, headwear; online retail store services featuring game characters, apparel, 
equipment and other game elements.

Cl.41;Coaching; club services [entertainment or education]; provision of social club services; fan club services in the 
nature of entertainment; arranging of lectures; organization of bicycle races; sports training; sport camp services; 
sporting activities; organisation of sporting events; sporting education services; provision of information relating to 
sports; sports club services; organisation of cycling events; organisation of virtual sports and cycling events; provision 
of educational services relating to health; health and fitness training; providing of training in the field of health care and 
nutrition; health and wellness training; personal trainer services; sports tuition, coaching and instruction; supervision of 
physical exercise; physical fitness consultation; rental of sports or exercise equipment; provision of information on 
fitness training via an online portal; arranging and conducting of training programs; exercise instruction.

Cl.42;Rental of application software in relation to cycling, competitive cycling and sports; software as a service in 
relation to cycling, competitive cycling and sports; design of virtual reality software in relation to cycling, competitive 
cycling and sports; providing non-downloadable software on a global computer network; providing online, non-
downloadable software in relation to cycling, competitive cycling and sports.

Cl.44;Health screening; health counselling; providing health information.

6944



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

 

Priority claimed from 13/02/2018; Application No. : 017805953 ;European Union 

4057752    19/06/2018
[International Registration No. : 1443509]
AB Dynamoborstfabriken

Box 115 SE-592 22 Vadstena Sweden

Proposed to be Used
IR DIVISION
Cl.7;Electric brushes and holders therefor (parts of machines); carbon brushes, bakelite graphite brushes, 
electrographite brushes, hard carbon graphite brushes, copper graphite brushes, natural graphite brushes, all the 
aforesaid being for use in motors, engines and generators; brush holders for electric brushes, carbon brushes, bakelite 
graphite brushes, electrographite brushes, hard carbon graphite brushes, copper graphite brushes, natural graphite 
brushes, all the aforesaid for use in electric and electronic machines, apparatus and instruments; all aforementioned 
goods excluding suction nozzles, suction heads as well as brushes for electric household appliances, vacuum cleaner 
brushes, brushes for cleaning machines.

Cl.9;Brush holders for electric brushes, carbon brushes, bakelite graphite brushes, electrographite brushes, hard 
carbon graphite brushes, copper graphite brushes, natural graphite brushes, all the aforesaid being for use in electric and 
electronic apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; brush holders for electric brushes, carbon brushes, bakelite graphite brushes, electrographite brushes, hard 
carbon graphite brushes, copper graphite brushes, natural graphite brushes, all the aforesaid being for use for scientific, 
nautical and surveying apparatus and instruments, photographic, cinematographic and optical purposes; brush holders 
for electric brushes, carbon brushes, bakelite graphite brushes, electrographite brushes, hard carbon graphite brushes, 
copper graphite brushes, natural graphite brushes, all the aforesaid being for use for apparatus and surveying 
instruments, inspection, weighing, metering, signaling, checking (supervision) apparatus and instruments, life-saving and 
teaching apparatus and instruments; brush holders for electric brushes, carbon brushes, bakelite graphite brushes, 
electrographite brushes, hard carbon graphite brushes, copper graphite brushes, natural graphite brushes, all the 
aforesaid being for use for conducting, switching, transforming, accumulating, regulating or controlling electricity; silver 
graphite brushes for transmitting signals; carbon brushes, bakelite graphite brushes, electrographite brushes, hard 
carbon graphite brushes, copper graphite brushes, natural graphite brushes, all the aforesaid being for use in 
transformers.
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Priority claimed from 17/01/2018; Application No. : 30 2018 100 530 ;Germany 

4057753    17/07/2018
[International Registration No. : 1444227]
Schenck RoTec GmbH

Landwehrstrasse 55 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; handling apparatus for loading and 
unloading; lifting installations for the transport of workpieces; grabs as parts of machines; industrial manipulators 
[machines]; robots for use in industry; robots for transferring or feeding workpieces; robots for feeding workpieces; 
conveyors and conveyor installations; conveyor hangers; handling devices as lifting devices; belts for conveyors; 
overhead monorail equipment (conveyor devices); overhead conveyors; floor conveyors; thruster platforms; lifting 
devices; elevating platforms; cross-belts for machines; roller conveyor; apron conveyors for assembly purposes; rotary 
conveyors; lifting conveyors; motors other than for land vehicles; drives for machines; machine coupling and 
transmission components (except for land vehicles); clamping devices for use with machine tools; control mechanisms 
for machines, engines or motors; bearings as parts of machines; metalworking machines; robotic mechanisms for 
working metal; tool bits for metalworking machines; tool holders for metalworking machines; machines, tools and 
apparatus for fastening and joining purposes; jets being parts of machines; cutting machines [for metalworking]; cutting 
inserts [parts of machines]; drilling machines; milling machines; grinding machines for metalworking; welding 
equipment; welding apparatus; electric welding machines; laser welding machines; robotic electrical welding apparatus; 
laser cutting torches; bonding machines; presses [for metalworking]; components and replacement parts of the aforesaid 
goods.

Cl.9;Accessories for balancing machines, especially sensors, imbalance measuring units, computer-controlled 
evaluation units, compensation units for compensating the imbalance of rotors and rotatable components to be balanced; 
lasers; transducers; odometers; acceleration sensors; safety, security, protection and signaling devices, namely, light 
barriers, switches and shielding hoods for noise protection and protection against injuries; checking [supervision] 
apparatus and instruments; diagnostic apparatus, not for medical purposes; electrical and electronic control, testing and 
monitoring apparatus; measuring, detecting and monitoring instruments, indicators and controllers; electronic display 
units; remote control apparatus for balancing machines; scientific research and laboratory apparatus, educational 
apparatus and simulators; testing and quality control devices; components and replacement parts of the aforesaid goods; 
balancing machines for balancing electric drives and their parts; balancing machines for balancing rotors and rotatable 
components of machines, motors and engines.

Cl.37;Balancing of rotors and rotatable components of machines, motors and engines; balancing of electric drives and 
their parts; installation, cleaning, repair and maintenance services relating to material working machines and apparatus; 
installation, cleaning, repair and maintenance services relating to installations for use in material processing and material 
working; providing information relating to the repair or maintenance of material working machines and tools.

6946



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

4057773    20/07/2018
[International Registration No. : 1443342]
Antabio SAS

Biostep, 436 Rue Pierre et Marie Curie F-31670 Labege France

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; chemical products for use in industry, science; chemical reagents other than for medical or 
pharmaceutical purposes; bacterial preparations other than for medical purposes; bacteriological preparations other than 
for medical purposes; chemical preparations for scientific purposes other than for medical purposes; cultures of micro-
organisms other than for medical purposes; biological tissue cultures other than for medical purposes; diagnostic 
preparations other than for medical purposes.

Cl.5;Pharmaceutical preparations; drugs for human use; chemicals for use in pharmaceutical preparations; medical or 
pharmaceutical preparations, particularly for thediagnosis and treatment of life-threatening and drug-resistantbacterial 
infections; hygienic preparations for medicine; chemical preparations for medical or pharmaceutical purposes, especially 
for the diagnosis and treatment of life-threatening and drug-resistant bacterial infections; chemical products for medical 
purposes; bacterial preparations for medical or pharmaceutical purposes; bacteriological preparations for medical or 
pharmaceutical purposes; biological preparations for medical or pharmaceutical purposes; stem cells for medical 
purposes; biological tissue cultures for medical purposes; preparations of micro-organisms for medical or 
pharmaceutical purposes; chemical reagents for medical or pharmaceutical purposes; biomarker reagents for diagnostics 
for medical purposes; dietetic substances for medical purposes; pharmaceuticals and natural remedies, being medicines 
for human purposes.

Cl.42;Scientific and technological services and research and design services in the pharmaceutical, biological and 
clinical field; biological research; chemistry research; bacteriology research; laboratory testing; clinical trials; 
assessments, estimates and research in the fields of science and technology made by engineers and researchers; 
technical project studies; information, advisory and consultancy services relating to the aforesaid.
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Priority claimed from 16/04/2018; Application No. : 304586 ;Israel 

4057775    04/10/2018
[International Registration No. : 1443312]
COIN-DASH LTD

Eliezer Kaplan 22 6473423 Tel Aviv - Yafo Israel

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for sharing financial information, for making investments, for providing information in the 
field of crypto currency; software for enabling crypto currency investments; software for making crypto currency 
investments; software for crypto currency tracking and crypto currency portfolio management; software for financial 
consultancy in the field of crypto currencies; software for crypto currencies analysis; software enabling an end-user to 
manage his/her crypto currencies investments and enabling other end-users to make crypto currencies investments 
based on crypto currencies investments made by such end-user; software enabling end-users sharing their crypto 
currency portfolio with other end-users; software allowing interactions between end-users regarding crypto currencies 
investments; software for trading in crypto currency markets.

Cl.36;Crypto currency investment services; financial services; financial services for end-users of the internet in the 
field of crypto currencies; financial service allowing an end-user to manage his/her crypto currencies investments via the 
internet, and enabling other end-users to make crypto currencies investments based on such end-user's crypto 
currencies investments; financial management online platform for trading and exchange of crypto currencies; financial 
information analysis in the field of crypto currency; crypto assets portfolio management; providing financial crypto 
currency information via the internet.

Cl.42;Software as a service (SaaS) for sharing financial information, for making investments, for providing information 
in the field of crypto currency; SaaS for enabling crypto currency investments; SaaS for making crypto currency 
investments; SaaS for crypto currency tracking and crypto currency portfolio management; SaaS for financial 
consultancy in the field of crypto currencies; SaaS for crypto currencies analysis; SaaS enabling an end-user to manage 
his/her crypto currencies investments and other end-users to make crypto currencies investments based on crypto 
currencies investments made by such end-user; SaaS enabling end-users sharing their crypto currency portfolio with 
other end-users; SaaS allowing interactions between end-users regarding crypto currencies investments; SaaS for 
trading in crypto currency markets.

Cl.45;On-line social networking services in the field of crypto currency; services of online social crypto currency 
investment network; on- line social networking services for investors in the field of crypto currency; on-line social 
networking services for investors allowing them to make investment decisions by enabling social interactions with 
experienced investors; on-line social networking services facilitating communication between end-users regarding 
financial information in the field of crypto currency; an on-line social networking services for investors allowing them to 
copy crypto currency investments made by experienced investors.
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Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 05/03/2018; Application No. : UK00003294391 ;United Kingdom 

4057790    05/09/2018
[International Registration No. : 1443463]
Mewburn Ellis LLP

City Tower, 40 Basinghall Street London EC2V 5DE United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business record keeping services in the field of intellectual property; business management consultancy 
provided in relation to intellectual property portfolios; management of business information and data relating to portfolios 
of intellectual property rights; intellectual property portfolio management, namely, providing business assistance, 
consultancy and administrative services relating to the management of portfolios of intellectual property rights; business 
consultancy and commercial advisory services relating to the licensing and transfer of technology; technology transfers 
services (business services); business consulting services related to technology transfer; business assistance services 
in the field of product commercialisation via technology transfer services; business inquiries services; business 
investigations services; business research services; commercial information services; business consulting services; 
temporary personnel placement services; temporary placement or secondment of intellectual property lawyers, patent 
attorneys and trade mark attorneys; information, advice and consultancy services relating to the aforesaid services; 
providing business advisory services and commercial consultancy services relating to the protection of intellectual 
property; providing business advisory services and commercial consultancy services relating to establishment, 
maintenance, protection, exploitation and licensing of intellectual property rights.

Cl.41;Provision of training in the field of intellectual property; educational services relating to intellectual property.

Cl.45;Professional advisory services relating to intellectual property; intellectual property consultancy services; legal 
services provided in relation to the protection of intellectual property; providing information in the field of intellectual 
property; licensing and assignment of intellectual property; patent attorney services; trade mark attorney services; 
management of intellectual property; intellectual property consultancy services; renewal of intellectual property rights; 
enforcement of intellectual property; patent, trade mark and design watch services; patent, trade mark and design 
searching services; providing legal opinions in the nature of infringement or freedom to operate opinions; trade mark 
attorney services; legal services provided in relation to the establishment, maintenance, protection, exploitation and 
licensing of intellectual property rights; legal services; providing legal services in relation to intellectual property, 
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including patents, trade marks, designs, copyright, Supplementary Protection Certificates (SPCs) and Plant Variety Rights 
(PVRs), confidential information, database rights; legal advice and representation; legal consultancy services; legal 
information services; legal support services; litigation services; arbitration, mediation, conciliation and other alternative 
dispute resolution services; provision of information relating to intellectual property via computer databases; legal 
services provided in relation to domain name disputes; legal services provided in relation to company name tribunal 
proceedings; due diligence legal services; legal services provided by industrial property agencies; legal services 
provided by patent agencies; legal services provided by trade mark agencies; provision of information relating to 
intellectual property via computer databases; provision of information relating to intellectual property matters via an 
interactive online forum; information, advice and consultancy services relating to the aforesaid services; legal services, 
namely, intellectual property portfolio management; licensing of technology; professional advisory services in relation to 
the licensing of technology; legal services related to technology transfer in the nature of licensing and transfer of 
intellectual property.
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Priority claimed from 17/01/2018; Application No. : 87758983 ;United States of America 

4057798    13/07/2018
[International Registration No. : 1443466]
Inari Agriculture, Inc.

200 Sidney Street, Suite 340 Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Genetic engineering of plants; epigenetic engineering of plants, namely, genetic engineering of plants; scientific 
research and technical consulting services in the field of plant genetics and genetic engineering of live plants; genetic 
modification of plants and plant cells, plant embryos, seeds, pollen leaves, plant stems and plant cuttings, namely, 
genetic engineering; research and development in the field of genetic modification, regeneration, and reproduction of 
plants, plant cells, embryos, seeds, pollen, leaves, stems and cuttings; engineering, and research and development in the 
field of plant biotechnology; bioinformatics analysis services in plant biotechnology, namely, plant biotechnology 
research.

Cl.44;Genetic modification of plants, namely, plant breeding; epigenetic modification of plants, namely, plant breeding; 
horticultural consulting services related to plant breeding; biological and biochemical analysis of genetically modified 
plants, plant cells, plant embryos, seeds, pollen, leaves, plant stems and plant cuttings; in-vitro reproduction and 
regeneration of genetically modified plants, plant cells, plant embryos, seeds, pollen, leaves, plant stems and plant 
cuttings, namely, plant breeding; field and greenhouse reproduction of genetically modified plants, plant cells, plant 
embryos, seeds, pollen, leaves, plant stems and plant cuttings, namely, plant breeding.

Cl.45;Licensing of the agricultural products and technologies of others.
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Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 05/01/2016; Application No. : 014974067 ;European Union 

4057814    04/07/2016
[International Registration No. : 1443541]
Hella KGaA Hueck & Co.

Rixbecker Straße 75 59552 Lippstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Brake fluids; oils for brakes; refrigerants; antifreeze fluids; hydraulic oils; silicone fluids; silicone resins; 
adhesives; super glues; solvents; hardeners; car body fillers; battery acids; distilled water; photographic developers; 
drying agents for putty; mineral oil based coolants used with drilling; pickling pastes [chemical agents]; transmission 
oils.

Cl.2;Rust preventatives; anti-rust treatments; rust protecting paints; rust converters; anti-rust oils; anti-rust greases; 
preparations for rust proving; thinners; primers; paints; anti-corrosion oils.

Cl.3;Cleaners; vehicle cleaning preparations; abrasive pastes; rust removing preparations; sandpapers.

Cl.4;Lubricants; automotive greases; industrial greases; dry lubricants; lock lubricants; high pressure greases; drilling 
pastes; cutting pastes; engine oils; cutting oils; axle gear oils; haldex coupling oils; antifriction oils; protecting oils; fork 
oils.

Cl.5;First aid boxes; animal repellents.

Cl.6;Bonnet locks; tankcap locks; bootlid locks; door locks; locking knobs; pipes of metal; tubes of metal; metal 
grommets; metal rivets; rivets; tool board hooks; access ramps.

Cl.7;Engines, motors; brake flushing machines; cowlings as part of machines; oil filters; oil pumps; fuel filters; fuel 
pumps; fuel supply modules; fuel injection systems; fuel cut-offs; fuel nozzles; injection pumps; compressors; fans for 
motors and engines; cam chains; tensioners; vacuum cleaners; welding machines; air filters for vehicle engines; intake 
manifolds; changeover valves; belts for machines; belt drives; belt tensioners; belt pulleys; timing belts; v-belts; 
alternators; starter alternators; AC generators; regulators; carbon brushes for alternators; stators; rotors; alternator 
freewheel clutches; alternator fans; air pumps; ejectors; compressors; ignition distributors; ignition coils; condensers 
(ignition parts for internal combustion engines); spark plugs; distributor plugs; coil plugs for internal combustion 
engines; glow plugs; flywheels; bearings; lifting platforms; crankshafts; crank cases for engines; starter pinions; 
automotive exhaust systems; automotive exhaust pipes; catalytic converters; front silencers; middle silencers; end 
silencers; sports silencers; particulate filters; pipe connectors [parts of machines]; camshafts; carburettors; carburettor 
dampers; separators; milling machines; routers for milling machines; delta sanders; burnishing machines; honing tools; 
seals for engines; gaskets for engines; water pumps; vacuum pumps; pistons; soldering tools; shaper tools; propshaft 
ejectors; spring compressors; nail guns; staple guns; oil traps; grease traps; hydraulic filters; fan cowlings; oil coolers; 
clamping sleeves; crankshaft dampers; starters for vehicles; camshafts for vehicles; gears for camshafts; gears for 
crankshafts; propshafts.

Cl.8;Saws; grease guns; hammers; hammer heads; hammer shafts; hammer wedges; jacks; snow shovels; hand-
operated air pumps; ice scrapers; cutters; thread cutters; pipe cutters; pullers; nail extractors [hand tools]; pliers; 
spanners; expanders; cutting wheels; wrenches; files; file blades; file handles; grinding pads; tensioner spindles (hand-
tools); square keys (hand-tools); flaring tools, pipe bending tools; centre punches [hand tools]; mandrels (hand-tools); 
filter wrenches; ratchets; screwdrivers; crimping pliers; dies; die stocks; cable strippers; scissors; knives; cutter blades; 
reamers; screwdriver bits sets; drill bits; chisels; mounting wedges; tyre levers; oil filter belts [hand tools]; spark plug 
spanners; tweezers; dismantling tools; scribers; nut splitters; spatulas (hand-tools); scrapers; punches; scrubbers 
[cleaning tools]; hex keys; sockets (hand-tools); levers.

Cl.9;Electronic control units; electric control modules; cable harnesses; set for repairing or exchanging electric wire 
harnesses for automobiles, containing connectors, cables, wires, pigtails, crimp seals, crimp bullets, shrinkers, connector
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terminals and adapters; connecting cables; headlight range adjustment control units; switches; electric relays; electronic 
relays; electromagnetic relays; solid state relays; safety relays; lighting ballasts; ballasts for electrical lighting fittings; 
ballasts for gas discharge lamps; sensors; resonators; measuring, detecting and monitoring instruments, indicators and 
controllers; sensors and detectors; time measuring instruments (not including clocks and watches); distance and 
dimension measuring instruments; electronic meters; pressure meters; heating meters; power meters; speed meters; 
level meters; callipers; dial gauges; knife-edged rulers; engine testers; instruments for diagnosis; brake pressure testers; 
lambda control testers; brake testers; emission diagnosis equipment; emission analysers; self-diagnosis equipment 
(computer, cables and monitor); headlight aiming testers; ABS testers; CO measuring devices; dynamometers; battery 
chargers; battery starters; battery testers; batteries; battery acid testers; battery relays; battery adaptors; injection 
meters; software for diagnosis instruments; thermometers; filler scales; manometers; display monitors; display 
terminals; head-up displays; lubricant dosage dispensers; oil dosage dispensers; wide angle lenses; gauges; 
tachographes; voltmeters; tractormeters; ammeters; fuse testers; brake fluid testers; rulers as measuring instrument; fire 
extinguishers; pressure converters; alternator rectifiers; ignition cables; ignition cable kits; central locking systems, 
namely, electric looks; remote control for central locking systems; hand sensors for remote control; electric bonnet locks;
electric tankcap locks; electric bootlid locks; electric door locks; tyre pressure control systems; cameras; back-up 
cameras; monitors for parking assistance; control displays for parking assistance; aerials; aerial heads; aerial boosters; 
aerial telescopes; radios; CD-players; combinations of radio and CD; DVD players; audio amplifiers; navigation systems; 
loudspeakers; navigation system software; accident data recorders; roof monitors; sockets; switches; fuses; plugs; 
electric cables; cable connectors; resistors; cruise control for vehicles; cruise control alarms; flasher units [electronic 
switching unit]; switch boxes; electric switches; hydraulic switches; pressure switches; press switches; tilt switches; 
push button switches; rotary switches; rocker switches; touch control and pull switches; hazard warning light switches; 
flasher switches; light switches; dimmer switches; brake light switches; windscreen wiper and washer switches; steering 
column switches; door contact switches; ignition switches; glow plug ignition switches; short-circuiting switches; DC 
switches; AC switches; pressure switches; level switches for water and oil; gear switches; electric and electronic 
automatic switching devices; light sensors; photoelectric sensors; electric sensors; electronic sensors; sensors for 
determining position; climate sensors; rain-light sensors; steering sensors; medium sensors; accelerator pedal sensors; 
temperature management sensors; torque and angle sensors; transmission range sensors; vehicle level sensors; throttle 
position sensors; motion sensors; sensor switches; heat sensors; magnetic sensors; measuring sensors; shock sensors; 
humidity sensors; piezoelectric sensors; movement sensors; timing sensors; temperature sensors; ultrasonic sensors; 
alarm sensors; infrared sensors; motion sensors; position sensors; distance sensors; vibration sensors; acceleration 
sensors; proximity sensors; level sensors; pressure sensors; optical sensors; pollutant sensors; electro-optical sensors; 
LED position sensors; sensors and detectors; electronic measurement sensors; electronic pressure sensors; optical 
speed sensors; air temperature sensors; air quality sensors; magnetic resistance sensors; electric current sensors; on-
off sensors; fluid level sensors; sensors for engines; remote temperature sensors; liquid level sensors; oil level sensors; 
coolant-temperature sensors; oil-water level sensors; sensors for measuring speed; active infra-red sensors; brake pad 
wear sensors; wiper blade wear sensors; sensors for measuring depth; sensors for determining temperature; relay 
sockets; overload relays; thermal relays; radio relays; step relays; power relays; coaxial relays; electronic relays; 
electromagnetic relays; electric relays; electrical relays; radio relay cables; light sensitive relays; solid-state relays; safety 
relays [electric]; electronic miniature relays; motor protection relays; overvoltage protection relays; pulse operated 
latching relays; thermostats; glow indicators; pre-resistors; rod magnets; rotating beacons; strobe-type beacons; lane 
departure warning systems; emergency triangles; parking warning systems; holders for separate electronic devices.

Cl.11;Headlights; tail lights; fog lights; work lights; spot lights; license plate lights; reverse lights; search lights; door 
lights; interior lights; marker lights; rear fog lights; door footwell lights; park position lights; door puddle lights; engine 
bay lights; daytime running lights; bend headlight systems; rear reflectors; reflex reflectors; light holders; taxi top lights; 
reading lights; cornering lights; light housings; light glasses; light diffusing lenses; light bulbs; light bulb sockets; light 
reflectors; light frames; light covers; light caps; light seals [lighting fixtures]; igniters; light seals [lighting fixtures]; light 
gaskets [lighting fixtures]; warning security lights; direction indicators; auxiliary direction indicators; auxiliary brake 
lights; lamp bases for rotating beacons; seals for lights [lighting fixtures]; gaskets for lights [lighting fixtures]; air 
conditioning devices; vehicle air conditioning systems; vehicle heating systems; vehicle ventilation systems; air 
conditioning fans; air conditioning filters; coolant tubes; heat exchangers; radiators; gas condensers, other than parts of 
machines; evaporators; dryers; lampshade holders; nozzles; water tanks; hose lines for air conditioning installations; 
expansion valves being parts of air conditioning installations; blowers; air filters; disinfectants for air conditioning; seat 
heating; seat cooling; electric cool boxes; air dehumidifiers; separate heaters for vehicles; oil pre-heaters; washer fluid 
pipes; washer fluid jets.

Cl.12;Brake facings; brake drums; brake cylinders; brake discs; brake shoes; brake pads; brake power regulators; 
brake boosters; brake callipers; brake hoses; brake valves; brake pressure valves; brake pressure regulators; brake gas 
springs; brake master cylinders; brake repair kits; brake system vacuum pumps; brake fluid expansion tank; brake 
calliper gaskets; brake shafts; hydraulic units (brake system); brake lines; brake fluid hydraulic filters; retarders; brake 
shoe bolds; brake pedals; accelerator pedals; pedal pads; mounting plates; cranks; spindle drives for brakes; rods; 
spacers for brakes; stop plates [structural parts for automobiles]; conical pulleys; brake shoe mountings; tank caps; 
tubes; luggage carriers for vehicles; carriers for bicycles for vehicles; holders; automobile chains; wheel bearings; axle 
bearings; screws for use in automobiles; holding brackets [structural parts for automobiles]; pedal units; clutches for 
land vehicles; power clutches for land vehicles; friction clutches for land vehicles; jaw clutches for land vehicles; 
hydraulic clutches for land vehicles; clutch cables; clutch levers; clutch discs; clutch cylinders; clutch hoses; clutch 
pedals; clutch pedal pads; rods; bellows; shuttle valves [structural parts for automobiles]; torsion dampers; clutch 
actuation systems; clutch brakes; clutch plates; clutch peak torque limiters; compensation tanks (clutch); clutch kits; tool 
trolleys; roof rack storage containers for land vehicles; tow bars; tow cables; covers for vehicles; seat covers; 
windscreen covers; snow chains for vehicles; child's safety seats; air pumps for vehicles; safety head rests; rear view 
mirrors; interior mirrors; exterior mirrors; mirror glasses; mirror frames; mudflaps for vehicles; steering wheel covers; 
cigarette lighters; door handles; glove compartments; ashtrays; grab handles; dashboards; seat squab; centre consoles; 
cup holders; arm rests for vehicles; axles for vehicles; axle drives; couplings for vehicles; dampers; vibration dampers; 
cranks for vehicles; crank cases for vehicles; starter pinions for vehicles; pinions for vehicles; shock absorbers; steering 
gears; steering racks; steering apparatus; steering shafts; steering boxes; steering covers; wheels; tyres; wheel hubs; 
wheel rims; tyre valves; tyre repair oil coolers; broken tyre valves repair kits, containing valve inserts, plugs and dust 
caps; chains; window wiper systems; wiper blades; wiper blade rubbers; wiper arms; wiper motors; wiper gears; wiper 
linkages; water pumps for windor wiper systems; washer nozzles; window lifts for vehicles; seat adjustment systems for 
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vehicles; boat racks; bicycle racks; luggage boxes; luggage nets; ski racks; surfboard racks; roof racks; transport 
platforms; transport boxes; tow bar carriers; fuel tanks; caps for fuel tanks; filler caps; fuel preheaters; backup alarms; 
footrests for motorcycles; footboards for motorcycles; heel guards for motorcycles; stands for motorcycles; license plate 
holders for motorcycles; tail lowerings for motorcycles; tail risings for motor cycles; chain guards for motorcycles; horns 
for vehicles; electric horns; disc horns; twin-tone horns; air horns; trailer hitches for vehicles; footboards for trailer 
hitches; gas tank grommets; headlight cleaning systems; water pumps for headlight cleaning systems.

Cl.17;Gaskets for automotive use; seals; oil seals; fluid seals; plastic seals; glass fibre; hoses; connecting conduits; 
coolant hoses; refrigerant conduits; hose linings; clutch linings; brake linings; pipe linings (not of metal); couplings; 
insulators; adhesive tapes; sealants; sealing compounds.

Cl.21;Brushes; oil funnels; sponges; steelwool; oil funnels.

Cl.27;Floor mats for vehicles.

Cl.35;Advertising for motor vehicle parts and repair; business management; business administration; office functions.

Cl.37;Service for vehicles; repair of vehicles; maintenance of vehicles; tyre service; tyre repair.
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Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

 

Priority claimed from 28/06/2018; Application No. : 017925269 ;European Union 

4057817    09/07/2018
[International Registration No. : 1443673]
UiPath SRL

Str. Vasile Alecsandri si Constantin Daniel, Nr. 4 si 11, Corp A, Et. 5-6, Sector 1 Bucharest Romania

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; downloadable computer utility programs; computer software 
applications, downloadable; application software for cloud computing services.

Cl.35;Assistance in management of business activities; assistance and advice regarding business management; 
management assistance in business affairs; business assistance, management and administrative services; management 
and operation assistance to commercial businesses; assistance and advice regarding business organisation and 
management; advice relating to the organisation and management of business; business management assistance for 
industrial or commercial companies; assistance, advisory services and consultancy with regard to business 
management; assistance to commercial enterprises in the management of their business; commercial assistance in 
business management; efficiency experts; business efficiency expert services; business organisation consulting; 
business organization and operation consultancy; business management and organization consultancy; business 
management and enterprise organization consultancy; business organization and management consultancy including 
personnel management; assistance, advisory services and consultancy with regard to business organization; advisory 
services for business management; business management consultancy and advisory services; business consulting; 
professional consultancy relating to business management; business information; collecting information for business; 
provision of business information; computer assisted business information; business advisory and information services; 
information in business matters; business information for enterprises (provision of -); business information and research 
services; computerised business information services; provision of business information; analysis of business 
information; computerised business information retrieval; business statistical information services; business advice, 
inquiries or information; provision of business and commercial information; computerised business information 
processing services; business research and information services; provision of statistical information relating to 
business; provision of business management information; provision of computerised data relating to business; 
information services relating to businesses; information services relating to business matters; providing business 
information via a web site; provision of computerised business management information; drawing up of business 
statistical information; economic information services for business purposes; business analysis, research and 
information services; compilation of business statistics and commercial information; advice and information concerning 
commercial business management; information or enquiries on business and marketing; computerised information 
services to business opportunities appraisals; provision of commercial and business contact information; provision of 
business information via global computer networks; provision of computerised information relating to business records; 
providing business information by way of computer terminals; provision of on-line business and commercial information; 
providing information about commercial business and commercial information via the global computer network; updating 
of business information on a computer data base; business consultancy relating to the administration of information 
technology; providing business information directory services, via a global computer network; information and data 
compiling and analyzing relating to business management; business management consulting services in the field of 
information technology; provision of commercial business information by means of a computer database; business 
information services provided on-line from a computer database or the internet; business information services provided 
online from a global computer network or the internet; providing business information, also via internet, the cable 
network or other forms of data transfer; compilation of information into computer databases; compilation and 
systemization of information into computer databases; compilation of statistics; compilation of business statistics; 
compilation of statistics [for business or commercial purposes]; computerized file management; data search in computer 
files for others; document reproduction; outsourcing services [business assistance]; systemization of information into 
computer databases; updating and maintenance of data in computer databases.

Cl.38;Transmission of information for business purposes; providing access to databases; providing access to online 
computer databases; providing access to and leasing access time to computer databases; providing access to databases 
in computer networks; providing access to electronic communications networks and electronic databases; 
communications by computer terminals; computer-aided transmission of messages and images; computer aided 
transmission of messages, information and images; streaming of data; transmission of digital files.

Cl.41;Teaching and training in business, industry and information technology; arranging and conducting of 
conferences; arranging, conducting and organisation of conferences; arranging and conducting of commercial, trade and 
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business conferences; arranging and conducting of seminars; arranging and conducting of seminars and workshops; 
arranging, conducting and organisation of seminars; programming [scheduling of programs] on a global computer 
network.

Cl.42;Providing temporary use of non-downloadable computer programs; cloud computing; consulting in the field of 
cloud computing networks and applications; rental of operating software for accessing and using a cloud computing 
network; programming of operating software for accessing and using a cloud computing network; design and 
development of operating software for accessing and using a cloud computing network; providing temporary use of on-
line non-downloadable operating software for accessing and using a cloud computing network; computer programming; 
scientific computer programming services; computer software programming services; computer programming and 
maintenance of computer programs; computer programming for data processing; computer design and programming 
services; computer programming and software design; computer programming for the internet; research relating to 
computer programming; computer programming services for data warehousing; design, development and programming 
of computer software; technical consultancy services relating to computer programming; computer programming for data 
processing and communication systems; computer programming services for commercial analysis and reporting; 
programming of computer software for reading, transmitting and organising data; programming of computer software for 
evaluation and calculation of data; advisory services relating to computer programming; computer software design; 
software design and development; computer software design and updating; design and writing of computer software; 
design and development of computer software architecture; design, maintenance and updating of computer software; 
design, drawing and commissioned writing of computer software; research, development, design and upgrading of 
computer software; design, maintenance, development and updating of computer software; design, maintenance, rental 
and updating of computer software; design and development of computer software for process control; consultancy 
relating to the design and development of computer software programs; design and development of computer software 
for reading, transmitting and organising data; design and development of computer software for evaluation and 
calculation of data; providing information about the design and development of computer software, systems and 
networks; rental of software; rental of computer database software; rental of computer software and programs; rental and 
maintenance of computer software; computer system analysis; advisory services relating to computer systems analysis; 
computer system design; advisory services relating to computer systems design; design services relating to the 
development of computerised information processing systems; computer software consultancy; professional advisory 
services relating to computer software; technical consultancy relating to the installation and maintenance of computer 
software; technical consultancy relating to the application and use of computer software; providing information, advice 
and consultancy services in the field of computer software; consultancy and information services relating to the design, 
programming and maintenance of computer software; research and consultancy services relating to computer software; 
consultancy services relating to computer networks using mixed software environments; computer technology 
consultancy; computer and information technology consultancy services; consultancy in the field of computer security; 
professional consultancy relating to computer security; conversion of computer programs and data, other than physical 
conversion; electronic data storage; computer services concerning electronic data storage; compression of data for 
electronic storage; electronic data storage and data back-up services; electronic storage services for archiving 
databases; electronic storage services for archiving databases, images and other electronic data; temporary electronic 
storage of information and data; information technology [IT] consultancy; providing information on computer technology 
and programming via a web site; installation of software; installation and maintenance of computer programs; installation 
and customisation of computer applications software; installation, maintenance and updating of computer software; 
installation, repair and maintenance of computer software; installation, maintenance, updating and upgrading of computer
software; installation, setting up and maintenance of computer software; installation, maintenance, repair and servicing of 
computer software; installation, maintenance and repair of software for computer systems; maintenance of computer 
programs; development and maintenance of computer software; maintenance and updating of computer software; 
maintenance and upgrading of computer software; development and maintenance of computer database software; 
maintenance of computer software relating to computer security and prevention of computer risks; updating and 
maintenance of computer software and programs; monitoring of computer systems by remote access; off-site data 
backup; outsource service providers in the field of information technology; research and development for others; 
software as a service [SaaS]; technological consultation services; updating of computer software; updating and 
upgrading of computer software; updating of computer software for others; updating of software for databases; updating 
of computer software relating to computer security and prevention of computer risks; updating of computer programs.
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Priority claimed from 23/03/2018; Application No. : 87847152 ;United States of America 

4057821    23/03/2018
[International Registration No. : 1443448]
Aetna Inc.

1425 Union Meeting Road Blue Bell PA 19422 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Fitness and exercise monitoring, testing, screening, assessment, evaluation, and counseling services; providing 
information and advice in the fields of fitness and exercise; providing information on fitness and exercise via a website.

Cl.44;Medical, health care, home health care, physician, psychiatric, and nursing services; health and wellness 
monitoring, testing, screening, assessment, evaluation, and counseling services; providing information and advice in the 
fields of health, health care, prescription medications, and wellness; providing information on health, health care, 
prescription medications, and wellness, via a website; providing medical information and services, namely health and 
wellness resources and resources and information to access benefit information, to track and manage personal health 
care information, to find and obtain health care services and remote psychiatric and medical consultations, to seek and 
fill pharmacy prescriptions, and to schedule and manage appointments with health care providers.
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Priority claimed from 03/05/2018; Application No. : 30 2018 104 949 ;Germany 

4057823    30/10/2018
[International Registration No. : 1443277]
Göttfert Werkstoff-Prüfmaschinen GmbH

Siemensstraße 2 74722 Buchen Germany

Proposed to be Used
IR DIVISION
Cl.9;Rheological testing apparatus for thermoplastics, thermosetting plastics and rubber, in particular melt index 
testing apparatus, elastomer testing apparatus, capillary rheometers, extensional rheometers, extension testers, online 
systems for rheological testing, apparatus for extrusiometry, for film analysis; clean-room apparatus for rheological 
testing; EDP-hardware, EDP-software, the aforesaid goods especially being for applications in rheological testing 
apparatus, in particular in testing apparatus included in the list above; Sensors and detectors, preferably for direct and/or 
indirect measurement/determination of physical quantities, in particular in the field of rheology.

Cl.37;Installation, maintenance and repair of the following goods, apparatus, equipment and systems: Rheological 
testing apparatus for thermoplastics, thermosetting plastics and rubber, in particular melt index testing apparatus, 
elastomer testing apparatus, capillary rheometers, extensional rheometers, extension testers, online systems for 
rheological testing, apparatus for extrusiometry, for film analysis, clean-room apparatus for rheological testing, EDP- 
hardware, the aforesaid goods especially being for applications in rheological testing apparatus, in particular in testing 
apparatus included in the list above, sensors and detectors, preferably for direct and/or indirect measurement/ 
determination of physical quantities, in particular in the field of rheology.

Cl.42;Technological services relating to rheology, Installation, maintenance and repair of EDP-Software, the aforesaid 
good especially being for applications in rheological testing apparatus, in particular in testing apparatus for 
thermoplastics, thermosetting plastics and rubber, in particular melt index testing apparatus, elastomer testing apparatus,
capillary rheometers, extensional rheometers, extension testers, online systems for rheological testing, apparatus for 
extrusiometry, for film analysis, clean-room apparatus for rheological testing, EDP-hardware, Sensors and detectors, 
preferably for direct and/or indirect measurement/determination of physical quantities, in particular in the field of 
rheology.

6958



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

4057828    09/08/2018
[International Registration No. : 1444252]
BP p.l.c.

1 St James's Square London SW1Y 4PD United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the petrochemicals industry; unprocessed plastics; unprocessed artificial and synthetic 
resins; purified terephthalic acid; hydraulic fluid.

Cl.4;Fuels; biofuels; liquid fuels; solid fuels; gas fuels; lubricants; automotive lubricants; engine oils; electricity; 
electrical energy; electrical energy from renewable sources.

Cl.9;Battery charging equipment; battery chargers; battery charging devices for motor vehicles; batteries for vehicles; 
charging stations for electric vehicles; charging station services for electric vehicles; electric power distribution 
apparatus; electric power supply units; electric accumulators; radio-frequency identification (RFID) tags; radio-frequency 
identification (RFID) readers; card readers; smart cards; encoded cards; measuring, detecting and monitoring 
instruments, indicators and controllers; monitoring apparatus and equipment; sensors and detectors; vibration sensors; 
rotation measuring sensors; temperature sensors; pressure sensors; fluid level sensors; maintenance software; 
predictive maintenance software; software for remote diagnostics; software for monitoring machinery and mechanical 
equipment; software for monitoring wind turbines; solar panels; solar modules; solar cells; photovoltaic cells; 
photovoltaic modules; photovoltaic apparatus for generating electricity; fuel cells.

Cl.36;Brokerage of carbon offsets; brokerage of carbon credits; brokerage of greenhouse gas offsets.

Cl.37;Vehicle service stations; vehicle fuelling services; vehicle battery charging; recharging services for electric 
vehicles; maintenance and repair of vehicles; maintenance and repair of electric vehicles; recharging of batteries and 
accumulators; replacement of batteries; installation, maintenance, repair and servicing of vehicle charging stations; 
installation, maintenance, repair and servicing of apparatus and equipment for supplying electricity to electric vehicles; 
installation and maintenance of sensors and detectors; maintenance, servicing and repair of power generating apparatus 
and installations; maintenance, servicing and repair of machinery and mechanical equipment; inspection of power 
generating apparatus and installations prior to repair and maintenance; inspection of machinery and mechanical 
equipment prior to repair and maintenance; maintenance and repair of solar power installations; construction of utility 
solar installations; installation of residential solar panel power systems; installation of non-residential solar panel power 
systems; installation and maintenance of photovoltaic installations; installation of photovoltaic cells and modules; 
installation, maintenance, repair and servicing of large utility scale photovoltaic and storage installations; installation, 
maintenance, repair and servicing of, commercial and industrial photovoltaic installations; installation, maintenance, 
repair and servicing of residential photovoltaic installations; refuelling services.

Cl.39;Distribution of energy; distribution of renewable energy; electricity distribution and supply; distribution and 
transmission of electricity; electricity storage; power supply and distribution; vehicle parking; depot services for the 
storage of vehicles.

Cl.40;Generation of power; generation of energy; generation of electricity; production of energy by power plants; 
recycling; carbon capture and storage.

Cl.42;Industrial analysis services; scientific analysis services; computer-aided industrial analysis services; computer-
aided scientific analysis services; technical analysis; engineering; engineering consultancy; engineering services for the 
analysis of machinery; inspection of apparatus and machinery; design and development of predictive maintenance 
software; installation and maintenance of predictive maintenance software; software consultancy services in the field of 
predictive maintenance; machine condition monitoring; power generating apparatus and installation condition monitoring 
services; research in the reduction of carbon emissions; provision of information, advice and consultancy in relation to 
carbon offsetting; provision of scientific information, advice and consultancy in relation to carbon offsetting; industrial 
analysis services; scientific analysis services; computer-aided industrial analysis services; computer-aided scientific 
analysis services; technical analysis; engineering; engineering consultancy; engineering services for the analysis of 
machinery; inspection of apparatus and machinery; design and development of predictive maintenance software; 
installation and maintenance of predictive maintenance software; software consultancy services in the field of predictive 
maintenance; machine condition monitoring; power generating apparatus and installation condition monitoring services; 
research in the reduction of carbon emissions; provision of information, advice and consultancy in relation to carbon 
offsetting; provision of scientific information, advice and consultancy in relation to carbon offsetting.
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4057842    16/07/2018
[International Registration No. : 1443697]
IMPORTACO, S.A.

Ctra. Real de Madrid Nord, 81-83, Polígono No. 1, Carrascal Oest E-46469 Beniparrell (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.29;Snacks based on dried fruits; dried fruits; nut-based snacks; flavored, candied, canned, preserved, prepared, 
processed, salted, shelled, seasoned nuts.

Cl.30;Confectionery with nuts; chocolate-coated nuts; confectionery products based on dried fruits containing cereal 
flakes and nuts; energy bars (confectionery products) containing a mixture of grains, nuts and dried fruits.

Cl.31;Nuts; edible nuts (unprocessed).
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Priority claimed from 13/12/2017; Application No. : 65709/2017 ;Switzerland 

4057848    13/06/2018
[International Registration No. : 1443186]
LADUREE INTERNATIONAL SA

Route des Rez 2, CH-1667 Enney, Bas-Intyamon Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; edible oils and fats; prepared dishes, based on vegetables, meat, fish, 
poultry or game, meat, fish, poultry and game, meat extracts, preserved, deep-frozen, dried and cooked fruits and 
vegetables, potato crisps, preserved garden herbs, Provence herbs, pine nuts,prepared seeds including sesame and 
poppy, preserved olives, tapenades, prepared walnuts and hazelnuts, prepared almonds, pickles, dried fried onions, 
jellies, jams, compotes, fruit salads, candied fruits, fruit snacks, vegetable salads, soups, eggs, milk and dairy products, 
butter, cheeses, yogurt, cream, pastry cream, whipped cream, crème brûlée, edible oils and fats, edible fats, charcuterie, 
ham, bacon, sausages, salted foods, smoked salmon, crustaceans (not live), canned meat and fish especially tuna, non-
alcoholic milk beverages where milk predominates.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, 
sauces (condiments); spices; ice for refreshment; coffee, tea, cocoa, sugar, bread, rusks, pastry, confectionery, Viennese 
pastries, cakes, pancakes (foodstuffs), edible decorations for cakes, edible ices, custard, honey, golden syrup, ice for 
refreshment, chocolate; beverages based on coffee, tea, cocoa or chocolate; prepared (or cooked) dishes made with 
dough, pasta or rice; coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour for food and cereal preparations; 
bread, rusks, pastry, confectionery, Viennese pastries, cakes, pancakes (foodstuffs), edible decorations for cakes, pizzas, 
quiches, tacos, tortillas, sandwiches, pasta, meat pies, edible ices, custard, honey, golden syrup, yeast, baking-powder, 
salt, mustard, vinegar, seasonings, condiments, preserved garden herbs, spices, ice for refreshment, chocolate; 
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beverages based on coffee, tea, cocoa or chocolate; mayonnaise; iced tea, flowers or leaves as tea substitutes.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; beverages based on fruit and fruit juices; 
syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.35;Advertising; commercial business management; commercial administration; office functions; retail sale of 
foodstuffs including: prepared dishes based on vegetables, meat, fish, poultry or game, meat, fish, poultry and game, 
meat extracts, preserved, deep-frozen, dried and cooked fruits and vegetables, potato crisps, preserved garden herbs, 
Provence herbs, pine nuts, prepared seeds especially sesame and poppy, preserved olives, tapenades, prepared nuts and 
hazelnuts, prepared almonds, pickles, dried fried onions, jellies, jams, compotes, fruit salads, candied fruits, fruit snacks, 
vegetable salads, soups, eggs, milk and dairy products, butter, cheeses, yogurt, cream, pastry cream, whipped cream, 
crème brûlée, edible oils and fats, edible fats, charcuterie, ham, bacon, sausages, salted foods, smoked salmon, 
crustaceans (not live), canned meat and fish especially tuna, non-alcoholic milk beverages where milk predominates; 
coffee, tea, cocoa, sugar, bread, rusks, pastry, confectionery, Viennese pastries, cakes, pancakes (foodstuffs), edible 
decorations for cakes, edible ices, custard, honey, golden syrup, ice for refreshment, chocolate, iced tea, flowers or 
leaves as tea substitutes; retail sale of foodstuffs including beverages based on coffee, tea, cocoa or chocolate, prepared 
(or cooked) dishes made with dough, pasta or rice, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and 
preparations made from cereals, bread, rusks, pastry, confectionery, Viennese pastries, cakes, pancakes (foodstuffs); 
retail sales of foodstuffs including edible decorations for cakes, pizzas, quiches, tacos, tortillas, sandwiches, pasta, meat 
pies, edible ices, custard, honey,golden syrup, yeast, baking-powder, salt, mustard, vinegar, seasonings, condiments, 
preserved garden herbs, spices, ice for refreshment, chocolate, beverages based on coffee, tea, cocoa or chocolate, 
mayonnaise; evaluation of events (opinion polling).

Cl.43;Services for providing food and beverages; temporary accommodation; Services for providing food and drink, 
catering services, self-service restaurants, fast-food restaurants and snack bars, cafeterias, coffee houses, bar services, 
tea rooms, preparation of take-away meals and dishes; hotel services; temporary accommodation services; booking 
services for hotel accommodation and other accommodation; rental and booking of tourist accommodation; travel 
agencies and tourist offices for booking of accommodation (information services relating to the booking of 
accommodation); electronic information services relating to hotels; booking services for travelers' accommodation, in 
particular for travel agencies or brokers; booking services for temporary accommodation; hotel and motel services; 
booking of hotels and motels for others; online booking services for hotels and motels for others. 
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Priority claimed from 13/02/2018; Application No. : 718190 ;Switzerland 

4057849    18/07/2018
[International Registration No. : 1444183]
BITMAINTECH PTE. LTD.

26 ENG HOON STREET SG-169776 SINGAPUR Singapore

Proposed to be Used
IR DIVISION
Cl.9;Calculating machines; data processing apparatus; computers; peripherals adapted for use with computers; 
couplers [data processing equipment]; integrated circuit cards; electronic chips; printed circuits; integrated circuits; 
chips [integrated circuits]; printed circuit boards; software using decentralized computer technologies for blockchain.

Cl.35;Commercial administration; advertising and commercial business management; services comprising the input, 
recording, transcription, transformation, composition, compilation and systematization of financial, stock market and 
business information (office functions); calculation, recording, compilation and systemization of stock exchange, 
financial indexes and other economic indexes; computer processing of computer data relating to stock exchange and 
commercial information; collection and systematization of financial, stock exchange and commercial information and 
data; statistical analyses of stock exchange information; advice in business organization for the organization and 
administration of means of recording, transcription, transformation, composition, compilation and systematization of 
computer data; computer file management; keeping of records, keeping of records of shares, keeping of records of 
securities; advice in business organization for the electronic administration and organization of banking and financial 
affairs; providing market research information; consultancy and information relating to all the aforesaid services.

Cl.36;Installment loans; credit agency services; debt collection agencies; banking services; mutual funds; fund 
investment; fund investments; exchanging money; issuance of travelers' checks; financial clearing operations; safe 
deposit services; organization of collections; loans [financing]; fiscal assessments; financial evaluation [insurance, 
banking, real estate]; financing services; financial management; mortgage banking operations; savings bank services; 
lease-purchase financing; stock and bonds brokerage; financial analysis; check verification; financial consultancy; credit 
card services, debit card services; debit card services; electronic transfer of funds; financial information; rent collection; 
issuance of tokens of value; deposits of valuables; stock exchange quotations; issuance of credit cards; retirement 
payment services; financial sponsorship; home banking services; business liquidation services [financial services]; 
financial estimates of repair costs; brokerage of carbon credits; provident fund services; financial services, namely, 
services for processing of financial transactions via Web portals and systems using online non-downloadable software 
enabling users to access and use electronic clearing and settlement networks using blockchain technology, for the 
purpose of post-trade process acceleration and for the settlement, clearing, allocation, compliance and registration of 
financial negotiations and financial investments for the purpose of facilitating financial negotiations; business affair 
services, in particular exchanges and providing virtual and digital currencies; financial services, namely, financial 
derivative market services and trading of financial derivatives on the Internet.

Cl.41;Providing online electronic publications of business, economic, financial and stock exchange information, 
securities sold on the stock market and economic factors; publication of index figures, securities and information 
concerning indexes, texts (other than advertising texts) and data, especially indexes relating to business on the stock 
exchange, securities, financial instruments, companies, markets and economic realities; online publication of index 
figures, securities and information concerning indexes, texts (other than advertising texts) and data, especially indexes 
relating to business on the stock exchange, securities, financial instruments, companies, markets and economic realities; 
providing online electronic publications; periodical publication of stock, financial indexes and other economic indexes.

Cl.42;Computer rental; computer programming; software development [design]; updating of software; consultancy in 
the design and development of computer hardware; software rental; recovery of computer data; software maintenance; 
computer system analysis; computer system design; duplication of computer programs; conversion of data or 
documents from physical to electronic media; creating and maintaining web sites for others; hosting of computer sites; 
software installation; conversion of computer programs and data, other than physical conversion; software consulting 
services; rental of web servers; antivirus protection services; provision of Internet search engines; digitization of 
documents [scanning]; monitoring of computer systems by remote access; providing Internet platforms using 
decentralized computer technologies for blockchain; providing an Internet platform for electronic commerce, with 
financial derivative markets and for the trading of financial derivatives on the Internet; electronic data storage; software 
as a service (SaaS); provision of software (Software as a Service, SaaS); research and development of new products for 
others; scientific research and development.
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4057852    22/10/2018
[International Registration No. : 1443428]
Bitfury Group Limited

c/o Harneys Services (Cayman) Limited, 4th Floor, Harbour Place, 103 South Church Street, PO Box 10240 KY1-1002 George Town

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for use in the design, development and implementation of blockchains and blockchain-
based computer applications; downloadable electronic databases for use in the design, development and implementation 
of blockchains and blockchain-based computer applications; downloadable software for managing, validating, 
authenticating, securing and transmitting encrypted data.

Cl.35;Management of databases; business advice and consultancy in the field of digital rights management, namely, 
consulting relating to smart contract design, implementation and monitoring; business advice and consultancy in the 
field of voting process integrity; business advice and consultancy in the field of digital rights management.

Cl.36;Financial advice and consultancy relating to financial transaction security, transparency and optimization, 
through the use of blockchain technology; credit scoring services.

Cl.42;Data encryption and decryption; coding and decoding of data; database design; providing online, non-
downloadable computer software for use in the design, development and implementation of blockchains and blockchain-
based computer applications; providing online, non-downloadable computer software for managing, validating, 
authenticating, securing and transmitting encrypted data; computer programming, namely, developing blockchains for 
use by others; providing online, non-downloadable computer software to facilitate virtual currency transactions by 
creating encrypted, verifiable, and immutable records of transactions; providing online, non-downloadable computer 
software to manage virtual currency transactions, by creating and maintaining encrypted records of transactions; 
providing online, non-downloadable computer software for use in the field of crowdfunding, namely, software to enable 
encrypted, verifiable, and immutable records of financial contributions to others; providing online, non-downloadable 
computer software to enable encrypted, verifiable, and immutable records of workflow status and asset location; 
providing online, non-downloadable computer software to enable the conduct and management of votes and referenda, 
namely, enabling encrypted, verifiable, and immutable records of voter selections; providing online, non-downloadable 
computer software to enable encrypted, verifiable, and immutable records of the rights, duties and obligations of parties 
to agreements and transactions, and to monitor and execute compliance therewith; advice and consultancy relating to the 
aforesaid.
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Priority claimed from 12/10/2017; Application No. : 4395770 ;France 

4058184    12/04/2018
[International Registration No. : 1444163]
PUBLICIS GROUPE SA

133 avenue des Champs Elysées F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advice in business organization and management, conception, consulting, development and implementation of 
commercial, advertising, communication and marketing strategies; market studies; research, compilation, processing and 
analysis of commercial data; updating and maintenance of data in computer databases; advertising and marketing 
services; advice services relating to corporate branding, marketing, advertising and conception of content in the field of 
brand communication strategy services, namely, marketing services; branding services, namely, analysis and advisory 
services relating to business brand (marketing services); advice relating to sales promotion; advertising management 
services, namely design and management of commercial and advertising material and media, purchase and rental 
services for advertising space and time on all communication means and media; creating, writing, editing, publishing and 
distributing advertising texts, images, content and materials (flyers, prospectuses, printed materials, samples); promoting 
the goods and services of others; production, post-production, editing, publishing, distribution, rental and projection of 
audio, video and cinematographic works for advertising purposes; writing of scripts for advertising purposes; modeling 
for advertising purposes; website traffic optimization consultancy; organization, development and conducting of events 
for commercial or advertising purposes, advice in organizing, development and conducting of events for commercial or 
advertising purposes; public relations; consultancy in connection with advertising sponsorship search; advice on social 
media marketing; marketing management of social media communities; procurement services for others (purchasing 
goods and services for other businesses); economic forecasting; online advertising on a computer network.

Cl.38;Telecommunications; information and consulting relating to telecommunications; electronic bulletin board 
services (telecommunication services); provision of user access to global computer networks; rental of access time to 
global computer networks; streaming of data; transmission of video-on-demand footage; computer-aided transmission of 
messages and images; transmission of digital files; provision of access to databases; providing (management and 
supervision) online forums; provision of chat rooms on the Internet; news agency services; transmission, broadcasting 
and reception of audio, video content, still and animated images, text and data; dissemination of audiovisual and 
multimedia content via the Internet; radio broadcasting; television broadcasting.

Cl.42;Consultancy regarding information technology; information technology consultancy services; engineering, 
namely, analysis and technical data processing services; information relating to information technology and 
programming by means of websites; electronic storage of computer data; creation of content, texts, sounds, music and 
videos for pages and websites; research and development of new products for others; design, consulting and 
development of Web applications, software and sites; technical project studies; graphic arts designing; design, 
management (programming) of online discussion forums; creation of computer data processing programs; consultancy 
in the design and development of computers; quality control; computer systems design and websites for online 
commerce; services provided by consultants relating to the use, integration and operation of computer programs and 
computer program update services.
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4058196    28/09/2018
[International Registration No. : 1443808]
ASAHI KASEI KABUSHIKI KAISHA

1-1-2 Yurakucho, Chiyoda-ku Tokyo 100-0006 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; veterinary preparations; drugs for medical purposes; medicines for human purposes;
dental materials; dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic foods 
adapted for medical purposes; dietary supplements for animals; semen for artificial insemination; bacterial preparations 
for medical and veterinary use; bacteriological preparations for medical and veterinary use; cultures of microorganism for 
medical and veterinary use; preparations of microorganism for medical and veterinary use; gauze for medical purposes; 
gauze for dressings; dressings, medical; bandages for dressings; babies' diaper-pants; napkins for incontinents; pants, 
absorbent, for incontinents; reagent paper for medical purposes; in vitro diagnostic preparations for medical use; kits of 
in vitro diagnostic preparations for medical use; in vitro diagnostic preparations in kit form with cellulose powder used as 
carrier for antibody binding.

Cl.24;Woven fabrics; textile used as lining for clothing; knitted fabrics; elastic woven materials, namely, elastic fabrics 
for clothing; jersey fabrics; felt and non-woven textile fabrics; towels of textile; textile handkerchiefs; bath linen, except 
clothing; bed linen; bed sheets; pillow slips; bed blankets; cotton blankets; filtering materials of textile; unfitted seat 
coverings of textile; wall hangings of textile; fabric curtains; table cloths, not of paper; draperies, namely, thick drop 
curtains.

6966



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

 

Priority claimed from 20/04/2018; Application No. : 40201807431Q ;Singapore 

4058844    17/10/2018
[International Registration No. : 1443628]
Sivantos Pte. Ltd.

18 Tai Seng Street, 08-08 18 Tai Seng Singapore 539775 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Software for hearing instruments; wireless transmission and receiving devices for hearing instruments.

Cl.10;Medical hearing aids and parts thereof.
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4058863    15/06/2018
[International Registration No. : 1443972]
Greenwheat Freekeh Pty Ltd

Level 1, 165 Grenfell Street Adelaide SA 5000 Australia

Proposed to be Used
IR DIVISION
Cl.30;Flour and preparations made from cereals (such as wheat and barley) including pasta and breakfast preparations; 
bread; pastry; all the foregoing containing or comprising freekeh or used in the preparation of freekeh.

Cl.31;Seeds and grains for use in the preparation of freekeh.
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Priority claimed from 17/04/2018; Application No. : 30 2018 009 876 ;Germany 

4058870    16/10/2018
[International Registration No. : 1443830]
POLINOVA Polstermöbel GmbH & Co. KG

Diepenauer Heide 1 31603 Diepenau Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather for furniture (semi processed); leather covers for furniture; imitation leather for furniture.

Cl.20;Furniture, especially upholstered furniture, sofa sets, pull-out couches that can be transformed into day-beds, 
bed sofas, armchairs; beds; fabric sample racks, namely in the form of fabric trolleys for the demonstration and exhibition 
of samples of fabrics and types of fabric, samples of leather, samples of imitation leather and samples of other upholstery 
fabrics, especially for the use for upholstered furniture; mattresses; upholstered headrests; neck cushions; pillows; 
backrests; accessory parts for upholstered furniture, especially bags being adapted to furniture for the storage of 
magazins, remote controls and other objects.

Cl.24;Fabrics for furniture; textile fabrics for the production furniture.

Cl.35;Wholesale and retail services with the following goods: leather for furniture (semi processed), leather covers for 
furniture, imitation leather for furniture, furniture (especially upholstered furniture, sofa sets, pull-out couches that can be 
transformed into day-beds, bed sofas, armchairs), beds, fabric sample racks (namely in the form of fabric trolleys for the 
demonstration and exhibition of samples of fabrics and types of fabric, samples of leather, samples of imitation leather 
and samples of other upholstery fabrics, especially for the use for upholstered furniture), mattresses, upholstered 
headrests, neck cushions, pillows, backrests, accessory parts for upholstered furniture (especially bags being adapted to 
furniture for the storage of magazines, remote controls and other objects), fabrics for furniture, textile imitation leather 
fabrics for furniture.
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Priority claimed from 05/03/2018; Application No. : 30 2018 005 375 ;Germany 

4058875    03/09/2018
[International Registration No. : 1443379]
Knauf Interfer SE

Graf-Beust-Allee 37 45141 Essen Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; customized building and construction material of aluminium; building and 
construction materials of steel, except in connection with dry building elements; transportable buildings of metal, except 
in connection with dry building elements; building materials for railway tracks of metal; tubes of metal, except in 
connection with dry building elements; customized extruded profiles of aluminium, so far as they are not part of other 
classes, except in connection with dry building elements, aluminium, steel [crude and partially processed], in particular 
structural steel, steel rod and strip steel, quality round steel, wide flats and bulb flats, construction steel, carburized steel, 
tempering steel as well as free-cutting steel; steel tubes and precision steel tubes, pressure tubes, threaded tubes, boiler 
tubes, profile tubes, hollow profiles for steel construction, except in connection with dry building elements; metal sheets, 
strips, rods; customized rolled profiles for cold rolling and cold rolled sections of steel; customized extruded profiles of 
aluminium for the automotive sector and the sectors of agricultural machinery and transport machines, for transport 
installations as well as the sectors of building and electrical industry, mechanical and plant engineering and medical 
technology; customized aluminium profiles for purposes of building and construction, especially for windows, doors, 
facades and roofs; customized connectors of aluminium.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services 
regarding common metals and their alloys, sheets, strips and rods, customized building and construction materials of 
metal, in particular aluminium and steel products; consulting concerning the previously mentioned services; all the 
aforesaid services except in the field use, processing and distribution of goods of classes 01, 02, 03 and 04 namely, 
chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry, unprocessed 
artificial resins, unprocessed plastic, fire extinguishing and fire prevention compositions, tempering and soldering 
preparations, substances for tanning animal skins and hides, adhesives for use in industry, putties and other paste fillers, 
compost, manures, fertilizers, biological preparation for use in industry and science, paints, varnishes, lacquers, 
preservatives against rust and against deterioration of wood, colorants, dyes, inks for printing, marking and engraving, 
raw natural resins, metals in foil and powder form for use in painting, decorating, printing and art, non-medicated 
cosmetic and toiletry preparations, non-medicated dentifrices, perfumery, essential oils, bleaching preparations and other 
substances for laundry use, cleaning, polishing, scouring and abrasive preparations, industrial oils and grease, wax, 
lubricants, dust absorbing, wetting and binding compositions, fuels and illuminants, candles and wicks for lighting.

Cl.40;Treatment of materials, namely cutting metal, sawing, scribing, boring and flame cutting; annealing of metal 
parts; grid blasting, milling, chamfering, boring and welding of metal pieces; welding, stamping and grinding of metals; 
surface treatment of steel and non-ferrous metals; galvanizing; metal finishing, in particular hot dip coating and tin 
plating; contract manufacturing and prefabricating building and construction materials of metal for third parties, in 
particular bending of metal, sheet metal working and welding of aluminium; aforesaid services except in the chemical 
distribution sector.
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Priority claimed from 23/10/2017; Application No. : 302017000119376 ;Italy 

4058886    10/04/2018
[International Registration No. : 1443298]
FERRARI S.P.A.

Via Emilia Est, 1163 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.12;Automobiles; cars; racing cars; sports cars; motors, electric, for land vehicles; engines for land vehicles; vehicle 
seats; seat covers for vehicles; vehicle covers [shaped]; covers for vehicle steering wheels; covers for baggage 
compartments [parts of vehicles]; upholstery for vehicles; sun-blinds adapted for automobiles; head-rests for vehicle 
seats; arm rests for vehicle seats; ski carriers for cars; cigar lighters for automobiles; adhesive rubber patches for 
repairing inner tubes; repair outfits for inner tubes; luggage carriers for vehicles; direction signals for vehicles; 
automobile seat cushions; pneumatic tyres; casings for pneumatic tires [tyres]; trailers [vehicles]; motor cars; bodies for 
vehicles; vehicle chassis; hoods for vehicles; vehicle bumpers; motors for land vehicles; driving motors for land vehicles;
mudguards; rearview mirrors; steering wheels for vehicles; windows for vehicles; windscreens; brakes for vehicles; caps 
for vehicle petrol [gas] tanks; horns for vehicles; crankcases for land vehicle components, other than for engines; 
automobile wheels; rims for vehicle wheels; vehicle tires; automobile tires; racing seats for automobiles; automobile 
sunroofs; tops for land vehicles; sun visors [parts of automobiles]; ashtrays [parts of automobiles]; glassholders [parts of
automobiles]; dashboard drawers [parts of automobiles]; dashboard hatches [parts of automobiles]; glove compartments 
[parts of automobiles]; glove boxes [parts of automobiles]; freewheels for land vehicles; windscreen wipers; seat back 
organizers specially adapted for use in cars; inner tubes for pneumatic tires; clips adapted for fastening automobile parts 
to automobile bodies; lug nuts for vehicle wheels; bicycles; tricycles; push scooters [vehicles]; kick sledges; sleighs 
[vehicles]; safety belts for vehicle seats; security harness for vehicle seats; air bags [safety devices for automobiles]; 
non-skid devices for vehicle tires; safety seats for children, for vehicles; anti-theft devices for vehicles; prams; covers for 
prams; carry cots [parts of prams]; pushchairs; pushchair covers; bags adapted for prams and pushchairs; fitted 
footmuffs for prams and pushchairs; parachutes; twowheeled trolleys; ski lifts; golf buggies.

Cl.28;Amusement apparatus adapted for use with an external display screen or monitor; apparatus for games adapted 
for use with an external display screen or monitor; video game machines for use with televisions; video game machines; 
television game sets; apparatus for games; amusement machines, automatic and coin-operated; amusement machines, 
other than those adapted for use with television sets and with an external display screen or monitor; pocket-sized 
apparatus for playing video games; pocket-sized video games; pocket-sized electronic games; hand-held video games; 
portable electronic games; portable electronic toys; hand-held units for playing video games; stand alone video game 
machines; computer game equipment; electronic games consoles adapted for use with an external display screen or 
monitor; controllers for game consoles; joysticks for video games; bags specially adapted for hand-held video game 
apparatus; bags specially adapted for video game consoles; games consoles; gamepads for use with game consoles; 
handheld game consoles; handheld video game consoles; video game consoles; video game consoles for use with an 
external display screen or monitor; protective carrying cases specially adapted for video game consoles for use with an 
external display screen or monitor; amusement apparatus adapted for use with an external display screen or monitor to 
be used in amusement parks; apparatus for playing video games; scale model vehicles; scale model cars; scale model 
racing cars; scale model racing vehicles; racing car model silhouettes; toy full-size car replicas; toy full-size vehicle 
replicas; toy full-size steering wheel replicas; resin models featuring racing scenes; scale model drivers; scale model pit 
crews; toy models; vehicle construction toys; toy vehicle trucks; toy vehicles; toy racing cars tracks; toy steering wheels; 
pull-along toy vehicles; toy trucks with cars; toy pedal karts for kids; ride-on toys; ride-on toy cars for children in pedal 
version or working with batteries; toy cars for children in pedal version or working with batteries; ride-on toy vehicles, 
electric, reproducing the original models; toy go-karts for children in pedal version or working with batteries; tricycles for 
infants [toys]; race pit-stops [toys]; race tracks [toys]; toy trucks; toy trailers for transporting cars; radio-controlled toy 
vehicles; radio-controlled toy cars; toy gasoline service stations; toy car garages; toy car showrooms; toy telephones; 
plush toys; toy plush steering wheels; teddy bears; playing cards; toys designed to be attached to car seats; padded toys 
for seatbelts; portable games and toys incorporating telecommunication functions; streetboards; ankle guards [sports 
articles]; ankle pads for sports use; ankle guards for skating; ankle pads for skating; push scooters [toys]; golf bag carts; 
sticks for fans and for entertainment [novelty items]; toy sticks for fans and for entertainment shaped as flags [novelty 
items]; toy lanyards.
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Priority claimed from 14/12/2017; Application No. : UK00003277288 ;United Kingdom 

4058887    12/06/2018
[International Registration No. : 1443402]
Aston EyeTech Limited

Faraday Wharf, Holt Street Birmingham B7 4BB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; computer hardware and software for use in optometry and ophthalmology; 
computer software for retinal imaging; computer hardware and software for imaging for use in optometry and 
ophthalmology; retinal imaging software; diagnostic apparatus for scientific use; diagnostic apparatus for research; 
electronic data processing apparatus, hardware and software for the provision of medical services and platforms; medical 
software for 3D imaging; control tablets for the control of ophthalmic instruments in the collection, analysis and display 
of data; parts and fittings for all the aforementioned goods.

Cl.10;Apparatus, instruments and devices for use in optometry and ophthalmology; lensmeters being ophthalmological 
instruments; autorefractors being diagnostic apparatus for medical purposes; ophthalmoscopes; optical diagnostic 
medical apparatus and instruments; diagnostic ophthalmic apparatus; apparatus, instruments and devices for the 
detection, diagnosis, management and treatment of eye disease; medical apparatus, instruments, equipment and devices 
for the visualisation and documentation of the retina and for the visualisation of the retina for detection and management 
of eye disease; optical diagnostic apparatus, instruments, equipment and devices for medical purposes; medical 
diagnostic ophthalmic apparatus, instruments, equipment and devices for the visualisation and documentation of the 
retina, and for the visualisation of the retina for the detection and management of eye disease; retinal examination 
equipment for medical testing and examination purposes; retinal imaging systems for medical examination and testing 
use; eye examination apparatus for medical use; optical inspection apparatus for medical use; medical imaging 
apparatus; ultrasound retinal scanners being medical testing, examination and treatment apparatus; visual acuity 
systems for medical use; perimeters for use in ophthalmological diagnosis; auto-refractors being diagnostic apparatus 
for medical purposes; focimeters being ophthalmological instruments; tonometers; medical diagnostic apparatus in the 
nature of corneal analysers; slit lamps for medical use; fundus cameras being ophthalmological instruments; apparatus 
and instruments for optical coherence tomography; visual acuity charts for use in ophthalmological diagnosis; optometry 
charts for use in ophthalmological diagnosis; corneal topographers for medical and surgical use; apparatus and 
instruments for measuring axial eye metrics for medical use; pachymeters; pupilometers for measuring pupillary 
distance; ophthalmoscopes; retinoscopes; wavefront aberrometers; visual screeners for medical testing and diagnostic 
use; parts and fittings for all the aforementioned goods.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware and software for use in optometry and ophthalmology; design and development of computer 
hardware and software for imaging; design and development of apparatus, instruments and devices for optometry and 
ophthalmology; design and development of retinal imaging systems; design and development of apparatus, instruments 
and devices for the detection, diagnosis, management and treatment of eye disease; design and development of 
ophthalmoscopes; information, advisory and consultancy services in relation to all the aforementioned services.

Cl.44;Provision of optical medical support services; ophthalmic support services; ophthalmic diagnostic support 
services; optometry; ophthalmological services; information, advisory and consultancy services in relation to all the 
aforementioned services.
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Priority claimed from 17/04/2018; Application No. : 30 2018 009 878 ;Germany 

4058890    16/10/2018
[International Registration No. : 1443384]
MEGAPOL Polstermöbel GmbH & Co. KG

Diepenauer Heide 1 31603 Diepenau Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather for furniture (semi processed); leather covers for furniture; imitation leather for furniture.

Cl.20;Furniture, especially upholstered furniture, sofa sets, pull-out couches that can be transformed into day-beds, 
bed sofas, armchairs; beds; fabric sample racks, namely in the form of fabric trolleys for the demonstration and exhibition 
of samples of fabrics and types of fabric, samples of leather, samples of imitation leather and samples of other upholstery 
fabrics, especially for the use for upholstered furniture; mattresses; upholstered headrests; neck cushions; pillows; 
backrests; accessory parts for upholstered furniture, especially bags being adapted to furniture for the storage of 
magazins, remote controls and other objects.

Cl.24;Fabrics for furniture; textile fabrics for the production furniture.

Cl.35;Wholesale and retail services with the following goods: leather for furniture (semi processed), leather covers for 
furniture, imitation leather for furniture, furniture (especially upholstered furniture, sofa sets, pull-out couches that can be 
transformed into day-beds, bed sofas, armchairs), beds, fabric sample racks (namely in the form of fabric trolleys for the 
demonstration and exhibition of samples of fabrics and types of fabric, samples of leather, samples of imitation leather 
and samples of other upholstery fabrics, especially for the use for upholstered furniture), mattresses, upholstered 
headrests, neck cushions, pillows, backrests, accessory parts for upholstered furniture (especially bags being adapted to 
furniture for the storage of magazines, remote controls and other objects), fabrics for furniture, textile imitation leather 
fabrics for furniture.
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Priority claimed from 26/02/2018; Application No. : 2018-022813 ;Japan 

4058897    22/08/2018
[International Registration No. : 1443902]
Yokogawa Electric Corporation

9-32, Nakacho 2-chome, Musashino-shi Tokyo 180-8750 Japan

amnimo Inc.

9-32, Nakacho 2-chome, Musashino-shi Tokyo 180-8750 Japan

Proposed to be Used
IR DIVISION
Cl.9;Mathematical instruments; fire alarms; gas alarms; anti-theft warning apparatus; laboratory apparatus and 
instruments; photographic apparatus and instruments; optical machines and apparatus; temperature indicators; 
gasometers; thermometers; water meters; pressure gauges [manometers]; level indicators; acoustic meters; 
tachometers; accelerometers; refractometers; luminous flux meters; actinometers; altimeters; hygrometers; 
illuminometers; vibration meters; noisemeters; speed indicators; calorimeters; viscosimeters; concentration meters; 
gravimeter; densimeters; dynamometers; flowmeters; precision measuring machines and instruments; automatic 
adjusting/regulating machines and instruments: material testing machines; surveying machines and instruments; 
automatic control device for supporting the improvement of productivity in manufacturing; electric control panels; 
batteries and cells; electric or magnetic meters and testers; electric wires and cables; transmission machines and 
apparatus for telecommunication; radio communication machines and apparatus; radio machines and apparatus; remote 
control telemetering machines and instruments; parts and accessories for telecommunication machines and apparatus; 
computer hardware and computer peripherals; semi-conductor elements; electronic circuits, not including those recorded 
with computer programs; computer programs; computer software; computer software, recorded; communication 
processors and computer software of computer network for automatic control devices for supporting the improvement of 
productivity in manufacturing; server computer and its computer software; computer programs, downloadable; computer 
software for industrial process control; industrial x-ray apparatus; magnetic object detectors; ultrasonic sensors; 
magnetic cores; resistance wires; electrodes; downloadable image files; recorded video discs and video tapes; electronic 
publications.

Cl.35;Business efficiency expert services; business data analysis; business appraisal consultancy; marketing 
research; marketing analysis; business management analysis; business consultancy; provision of information 
concerning commercial sales by e-commerce; arranging contracts, for others, for the buying and selling of goods on e-
commerce; management of computerised files; computerised database management; systemization of information into 
computer databases; consultation about the systemization of information into computer databases; service management 
for the operation of the computer system; provision of information about the operation of the computer system (term 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 27/03/2018; Application No. : 017880839 ;European Union 

4058899    26/09/2018
[International Registration No. : 1443792]
ACCIONA ENERGIA, S. A.

Avd. Ciudad de la Innovación, nº 5 E-31621 Sarriguren / Navarra Spain

Proposed to be Used
IR DIVISION
Cl.9;Software for organizing and viewing digital images and photographs; apparatus for thermography; thermography 
apparatus, other than for medical use; image recognition software; thermal energy measuring apparatus; apparatus for 
controlling solar and photovoltaic energy; apparatus for diagnosing solar and photovoltaic energy installations; energy 
control devices; photovoltaic installations for producing electricity [photovoltaic power plants]; control stations (for 
remote control, solar and photovoltaic energy); photovoltaic apparatus and installations for generating solar and 
photovoltaic electricity.

Cl.42;Hosting of memory space on the Internet for storing digital photographs; photogrammetry services; electronic 
storage of digital photographs; electronic storage of photographic images; provision of a website for electronic storage of
digital videos and photographs; consultancy in the field of energy-saving; technological analysis relating to the energy 
and power needs of others; technical advice in connection with energy-saving measures; energy auditing; consultancy 
relating to technological services in the field of energy supply; development of energy management systems; design and 
development of energy distribution networks; design and development of systems for renewable energy generation; 
design and development of software for controlling, regulating and monitoring solar and photovoltaic energy systems; 
research in the field of energy; conducting research and technical project studies relating to the use of natural energy; 
advisory services relating to energy consumption; provision of information regarding research and technical project 
studies relating to the use of natural energy; engineering services relating to production of solar and photovoltaic energy.
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Priority claimed from 02/10/2018; Application No. : 4487485 ;France 

4058927    08/10/2018
[International Registration No. : 1443785]
AUTOMOBILES CITROËN

7 Rue Henri Sainte-Claire Déville F-92500 RUEIL-MALMAISON France

Proposed to be Used
IR DIVISION
Cl.9;Optical goods, spectacles (optics), sunglasses, spectacle cases; bags designed for laptop computers; cases 
designed for electronic tablets and smartphones; apparatus for recording, transmission or reproduction of sound or 
images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording media.

Cl.12;Vehicles, apparatus for locomotion by land, motor vehicles, component parts thereof, namely suspension shock 
absorbers for vehicles; shock absorbers (springs) for vehicles; motors and engines for land vehicles; gear boxes for land 
vehicles; vehicle chassis; vehicle bodies; transmission shafts for land vehicles; hydraulic circuits for vehicles; torque 
converters for land vehicles; clutches for land vehicles; axles; brakes for vehicles; vehicle wheels; vehicle wheel rims; 
hub caps for wheels; hubs for vehicle wheels; solid tires for vehicle wheels; steering wheels; vehicle seats; headrests for 
vehicle seats; security devices for vehicles such as safety belts and air bags; rearview mirrors; windshield wipers; torsion 
bars; bumpers; protective molding rods; spoilers; spoilers; windshields; sunroofs; windows for vehicles; caps for vehicle 
fuel tanks; luggage racks for vehicles.

Cl.14;Jewelry; timepieces and chronometric instruments; jewelry cases [caskets]; watch cases, watch bands; watch 
chains, watch springs; key rings (trinkets or fobs); cases for timepieces; medals.

Cl.16;Stationery and office requisites, excluding furniture; artists' material and drawing material; printing products 
(printed matter); films and bags of plastic materials for wrapping and packaging; bookbinding material; photographs.

Cl.18;Umbrellas and parasols; wallets; purses (coin purses); bags; trunks and suitcases; leather and imitations of 
leather, goods made of these materials.

Cl.21;Tableware; kitchen utensils; containers for household use; kitchen containers; glassware, porcelain and 
earthenware.

Cl.25;Clothing; footwear; headgear.

Cl.28;Games, toys; video game apparatus; gymnastic and sporting articles.
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Priority claimed from 23/04/2018; Application No. : 722541 ;Switzerland 

4058937    23/10/2018
[International Registration No. : 1442145]
Après-demain Holding SA

Rue du Levant 146 Campus "après-demain" CH-1920 Martigny Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions.

Cl.36;Financial affairs; monetary affairs; real estate affairs.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial research 
and analysis services.

Cl.44;Medical services.

Cl.45;Legal services.
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Priority claimed from 05/04/2018; Application No. : 017883631 ;European Union 

4058939    02/10/2018
[International Registration No. : 1443795]
ACCIONA ENERGIA, S. A.

Avd. Ciudad de la Innovación, nº 5 E-31621 Sarriguren / Navarra Spain

Proposed to be Used
IR DIVISION
Cl.7;Wind installations for producing electricity [wind power plants]; wind apparatus for electricity generation.

Cl.9;Simulation apparatus; simulation devices; environmental test chamber (temperature simulation equipment); 
simulation equipment; simulators; simulation software; simulation software for use on digital computers; apparatus for 
scientific and laboratory research, educational apparatus and simulators; software for system cleaning and optimization; 
data storage devices; data storage programs; sensors used for controlling power plants; photovoltaic installations for 
producing electricity [photovoltaic power plants]; power modules; photovoltaic modules; solar modules; software for 
optimization of computers for deploying parallel applications and performing parallel calculations; photovoltaic apparatus 
for electricity generation; software; energy banks; energy control devices; accumulators for photovoltaic energy; 
apparatus for controlling electrical energy; electrical energy transmission apparatus; electric batteries and solar batteries.

Cl.42;Electronic storage of images; development of data storage systems; design of storage systems; design and 
development of systems for renewable energy generation; creation of control programs for electric function control 
modules and activation modules; development and testing of calculation methods, algorithms and software; design and 
development of wind and photovoltaic systems; technical project study; engineering project studies; technical studies; 
preparation of technical studies; provision of information regarding research and technical project studies relating to the 
use of natural energy (renewable); advisory services relating to product development and software quality improvement; 
consultancy in connection with energy saving and/or energy efficiency; technological analysis relating to the energy and 
power needs of others; technical advice in connection with energy-saving measures; energy auditing; consultancy 
relating to technological services in the field of energy supply; development of energy management systems; design and 
development of energy distribution networks; design and development of software for controlling, regulating and 
monitoring solar and wind energy systems; research in the field of energy; conducting research and technical project 
studies relating to the use of natural energy (renewable); advisory services relating to energy consumption; engineering 
services relating to production of solar and wind energy.
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4059038    08/06/2018
[International Registration No. : 1443791]
Obschestvo s ogranichennoy otvetstvennostiyu "Alloferon"

ul. Shuhova, 14 RU-115162 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Essential oils; cosmetics; cosmetic creams; cosmetic preparations for skin care; oils for cosmetic purposes; 
cosmetics prepared with synthesized substances of peptide nature; cosmetics for animals prepared with synthesized 
substances of peptide nature.

Cl.5;Veterinary preparations; sanitary preparations for medical purposes; pharmaceutical preparations; chemico-
pharmaceutical preparations; chemical preparations for medical purposes; chemical preparations for pharmaceutical 
purposes; chemical reagents for medical or veterinary purposes; pharmaceutical preparations for skin care; ointments for 
pharmaceutical purposes; greases for medical purposes; greases for veterinary purposes.

Cl.44;Medical services; veterinary services; medical assistance; veterinary assistance; pharmacy advice; beauty salon 
services; medical clinic services.
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Priority claimed from 26/03/2018; Application No. : 4440509 ;France 

4059041    20/09/2018
[International Registration No. : 1444099]
REED MIDEM

27-33 Quai Alphonse Le Gallo F-92100 Boulogne-Billancourt France

Proposed to be Used
IR DIVISION
Cl.35;Organizing, arranging and conducting of exhibitions, shows and fairs for commercial purposes; providing and 
dissemination of commercial information related to exhibitions, shows and fairs for commercial purposes; providing and 
dissemination of advertising and promotional material related to exhibitions, shows and fairs for commercial purposes; 
providing and dissemination of business information, assistance and advice to visitors and exhibitors of exhibitions, 
shows and trade fairs; organizing, arranging and conducting of professional-to-professional exhibitions, trade shows for 
the general public, business forums and trade events; promotional, advertising and marketing services; organizing and 
conducting of incentive schemes, namely, arranging and conducting of incentive reward schemes for encouraging and 
enhancing customer loyalty and providing information relating thereto; organizing and conducting of presentations and 
business meetings; assisting businesses in establishing a network of business contacts; information related to business 
meeting organization services; information related to business networking and meetings.

Cl.38;Transmission of data contained in computer databases; display of information from a computer database; 
providing access to computer databases facilitating the collection and exchange of information; electronic messaging; 
computer aided transmission of messages and images; electronic data exchange services; broadcasting of programs and 
audiovisual contents; multimedia telecommunications.

Cl.41;Organizing, arranging and conducting of exhibitions, conferences, conventions, seminars, workshops and 
events, all for cultural or educational purposes; providing and dissemination of cultural or educational information and 
material relating to exhibitions, conferences, conventions, seminars, workshops and events; providing and disseminating 
information, assistance and cultural or educational advice to visitors and exhibitors, all relating to exhibitions, 
conferences and events; publication of cultural or educational material relating to exhibitions, conferences, conventions, 
seminars, workshops and events.
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Priority claimed from 13/12/2017; Application No. : 30 2017 112 855 ;Germany 

4059046    13/06/2018
[International Registration No. : 1443890]
STAHLWILLE Eduard Wille GmbH & Co. KG

Lindenallee 27 42349 Wuppertal Germany

Proposed to be Used
IR DIVISION
Cl.6;Tool storage containers of metal [empty]; tool boxes of metal, empty; tool chests of metal, empty; metal tool boxes; 
tool boxes of metal.

Cl.7;Machines and machine tools for treatment of materials and for manufacturing; agricultural, earthmoving, 
construction, oil and gas extraction and mining equipment; torque wrenches [machines]; machine tools; tools for 
machine tools; power operated tools; motor-driven tools; lathes [machine tools]; mechanical tools; rotary tools 
[machines]; modular tools for machines; machine tools for sale in kit form; numerically controlled machine tools; tool bits 
for metalworking machines; electric drives for machine tools; tool bits for use in power operated hand tools; turrets with 
radially extending machine tools.

Cl.8;Hand-operated tools and implements for treatment of materials, and for construction, repair and maintenance; 
sharpening stones; tool bags [filled]; tool pouches for attachment to tool belts; torque wrenches [hand-operated]; 
scraping tools [hand tools] for use in manufacture; socket sets [hand-operated tools]; socket wrenches [hand operated 
tools]; tap ratchets (hand operated); nibblers [hand operated tools]; rotary milling cutters [hand-operated tools]; tyre 
removers [hand operated tools]; monkey wrenches [hand-operated tools]; nippers [hand operated tools]; ratchet handles 
[hand-operated tools]; tool belts [holders]; spanners [hand tools]; tool holders; tool aprons.

Cl.9;Information technology and audiovisual equipment; navigation, guidance, tracking, targeting and map making 
devices; measuring, detecting and monitoring instruments, indicators and controllers; testing and quality control devices;
monitoring instruments; meter testing apparatus; test benches; graduation checkers [calibration checkers]; optical 
inspection apparatus for industrial use; testing apparatus for checking electronic devices; testing devices for electronic 
parts; torque transducers; digital torque gauges; tool measuring instruments; recorded content; computer software; 
computer software packages; adaptive software; testware; CMS [content management system] software; computer 
software applications, downloadable; assistive software; antivirus software; integrated software packages; business 
technology software; software development kit [SDK]; table representation software; virtual reality software; printer 
spooler software; software and applications for mobile devices; cartridges containing software for use with computers; 
industrial controls incorporating software; instant messaging software; control segment integration software; computer-
aided design (CAD) software; software for network and device security; industrial process control software; computer 
software platforms, recorded or downloadable; data compression software; computer software for computer aided 
software engineering; on-premise management software; software for operating an online shop; software for searching 
and retrieving information across a computer network; electronic device software drivers that allow computer hardware 
and electronic devices to communicate with each other; augmented reality software for use in mobile devices for 
integrating electronic data with real world environments; identification labels [machine readable]; identification labels 
[encoded]; readers [data processing equipment]; optical code readers; electronic scanners; scanners [data processing 
equipment]; optical scanners; labels with integrated RFID chips; radio-frequency identification (RFID) tags; radio-
frequency identification (RFID) readers; radio antennas; radio receiving tuners; remote control apparatus; radio direction 
finders; radio transmitters; mobile radio receiving apparatus; mobile radio transmitting apparatus; radio transceivers; 
radio frequency identification devices [transponders]; radio apparatus and instruments; radio transmitters for remote 
controls; devices for wireless radio transmission; radio receivers for remote controls; electronic devices used to locate 
lost articles employing the global positioning system or cellular communication networks; wireless controllers to 
remotely monitor and control the function and status of other electrical, electronic, and mechanical devices or systems; 
apparatus for the transmission of data; data transmission networks; interactive data transfer apparatus; downloadable 
computer software for the transmission of data; downloadable mobile applications for the transmission of data; computer 
software for communication between computers over a local network; interfaces for computers; monitors; screens, 
electronic numeric displays; head-mounted holographic displays; liquid crystal display screens; computer screens; 
screens, monitors; holographic screens; interactive terminals; LCD monitors; touch sensitive electronic screens; head-up 
displays; joysticks for use with computers, other than for video games; mouse [computer peripheral]; computer mouses; 
keyboards; wireless keypads; multifunction computer keyboards; tablet computers; tablet monitors; smart glasses; data 
gloves; electronic id cards; identity cards, magnetic; smart phones; magnetic pens; mobile telephones; electronic pens 
[visual display units]; touch screen pens.
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Cl.12;Tool trolleys.

Cl.20;Tool storage containers (non-metallic) [empty]; tool chests (non-metallic) [empty]; tool chests [furniture]; tool 
boxes, not of metal, empty; wall-mounted non-metal tool racks; wall-mounted tool racks; plastic inserts [trays] for tool 
boxes; metal tool cabinets; plastic racks for tools; tool cabinets (non-metallic) [empty]; work benches.

Cl.37;Maintenance and repair of machines and machine tools for treating and processing metals; providing information 
relating to the repair or maintenance of metalworking machines and tools; repair or maintenance of metalworking 
machines and tools; servicing of machine tools; rental of construction machines and tools; repair of tools.

Cl.38;Telecommunication services; providing online forums; digital transmission of data via the Internet; 
telecommunications services provided via the Internet, intranet and extranet; arranging access to databases on the 
Internet; provision of access to content, websites and portals; transmission of messages, data and content via the 
Internet and other communications networks; providing access to e-commerce platforms on the Internet; electrical data 
transmission over a global remote data processing network, including the Internet; rental of smart phones.

Cl.42;Providing temporary use of on-line non-downloadable software for the transmission of data; design and 
development of wireless data transmission apparatus; development of systems for the transmission of data; leasing of 
computer software for reading a data stream; design and development of computer software for reading, transmitting and 
organising data; engineering services relating to machine tool design; design of instruments; advisory services in the 
field of product development and quality improvement of software; providing temporary use of on-line non-downloadable 
software for inventory management; providing temporary use of on-line non-downloadable software for database 
management; providing online non-downloadable software for use in supply chain management; providing temporary use 
of on-line non-downloadable software for the management of data; providing temporary use of web-based software; 
providing on-line non-downloadable software on a global computer network; maintenance and updating of software for 
communication systems; design and development of software for inventory management; design of software for digital 
signal processing; design and development of multimedia products; troubleshooting of computer hardware and software 
problems; software as a service [SaaS]; programming of software for Internet platforms; rental of software for inventory 
management; programming of software for inventory management; configuration of computer networks by software; 
configuring computer hardware using software; project studies relating to software; development of interactive 
multimedia software; custom design of software packages; computer software technical support services; rental of 
computer hardware and computer software; maintenance of software for Internet access; maintenance of computer 
software for computer records; updating of computer software; updating of computer software for databases; writing of 
programs for data processing; installation of computer software; rental of computer programs; computer hardware and 
software consultancy; software customisation services; software creation; software development; software engineering; 
computer software consultancy; computer software design.
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Priority claimed from 11/06/2018; Application No. : 2018-076873 ;Japan 

4059185    13/07/2018
[International Registration No. : 1443577]
UEDA Transportation Co., Ltd.

12-5, Ogi 5-chome, Higashinada-ku, Kobe-shi Hyogo 658-0027 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; soap; shampoos; hand cleaning preparations; dentifrices; mouthwashes, not for medical 
purposes; cosmetics; toilet water; skin lotions; milky lotions; body oils; hand lotions; cosmetic creams; cleansing creams 
[cosmetic]; body creams; hand creams; sunscreen creams; creamy foundation; lipsticks; lip glosses; hair creams; hair 
treatments; hair rinses; hair pomades; perfumes; eau de cologne; liquid perfumes; eye shadows; absorbent facial tissue; 
deodorants for human beings; depilatories; nail polish; nail polish removers; beauty masks; baby oils, not for medical 
purposes; baby powder, not for medical purposes; mascara; eyebrow pencils; hair bleaches; perfumery; incense; false 
nails; false eyelashes.

Cl.5;Pharmaceutical preparations; dietary supplements for humans; dietetic beverages adapted for medical purposes; 
dietetic foods adapted for medical purposes; beverages for babies; food for babies; dietary supplements for animals.

Cl.14;Precious metals; unwrought and semi-wrought precious stones and their imitations; jewelry; earrings; necklaces 
[jewelry]; pendants; rings [jewelry]; bracelets [jewelry]; shoe ornaments of precious metal; watches.

Cl.44;Beauty salon services; hairdressing.
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4059249    07/08/2018
[International Registration No. : 1443852]
ALO, LLC

6670 Flotilla Street Commerce CA 90040 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software and downloadable software in the nature of mobile applications to enable users to 
view instructional videos, audio content, written content, news, events, articles and user profiles in the fields of physical 
fitness, mind-body practices, meditation, health, and personal improvement.

Cl.41;Providing information in the fields of physical fitness, mind-body practices being yoga and meditation for 
purposes of self-awareness, self and personal improvement, and meditation training via a website; providing blogs, on-
line educational seminars, non-downloadable videos, non-downloadable instructional videos, and non-downloadable 
articles, in the fields of physical fitness, mind-body practices, meditation, health, and personal improvement via a 
website; providing news in the fields of physical fitness, mind-body practices being yoga and meditation for purposes of 
self-awareness, self and personal improvement and meditation training via a website; providing recorded and live and 
interactive on-line instruction and training in the fields of physical fitness, mind-body practices, meditation, health, and 
personal improvement; providing information on physical fitness accessible through a global computer network and 
mobile device via a website.
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4059254    19/09/2018
[International Registration No. : 1443779]
GEA Process Engineering A/S

Gladsaxevej 305, Postboks 45 DK-2860 Søborg Denmark

Proposed to be Used
IR DIVISION
Cl.37;Cleaning services with enzyme preparations.

Cl.42;Chemical analysis services, namely bacteriological testing and detection.
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Priority claimed from 09/04/2018; Application No. : UK00003302592 ;United Kingdom 

4059297    08/10/2018
[International Registration No. : 1443377]
J. Choo Limited

10 Howick Place London SW1P 1GW United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith; jewellery; jewellery in the 
nature of jewellery ornaments; jewellery for use on shoes and handbags; jewellery in the nature of clip-on jewellery for 
use as fashion accessories; costume jewellery; costume jewellery in the nature of jewellery ornaments; costume jewellery 
for use on shoes and handbags; costume jewellery in the nature of clip-on jewellery for use as fashion accessories; 
earrings, bracelets, chains, necklaces, clip on jewellery, arm cuffs (jewellery), wrist bands (jewellery); jewellery made of 
leather; key rings (trinkets or fobs); key fobs; trinkets of metal; key fobs of leather or imitations of leather incorporating 
key rings; horological and chronometric instruments; watches, bracelets and straps for watches, cases adapted to 
contain watches; jewellery boxes, presentation boxes for jewellery, boxes of precious metals; tie clips, cufflinks; shoe 
ornaments and handbag ornaments of precious metal; ornaments (jewellery); key rings; key chains; key holders; parts 
and fittings for the aforesaid goods.

Cl.18;Handbags, travelling bags, weekend bags, trunks, trunks for storing shoes, purses, wallets, clutch bags, travel 
wallets, luggage tags, luggage label holders, cosmetic bags, make-up bags, vanity bags, vanity cases not fitted, pouches, 
cases, bags, shoe bags, cloth bags, backpacks, garment bags, beach bags, briefcases, suitcases, attaché cases; cases of 
leather or leather board; key cases, key bags; card cases; card holders, credit card holders, debit card holders, bank card 
holders, business card cases; document cases; hat boxes made of leather or imitations of leather; parasols, umbrellas, 
walking sticks; parts and fittings for the aforesaid goods; laces (leather); leashes; collars and leads for animals; garments 
and clothing for pets.

Cl.25;Clothing, footwear and headgear; scarves; gloves, hats, belts, swimming hats; raincoats, hosiery, sashes for 
wear, wedding dresses, fur stoles, stoles of imitation fur, fur muffs, muffs of imitation fur, ear muffs, fur hats, hats of 
imitation fur, fur coats, coats of imitation fur; kaftans; swimwear; underclothing; outerclothing.
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4060026    12/07/2018
[International Registration No. : 1442211]
The Roald Dahl Story Company Limited

5 Berkeley Mews London W1H 7PB United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; toiletries; beauty care preparations; hair care preparations; skin care preparations; bath and shower 
preparations; hair care and treatment preparations; perfumery; fragrances; colognes; eau de cologne; eau de toilette; eau 
de parfum; solid perfumes; deodorants; bath and shower gels; bath oils; soaps; hand wash; body oils; body lotions; hand 
lotions; body milks; body creams; nail cream; shampoos; hair conditioners; perfumed powder; perfumed talcum powder; 
scented oils; aftershaves; aftershave balms and lotions; shaving gels; shaving soap; shaving foam; shaving balm; 
shaving preparations; essential oils; bath salts; laundry and bleaching preparations.

Cl.8;Cheese slicers, non-electric; fruit segmenters; fruit corers; tin openers, non-electric/can openers, non-electric; 
vegetable peelers [hand tools]; kitchen knives and cutting implements; cutlery.

Cl.9;Audio books; e-books; electronic publications; software; mobile apps; application software; DVDs; CDs; 
downloadable audio files; downloadable video files; downloadable audio-visual files.

Cl.14;Jewellery; imitation jewellery; clocks; watches; timepieces; watch straps; keyrings of precious metal; ornaments 
of precious metal; chronometric instruments.

Cl.16;Printed matter; printed publications; books; bookmarks; scripts; prints; bookmarks; comic books; magazines; 
notebooks; address books; books for personal use; calendars; diaries; greetings cards; post cards; envelopes; 
stationery; writing paper; note cards; wrapping paper; gift packaging; paper and plastic bags; gift boxes; cardboard 
household storage boxes; cardboard boxes; paper boxes; decals; paper crafts materials; stickers and sticker albums; 
activity books; instructional and teaching material; sheet music; musical scores; writing instruments; pens; pencils; 
crayons; artists' materials; paint brushes; posters; photographs; pictures; paper party bags; table linen of paper; coasters
of paper; paper party decorations and bags; napkins of paper; paper bunting; trading cards; advent calendars; Christmas 
cards; adhesive tape; albums; scrapbooks; book ends; graphic prints; table napkins of paper; pictures; paper teaching 
materials; tissues of paper; writing books; drawing books; calendars; cards; drawing pads; folders; glue for stationery 
purposes; postcards; postage stamps; pencil sharpeners; rubber erasers; rulers; tickets; bottle wrappers of cardboard or 
paper; diary cases; notepad holders; paper and cardboard lunch bags; plastic lunch bags; plastic sandwich bags.

Cl.18;Bags; handbags; schoolbags; wallets; purses; umbrellas; suitcases; rucksacks; backpacks; beach bags; tote 
bags; shoulder bags; luggage; trunks and travelling bags; holdalls.

Cl.21;Tableware; crockery; plates; paper plates; baking utensils; ceramics for household purposes; coasters 
(tableware); jars; cookie jars; cups; dishes; drinking glasses; tumblers; drinking receptacles; earthenware; egg cups; 
enamelled glass; flasks; glassware for household purposes; mugs.

Cl.25;Clothing; headgear; footwear; belts; fancy dress costumes; aprons; costumes being children's playthings.

Cl.28;Toys; games; playthings; sporting articles and equipment; board games; playing cards and card games; stuffed 
toys; doll costumes; balloons; puzzles; hand held video and electronic games; model craft kits of toy figures; craft toys 
sold in kit form; magicians' sets (play things); toys relating to magic; magic tricks; toy sets; activity sets; Christmas tree 
ornaments and decorations; balls for games; building blocks; dice; jigsaw puzzles; kites; paper party hats; plush toys; 
puppets; teddy bears; toy figures.

Cl.30;Chocolate; chocolate based products; confectionery; candy; breakfast cereals, porridge and grits; pizzas; 
sandwiches; wrap sandwiches; tortilla snacks; bread; biscuits; cookies; cakes; baked goods; pastries; ice; ice cream; 
water ice; frozen confections; mixtures for making frozen confections; chocolate mousses; dessert mousses 
[confectionery]; prepared desserts; puddings; honey; spreads made from chocolate and nuts; chocolate spreads; sauces;
salts, seasonings, flavourings and condiments; mustard; vinegar; spices; prepared meals containing principally rice or 
pasta; noodle-based prepared meals; prepared foodstuffs in the form of sauces.

Cl.32;Aerated waters; mineral water; non-alcoholic beverages; fruit beverages; fruit juices; smoothies; cordials; fruit 
squashes; syrups for beverages; soft drinks; energy drinks.
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4060029    30/09/2018
[International Registration No. : 1443299]
YAYLA AGRO GIDA SANAYI VE NAKLIYAT ANONIM SIRKETI

Saray Mah. Fatih Sultan Mehmet Blv. No:327 Saray Kazan Ankara Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; processed meat products, dried pulses, soups, bouillon, processed olives, olive 
paste, milks of animal origin; milks of herbal origin; milk products; butter, edible oils, dried, preserved, frozen, cooked, 
smoked or salted fruits and vegetables; tomato paste, prepared nuts and dried fruits as snacks, hazelnut spreads and 
peanut butter; tahini (sesame seed paste), eggs and powdered eggs, potato chips.

Cl.30;Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages, pasta, stuffed dumplings, noodles, 
pastries and bakery products based on flour; desserts based on flour and chocolate; bread, simit [Turkish ring-shaped 
bagel covered with sesame seeds], pogaça [Turkish bagel], pita, sandwiches, katmer [Turkish pastry], pies, cakes, 
baklava [Turkish dessert based on dough coated with syrup], kadayif [Turkish dessert based on dough]; desserts based 
on dough coated with syrup; puddings, custard, kazandibi [Turkish pudding], rice pudding, keskül [Turkish pudding], 
honey, bee glue for human consumption, propolis for food purposes, condiments for foodstuff, vanilla (flavoring), spices, 
sauces (condiments), tomato sauce, yeast, baking powder, flour, semolina, starch for food, sugar, cube sugar, powdered 
sugar, tea, iced tea, confectionery, chocolate, biscuits, crackers, wafers, chewing gums, ice-cream, edible ices, salt, 
cereal-based snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human consumption, 
crushed barley for human consumption, processed oats for human consumption, processed rye for human consumption, 
rice, molasses for food.

Cl.32;Beers; preparations for making beer, mineral water, spring water, table water, soda water, fruit and vegetable 
juices, fruit and vegetable concentrates and extracts for making beverages, non-alcoholic soft drinks, energy drinks; 
protein-enriched sports beverages.
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Priority claimed from 22/01/2018; Application No. : Z20180051A ;Croatia 

4060031    27/04/2018
[International Registration No. : 1444043]
Zlatko Brletic

Desprimska 17L HR-10257 Brezovica Croatia

Milan Jurkovic

Tratinska 9 HR-10251 Hrvatski Leskovac Croatia

Proposed to be Used
IR DIVISION
Cl.9;Spectacles; snow goggles; spectacle holders; spectacles; children's eye glasses; goggles for sports; anti-glare 
glasses; telescopes; telescopes; polarizing spectacles; spectacle frames; cyclists' glasses; magnifying eyeglasses; 
goggles; goggles; 3D spectacles; sunglasses; corrective eyewear; anti-glare glasses; smartglasses; fashion eyeglasses; 
prescription eyeglasses; glasses, sunglasses and contact lenses; lorgnettes [opera glasses]; bars for spectacles; diving 
goggles; scuba goggles; frames for spectacles and sunglasses; reading glasses; motorcycle goggles; goggles for sports; 
swim goggles; eyeglass lanyards; eyewear pouches; cases for spectacles and sunglasses; goggles for sports; spectacle 
frames; spectacle lenses; spectacle temples; parts for spectacles; spectacle cases; covers for glasses; fashion 
sunglasses; spectacle straps; chains for spectacles and for sunglasses; cases for sunglasses; covers for sunglasses; 
chains for sunglasses; frames for sunglasses; unmounted spectacle frames; cases for children's eye glasses; spectacle 
frames made of metal; spectacle frames made of plastic; spectacle chains; spectacle frames made of a combination of 
metal and plastics; spectacle frames made of metal and of synthetic material; spectacle frames made of metal or of a 
combination of metal and plastic; electronic publications, downloadable; downloadable publications; electronic 
publications recorded on computer media; electronic publications, downloadable; electronic publications, downloadable; 
downloadable electronic publications in the nature of magazines; weekly publications downloaded in electronic form from 
the Internet.

Cl.35;Retail services in relation to glasses including sunglasses and eyeglasses; retail services in relation to jewellery; 
retail services in relation to watches; business management of retail outlets; retail services in relation to clothing; retail 
services relating to candy; retail services in relation to footwear; retail services in relation to fabrics; retail services in 
relation to toiletries; retail services in relation to bags; retail services in relation to confectionery; online retail store 
services relating to cosmetic and beauty products; online retail store services relating to glasses including sunglasses 
and eyeglasses; online retail services relating to glasses including sunglasses and eyeglasses; online retail services 
relating to handbags; online retail services relating to jewelry; online retail services relating to cosmetics; online retail 
services relating to watches; online retail services relating to toys; online retail services relating to clothing; retail 
services in relation to clothing accessories; retail services in relation to fashion accessories; wholesale services relating 
to glasses including sunglasses and eyeglasses; online wholesale services relating to glasses including sunglasses and 
eyeglasses.
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4060033    06/09/2018
[International Registration No. : 1443533]
Peach and Lily, Inc.

147 W. 35th Street, Suite 1605 New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Age retardant gel; anti-aging cream; bath cream; bath gel; bath lotion; BB creams; beauty balm creams; beauty 
creams; beauty creams for body care; beauty gels; beauty lotions; beauty masks; beauty milks; beauty soap; body cream;
body cream soap; body creams; body emulsions; body lotion; body lotions; body mask cream; body mask powder; body 
masks; body powder; CC creams; cosmetics; cuticle conditioners; cuticle cream; cuticle removing preparations; cuticle 
softeners; eye cream; eye gels; eye lotions; face powder; facial creams; facial emulsions; facial lotion; facial masks; foot 
masks for skin care; gel eye masks; hair care creams; hair care lotions; hair care preparations; hair creams; hair lotions; 
hand cleaning gels; hand cream; hand creams; hand lotions; hand masks for skin care; lip balm; lip cream; liquid bath 
soaps; lotions for face and body care; lotions for strengthening the nails; make-up; massage gels, other than for medical 
purposes; massage lotions; nail care preparations; nail cream; nail gel; nail hardeners; nail repair preparations; nail 
strengtheners; non-medicated balms for use on hair, skin, lips; non-medicated beauty soap; non-medicated herbal body 
care products, namely, body oils, salves, and lip balms; non-medicated preparations, all for the care of skin, hair and 
scalp; non-medicated skin care creams and lotions; non-medicated skin care preparation, namely, body mist; non-
medicated skin care preparations; non-medicated skin care preparations, namely, creams, lotions, gels, toners, cleaners 
and peels; non-medicated soaps; seawater-based skin care preparations for skin renewal; shower creams; shower gel; 
shower gels; skin care preparations, namely, body balm; skin cream; skin creams; skin lotion; skin lotions; skin masks; 
skin moisturizing gel; sun care lotions; sunscreen creams; sunscreen preparations; wrinkle removing skin care 
preparations.

Cl.35;Retail store services featuring age retardant gel, anti-aging cream, bath cream, bath gel, bath lotion, BB creams, 
beauty balm creams, beauty creams, beauty creams for body care, beauty gels, beauty lotions, beauty masks, beauty 
milks, beauty soap, body cream, body cream soap, body creams, body emulsions, body lotion, body lotions, body mask 
cream, body mask powder, body masks, body powder, CC creams, cosmetics, cuticle conditioners, cuticle cream, cuticle 
removing preparations, cuticle softeners, eye cream, eye gels, eye lotions, face powder, facial creams, facial emulsions, 
facial lotion, facial masks, foot masks for skin care, gel eye masks, hair care creams, hair care lotions, hair care 
preparations, hair creams, hair lotions, hand cleaning gels, hand cream, hand creams, hand lotions, hand masks for skin 
care, lip balm, lip cream, liquid bath soaps, lotions for face and body care, lotions for strengthening the nails, make-up, 
massage gels, other than for medical purposes, massage lotions, nail care preparations, nail cream, nail gel, nail 
hardeners, nail repair preparations, nail strengtheners, non-medicated balms for use on hair, skin and lips; retail store 
services featuring non-medicated beauty soap, non-medicated herbal body care products, namely, body oils, salves and 
lip balms; retail store services featuring non-medicated preparations, all for the care of skin, hair and scalp; retail store 
services featuring non-medicated skin care creams and lotions, non-medicated skin care preparation, namely, body mist; 
retail store services featuring non-medicated skin care preparations; retail store services featuring non-medicated skin 
care preparations, namely, creams, lotions, gels, toners, cleaners and peels; retail store services featuring non-medicated 
soaps, seawater-based skin care preparations for skin renewal, shower creams, shower gel, shower gels, skin care 
preparations, namely, body balm; retail store services featuring skin cream, skin creams, skin lotion, skin lotions, skin 
masks, skin moisturizing gel, sun care lotions, sunscreen creams, sunscreen preparations, wrinkle removing skin care 
preparations.
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4060035    29/10/2018
[International Registration No. : 1443468]
Domo Chemicals GmbH

Bau 3101 06234 Leuna Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations; plastics as raw materials, polymers, for 
industrial use; polymers for the plastics industry, namely granules produced on the basis of nylon salt for the production 
of engineering plastics, film, textile yarns and carpet yarns; granules produced on the basis of caprolactam for the 
production of engineering plastics, film, textile yarns and carpet yarns; unprocessed plastics in the form of pellets; 
unprocessed polyamide resins; polyamide resins; polyamides [synthetic resins, unprocessed]; reinforcing separating 
agents; modifiers in the form of chemical compositions; mineral fillers for use in manufacture; chemicals for use in the 
manufacture of flame retardant compositions; flame retardants; chemical agents for the flame-retardant coating of 
textiles; nucleating agents; polymers for use in the analysis of nucleic acids; chemical additives for use in the production 
of lubricants; antioxidants for use in manufacture; plasticizers; chemical preparations having antistatic properties; 
chemicals for the manufacture of pigments; chemical agents for manufacturing dyestuffs; cross linking agents; catalysts.

Cl.17;Semi-processed plastics and extruded plastics [semi-finished products] in the form of plastic pellets for use in 
manufacture; polyamide particles [semi-finished products]; semi-finished polyamide resins for use in manufacture; 
granulated compounds [semi-finished products] based on polyamides for use in manufacture in combination with raw 
materials being feedstock based on virgin resins, post- industrial and post-consumer polyamides; granulated compounds 
[semi-finished products] based on polyamides for use in manufacture in combination with raw materials being polymers 
matrix that are suitable for use in combination with feedstock based on virgin resins, post- industrial and post-consumer 
polyamides, more specifically polyamide (PA) copolymers, polypropylene (PP) copolymers, ethylene propylene (EP) 
rubbers, polyphthalamide (PPA) copolymers; granulated compounds [semi-finished products] based on polyamides for 
use in manufacture in combination with reinforcing agents, modifiers, mineral fillers, nanofillers, plasticizers, flame 
retardant additives; granulated compounds [semi-finished products] based on polyamides for use in manufacture in 
combination with auxiliary additives being nucleating agents, lubricating, antistatic agents, antioxidants, stabilizers, 
pigments and dyes, cross-linking agents and catalysts.
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4060064    13/06/2018
[International Registration No. : 1443904]
Obshchestvo s ogranichennoy otvetstvennostyu "ZVENYASHCHIE KEDRY"

ul. Nevel'skogo, 69, of. 91 RU-630121 Novosibirsk Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Abrasives; amber [perfume]; aromatics [essential oils]; air fragrancing preparations; cake flavorings [essential 
oils]; flavorings for beverages [essential oils]; food flavourings [essential oils]; breath freshening sprays; balms, other 
than for medical purposes; lip glosses; polishing stones; petroleum jelly for cosmetic purposes; cotton wool for cosmetic 
purposes; sachets for perfuming linen; adhesives for cosmetic purposes; scented water; Javelle water; lavender water; 
toilet water; wax for parquet floors; floor wax; non-slipping wax for floors; depilatory wax; mustache wax; tailors' wax; 
creams for leather; polish for furniture and flooring; shoemakers' wax; polishing wax; massage gels, other than for 
medical purposes; dental bleaching gels; deodorants for pets; deodorants for human beings or for animals; depilatory 
preparations; scented wood; perfumes; greases for cosmetic purposes; perfumery; decorative transfers for cosmetic 
purposes; ionone [perfumery]; quillaia bark for washing; corundum [abrasive]; polishing creams; cosmetic creams; skin 
whitening creams; polishing rouge; incense; hair lotions; lotions for cosmetic purposes; after-shave lotions; beauty 
masks; oils for perfumes and scents; oils for cosmetic purposes; oils for toilet purposes; essential oils; essential oils of 
cedarwood; essential oils of lemon; essential oils of citron; oils for cleaning purposes; bergamot oil; gaultheria oil; 
jasmine oil; lavender oil; almond oil; rose oil; oil of turpentine for degreasing; almond milk for cosmetic purposes; 
cleansing milk for toilet purposes; musk [perfumery]; soap; shaving soap; soap for brightening textile; cakes of toilet 
soap; antiperspirant soap; soap for foot perspiration; almond soap; mint for perfumery; cosmetic kits; eau de Cologne; 
bases for flower perfumes; joss sticks; breath freshening strips; teeth whitening strips; lipsticks; pomades for cosmetic 
purposes; shaving preparations; cosmetic preparations for baths; bath preparations, not for medical purposes; laundry 
soaking preparations; cleansers for intimate personal hygiene purposes, non medicated; smoothing preparations 
[starching]; color-removing preparations; leather bleaching preparations; polishing preparations; denture polishes; 
mouthwashes, not for medical purposes; cosmetic preparations for slimming purposes; starch glaze for laundry 
purposes; furbishing preparations; eye-washes, not for medical purposes; fabric softeners for laundry use; laundry 
bleach; dry-cleaning preparations; paint stripping preparations; lacquer-removing preparations; make-up removing 
preparations; floor wax removers [scouring preparations]; varnish-removing preparations; nail care preparations; 
cleaning preparations; preparations for cleaning dentures; collagen preparations for cosmetic purposes; laundry 
preparations; aloe vera preparations for cosmetic purposes; sunscreen preparations; shining preparations [polish]; 
make-up powder; vaginal washes for personal sanitary or deodorant purposes; scouring solutions; tissues impregnated 
with cosmetic lotions; tissues impregnated with make-up removing preparations; potpourris [fragrances]; bath salts, not 
for medical purposes; bleaching salts; fumigation preparations [perfumes]; preservatives for leather [polishes]; ammonia 
[volatile alkali] [detergent]; astringents for cosmetic purposes; eyebrow cosmetics; make-up preparations; sun-tanning 
preparations [cosmetics]; hair dyes; preparations to make the leaves of plants shiny; cosmetic preparations for skin care; 
cosmetics; cosmetics for animals; mascara; detergents, other than for use in manufacturing operations and for medical 
purposes; degreasers, other than for use in manufacturing processes; bleaching preparations [decolorants] for cosmetic 
purposes; toiletry preparations; antiperspirants [toiletries]; phytocosmetic preparations; talcum powder, for toilet use; 
cotton sticks for cosmetic purposes; terpenes [essential oils]; cloths impregnated with a detergent for cleaning; henna 
[cosmetic dye]; shampoos; shampoos for animals [non-medicated grooming preparations]; shampoos for pets [non-
medicated grooming preparations]; dry shampoos; herbal extracts for cosmetic purposes; extracts of flowers [perfumes]; 
ethereal essences; badian essence; mint essence [essential oil].

Cl.16;Fountain pens; albums; almanacs; posters; banners of paper; paper bows, other than haberdashery or hair 
decorations; table linen of paper; forms, printed; announcement cards [stationery]; note books; pads [stationery]; 
drawing pads; loose-leaf binders; pamphlets; booklets; paper; paper sheets [stationery]; waxed paper; drawer liners of 
paper, perfumed or not; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; rice 
paper; luminous paper; toilet paper; wrapping paper; filter paper; newsletters; modelling wax, not for dental purposes; 
signboards of paper or cardboard; newspapers; advertisement boards of paper or cardboard; magazines [periodicals]; 
periodicals; printed publications; graphic representations; calendars; pencils; pencil lead holders; charcoal pencils; 
pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; cardboard; wood pulp board [stationery]; 
hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; catalogues; printing blocks; books; comic
books; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; printed coupons; paper ribbons, other than haberdashery or hair decorations; flyers; absorbent sheets of paper 
or plastic for foodstuff packaging; humidity control sheets of paper or plastic for foodstuff packaging; viscose sheets for 
wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; steel letters; type 
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[numerals and letters]; graphic prints; teaching materials [except apparatus]; sealing compounds for stationery purposes; 
adhesives [glues] for stationery or household purposes; stuffing of paper or cardboard; bookbinding material; packing 
[cushioning, stuffing] materials of paper or cardboard; packaging material made of starches; filtering materials [paper]; 
tablemats of paper; bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; 
plastic bags for pet waste disposal; bibs of paper; stickers [stationery]; bottle envelopes of paper or cardboard; sealing 
wafers; covers [stationery]; passport holders; plastic cling film, extensible, for palletization; musical greeting cards; 
greeting cards; postcards; conical paper bags; bags for microwave cooking; folders for papers; clipboards; 
handkerchiefs of paper; plastic film for wrapping; desk mats; letter trays; trays for sorting and counting money; coasters 
of paper; stamp stands; mats for beer glasses; towels of paper; writing cases [sets]; office requisites, except furniture; 
writing materials; writing instruments; drawing materials; school supplies [stationery]; printed matter; prospectuses; 
printed timetables; graphic reproductions; tissues of paper for removing make-up; face towels of paper; place mats of 
paper; table napkins of paper; tablecloths of paper; placards of paper or cardboard; writing or drawing books; fabrics for 
bookbinding; stencil plates; cardboard tubes; moisteners [office requisites]; moisteners for gummed surfaces [office 
requisites]; manuals [handbooks]; paper coffee filters; flags of paper; silver paper; photo-engravings; photographs 
[printed]; stencil cases; canvas for painting; stamps [seals]; shields [paper seals]; prints [engravings]; labels of paper or 
cardboard.

Cl.29;Peanuts, prepared; albumen for culinary purposes; white of eggs; ginger jam; jellies for food; fruit jellies; fruit-
based snack food; raisins; arrangements of processed fruit; compotes; vegetables, tinned; fruits, tinned; marmalade; oils 
for food; peanut butter; cocoa butter for food; cedar oil for food; coconut oil for food; coconut butter; corn oil for food; 
sesame oil for food; linseed oil for food; extra virgin olive oil for food; olive oil for food; palm oil for food; palm kernel oil 
for food; sunflower oil for food; colza oil for food; butter; soya bean oil for food; almonds, ground; vegetable mousses; 
fruit pulp; vegetables, preserved; freeze-dried vegetables; vegetables, dried; vegetables, cooked; flavoured nuts; candied 
nuts; coconut, desiccated; nuts, prepared; jams; pollen prepared as foodstuff; cranberry compote; tomato purée; apple 
purée; vegetable salads; fruit salads; seeds, prepared; sunflower seeds, prepared; nut-based spreads; tripe; tahini 
[sesame seed paste]; dates; crystallized fruits; frozen fruits; fruit, preserved; fruit preserved in alcohol; fruit, stewed; 
hazelnuts, prepared; fruit peel; berries, preserved.

Cl.35;Import-export agency services; commercial information agency services; advertising agencies; rental of 
advertising space; business auditing; business intermediary services relating to the matching of potential private 
investors with entrepreneurs needing funding; demonstration of goods; market studies; business information; 
commercial information and advice for consumers in the choice of products and services; business investigations; 
business research; marketing research; business management and organization consultancy; business organization 
consultancy; business management consultancy; professional business consultancy; marketing; business management 
of performing artists; news clipping services; updating and maintenance of information in registries; updating and 
maintenance of data in computer databases; updating of advertising material; word processing; organization of 
exhibitions for commercial or advertising purposes; arranging newspaper subscriptions for others; organization of trade 
fairs for commercial or advertising purposes; shop window dressing; design of advertising materials; business 
appraisals; data search in computer files for others; sponsorship search; commercial or industrial management 
assistance; commercial intermediation services; providing business information via a web site; provision of commercial 
and business contact information; provision of an on-line marketplace for buyers and sellers of goods and services; web 
indexing for commercial or advertising purposes; presentation of goods on communication media, for retail purposes; 
economic forecasting; auctioneering; sales promotion for others; publicity material rental; rental of vending machines; 
rental of sales stands; publication of publicity texts; distribution of samples; dissemination of advertising matter; writing 
of publicity texts; advertising; on-line advertising on a computer network; advertising by mail order; television 
advertising; document reproduction; compilation of information into computer databases; advisory services for business 
management; negotiation of business contracts for others; negotiation and conclusion of commercial transactions for 
third parties; compiling indexes of information for commercial or advertising purposes; telemarketing services; 
commercial administration of the licensing of the goods and services of others; administration of consumer loyalty 
programs; administrative processing of purchase orders; modelling for advertising or sales promotion; typing; search 
engine optimization for sales promotion; pay per click advertising; procurement services for others [purchasing goods 
and services for other businesses]; outsourcing services [business assistance]; business efficiency expert services.
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Priority claimed from 14/12/2017; Application No. : UK00003277279 ;United Kingdom 

4060067    12/06/2018
[International Registration No. : 1443446]
Aston EyeTech Limited

Faraday Wharf, Holt Street Birmingham B7 4BB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; computer hardware and software for use in optometry and ophthalmology; 
computer software for retinal imaging; computer hardware and software for imaging for use in optometry and 
ophthalmology; retinal imaging software; diagnostic apparatus for scientific use; diagnostic apparatus for research; 
electronic apparatus, hardware and software for the provision of medical services and platforms; medical software for 3D 
imaging; control tablets for the control of ophthalmic instruments and the collection, analysis and display of data; parts 
and fittings for all the aforementioned goods.

Cl.10;Apparatus, instruments and devices for use in optometry and ophthalmology; lensmeters being ophthalmological 
instruments; autorefractors being diagnostic apparatus for medical purposes; ophthalmoscopes; optical diagnostic 
medical apparatus and instruments; diagnostic ophthalmic apparatus; apparatus, instruments and devices for the 
detection, diagnosis, management and treatment of eye disease; medical apparatus, instruments, equipment and devices 
for the visualisation and documentation of the retina and for the visualisation of the retina for detection and management 
of eye disease; optical diagnostic apparatus, instruments, equipment and devices for medical purposes; medical 
diagnostic ophthalmic apparatus, instruments, equipment and devices for the visualisation and documentation of the 
retina, and for the visualisation of the retina for the detection and management of eye disease; retinal examination 
equipment for medical testing and examination purposes; retinal imaging systems for medical examination and testing 
use; eye examination apparatus for medical use; optical inspection apparatus for medical use; medical imaging 
apparatus; ultrasound retinal scanners being medical testing, examination and treatment apparatus; visual acuity 
systems for medical use; diagnostic and testing ophthalmologic apparatus, namely, perimeters; auto-refractors being 
diagnostic apparatus for medical purposes; focimeters being ophthalmological instruments; tonometers; medical 
diagnostic apparatus in the nature of corneal analysers; slit lamps for medical use; fundus cameras being 
ophthalmological instruments; apparatus and instruments for optical coherence tomography; visual acuity charts for 
medical examination use; optometry charts being medical examination instruments; corneal topographers for medical 
and surgical use; apparatus and instruments for measuring axial eye metrics for medical use; pachymeters; pupilometers 
for measuring pupillary distance; ophthalmoscopes; retinoscopes; wavefront aberrometers; visual screeners for medical 
testing and diagnostic use; parts and fittings for all the aforementioned goods.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware and software for use in optometry and ophthalmology; design and development of computer 
hardware and software for imaging; design and development of apparatus, instruments and devices for optometry and 
ophthalmology; design and development of retinal imaging systems; design and development of apparatus, instruments 
and devices for the detection, diagnosis, management and treatment of eye disease; design and development of 
ophthalmoscopes; information, advisory and consultancy services in relation to all the aforementioned services.

Cl.44;Provision of optical medical support services; ophthalmic support services; ophthalmic diagnostic support 
services; optometry; ophthalmological services; information, advisory and consultancy services in relation to all the 
aforementioned services.
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Priority claimed from 25/04/2018; Application No. : 017892113 ;European Union 

4060076    21/09/2018
[International Registration No. : 1443749]
Laempe Mössner Sinto GmbH

Grienmatt 32 79650 Schopfheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing, in particular foundry machines, core 
shooters, mixing machines, in particular for producing core sand, sand mixers, gassing units for foundry machines and 
core shooters, and casting machines, and components for the aforesaid machines, including in the form of replacement 
parts; fittings and replacement parts for machines and machine tools for treatment of materials and for manufacturing, 
namely fittings and replacement parts for core shooters, in particular clamping and separating devices, machine slides, 
core ejectors, roller tables, cleaning equipment, automatic tool changers, suction and rinsing devices, height-adjustable 
core box heaters, and electric, mechanical and hydraulic control equipment, included in this class; fittings and 
replacement parts for machines and machine tools for treatment of materials and for manufacturing, namely fittings and 
replacement parts for foundry machines, mixing machines, in particular for producing core sand, sand mixers, gassing 
units for foundry machines, core shooters, and casting machines, in particular worktables, gassing units, mixing blades, 
and electric, mechanical and hydraulic control equipment, included in this class; handling machines, mechanical handling
apparatus and robots for automating foundry machines and foundry installations, and fittings and replacement parts for 
the aforesaid goods, included in this class; 3D printers for producing sand cores; 3D printers for manufacturing individual 
parts for foundry machines, core shooters, mixing machines, in particular for producing core sand or sand mixers.

Cl.9;Software for recording and analysing operating data for the purpose of controlling industrial processes; software 
for recording, analysing and controlling industrial processes; downloadable software applications for use with three 
dimensional printers; downloadable computer software for designing and modelling of three dimensional printable 
products.

Cl.37;Construction, assembly relating to the installation, conversion, retrofitting, installation, repair and maintenance in 
relation to foundry installations and machines, core shooters, mixing machines, in particular for producing core sand, 
sand mixers, gassing units for foundry machines and core shooters, casting machines, and handling machines, 
mechanical handling apparatus and robots for automating casting machines and casting installations; repair and 
maintenance of 3D printers.

Cl.40;3D printing; 3D reproduction services; custom manufacture and 3D reproduction services; rental of 3D printers.

Cl.42;Engineering services, technological consultancy, technical planning, custom design services, construction 
planning and initial commissioning [testing and inspection] in relation to foundry installations and machines, core 
shooters, mixing machines, in particular for producing core sand, sand mixers, gassing units for foundry machines and 
core shooters, casting machines, and handling machines, mechanical handling apparatus and robots for automating 
casting machines and casting installations; design and development of software for foundry installations and machines, 
core shooters, mixing machines, in particular for producing core sand, sand mixers, gassing units for foundry machines 
and core shooters, casting machines, and handling machines, mechanical handling apparatus and robots for automating 
casting machines and casting installations; design and development of software for use with 3D printers; design and 
development of software for designing and modelling 3D printed matter; design and development of software for 
recording and analysing operating data for the purpose of controlling industrial processes; design and development of 
software for recording, analysing and controlling industrial processes.
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Priority claimed from 13/03/2018; Application No. : 2018709383 ;Russian Federation 

4060081    17/08/2018
[International Registration No. : 1443581]
Obshchestvo s ogranichennoy otvetstvennostyu "Nauchno-Proizvodstvennoye Predpriyatie "MELITTA"

ul. Mikluho-Maklaya, 16/10 RU-117997 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.10;Analysers for bacterial identification for medical purposes; traction apparatus for medical purposes; vaporizers 
for medical purposes; lamps for medical purposes; quartz lamps for medical purposes; ultraviolet ray lamps for medical 
purposes; aerosol dispensers for medical purposes; medical apparatus and instruments; filters for ultraviolet rays, for 
medical purposes.

Cl.11;Disinfectant apparatus for medical purposes; disinfectant apparatus; ultraviolet ray lamps, not for medical 
purposes; lamp glasses.

6996



Trade Marks Journal No: 1886 ,   28/01/2019           Class 99 
 

Priority claimed from 25/04/2018; Application No. : 87892705 ;United States of America 

4060092    25/10/2018
[International Registration No. : 1443043]
Sapiens Data Science, Inc.

110 Tiburon Blvd. 5 Mill Valley CA 94941 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones and tablets, namely, software for providing individualized 
healthcare metrics based on user generated data, healthcare recommendations, personalized data as determined by user 
healthcare informatics, healthcare statistical data, data analytics, security access, and access control and reporting; 
computer application software for mobile phones and tablets, namely, software for generating health scores and allowing 
individual consumers to access tools, data, research and advice for measuring and improving their health and 
performance; computer application software for mobile phones and tablets, namely, software for data automation and 
collection service using software to evaluate, graphically display, and analyze data in the field of personal healthcare.

Cl.42;Platform as a service (PaaS) featuring computer software for providing individualized healthcare metrics based 
on user generated data, healthcare recommendations, personalized data as determined by user healthcare informatics, 
healthcare statistical data, data analytics, security access, and access control and reporting; platform as a service (PaaS) 
featuring computer software for generating health scores and allowing individual consumers to access tools, data, 
research and advice for measuring and improving their health and performance; platform as a service (PaaS) featuring 
computer software for data automation and collection service using software to evaluate, graphically display, and analyze 
data in the field of personal healthcare.
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4060093    21/09/2018
[International Registration No. : 1442801]
BALUCO SA

L. Poseidonos 99 GR-166 74 Glyfada Attikis Greece

Proposed to be Used
IR DIVISION
Cl.4;Fuels and illuminants; lubricants and industrial greases, waxes and fluids being any petroleum-derived liquid fuel, 
intended for use or in use on board a vessel, and in addition the freshwater which is used in a ship; dust controlling 
compositions.

Cl.35;Sales management services; sales administration; negotiation of contracts relating to the purchase and sale of 
goods; administrative order processing; administrative processing of purchase orders; administrative processing of 
purchase orders placed by telephone or computer; administrative processing of computerized purchase orders; 
electronic order processing; arranging business introductions relating to the buying and selling of products; provision of 
information concerning commercial sales; foreign trade information and consultation; consultancy relating to costing of 
sales orders.
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Priority claimed from 15/02/2018; Application No. : 017816191 ;European Union 

4060152    14/08/2018
[International Registration No. : 1443111]
Stefan Rastocny

Prof.-Höpke-Str. 8 55411 Bingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Encoded electronic chip cards; electronic chip cards; smart card readers; smart cards [integrated circuit cards]; 
scientific apparatus and instruments; apparatus, instruments and cables for electricity; recorded content; scientific and 
laboratory devices for treatment using electricity.

Cl.10;Apparatus for physical medical treatment; apparatus for the medical application of oscillations; apparatus and 
installations for producing radiation for medical purposes; medical apparatus and instruments; diagnostic apparatus for 
medical purposes; electroacupuncture apparatus; electrodes for medical use; electrotherapeutic equipment; radiotherapy 
apparatus, apparatus for physical medical treatment, namely for the medical application of intermittent electric currents to 
the human body via electrodes.

Cl.41;Providing of training; coaching [training]; practical training [demonstration]; tuition; personnel development by 
means of training and further training; provision of training courses; arranging and conducting of seminars and 
workshops; arranging and conducting of colloquiums; arranging of training and courses for expert medical staff.

Cl.44;Aromatherapy services; alternative medicine services; medical assistance; rest home services; health center 
services; nursing home services; sanatorium services; beauty salon services; medical and clinical examinations; 
massage; conducting therapies; conducting therapies for pain relief, increasing blood flow, detoxifying the body and 
increasing wellbeing; therapy services for pain relief, increasing blood flow, detoxifying the body and increasing 
wellbeing by means of the application of biophysical methods; hygienic and beauty care; physiotherapy; therapeutic 
services and medical care; therapy services; consultancy in the wellness sector, namely consultancy regarding the 
aforesaid therapies.

Cl.45;Licensing of industrial property rights and copyright; granting of licences for franchise concepts for the usage 
rights for the medical application of oscillations at specific frequencies; licensing of franchising concepts.
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Priority claimed from 19/09/2018; Application No. : 3735407 ;Spain 

4060160    20/09/2018
[International Registration No. : 1442046]
MARBYS LOGICAL FOOD PROCESS, S.L.

Pol. Ind. Arboledas II, Avda. de Drago, 15-28 E-45200 ILLESCAS (TOLEDO) Spain

Proposed to be Used
IR DIVISION
Cl.1;Preservatives for foodstuffs, preserving compounds for food products; emulsifiers for use in food manufacture, 
emulsifiers for food preparations.

Cl.5;Antioxidant food supplements.
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Priority claimed from 28/11/2017; Application No. : 4408442 ;France 

4060162    24/05/2018
[International Registration No. : 1444095]
IDEMIA IDENTITY & SECURITY FRANCE

11 boulevard Gallieni F-92130 ISSY-LES-MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus and instruments namely biometric sensors; photographic and optical apparatus 
and instruments; digital video apparatus; video camera; monitoring, signaling, checking [supervision] apparatus and 
instruments; smart cards, electronic databases and other digital recording media; data processing equipment, computers 
and computer hardware and peripheral devices; software and programs or applications, downloadable or non-
downloadable, all these goods for authentication/identification, monitoring or tracking of persons and/or personal data 
(such as financial, civil status, biometric, identification data), particularly for security applications; electronic 
authentication systems for monitoring, checking, identification and/or authentication of persons, and particularly by 
means of personal data such as biometric data; software for biometric systems for the identification and authentication of 
people; biometric identification or access control systems; biometric identification apparatus; biometric scanners and 
readers.

Cl.42;Design, installation, development, implementation and maintenance of computer systems, software applications 
and software in the field of authentication/identification, monitoring or tracking of persons and/or personal data; design 
and development of electronic authentication systems; technical project study and research and development of new 
products [for third parties] in the field of authentication/identification, monitoring or tracking of persons and/or personal 
data; design, development of electronic databases; electronic data storage; design and development of data processing 
systems for authentication/identification, monitoring or tracking of persons and/or personal data; information technology 
advice and technological services for securing personal information (such as financial, civil status, identification, 
biometric data) and computer programming and technological services for securing personal information (such as 
financial, civil status, identification, biometric data).

Cl.45;Security services for protection of property and individuals, namely checking, authentication, identification, 
monitoring of people and/or personal data (such as financial, civil status, identification, biometric data) particularly by 
electronic authentication systems (electronic surveillance services for security purposes).
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